
Trade Marks Journal No: 1830 ,   01/01/2018           Class 30 
 

Priority claimed from 20/04/2017; Application No. : 1837036 ;Australia 

3677165    17/10/2017
[International Registration No. : 1374125]
Coffeeguy Pty Ltd
15/18 Blanck St Ormeau QLD 4208 Australia

Proposed to be Used
IR DIVISION
Beverages consisting principally of coffee; beverages made from coffee; beverages with coffee base; chocolate coffee; 
coffee; coffee beans; coffee beverages; coffee beverages with milk; coffee concentrates; coffee drinks; coffee essences; 
coffee extracts; coffee products; decaffeinated coffee; freeze-dried coffee; ground coffee; unroasted coffee.

8601



Trade Marks Journal No: 1830 ,   01/01/2018           Class 30 

 
 

3693847   18/09/2017 
[International Registration No. : 1377133] 

 

Dezhou Huiyang Biotechnology Co., Ltd 
Eastern District of Pingyuan Economic Development Zone, Dezhou Shandong China

Proposed to be Used 

IR DIVISION 
Vinegar; condiments; essences for foodstuffs, except etheric essences and essential oils. 
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Trade Marks Journal No: 1830 ,   01/01/2018           Class 30 
 

Priority claimed from 01/09/2016; Application No. : 1793053 ;Australia 

3706354    23/12/2016
[International Registration No. : 1378807]
LILLFIELD PTY LTD
570 Cabbage Tree Road Williamtown NSW 2318 Australia

Proposed to be Used
IR DIVISION
Confectionery; confectionery bars; confectionery chocolate products; ice cream confectionery; marshmallow 
confectionery; prepared desserts (confectionery); snack bars containing dried fruits (confectionery); snack foods 
consisting principally of confectionery; sugar confectionery; sugar free confectionery (not for medical purposes); 
chocolate; chocolate bars; marshmallow; marshmallow filled chocolates; marshmallows; cake preparations; cakes; crisps 
made of cereals; food products consisting of cereals; food products containing predominantly cereals; foods produced 
from baked cereals; foods produced from puffed cereals; preparations for making desserts; prepared desserts (chocolate 
based); prepared desserts (pastries); pastries; pastry; chocolate drink preparations; coffee drinks; drinks based on 
chocolate; drinks based on cocoa; drinks prepared from chocolate; drinks prepared from cocoa; instant powder for 
making flavoured coffee-based, tea-based or cocoa-based drinks; instant powder for making malted food drinks; instant 
powder for making cereal-based food drinks; malted food drinks; dairy ice cream; non-dairy ice cream; fruit ice cream; ice 
cream; ice cream products.

8603
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Priority claimed from 24/09/2015; Application No. : 4212276 ;France 

3349295    05/02/2016
[International Registration No. : 1297486]
LESAFFRE ET COMPAGNIE
41, rue Etienne Marcel F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.31;Yeasts, yeast extracts, yeast crusts, enzymes and bacteria for animal food; foodstuffs for animals; meal for 
animals; food for animals; beverages for animals; mixed animal foodstuffs; food products for animals; strengthening 
animal forage; bred stock.

8604
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Priority claimed from 29/09/2015; Application No. : Z.447488 ;Poland 

3378757    29/02/2016
[International Registration No. : 1303433]
Tadeusz Ogrodnik TROPICAL
ul. Wolnosci 69 PL-41-500 Chorzów Poland

Proposed to be Used
IR DIVISION
Foodstuffs and fodder for breeding of cats; food for cats in the form of flakes, granulates, extrudates, tablets, dried and 
lyophilised natural food for cats; food containing nutritional preparations for cats (not for medical purposes); edible 
rewards for chewing and gnawing for cats; bedding for pets, gravel bedding and sand for pets.

8605
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3424574    31/03/2016
[International Registration No. : 1316091]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.31;Agricultural, horticultural and forestry products as well as products for aquaculture; live animals; foodstuffs and 
fodder for animals; bedding and litter for animals; animal feed preparations; yeast for animal consumption.

8606
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Priority claimed from 19/04/2016; Application No. : 302016000040366 ;Italy 

3454497    15/09/2016
[International Registration No. : 1304193]
SANYPET S.p.A.
Via Austria, 3 I-35023 BAGNOLI DI SOPRA (PD) Italy

Proposed to be Used
IR DIVISION
Animal foodstuffs; litter for animals.

8607



Trade Marks Journal No: 1830 ,   01/01/2018           Class 32 
 

3334140    17/09/2015
[International Registration No. : 1292647]
Real Tropical Food B.V.
Kingsfordweg 151 NL-1043 GR Amsterdam

Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.

8608



Trade Marks Journal No: 1830 ,   01/01/2018           Class 32 
 

 

3512959    26/01/2016
[International Registration No. : 1328605]
MAHOU, S.A.
Titán, 15 - planta 13 E-28045 Madrid Spain

Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit-based beverages and fruit juices; syrups and 
other preparations for making beverages.
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Priority claimed from 11/01/2017; Application No. : 1346333 ;Benelux 

3676547    24/10/2017
[International Registration No. : 1348094]
InBev Belgium SPRL
Boulevard Industriel 21 B-1070 Brussels

Proposed to be Used
IR DIVISION
Beers.
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3679581    19/10/2017
[International Registration No. : 1367733]
Warner Edwards Distillery Ltd
The Distillery Falls Farm, Harrington Northampton, Northamtonshire NN6 9NU United Kingdom

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages; gin, wines.
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3705756    13/10/2017
[International Registration No. : 1379117]
Shandong Xinma Wine Industry Co., LTD.
Gudao Town, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Wine; fruit extracts, alcoholic; alcoholic beverages, except beer; brandy; cocktails; digesters [liqueurs and spirits].

8612
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Priority claimed from 21/04/2017; Application No. : 302017000044265 ;Italy 

3706302    25/05/2017
[International Registration No. : 1378647]
SOCIETA' AGRICOLA DEGLI DEI S.R.L.
Via S. Leolino, 56 Frazione Panzano I-50022 GREVE IN CHIANTI (FIRENZE) Italy

Proposed to be Used
IR DIVISION
Flavoured brewed malt beverages, except beers; alcoholic beverages of fruit; alcoholic coffee-based beverages; alcoholic 
tea-based beverages; rum; vodka; wine; whisky; cognac; brandy; grappa; alcoholic bitters; alcoholic aperitif bitters; 
champagne; sparkling wine; liquors; eau de vie; brandy.

8613
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3707983    07/07/2017
[International Registration No. : 1378878]
KING ALCOHOL INDUSTRIES (S) PTE. LTD.
16 Wan Lee Road, Jurong Industrial Estate Singapore 627946 Singapore

Proposed to be Used
IR DIVISION
Acanthopanax wine (ogapiju); alcoholic beverages (except beer); alcoholic beverages containing fruit; alcoholic 
carbonated beverages, except beer; alcoholic cocktails containing milk; alcoholic cocktails in the form of chilled gelatins; 
alcoholic energy drinks; alcoholic essences; alcoholic extracts; alcoholic preparations for making beverages; alcoholic 
punches; alcopops; anise [liqueur]; baijiu [chinese distilled alcoholic beverage]; basi [alcoholic beverage]; black 
raspberry wine (bokbunjaju); blackcurrant liqueur; blended whisky; blended wine; bourbon whisky; brandy; brandy based 
liqueurs; chinese brewed liquor (laojiou); chinese mixed liquor (wujiapie-jiou); chinese spirit of sorghum (gaolian-jiou); 
chinese white liquor (baiganr); cider; cider coolers (beverages); cocktails; cooking wine; dessert wine; distilled alcoholic 
beverages; distilled beverages; distilled spirits of rice (awamori); drinks containing wine (wine predominating); dry 
fortified wine; dry red wine; dry sparkling wines; dry white wine; fortified wines; fruit based alcoholic beverages; fruit 
extracts, alcoholic; gin; ginger wine; grape wine; japanese sweet rice-based mixed liquor (shiro-zake); kirsch; malt 
whisky; mint flavoured liqueurs; minuman brem [rice wine]; mulled wines; aged brandy; nira [fermented alcoholic palm 
juice]; nira [sugarcane-based alcoholic beverage]; non-sparkling wines; orange liqueurs; peppermint liqueurs; pre-mixed 
alcoholic beverages, other than beer-based; prepared wine cocktails; red wine; rice alcohol; rose wines; rum [alcoholic 
beverage]; rum punch; sake; sato [rice wine]; sparkling cider; sparkling fruit wine; sparkling grape wine; sparkling wines; 
spirit based cocktails (spirits predominating); spirits [beverages]; still wines; strawberry wine; sweet fortified wine; sweet 
red wine; sweet sparkling wine; sweet white wine; sweet wine; table wines; teuk thnot chhou [fermented alcoholic palm 
juice]; liquor containing mamushi-snake extracts; tonic liquor flavored with japanese plum extracts (umeshu); tonic liquor 
flavored with pine needle extracts (matsuba-zake); tuak [fermented alcoholic palm juice]; tuba [fresh coconut wine]; tubu 
[alcoholic beverage]; vermouth; vintage wines; vodka; whisky; white wine; wine; yellow rice wine.

8614
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3708036    28/03/2017
[International Registration No. : 1380199]
BODEGAS BORSAO, S.A.
Carretera Nacional 122, Km. 63 E-50540 BORJA (Zaragota) Spain

Proposed to be Used
IR DIVISION
Wines with the appellation of origin Borja.

8615
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3708318    10/05/2017
[International Registration No. : 1380198]
Corporación Cuba Ron S.A.
Calle 200 número 1708, entre 17 y 19, Atabey, Playa CP 11300 La Habana Cuba

Proposed to be Used
IR DIVISION
Alcoholic beverages (excluding beers).

8616



Trade Marks Journal No: 1830 ,   01/01/2018           Class 34 
 

3423003    18/04/2016
[International Registration No. : 1315374]
China Tobacco Guizhou Industrial Co., Ltd.
No. 156, Ruijin North Road Guiyang, Guizhou China

Proposed to be Used
IR DIVISION
Cigarettes containing tobacco substitutes, not for medical purposes; cigarettes; cigars; tobacco.
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3705281    24/05/2017
[International Registration No. : 1378105]
Anhui Tianxiang High-tech Special Packaging Material Group Co., Ltd
Tengyun Village, Lianyun Town, Yuexi Economic Development Zone, Anqing City Anhui Province China

Proposed to be Used
IR DIVISION
Cigarette paper; cigarette filters paper; cigarette cases; ashtrays for smokers; tobacco pouches; mouthpieces for 
cigarette holders; lighters for smokers.

8618
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Priority claimed from 01/12/2015; Application No. : 1322239 ;Benelux 

3432735    31/05/2016
[International Registration No. : 1317691]
Randstad Holding N.V.
Diemermere 25 NL-1112 TC Diemen

Proposed to be Used
IR DIVISION
Cl.35;Recruitment of personnel; search of personnel; employment of personnel; outplacement of personnel; personnel 
management consultancy; advice in the field of staff matters; administrative services, in particular salary and personnel 
administration; career counselling (other than education or training advice); advisory services with respect to the choice 
of profession; selection of personnel, also by way of psychological testing; outplacement of personnel, career guidance 
(other than education or training advice); commercial interim management services; business project management; 
consultancy on the subject of business management and business economy; services in relation to the process of 
recruitment of personnel; payroll administration and management services; human capital management; outsourcing 
[business assistance]; all aforementioned services also being rendered via telecommunication, including the internet

8619
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Priority claimed from 25/03/2016; Application No. : 2016-033116 ;Japan 

3434890    18/04/2016
[International Registration No. : 1317862]
MACROMILL, INC.
16-1, Konan 2Cho-me, Minato-ku Tokyo 108-0075 JP

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Marketing research; computerized market research services; analysis of market research data and statistics.

8620
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3439622    27/06/2016
[International Registration No. : 1319480]
BEIJING JINGDONG 360 DU E-COMMERCE LTD.
Room B186, Building 2, No. 99, Kechuang 14 Street, Beijing Economic and Technological Development Zone Beijing China

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Public relations; Marketing studies; Auctioneering; Systemization of information into computer databases; Import-export 
agency services; Computerized file management.

8621
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3449215    18/08/2016
[International Registration No. : 1288738]
AUTOBACS SEVEN CO., LTD.
6-52, Toyosu 5-chome, Koto-ku Tokyo 135-8717 Japan

Address for service in India/Attorney address:
CHANDRAKANT M.JOSHI
501, VISHWANANK,CHAKALA ROAD,ANDHERI (EAST) MUMBAI- 400 099

Proposed to be Used
IR DIVISION
Cl.35;Analyzing business management, and counseling/consultancy/advisory service for business management; 
marketing research service; service for providing information concerning commercial sales; retail service of automobiles; 
retail service of parts and articles for automobiles; retail service of parts and articles for two-wheeled motor vehicles; 
retail service of parts and articles for bicycles; retail service of machines for non-electric prime movers for land vehicles; 
retail service of axles, bearings, shaft couplings for land vehicles; retail service of power transmission and gearings for 
land vehicles; retail service of shock absorbers and shock absorbing springs for land vehicles; retail service of braking 
equipments for land vehicles; retail service of burglar alarms for vehicles; retail service of sunshades and curtains; retail 
service of stickers; retail service of printed matters; retail service of toys; retail service of dolls; retail service of key fobs; 
retail service of cushions and floor coverings; retail service of recorded compact discs of audio; retail service of recorded 
compact discs of video; retail service of vehicle breakdown warning triangles; retail service of automobile oils, namely, 
engine oils, gear oils; retail service of solid fuels and liquid fuels, namely, petrol, diesel oil, kerosene, firewood, charcoal, 
combustible briquettes; retail service of batteries for automobiles; retail service of navigation apparatus for automobiles; 
retail service of radio and TV sets for automobiles; retail service of hand tools; retail service of cleaning utensils for 
automobiles; retail service of chemical agents for automobiles, namely, antifreeze, fuel-saving preparation, tire puncture 
preventive agents; retail service of paints for automobiles; retail service of automobile polishes; retail service of air 
fragrancing preparations; retail service of deodorants, other than industrial use and for human beings.

8622
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Priority claimed from 02/06/2017; Application No. : 016791675 ;European Union 

3679429    11/10/2017
[International Registration No. : 1375333]
Daimler AG
Mercedesstr. 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Business assistance, management and administrative services; human resources management and recruitment services; 
placement of staff.

8623
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Priority claimed from 18/04/2014; Application No. : 012805685 ;European Union 

3705386    06/10/2017
[International Registration No. : 1205199]
RTB House Spólka Akcyjna
Zlota 61/101 PL-00-819 Warszawa Poland

Proposed to be Used
IR DIVISION
Advertising; web advertising; television advertising; business management; business administration; office functions.
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3706365    29/06/2017
[International Registration No. : 1378872]
Dentflow Global Ltd.
Rova Izrael 6 6971915 Afula Israel

Proposed to be Used
IR DIVISION
Providing online marketplace for sellers and buyers of equipment and services in the dental health industry; on-line 
advertising on a computer network; provision of an on-line marketplace for the exchange of goods and services via a 
website and application; providing commercial information related to goods and services for the dental health industry 
from on-line searchable databases; providing searchable online advertising guides related to goods and services for the 
dental health industry.

8625
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Priority claimed from 16/03/2016; Application No. : UK00003155222 ;United Kingdom 

3419040    13/04/2016
[International Registration No. : 1314331]
Actis LLP
2 More London Riverside London SE1 2JT United Kingdom

Proposed to be Used
IR DIVISION
Fund investments; private equity investment management; private equity financing; financial investment  services; 
venture capital brokerage; venture capital financing; venture capital funding; venture capital fund management; finance 
services; fund raising; fund management and investing; financing real estate, energy and infrastructure development; real 
estate affairs, namely, investment in property development and schemes via the formation of companies or mezzanine 
financing and as a means of promoting economic growth; creation and management of funds and other financial 
schemes; private equity fund and risk capital investment services, mezzanine financing services; providing guarantees 
for small and medium sized enterprises; loans, including later stage equity loans to small and medium sized enterprises; 
providing security for loans; mutual funds via the formation of companies; surety services, establishment and 
management of trusts; charitable fund raising; debt collecting services; purchase of distressed debt; advice, information 
and consulting services relating to all the aforesaid services.

8626
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3704198    20/10/2017
[International Registration No. : 1379127]
Shanghai Pudong Development Bank Co., Ltd
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Issuance of tokens of value; banking; capital investment; exchanging money; loans [financing]; financial evaluation 
[insurance, banking, real estate]; safe deposit services; electronic funds transfer; issuance of credit cards; financial 
consultancy.

8627
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3435963    18/08/2016
[International Registration No. : 1317952]
Turner Broadcasting System Europe Limited
Turner House, 16 Great Marlborough Street London W1F 7HS United Kingdom

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting services via wire, cable, satellite, radio, the internet, wireless networks and other electronic 
communications networks; streaming of video and audio content via the internet, wireless networks and other electronic 
communication networks; providing video and audio content via video-on-demand; providing online forums; providing 
internet chat rooms and electronic bulletin boards for transmission of messages among users in the field of 
entertainment.

8628
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Priority claimed from 12/04/2017; Application No. : 2017-050678 ;Japan 

3707947    21/09/2017
[International Registration No. : 1378685]
ABeam Consulting Kabushiki Kaisha (d/b/a ABeam Consulting Ltd.)
1-4-1 Marunouchi Chiyoda-ku 100-0005 Tokyo Japan

Proposed to be Used
IR DIVISION
Telecommunication (other than broadcasting); providing electronic telecommunication connections; providing internet 
chatrooms; providing online forums; communications by cellular phones; communication by computer terminals; 
computer aided transmission of messages and images; streaming of data; providing access to databases; providing user 
access to global computer networks; rental of access time to global computer networks; electronic bulletin board 
services [telecommunications services]; transmission of electronic mail; broadcasting; news agencies; rental of 
telecommunication equipment including telephones and facsimile apparatus; information about telecommunication.

8629
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3705269    04/10/2017
[International Registration No. : 1378574]
Sto Express Co., Ltd.
Bldg. 2-12, No. 6186, Beiqing Road, Chonggu Town, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Freighting; wrapping of goods; freight [shipping of goods]; car transport; air transport; vehicle rental; storage of goods; 
parcel delivery; courier services [messages or merchandise]; delivery of goods by mail order.

8630
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3422390    23/06/2016
[International Registration No. : 1316256]
Professional Squash Association
Studio 4, 46 The Calls, Leeds Leeds LS2 7EY United Kingdom

Proposed to be Used
IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities; organising of sports competitions and 
events; production of sporting events for radio; production of sporting events for film; production of sporting events for 
television; provision of recreational facilities; television production; film production; radio production services; sports 
information services; hospitality services (entertainment); ticket information services for sporting events; ticketing and 
event booking services; officiating at sports contests; information services relating to sport; handicapping services for 
sporting events; advisory services relating to the organisation of sporting events.

8631
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3704281    17/02/2017
[International Registration No. : 1379292]
Liga Nacional de Fútbol Profesional
Calle Hernández de Tejada, 10 E-28027 Madrid Spain

Proposed to be Used
IR DIVISION
Education; training; entertainment services; sporting and cultural activities; educational and instructional services; 
training; organization of workshops, conferences, seminars and exhibitions for cultural purposes; editing of books, 
magazines and publications on paper; publication, provision and supply of online electronic publications (not 
downloadable); organization of events for cultural purposes; entertainment and amusement services; publication of 
documents in the field of training; publication of training manuals; organization of training seminars; organization of 
conventions for training purposes, organization of posts for training; organization of demonstrations for training 
purposes; coaching (training); training of personnel; training workshops; training courses; training consultancy; 
publication and report services; non-downloadable electronic publications; provision of training courses; organization of 
conferences; organization of technical instruction courses; organization and conducting of courses, educational courses, 
symposiums, workshops, training workshops, conferences, seminars, congresses, colloquiums, contests and 
competitions; publication of books, electronic books and journals online (not downloadable), magazines, almanacs, 
newspapers, manuals, maps, instructional and teaching material for teaching; consultancy services relating to training 
and consultancy relating to education and sports; research relating to education; organization of conferences relating to 
education; advisory services relating to education; services for organizing competitions and awarding prizes; preparation 
of texts for publication; arranging of conventions for training purposes; organization of exhibitions for training purposes; 
videotape editing; setting up sports competitions; production of radio and television programs; arrangement of 
tournaments; publishing of texts other than for advertising; organization and conducting of conferences and congresses; 
sports information services; organization of sports competitions and shows; publication editing services; provision of 
digital music (not downloadable) via the Internet; provision of digital music (not downloadable) from the Internet; 
provision of digital music [not downloadable] from MP3 websites on the Internet; provision of non-downloadable videos 
online; provision of television programs and films not downloadable via pay television channels; provision of television 
programs and films not downloadable via pay television services; provision of non-downloadable television programs 
and films via video-on-demand services; online provision of non-downloadable videos; entertainment in the form of 
theater productions; production of shows; preparation and production of television and radio programs; production of 
live entertainment activities; production of entertainment in the form of television programs; production of radio 
entertainment; production of sports events; production of sporting events for radio and television; production of 
audiovisual recordings; production of films on aspects relating to football.

8632
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3706417    19/07/2016
[International Registration No. : 1378400]
Rough Trade Publishing Limited
30 Bankside Court, Stationfields, Kidlington OXFORDSHIRE OX5 1JE United Kingdom

Proposed to be Used
IR DIVISION
Music publishing services; publishing of musical works; entertainment services; live music concerts; live musical 
performances; arranging of music shows; arranging of music performances; provision of live music; artistic direction of 
performing artists; artistic management of musical shows; publication of music; music library services; providing on-line 
music, not downloadable; providing digital music [not downloadable] from MP3 Internet web sites.

8633
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3422516    23/06/2016
[International Registration No. : 1316066]
ServiceNow, Inc.
2225 Lawson Lane Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Platform as a service (PaaS) featuring software for use in developing, configuring, customizing and deploying 
software applications; software as a service (SaaS) featuring software for use in managing business processes; software 
as a service (SaaS) featuring software for managing computer-based information systems.

8634
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Priority claimed from 09/03/2016; Application No. : 86934309 ;United States of America 

3507774    31/08/2016
[International Registration No. : 1328351]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of on-line non-downloadable software for publishing and sharing digital media and information 
via global computer and communication networks; providing tools and support for top content creators, via a website for 
others, enabling the creation and publishing of content on the google+ platform.

8635
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Priority claimed from 09/03/2016; Application No. : 86934306 ;United States of America 

3510149    31/08/2016
[International Registration No. : 1328109]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of on-line non-downloadable software for publishing and sharing digital media and information 
via global computer and communication networks; providing tools and support for top content creators, via a website for 
others, enabling the creation and publishing of content on the google+ platform.

8636
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Priority claimed from 08/05/2017; Application No. : 87441161 ;United States of America 

3693823    19/10/2017
[International Registration No. : 1377766]
Oracle International Corporation
500 Oracle Parkway Redwood City CA 94065 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of non-downloadable cloud-based software for the design, development and management of 
application programming interfaces (APIs) for building software applications.

8637
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Priority claimed from 03/05/2017; Application No. : 87434516 ;United States of America 

3694925    18/10/2017
[International Registration No. : 1377218]
Saint-Gobain Performance Plastics Corporation
31500 Solon Road Solon OH 44139 United States of America

Proposed to be Used
IR DIVISION
Testing, analysis, and evaluation of tubing for use by the life sciences industries to determine conformity with 
certification standards.

8638



Trade Marks Journal No: 1830 ,   01/01/2018           Class 43 
 

3396913    31/05/2016
[International Registration No. : 1309079]
FIRST TABLE LIMITED
18/193 Glenda Drive, Frankton Queenstown 9300 New Zealand

Proposed to be Used
IR DIVISION
Booking of restaurant seats; restaurant reservation services; booking of restaurant places.
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3478381    12/09/2016
[International Registration No. : 1324570]
International House of Pancakes, LLC 
450 North Brand Blvd., 7th Floor Glendale CA 91203 US

Proposed to be Used
IR DIVISION
Restaurant services, namely, restaurant carryout services.

8640
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Priority claimed from 20/12/2013; Application No. : T1320702I ;Singapore 

2792745    07/02/2014
[International Registration No. : 1211395]
EPIDERMA PTE LTD
302 ORCHARD ROAD, 17-01 TONG BUILDING SINGAPORE 238862 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, anti-aging creams, body care products (non-medicated), bleaching preparations for cosmetic purposes, 
lotions for cosmetic purposes, cosmetic preparations for skin care, skin whitening cream, skin cleaners (cosmetic), skin 
cleansing preparations (cosmetic), skin toners, soap, sunscreens, sunscreen preparations, serum for cosmetic use; all 
included in this class.

Cl.44;Advisory services relating to beauty treatment; beauty consultancy; beauty and health care services; health spas; 
medical spa services; aromatherapy services; cosmetic treatment services; medical clinics; beauty treatment and 
cosmetic surgery; all included in this class.
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2841999    26/03/2014
[International Registration No. : 1212680]
SHANGHAI UTT Technologies Co., Ltd.
Room A988, Building 1, No.5500 Yuanjiang Road, Minhang District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computers; computer programs (downloadable software); computer programmes 
(programs), recorded; computer peripheral devices; computer game software; data processing apparatus; couplers (data 
processing equipment); intercommunication apparatus; transmitters (telecommunication).

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; demonstration of goods; 
organizing fashion shows for advertisement and sales; business management consultancy; organization of trade fairs for 
commercial or advertising purposes; business administration consultancy; import-export agencies; sales promotion for 
others; marketing.
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Priority claimed from 26/06/2013; Application No. : RM2013C003818 ;Italy 

2846137    24/12/2013
[International Registration No. : 1214874]
Salini Impregilo S.p.A.
Via dei Missaglia, 97, I-20142 Milano (Italy) 

Proposed to be Used
IR DIVISION
Cl.19;Building materials not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments not of metal.

Cl.37;Building; repairing; installation services.

Cl.40;Treatment of materials.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial research and 
analysis; design and development of hardware and software.
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Priority claimed from 03/09/2013; Application No. : 2013/05754 ;Sweden 

2957413    03/03/2014
[International Registration No. : 1236682]
Narrative AB
Agatan 55 A, SE-582 22 LINKÖPING (Sweden) 

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision) apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound, data, 
information, electronic media, images and video; magnetic data carriers; recording memory discs; compact discs, DVDs 
and other digital recording media; data processing equipment, computers; computer software; cameras; cameras and 
parts and fittings therefor; digital cameras; photographic cameras; cameras (film); television cameras; motion picture 
cameras; downloadable applications for mobile telephones; computer programs; computer programs (downloadable); 
pedometers; computer programs relating to editing, storing, processing, controlling, reproducing and producing sound, 
data, information, electronic media, images and video; docking stations; computer databases; computer software for 
uploading, downloading, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing data, 
electronic media or information via computer and communications networks; computer software which facilitates online 
services for social networking, building social networking applications and for allowing retrieval, upload, download, 
access and management of data, electronic media or information; computer peripheral devices; central processing units 
[processors]; downloadable electronic publications; scanners [data processing equipment]; electronic diaries; interfaces 
(for computers); computer memories.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; pulsemeters; medical electrodes; medical 
apparatus and instruments for measuring, control, surveillance, analysis and recording of physiological and medical data.

Cl.25;Clothing, footwear, headgear; clothing, footwear, headgear adapted for or containing electronic equipment.

Cl.35;Business administration; office functions; retailing in the field of sound, image processing, music, computers and
computer programs; online retailing in the field of sound, image processing, music, computers and computer programs; 
mail-order retailing in the field of sound, image processing, music, computers and computer programs; providing a 
marketplace for buying and selling in the field of sound, image processing, video, computers and computer programs; 
providing an online marketplace for buying and selling in the field of sound, image processing, video, computers and 
computer programs; online commercial retailing of sound, image processing, computers, computer programs, electronic 
media and video; mediation of goods and services between buyers and suppliers via an on-line computer network in the 
field of sound, image processing, video, computers and computer programs; providing information regarding products 
from searchable indexes and databases of information, including text, electronic documents, databases, graphics and 
audiovisual information, on computer and communications networks in the field of sound, image processing, music, 
computers and computer programs; computerized file management; searching for information in a central index, for 
others; collection and organisation of data in a master file, computerized file management; provision of computerized 
business information; distribution of means of publicity; composition and input of information into databases; database 
management services; commercial information services accessible via databases; compiling in computer databases; 
systemization of information computer databases.

Cl.38;Providing access to computer, electronic and online databases; telecommunications services, namely electronic 
transmission of data, messages and information; providing online forums for communication on topics of general 
interest; providing online communications links which transfer web site users to other local and global web pages; 
facilitating access to third party web sites via a universal login; providing online chat rooms and electronic bulletin 
boards; audio, text and video broadcasting services over computer or other communication networks namely, uploading, 
posting, displaying, tagging, and electronically transmitting data, information, audio and video images; providing an on-
line network service that enables users to transfer personal identity data to and share personal identity data with and 
among multiple websites; providing access to computer databases in the fields of social networking, social introduction 
and dating; provision of access to, leasing of access time to, provision of search-, collection-, catalogue-, linking-, and 
data organization functions for the Internet, electronic communication networks and electronic databases.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research; 
design and development of computer hardware and software; editing of computer programs; computer programming; 
computer software design; updating of computer software; rental of computer software and hardware; maintenance of 
computer software; computer systems analyses; computer systems design; providing space on webservers and websites 
(webhosting); data conversion of computer programs and data [not physical conversion]; consultancy in the field of 
computer hardware and computer programs; computer consultancy services; advice related to the use of computer 
programs/software; creation of computer software for data processes; design of homepages and webpages; rental of 
computer software/computer programs; design and development of computer hardware and software in the field of 
sound, data, information, media, images and video; electronic storage of data; providing temporary use of non-
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downloadable software applications; providing temporary use of non-downloadable software applications for social 
networking, creating a virtual community, and transmission of sound, video, images, text, graphics and data; computer 
services in the form of customised webpages featuring user-defined or user-specified information, personal profiles, 
audio, video, images, text, graphics and data; providing a web site featuring technology that enables online users to 
create personal profiles featuring social networking information and to transfer and share such information among 
multiple websites.
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Priority claimed from 26/03/2014; Application No. : 012731519 ;European Union 

2957420    24/09/2014
[International Registration No. : 1236698]
ARACLON BIOTECH, S.L.
Via Hispanidad 21 E-50009 Zaragoza Spain

Proposed to be Used
IR DIVISION
Cl.5;Vaccines; diagnostic testing materials for medical use, namely, diagnostic kits comprised of medical diagnostic 
reagents and assays for testing; diagnostic agents for pharmaceutical use; diagnostic reagents for medical use; 
pharmaceutical products for the nervous system and degenerative diseases.

Cl.42;Research and development of vaccines and medicines; industrial research and analysis services, namely, blood 
analysis services, body composition analysis services, DNA analysis services for scientific research purposes; laboratory
testing services; chemical analysis; scientific and technological services, namely, in the field of immunoassays, scientific 
and technological services, namely, research and design related to scientific and technological services, namely, in the 
field of immunoassays.
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Priority claimed from 18/11/2015; Application No. : 30 2015 059 818 ;Germany 

3342781    26/01/2016
[International Registration No. : 1295060]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrical and or electronical parts, especially semi-conductors, semi-conductor components, semi-conductor-
chips for light emitting diodes (LED), semi-conductor components, semi-conductor power laser diodes; light conductors, 
optical sensors, LEDs and LED modules; apparatus, instruments and methods for designing and checking these 
components; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; lasers not for medical applications; parts of all the aforesaid goods included in this class.

Cl.11;Lighting apparatus and lighting systems composed thereof and their parts (included in this class), especially 
electric lamps and luminaires, also on basis of light emitting diodes (LEDs), also organic LEDs; LED-lamps and LED-
luminaires and their parts (included in this class); LED modules (namely modules based on LED, also based on organic 
LED) with light functions and for lighting applications; aforesaid goods also composed as illumination systems.

Cl.42;Consultancy on the field of energy saving; research and development on the technical field, especially on the 
field of semi-conductor technology; research and development services for new products of the third parties, especially 
regarding semi-conductor chips.

8647



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 07/01/2016; Application No. : 86868638 ;United States of America 

3357257    13/05/2016
[International Registration No. : 1297335]
Sperry Van Ness International Corporation
745 Atlantic Avenue, Fl. 8 Boston MA 02111 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA
IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.35;Franchise services, namely, offering business management assistance in the establishment and operation of 
businesses providing commercial real estate broker services, namely, businesses acting as a broker, salesperson, agent 
or finder for or on behalf of sellers, buyers, lessors, tenants or others in connection with the listing, co-listing, offering, 
selling, purchasing, exchanging, auctioning, leasing, renting, consulting expert witness testimony, or managing of 
commercial real property, including vacant land transactions and personal property ancillary thereto, mortgage loan and 
brokerage services and support to such businesses through an integrated software platform; commercial real estate 
auction services.

Cl.36;Brokerage services in the field of commercial real estate; brokerage in the field of commercial real estate, 
provided through the use of a web application interface; managing of commercial real property, including vacant land 
transactions and personal property ancillary thereto; managing of commercial real property, including vacant land 
transactions and personal property ancillary thereto, provided through the use of a web application interface; real estate 
consulting in the fields of commercial and industrial properties, procuring real estate for land development, hospitality, 
medical and corporate offices, retail, resorts, charter schools, and distressed properties; commercial real estate leasing 
services; commercial real estate valuation and appraisal.

8648



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 28/09/2015; Application No. : 30 2015 054 462 ;Germany 

3363046    21/03/2016
[International Registration No. : 1302016]
Physik Instrumente (PI) GmbH & Co. KG
Auf der Roemerstr. 1 76228 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical agents for the manufacture of technical ceramics; ceramic compounds for sintering (granular and 
powder); ceramic powder and ceramic granular for forming a green body for piezo-electric elements; ceramic materials 
for the manufacture of piezo actuators.

Cl.7;Slide bearings, namely, (linear and rotary) air bearings and air bearing guides; drives, in particular, inertial drives 
(other than for land vehicles); electric motor-driven drives and piezo-electric drives for single and multiaxle positioning 
systems; piezo linear motors; piezo motors; actuators being piezo motors with electronic control; actuators based on 
electromagnetic direct drives, in particular, magnetic linear motors or torque motors.

Cl.9;Scientific apparatus and instruments, namely, single and multiaxle precision micropositioning apparatus and 
instruments as well as single and multiaxle adjusting and positioning apparatus and instruments; systems composed of 
the aforementioned scientific apparatus and instruments, in particular, parallel-kinematic systems; piezo toggle platforms 
being parts for active objectives, lenses and prisms (optics); data processing equipment, computers and computer 
software for operating actuators and positioning systems; electrically controlled mechanical adjustment mechanisms and 
control and regulating units for the aforesaid adjustment mechanisms; integrated path sensors for mechanical 
positioning systems; piezo multilayer actuators; piezo ultrasound converters; bushing-type capacitors; all the 
aforementioned goods not relating to the use and creation of a self-assembly laptop

Cl.19;Ceramic raw materials; green ceramics as a raw material; ceramic raw materials for the manufacture of piezo 
actuators.

Cl.42;Development of computer software and rental of computer software; services of an engineering firm; services in 
the field of physical research; research and development services concerning new products for third parties; all the 
aforementioned services not relating to the use and creation of a self-assembly laptop.
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Priority claimed from 17/02/2016; Application No. : 30 2016 004 696 ;Germany 

3389940    04/04/2016
[International Registration No. : 1307017]
Salamander Industrie-Produkte GmbH
Jakob-Sigle-Strasse 58 86842 Türkheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Profiles for manufacturing windows and doors of metal; strap-hinges of metal; window stops of metal; catches 
(window-) of metal; door and window handles of metal; bolts; locks.

Cl.17;Plastics in extruded form for use in manufacture; insulators; sound proof materials.

Cl.19;Windows and doors, not of metal; non-metallic building materials; non-metallic rigid pipes for building; profiles 
for windows and doors, not of metal; battens for glass, not of metal; drain pipes, not of metal; shutters, not of metal; non-
metal window frames; cornices not of metal and mouldings, not of metal, for cornices; jalousies, not of metal.
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Priority claimed from 17/12/2015; Application No. : 014917512 ;European Union 

3391946    29/04/2016
[International Registration No. : 1307183]
LASER POINT s.r.l.
Via Burona, 51 I-20090 VIMODRONE (MI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments, indicators and regulators; laser sensors; photoelectric sensors; electro-optical sensors; 
piezoelectric sensors; optical sensors; infrared sensors; pyroelectric infrared sensors; measuring sensors; pressure 
sensors; sensors and detectors; optical fibre sensors; light sensors; sensors used in plant control; optical speed 
sensors; sensors for use with machine tools; sensors for use in the control of engines; lasers; laser probes; laser circuit 
testers; laser detectors; laser diodes; lasers for measuring purposes; lasers for industrial use; lasers for scientific use; 
solid-state lasers; lasers, not for medical purposes; laser measuring systems; laser installations, other than for medical 
use; light-emitting electronic pointers; transducers; semiconductor apparatus; spectrograph apparatus; laboratory optical
apparatus; optical apparatus and instruments; radiation-measuring instruments; optical measurement apparatus; 
measuring apparatus and instruments; testing apparatus for checking optical devices; optical cables; optical enhancers; 
optical goods; opticians' goods; optical transmitters; optical transmitters; optical couplers; optical semiconductor 
amplifiers; electro-optic transducers; optical electronic components; optical measuring components; optical transmitters 
for use with fibre optic cables; fiber optics; fiber optic cables; fibre optic couplings; fibre optic couplings; fibre optic 
receptors; optical enhancers; optical profilers; optical receivers; light-emitting diodes [led]; pressure transducers; power 
meters; power and laser energy meters; measuring apparatus; infrared optical apparatus; heat detecting apparatus; 
calibrating apparatus; fiber optic cables; optical connectors; splice connectors [optical]; photodiodes; pressure 
measuring apparatus; luminous flux meters; process monitors; laser pointers; detectors; motion detectors; laser 
detectors; optical receivers; optical reflectors; pyroelectric infrared sensors; mirrors [optics]; mirrors [optics]; measuring 
instruments; monitoring instruments; optoelectronic instruments; scientific research and laboratory apparatus, 
educational apparatus and simulators; measuring, detecting and monitoring instruments, indicators and controllers; 
transducers.

Cl.10;Apparatus for the application of laser radiation for surgical purposes; apparatus for the application of laser 
radiation for dental purposes; apparatus for the application of laser radiation for medical purposes; infrared apparatus for 
medical purposes; laser scalpels for medical use; dental curing lights; laser installations for medical use; lasers for 
medical purposes; lasers incorporating optical fibres for medical use; lasers capable of producing pulsating laser beams 
[for medical use]; lasers for medical purposes; lasers for use in surgery; lasers for dental purposes; lasers for medical 
purposes; lasers for ophthalmic purposes; lasers for veterinary purposes; light sources for medical use.
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3392022    25/03/2016
[International Registration No. : 1307339]
American Chemical Society
1155 Sixteenth Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing an online database featuring educational information in the academic fields of chemistry and sciences 
that involve chemistry.

Cl.42;Providing an online database featuring scientific information in the fields of chemistry and sciences that involve 
chemistry
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Priority claimed from 24/02/2016; Application No. : 4251928 ;France 

3394048    02/03/2016
[International Registration No. : 1307805]
BY KILIAN 
65 rue La Boetie F-75008 Paris FR

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management; commercial administration; office functions; on-line retail services; retail 
shop services; on-line retail services for perfumes, perfumery, after-shave lotions and eaux de Cologne, skin care 
products not for medical use, care products for the bath not for medical use, candles, perfumed sprays for indoor use, 
jewelry, handbags, cosmetic bags; retail store services for perfumes, perfumery, after-shave lotions and eaux de Cologne, 
skin care products not for medical use, care products for the bath not for medical use, candles, perfumed sprays for 
indoor use, jewelry, handbags, cosmetic bags; retail store services for bleaching preparations and other substances for 
laundry use, cleaning, polishing, scouring and abrading, soaps, perfumery, essential oils, face oils, hair lotions, 
dentifrices, and wicks for lighting; online retail services for bleaching preparations and other substances for laundry use, 
cleaning, polishing, scouring and abrading, soaps, perfumery, essential oils, face oils, hair lotions, dentifrices, and wicks 
for lighting; the bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), 
enabling customers to conveniently view and purchase those goods; administration of customer loyalty programs.

Cl.44;Consultancy relating to beauty; hygienic and beauty care for human beings; advice relating to perfumery and 
cosmetics (non-business); spa services.
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3394591    20/06/2016
[International Registration No. : 1308336]
METAQUOTES SOFTWARE CORP.
P.O. Box N-341, Charlotte House, Charlotte Street Nassau, Bahamas

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computers; computer game software; electronic publications, 
downloadable; optical data media; magnetic data media.

Cl.42;Computer software design; computer programming; updating of computer software.
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3395255    18/03/2016
[International Registration No. : 1308259]
Caroline Knight
2 Marshall Avenue Montmorency VIC 3094 Australia

Proposed to be Used
IR DIVISION
Cl.16;Books; hard bound books; music books, note books; photo books; picture books; printed books; printed books 
relating to crafts; writing books; writing or drawing books; articles for use in writing; articles for writing; instruments for 
writing; letter writing pads; letter writing sets; materials for writing; nibs for writing instruments; paper for writing; pens 
(writing instruments); writing implements; writing inks; writing instruments; writing materials; writing paper; writing pens; 
writing sets; articles of paper stationery; articles of stationery; envelopes (stationery); gift stationery; inks (stationery); 
paper stationery; party stationery; patterned stationery; printed stationery; stationery; stationery goods; stationery 
materials; stationery paper; bookmarkers; bookmarkers made of textile material; bookmarkers of cardboard; bookmarkers
of paper; bookmarks; art prints; graphic prints; photographic prints; prints; images (printed matter); paintbrushes; paper 
crafts materials; needlework booklets; patterns relating to needlework; patterns for quilting; plastic sewing patterns; 
sewing patterns; coasters of cardboard; table runners of paper; journals; cases (covers) for passports; cases for 
passports; passport cases; passport covers; passport holders; travel document folders; printed sheet music; sheet 
music; sheet music in printed form; music in sheet form; printed music; printed matter for use with board games; albums 
for photographs; apparatus for mounting photographs, framed photographs; photo albums; photograph albums; 
photographs (printed); decorations of cardboard (other than Christmas decorations); decorations of paper (other than 
Christmas decorations); decorative wrapping paper; gift wrapping paper; materials for gift wrapping (paper); wrapping 
paper; paper gift bags; plastic gift bags; Christmas cards; apparatus for office use for opening envelopes; bookbinding 
apparatus and machines [office equipment]; numbering apparatus; office articles (other than furniture); office organisers 
(stationery); office paper products; office stationery; office supplies (stationery); decals.

Cl.21;Serving dishes; bone china tableware (other than cutlery); ceramic plates (tableware); ceramic tableware; china 
for the table; glass tableware; table plates; table stands for bottles, tableware (other than knives, forks and spoons); 
tableware holders; tableware of porcelain; tea services (tableware); serving bowls, serving pots; serving trays; cups; 
decorative plates; plates (dishes); plates for collectors (decorative); holders for paper napkins; napkin holders; napkin 
rings; drink coasters (other than of paper or table linen); household containers in the nature of cutlery holders; cutlery 
trays; articles for use in cooking; cooking dishes; cooking utensils, non-electric; cookware; kitchenware; bakeware; 
crystal (glassware); decorative glassware; glassware; domestic cooking utensils; domestic kitchen utensils; household 
utensils; kitchen utensils; servers (kitchen utensils); wash bags; dinner services made from porcelain; candelabra 
(candlesticks); candlesticks.

Cl.24;Dinner napkins; table linen in the nature of napkin liners of textile; table napkins of textile; textile napkins (table 
linen); coasters (table linen), textile coasters; table runners; tea towels; kitchen furnishings (textile); household textiles; 
textile articles for soft furnishings; textiles for furnishings; bed linen; covers for cushions; bed blankets; quilted blankets 
(bedding); textile fabrics for making into blankets; drapes, curtains; bath linen (except clothing); textile flags used for 
place settings.

Cl.25;Aprons (clothing); clothes; apparel (clothing, footwear, headgear); children's clothing; clothing; men's clothing; 
women's clothing; shoes; neck scarves; neck scarves (mufflers); scarves; gloves (clothing); bath robes.

Cl.28;Apparatus sold as a unit for playing parlour games; parlour games; apparatus for use with board games; articles 
for use in playing board games; board games; Christmas crackers; Christmas novelties; decorations (not edible) for 
Christmas trees, decorations for Christmas trees; non-edible Christmas tree ornaments; ornaments for Christmas trees 
(not edible and not lights).
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Priority claimed from 05/11/2015; Application No. : 1320628 ;Benelux 

3397444    24/03/2016
[International Registration No. : 1308826]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of health care, in particular for use in the field of magnetic resonance.

Cl.10;Medical and surgical apparatus and instruments, in particular, magnetic resonance apparatus and instruments.
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Priority claimed from 23/12/2014; Application No. : 013607932 ;European Union 

3397457    25/02/2015
[International Registration No. : 1308370]
MAHLE GmbH
Pragstr. 26 - 46 70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; coolants; brake fluid, refrigerants; hydraulic fluids.

Cl.6;Common metals and their alloys; metal building materials; non-electric cables and wires of common metal; 
ironmongery, small items of metal hardware; pipes and tubes of metal; goods of common metal not included in other 
classes; metallic containers and containers of metal for compressed gas; ducts of metal for air conditioning installations; 
waste gas conduits of metal.

Cl.7;Starters for motors and engines; electric aerated beverage-making machines [electric]; lifts; aerating pumps for 
aquaria; beer pumps; drilling machines; bread cutting machines; ironing machines; steam presses for fabrics, portable; 
steam cleaning machines; speed governors for machines, engines and motors; pressure regulators [parts of machines]; 
dynamos; electric can openers; fruit presses, electric, for household purposes; drills (electric hand-); electric hand-held 
tools, other than hand-operated; electrically operated glue guns; kitchen machines, electric; electric knives; electric 
mixers for household purposes; electric power generators; beverage preparation machines, electromechanical; food 
preparation machines, electromechanical; motors, electric, other than for land vehicles; grating machines for vegetables; 
dishwashers; flour mills; gear transmissions, other than for land vehicles; presses (for smoothing) [machines]; pressure 
washing machines; woodworking machines; controls (hydraulic-) for machines, motors and engines; hydraulic devices 
for opening and closing doors; coffee grinders, other than hand-operated; power saws; kneading machines; machine 
coupling and transmission components (except for land vehicles); elevators for materials; lifts, other than ski-lifts; 
calenders; machines and installations formed thereof for the power generation industry, the electrical industry, the 
construction industry, the telecommunication industry and the environmental engineering industry; mechanical machines 
for producing and converting energy; machine tools; machines for making pasta; stropping machines; mixing machines; 
mixers [machines]; engines and motors, not for land vehicles; mills for household purposes, other than hand-operated; 
refuse crushing machines; sewing machinery; pepper mills other than hand-operated; guns [tools using explosives]; 
power driven polishers; pumps for heating and heating installations; pumps [machines]; lawn mowers; electric machines 
and apparatus for cleaning; robots [machines]; escalators; beaters, electric; agitators; saw machines; air suction 
machines; sifting machines; sharpening machines; power-operated shears; clippers [machines]; trueing machines; spin 
driers [machines]; whisks, electric, for household purposes; cutting machines; shoe polishers, electric; soldering 
apparatus, electric; rinsing machines; dust removing installations for cleaning purposes; vacuum cleaners; control 
mechanisms for machines, engines or motors; knitting machines; hair clipping machines for animals; potter's wheels; 
vacuum pumps; vehicle washing installations; washing apparatus; machines for washing clothing; water separators; 
water heaters [parts of machines]; ac generators [alternators]; centrifugal machines; crushers for kitchen use, electric; 
cutting machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; chemistry apparatus and instruments; regulating units, namely, 
electronic apparatus and instruments for regulating exhaust gas turbochargers of internal combustion engines; housings 
for electrical apparatus; calibration weights; membranes for filtration [scientific]; fuel cells.

Cl.11;Apparatus for lighting, heating, cooling, steam generating, cooking, refrigerating, drying, ventilating, water supply
and sanitary purposes and parts of all the aforesaid goods; filters for air; cabin air filters for motor vehicles (filters for air 
conditioning); air conditioning installations and parts thereof; ventilation [air-conditioning] installations and apparatus as 
well as parts thereof; air conditioners for vehicles; air drier; cooling systems for combustion engines and alternative 
drives (electric motor, fuel cell); dust removing installations for ventilation; cooling apparatus and parts thereof; 
installations for conveying exhaust gases; heat exchangers for removal of exhaust gases; evaporators; steam valves.

Cl.12;Motors and engines for land vehicles; cars and their spare parts, included in this class; parts of motor vehicles, 
particularly wheels and vehicle wheel rims; apparatus for inflating motor vehicle tires; electric motors for land vehicles; 
differentials for land vehicles; vehicle wheel rims.
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Cl.16;Paper, cardboard; printed matter; filtering materials [paper]; stationery; instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); paper flags; packaging materials of 
cardboard or paper.

Cl.17;Hoses included in this class, namely hoses for liquids and gases and parts thereof; flexible hoses for conveying 
liquids; non-metallic adjustable hoses; gaskets; connecting hoses and parts thereof.

Cl.19;Building parts, not of metal, for equipping building interiors, namely floors as false floors, caissons for ceilings, 
sound-absorbing wall and ceiling coverings, building parts forming ducts; waste gas conduits, not of metal.

Cl.21;Perfume vaporizers; strainers.

Cl.25;Clothing.

Cl.35;Publication of advertising materials, organization of commercial exhibitions and advertising purposes, 
distribution of samples, demonstration of goods; business management, marketing, marketing studies, professional 
business consultancy, promoting the goods of others for the stimulation of sales; retail or wholesale services for the 
aforesaid goods.

Cl.37;Repair and vehicle maintenance; repair information; washing and cleaning vehicles; anticorrosive processing for 
metal structures and constructions, including parts vehicles; rebuilding engines that have been worn or partially 
destroyed; construction, erection, installation, maintenance and repair of windmills, wind power plants, wind turbines and 
other wind-operated machines

Cl.39;Packaging services.

Cl.40;Treatment and processing of metal materials; incineration, separation and composting of waste and trash; air 
purification

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research thereto; scientific and industrial research and development; 
designer services, industrial analyses and research services; design and development of computer hardware and 
software; technical consultancy relating to the design and development of filter media; packaging design services.

Cl.45;Legal services; granting of licenses for industrial property rights; granting of licenses to others for the use of 
industrial property rights and copyright.
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3397464    16/06/2016
[International Registration No. : 1308480]
BATH FITTER FRANCHISING, INC.
102 Evergreen Drive Springfield TN 37172 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Showers; bathtubs; shower enclosures; bathtub enclosures; shower and bath cubicles; shower panels; shower 
surrounds; shower trays; bathtub shields in the nature of partial bath walls; shower shields in the nature of partial shower 
walls; fitted bath tub liners; bath and shower walls; shower bases; shower doors.

Cl.35;Franchising, namely, offering business management assistance in the establishment and operation of businesses
providing bathroom remodeling and installation services; catalog ordering service featuring bathroom remodeling 
materials, fixtures, hardware and related accessories.

Cl.37;Bathroom remodeling and installation services; bath and shower area renovation; consultation in the field of bath 
and shower area renovation; bath and shower area renovation, namely, tub to shower and shower to tub conversions; 
providing information in the field of bath and shower area renovation; providing advice in the field of bath and shower 
area renovation; providing information and advice in the field of maintenance and cleaning of bath tub liners, bath and 
shower walls, shower bases, shower doors and bathroom accessories.
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Priority claimed from 12/01/2016; Application No. : 1324650 ;Benelux 

3398999    31/05/2016
[International Registration No. : 1309687]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric ironing appliances for domestic use, consisting of a steam generating 
apparatus.

Cl.11;Steam generation apparatus to generate steam for ironing purposes, for domestic use.
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3415665    19/02/2016
[International Registration No. : 1314354]
Gühring KG
Herderstrasse 50 - 54 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.6;Unwrought and partly wrought common metals and their alloys; steel in the form of rolled or forged blocks and 
bars, as well as metal sheets and bands, including cold formed; tool steel, high-speed steel, special steels in the form of 
cast, forged, rolled or sintered shaped pieces, metal sheets or bars; hard metals and cermets, sintered hard metals; metal 
predominating, cast and sintered hard metal alloys, in the form of unworked, semi-worked or pre-sintered or processed 
workpieces.

Cl.7;Machine tools and parts and fittings therefor (included in this class); machines for processing, cutting, shaping of 
metallic materials, including grinding machines; fittings for the afore-mentioned goods (included in this class), namely 
tool clamping fixtures, clamp holders for tools, tool parts and couplings, modular couplings being cutting and parting 
points for connecting tool parts with one another and/or with machine tool spindles; clamping units for couplings 
(machine parts), modular couplings being points of intersection and separation for connecting parts of tools together 
and/or to machine tool spindles; mechanical tools, namely electric hand-held and mechanically adjustable tools, drilling 
tools, boring and reboring tools, deburring tools, superfinishing tools, reaming tools, countersinking tools for machines, 
threading tools, milling tools and reamers, all tools in particular made from or tipped with high-tensile steel materials, 
including HSS, hard metals, metal carbides, cermet, and alloys thereof, for machines for the processing, cutting and 
shaping of metals and non-metallic materials; mechanical tools or power tools tipped with hard materials, in particular 
hard metals; forming heads, (machine parts), extrusion heads, extrusion moulds (machine parts); facing heads; tool 
holding fixtures for machine tools, in particular spindle adapters, spindle flange attachments, taper shanks, chucks, 
lengthening and reducing pieces for tools; apparatus for adjusting clamped tools; induction shrink-fit apparatus and 
shrink-fit chucks, fittings for the afore-mentioned goods, namely for inductive and hot-air shrinking apparatus and shrink-
fit extensions.

Cl.8;Hand-operated tools; hand-operated tools made from, or tipped with, high-tensile steel materials, including HSS, 
hard metals, metal carbides, cermet, and alloys thereof, for the processing, cutting and shaping of metals and non-
metallic materials; hand tools tipped with hard materials, in particular hard metals.
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Priority claimed from 19/10/2015; Application No. : Z-201571216 ;Slovenia 

3422906    18/04/2016
[International Registration No. : 1316431]
EMRAX d.o.o.
Pod hribom 4 SI-1235 Radomlje Slovenia

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; engines (except for land vehicles); clutches and drive units (except for land vehicles); robots for 
machines; electric motors; geared electric motors; brushless electric motors; synchronous electric motors; 
asynchronous electric motors; alternating current electric motors; direct current electric motors; electric motors and their 
parts (except for land vehicles); electric motors and their parts for apparatus for locomotion by air or water; electric 
motors for power plants (including wind and hydro power plants); electronic starters for engines; generators; electrical 
power generators; alternating current motors; alternating current generators; electric motor drives; propulsion 
mechanisms other than for land vehicles; electrical drives for machines; power transmissions and gearing for machines 
(not for land vehicles); propeller shafts; high-voltage generators; alternators; electric alternators; hoists; turbines; fans 
for motors and engines; gear boxes other than for land vehicles; gear units for machines; propellers for machines; 
electric motors and their parts for apparatus for locomotion by air or water.

Cl.9;Scientific, measuring, signalling, monitoring apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; calculators, data processing 
equipment and computers; computer software; electro-dynamic apparatus for the remote control of signals; electric 
apparatus and installations for the remote control of industrial operations; devices for automatic steering of vehicles; 
regulating apparatus, electric; electric accumulators; electrical controllers; electric and electronic components; remote 
control apparatus; mounting cradles (electrical); electronic control systems for machines, adapters, batteries.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; gliders; electrically powered gliders; electrically 
powered watercraft; electric vehicles; electric motors for vehicles; motors for vehicles; rudders; gear units for land 
vehicles; engines and drive mechanisms for land vehicles; propellers for airplanes, vehicles and water vehicles; screw 
propellers; handling carts; trolleys (mobile carts) or carts used for assembling of gliders; remote control vehicles, other 
than toys.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of electric motors, 
generators, driving devices and mechanisms, electric components, regulators, controllers, control devices; engineering 
services and research in the field of mechanical engineering, electric motors, generators, driving devices and 
mechanisms, electric components, regulators, controllers, control devices.
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Priority claimed from 02/10/2015; Application No. : 1318121 ;Benelux 

3422911    01/04/2016
[International Registration No. : 1316421]
TV Entertainment Reality Network B.V. 
Hullenbergweg 413, 5th Floor NL-1101 CS Amsterdam Zuidoost NL

Proposed to be Used
IR DIVISION
Cl.9;Software, including software for use in processing, transmitting, receiving, organizing, manipulating, playing, 
reviewing, reproducing and streaming audio, video and multimedia content including text, data, image, audio, video and 
audio visual files, also in interactive high definition (hd) quality and ultra high definition (uhd) quality; downloadable 
mobile software applications (apps) for use in the delivery and distribution of audio, video and multimedia entertainment 
content including text, data, images, audio, video and audio visual files, also in interactive high definition (hd) quality and 
ultra high definition (uhd) quality; software for streaming audio visual and multimedia content via the internet, satellite 
and global communications networks, also in interactive high definition (hd) quality and ultra high definition (uhd) quality; 
software for streaming audio visual and multimedia content to mobile digital electronic devices, also in interactive high 
definition (hd) quality and ultra high definition (uhd) quality; software for searching, organizing, and recommending 
multimedia content; computer games entertainment software; electronic game programs; apparatus and instruments for 
transmitting and receiving audio and visual content; hardware for streaming audio visual and multimedia content via the 
internet and global communications networks, namely, mobile phones; digital media streaming devices, digital video 
recorders, dvd and high definition video disc players, home theatre systems comprised of audio and video receivers and 
disc players; televisions, and television set-top boxes; telecommunications apparatus; film production apparatus; video, 
data and sound carriers; pre-recorded audio visual recordings, audiotapes, videotapes, video discs, compact discs, dvds 
and multimedia software recorded on cd-rom; electronic learning games in the nature of electronic game software for 
educational purposes; computer game discs; electronic publications including those sold and distributed online; 
electronic publications (downloadable); protective cases for laptop computers, tablet computers, smart phones and other 
portable electronic devices, media players, personal digital assistants and mobile phones; protective coverings for laptop 
computers, tablet computers, smart phones and other portable electronic devices, media players, personal digital 
assistants and mobile phones; headphones, earphones, ear buds; sunglasses.

Cl.16;Printed matter; manuals [handbooks]; manuals for instructional purposes; guide books; strategy guidebooks for 
video games; photographic albums; photo albums and collectors' albums; instructional and teaching material (except 
apparatus); posters; postcards; personal organizers; diaries; pens; pencils; pencil cases; pen cases; drawing rulers; 
bookmarks; book plates; book covers; notebooks; colouring books; note pads; trading cards; books; graphic art books; 
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song books; musical score books; comic books; magazines; periodicals.

Cl.35;Advertising; advertisement and promotion of television services, entertainment, movies, television programmes, 
previews of entertainment, trailers relating to entertainment; the bringing together, for the benefit of others of a variety of 
media products; the bringing together of a variety of service providers enabling the customers to select, view and 
purchase sound, images, audio visual content; preparing and supplying printed and electronic catalogues, directories, 
magazines, newsletters, guides, books and bulletins for advertising and business information purposes; office functions, 
namely creating indexes of information, sites and other resources available on a global communications network; on-line 
retail store services featuring entertainment and educational content; talent agency services.

Cl.38;Communications services, namely, streaming of audio visual and multimedia content via the internet, cable 
networks, wireless networks, satellite, or interactive multimedia networks; transmission and delivery of audio visual and 
multimedia content via the internet, cable networks, wireless networks, satellite, or interactive multimedia networks; 
broadcasting services, including broadcast of television programmes, data broadcasting services, information services 
relating to broadcasting, music broadcasting, news broadcasting, radio broadcasting, satellite broadcasting services, 
podcasting services and webcasting services; mobile media services in the nature of electronic transmission of 
entertainment media content; video-on-demand transmission services; providing on-line chat rooms and electronic 
bulletin boards for transmission of messages among users in the field of general interest; news agency services, namely 
providing news feed programs and raw footage in the field of news and information; all of the afore mentioned services 
also in interactive high definition (hd) quality and ultra high definition (uhd) quality.

Cl.41;Education; entertainment; providing of training; sporting and cultural activities; educational and entertainment 
services, including production of programmes for television, cable television, radio, online broadcasting, interactive 
services, multimedia programs, all distributed via various platforms across multiple forms of transmission media, 
including via the internet, satellite, electronic communications networks, computer networks and wireless 
communications networks and also in interactive high definition (hd) quality and ultra high definition (uhd) quality; 
production of television programs; production of multimedia programs; production of audio and/or video recordings; film 
production; publication of magazines; providing facilities for movies, television shows, movies, and multimedia 
entertainment content, as well as information, reviews, and recommendations regarding television shows, movies, and 
multimedia entertainment content, also in interactive high definition (hd) quality and ultra high definition (uhd) quality; 
radio entertainment; television entertainment; cinema entertainment; theatre entertainment; game shows; organizing 
sporting activities; organization of sports competitions.
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3424357    11/04/2016
[International Registration No. : 1315918]
Pearson Education Limited
80 Strand London WC2R 0RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Educational teaching, instruction or research apparatus and instruments; electronic apparatus and instruments for 
teaching, instruction, training, research, education, testing, examination and assessment purposes; electronic storage 
media bearing electronic publications and data; electronic publications.

Cl.16;Printed matter; educational materials.

Cl.41;Provision of training, teaching, academic education, instruction, educational examination, testing and 
assessment services.
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3425475    13/04/2016
[International Registration No. : 1316391]
BOX, INC.
4440 EL CAMINO REAL LOS ALTOS CA 94022 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software development tools for use with mobile device 
management software and mobile devices deployed across mobile operators, service providers and enterprises; 
computer software for enabling users to convert native document file formats to web-based file format for embedding 
converted documents in web applications and to enable users to view, modify, and manage those documents 
collaboratively on line, for tracking changes and modifications to software and for managing software development 
projects; computer software for use as a tool for automating, personalizing, designing and updating web sites, website 
templates, web site graphics, text and animation for a global computer network, internal and external computer networks, 
and local and wide area computer networks; computer software and computer software applications for use on electronic 
devices and over global, mobile, and local computer networks to access and manage remote upload, download, access, 
create, review, edit, print, store, exchange, publish, distribute, transfer, transmit and manage digital media and 
information, data, documents, files, text, graphics, images, photographs, and electronic messages, and to provide 
content, mobile application and mobile device management; computer software applications for use on electronic devices 
and over global, mobile, and local computer networks to access and manage remote upload, download, access, create, 
review, edit, print, store, exchange, publish, distribute, transfer, transmit and manage digital media and information, data, 
documents, files, text, graphics, images, photographs, and electronic messages, and to provide content, mobile 
application and mobile device management.

Cl.42;Cloud computing featuring software for use to convert native document file formats to web-based file format, to 
embed the converted documents in web applications, and to enable users to view, modify, and manage those documents 
collaboratively on line; hosting a website that gives users the ability to create customized web pages featuring user-
defined information; providing non-downloadable computer programs for running development programs and application 
programs in a common development environment; cloud computing for use as a tool for automating, personalizing, 
designing and updating web sites, text and animation for a global computer network, internal and external computer 
networks, and local and wide area computer networks and providing access to, providing information to, and obtaining 
information from computer networks for cloud content management; application service provider, namely, hosting, 
managing, developing and maintaining applications and software for use by others in the fields of data storage and 
shared computing capacity scaling.
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Priority claimed from 29/01/2016; Application No. : 4244697 ;France 

3426028    27/07/2016
[International Registration No. : 1315510]
Saint-Gobain Weber
Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.2;Paints (non-insulating); color pigments; varnishes (other than insulators); lacquers (paints); coatings (paints); anti-
rust preparations for preservation; products for the protection of building materials, namely anti-corrosive preparations, 
coating preparations having water repellent properties (paints).

Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; insulating materials and plates; sealant compounds for joints; sealing membranes and 
strips.

Cl.19;Building materials, not of metal; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.
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Priority claimed from 21/01/2016; Application No. : 86882881 ;United States of America 

3426658    21/07/2016
[International Registration No. : 1315717]
Elasticsearch BV
Rijnsburgstraat 9-11 NL-1059 AT Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in searching, indexing, organizing, managing, processing, storing, 
retrieving, analyzing and reporting information and data.

Cl.42;Providing online non-downloadable software for use in searching, indexing, organizing, managing, processing, 
storing, retrieving, analyzing and reporting information and data; cloud computing and software as a service, namely, 
hosting computer software applications of others for searching, indexing, organizing, managing, processing, storing, 
retrieving, analyzing and reporting information and data; technical support and consulting services relating to the above 
services.
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Priority claimed from 29/02/2016; Application No. : 687793 ;Switzerland 

3427232    13/06/2016
[International Registration No. : 1317090]
Advanced Bionics AG
Laubisrütistrasse 28 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for cochlear implants and hearing aids; software for adjusting, programming, 
checking, testing and monitoring cochlear implants, hearing aids and speech processors; microprocessors and speech 
processors for cochlear implants and hearing aids; microphones for cochlear implants and hearing aids; remote controls 
for use with cochlear implants and hearing aids; wireless transmitters and receivers for cochlear implants and hearing 
aids; control apparatus for cochlear implants; batteries; battery chargers.

Cl.10;Cochlear implants, hearing aids and their parts; parts of hearing aids, namely implantable neurostimulators, 
electrode networks and electrodes for cochlear implants.

Cl.44;Medical services; audiological services for adapting hearing aids and hearing implants; medical consultation and 
audiological tests for hearing aids and hearing implants; speech therapy and auditory training services; rehabilitation 
programs for wearers of cochlear implants and hearing aids.
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Priority claimed from 05/01/2016; Application No. : 014974679 ;European Union 

3427242    13/05/2016
[International Registration No. : 1316678]
OYOY Living Design A/S
Sandagervej 10 DK-7400 Herning Denmark

Proposed to be Used
IR DIVISION
Cl.6;Metal ornaments; hooks [metal hardware]; towel hooks (of metal); metal decorative boxes; figures of common 
metal; busts of common metal; busts of bronze; ornamental figurines of common metal; pewter figurines; bronzes [works 
of art]; artistic castings of bronze; placards of metal; artistic castings of common metal; works of art of common metal; 
metal casings.

Cl.20;Furniture; mirrors (silvered glass); picture frames; cushions; storage baskets [furniture]; storage units [furniture]; 
furniture shelves; sleeping bags; reels, not of metal, non-mechanical, not parts of machines, for flexible hoses; picture 
frames; boxes made of plastic; boxes of wood; book stands; book rests [furniture]; mats for infant playpens; trays, not of 
metal; chests for toys; plastic bins [other than dustbins]; hooks for towels (non-metallic -); non-metal cup hooks; hooks 
for wall hangings (non-metallic -); shower curtain hooks; model animals [ornaments] made of wood; model figures 
[ornaments] made of wood; key racks [furniture]; key racks [furniture]; key cards (plastic -), not encoded; boxes of wood 
or plastic; picture and photograph frames; frameless picture holders; ornamental sculptures made of wood; cork memo 
boards; bulletin boards [other than electronic]; notice boards [signboards] of cork; pouffes [furniture]; steps [ladders], not
of metal; wooden ornaments.

Cl.21;Household or kitchen utensils; containers for household or kitchen use; combs; basins [bowls]; ceramic 
hollowware; candlesticks; oven mitts; pots; carving boards; holders for carving boards; potholders; salt shakers; pepper 
pots; spice sets; mugs; trays for domestic purposes; candle jars [holders]; buckets; dustbins; waste bins for household 
use; toilet cases; china ornaments; works of art made of glass; egg cups; coasters (tableware); tea cosies.

Cl.24;Sofa covers; cot covers; pillowcases; loose covers made of textile materials for furniture; hand towels; bath 
sheets; face cloths; towelling [textile]; towelling [textile]; dish towels for drying; bed blankets; children's blankets; bed 
covers; bed linen; infants' bed linen; quilts; curtains for showers; cushion covers; throws; dinner mats of plastics 
material; place mats, not of paper; textile napkins; knitted fabric.

Cl.27;Carpets; carpet underlay; bath mats; non-slip mats; runners [mats]; rubber mats.

Cl.28;Rattles [playthings]; dolls; doll accessories; toys; toy furniture; toy animals; stuffed toys; christmas stockings; 
decorations for christmas trees.
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3429291    05/04/2016
[International Registration No. : 1317052]
hGears Holding GmbH
Brambach 38 78713 Schramberg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machining centres; driving devices for machines; actuators for valves; variable speed drives for machines; power 
transmission belting for machines; driving chains for machines; motor drive mechanisms [other than for land vehicles]; 
drive mechanisms for machine tools; driving motors other than for land vehicles; drive belts for driving aircraft; power 
transmission belting for machines; drive belts for water vehicles; driving belts, other than for land vehicles; impellers; 
impellers for turbo-superchargers; drive pulleys; drive pulleys for power transmission belts of industrial machines; drive 
pulleys for power transmission belts of agricultural machines; driving devices for machines; transmission shafts for air 
vehicles; transmission shafts for machines; transmission shafts for water vehicles; transmission shafts, other than for 
land vehicles; shaft mounted gear units [other than for land vehicles]; torque converters for machines; torque converters 
other than for land vehicles; keys for securing bits [machine]; geared electric motors for aircraft; geared electric motors, 
other than for land vehicles; flexible couplings [parts of machines]; gear box casings, other than for land vehicles; 
housings for ball bushings; housings [parts of machines]; engine cases [vehicle parts]; step-up gears for vehicles [other 
than land vehicles]; gear units for machines; gears for passenger lifts; transmissions for water vehicles; gear units, other 
than for land vehicles; gears, other than for land vehicles; gear assemblies, other than for land vehicles; gear units for 
power transmissions, other than for land vehicles; transmissions for water vehicles; gear units, other than for land 
vehicles; gear box casings, other than for land vehicles; power transmission parts [other than for land vehicles]; gear 
boxes other than for land vehicles; gear units for machines; gearing for air vehicles; transmissions for water vehicles; 
unidirectional clutches for machines; hydraulic torque converters [machine elements not for land vehicles]; spline shank 
bits [parts of gearing for aircraft]; spline shank bits [parts of gearing for water vehicles]; pistons [parts of machines or 
engines]; pistons for vehicle engines; pistons for machines; plunger type valves for use with tanks; power transmissions 
and gearing for machines [not for land vehicles]; couplings for machines; couplings of metal for hydraulic apparatus; jaw 
type shaft couplings other than for land vehicles; couplings for agricultural implements; machine tool couplings; 
couplings for pneumatic apparatus; machine couplings and transmissions, except for land vehicles; power transmission 
couplings for machines; power transmission couplings for machines; power transmission couplings for water vehicles; 
crank shafts; crankcases for land vehicles engines; bearings for transmission shafts; bearings for shafts; modular 
couplings for machine tools; cam shafts; camshafts for vehicle engines; camshafts for air vehicles; camshafts for 
machines; engine camshafts; camshafts for water vehicles; cam covers [vehicle parts]; cam sprockets, being engine 
timing components; planetary gear transmissions, other than for land vehicles; planetary gear motors; air driven hand 
tools; pneumatic hammers; ratchet handles [machines]; pinions [other than for land vehicles]; worm gears for machines; 
worm wheels for machines; helical gear units being parts of machines; helical gear units for industrial purposes; chucks 
[parts of machines]; shafts for ball bushings; shafts for pumps; shaft couplings as parts of machines; shaft couplings 
[machines]; shaft couplings, not for land vehicles; shaft bearings [parts of machines]; holding devices for machine tools; 
machine tool holders; belts (timing -) for vehicle engines; timing belt pulleys; timing belt pulleys [parts of engines]; 
machine wheels; toothed wheels for driving chains; toothed wheels for driving chains; gear wheels for machines; 
sprockets for water vehicle gearing.

Cl.12;Axles [land vehicle parts]; axles and cardan shafts for motor vehicles; axle assemblies for vehicles; motor drive 
units for land vehicles; transmission belts for land vehicles; transmission shafts for land vehicles; torque converters for 
motor cars; torque converters for land vehicles; crankcases for components for motor cars (other than for engines); 
crankcases for land vehicle components, other than for engines; housing covers for land vehicle engines; transmissions 
[land vehicle parts]; gears for vehicles; gear boxes for land vehicles; gear assemblies for land vehicles; gear boxes for 
hydraulic transmissions of land vehicles; gear cases for land vehicles; gear couplings for land vehicles; gear boxes for 
land vehicles; gear wheels [bicycle parts]; gear wheels for land vehicles; hydraulic torque converters for land vehicles; 
clutch mechanisms for motor cars; mechanical transmissions for land vehicles; camshafts for land vehicles; 
transmission top covers for land vehicles; planetary gear transmissions for land vehicles; pinions for land vehicles; 
sprockets for motorcycle drives; sprockets for racing kart gearing; transmission belts for land vehicles; jaw type shaft 
couplings for land vehicles; shaft couplings for land vehicles; toothed wheels for land vehicles; pinions for land vehicles; 
sprockets for racing kart gearing; gears for cycles.
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Priority claimed from 17/08/2015; Application No. : 2015/05467 ;Sweden 

3432238    17/02/2016
[International Registration No. : 1318054]
Automation, Press and Tooling, A.P.& T. Aktiebolag
Box 32 SE-523 21 Ulricehamn SE

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); robots; robots; robots for use in 
industry; robotic apparatus for handling materials; moving and handling equipment; feeding machines; handling 
machines; stacking machines; grippers (parts of machinery); furnace loading machines; filtering machines, separators 
and centrifuges; separating machines; metal production machines; metalworking machines; sheet metal working 
machines; embossing machines; tools (parts of machines); modular tools being parts of machines; hydraulic tools; 
pneumatic tools [machines]; guidance frameworks for machine tools; process control units (hydraulic and pneumatic) for 
machines, engines or motors; shaping and moulding machines; pressing machines; robot metal working presses; 
industrial squeezers; swaging machines; bending machines; steel pressing machines; press tools being parts of 
machines; machine tools for cutting, drilling, grinding and surface treatment; plate shearing machines; punching 
machines; clippers [machines]; chisels for machines; metal cutting tools [parts of machines]; cutter bars [parts of 
machines]; punching tools [parts of machines], other than office requisites; power saws; metal sawing machines; 
conveyors and conveyors belts; engines, powertrains, and generic parts of machines; control mechanisms for machines, 
engines or motors; control mechanisms for industrial machines, engines or motors; feeders [parts of machines]; machine 
tool holders; stands for machines; heat exchangers (parts of machines); vacuum control valves [parts of machines]; 
safety couplings for machines; bearing brackets for machines; parts, fittings and components for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; cash registers, calculating machines, data processing 
equipment, computers; computer software; controllers (regulators); automatic electronic control apparatus; electric and 
electronic control units; electric control apparatus; robotic electrical control apparatus; programmable controllers; 
automatic vacuum control apparatus; information technology and audiovisual equipment; data processing equipment and 
accessories (electrical and mechanical); electronic control systems for machines; apparatus, instruments and cables for 
electricity; electric and electronic components; electrical and fibre optic couplings; electrical circuits and circuit boards; 
programmable logic controllers; recorded content; computer software; operating programs (computer software); 
interfaces for computers; parts, fittings and accessories for all the foregoing in this class.

Cl.37;Installation, repair, maintenance and servicing of machines and machine tools; installation, repair, maintenance 
and servicing of machines, machine tools and apparatus for metalworking; rebuilding machines that have been worn or 
partially destroyed.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software development, programming and 
implementation; software creation; software design and development; creation of control programs for automated 
measurement, assembly, adjustment, and related visualisation; computer software research; computer software 
consultancy, maintenance and installation of computer software; scientific and technological services; testing, 
authentication and quality control; metallurgical testing; safety technological testing services; technological or scientific 
research and design relating to industrial processes; scientific and technological research and consultancy relating to 
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machines, machine tools and apparatus for metalworking and sheet metal working; scientific or technological research 
and consultancy relating to metal, metalworking and sheet metal working; technological consultancy relating to safety; 
technological advisory services relating to machine engineering analysis; engineering services; technological services 
relating to manufacture; engineering services relating to metal handling systems; programming of electronic control 
systems; IT consultancy services; research relating to the computerised automation of industrial processes; design 
services; design of metalworking machines; design of metalworking presses and sheet metal working presses; design of 
metalworking tools and sheet metal working tools.
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Priority claimed from 14/04/2016; Application No. : 3609127 ;Spain 

3432475    15/04/2016
[International Registration No. : 1319173]
TUBACEX, S.A.
Tres Cruces, 8 E-01400 LLODIO (ALAVA) Spain

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; tubes 
of metal; safes [strong boxes]; metal goods for building, in the form of ingots or in the form of round and/or square bars; 
metal pipes, tubes and hoses and metal accessories thereof, including metal pipe valves; stainless steel pipes.

Cl.37;Construction services; installation and maintenance services, namely tubes, pipes, portable metal buildings, 
installations in buildings, locksmith and hardware goods and safes; repair services for tubes, pipes, mechanical portable 
buildings, installations in buildings, locksmith and hardware goods and safes.

Cl.40;Treatment of metal; metal casting services; treatment of steel; cutting of steel; steel polishing; heat treatment and 
coating of steel; lamination; lamination of metal plates.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of coatings for metals; research 
relating to metals; engineering services relating to metal formation systems; engineering services relating to metal 
handling systems.
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Priority claimed from 24/09/2014; Application No. : 302014060877.4/01 ;Germany 

3433279    05/07/2016
[International Registration No. : 1236174]
Hoechst GmbH
65929 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations.
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Priority claimed from 07/10/2015; Application No. : 3580852 ;Spain 

3433607    05/04/2016
[International Registration No. : 1318229]
SMILEAT SL
Calle Doctor Esquerdo, 112 E-28007 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.29;Prepared dishes based meat, fish, chicken, vegetables, fruits and milk; milk products and milk substitutes; 
yogurt.

Cl.30;Dishes based on rice, flour, cereals, pasta; prepared desserts (chocolate-based); sauces; chocolate beverages 
containing milk.
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3433992    09/03/2016
[International Registration No. : 1318197]
Videregen Limited
Innovation Centre 1, Liverpool Science Park, 131 Mount Pleasant, Liverpool L3 5TF United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Medical preparations; preparations containing organ tissue materials; preparations containing viable cell materials;
preparations containing non-viable cell materials; preparations containing living tissue materials; stem cells; surgical 
implants grown from stem cells [living tissues]; preparations comprising collagenous materials; preparations for the 
treatment, repair, reconstruction, replacement and regeneration of human tissues or animal tissues.

Cl.40;Treatment of materials; treatment and processing of organ tissue materials; treatment and processing of 
biological materials; treatment and of biological materials being the extraction, processing and preservation of stem cells; 
custom manufacturing of biological tissue implant materials; custom manufacturing of materials for transplantation; 
treatment and processing of biological materials being the developing cells, tissues and organs for use in transplantation;
information, advisory and consultancy services in relation to all of the aforesaid.

Cl.44;Medical services; veterinary services; medical services for the treatment of conditions of the human or animal 
body; medical treatment services; surgical treatment services; medical services relating to the removal, treatment and 
processing of stem cells; personal therapeutic services relating to tissue repair, regeneration and organ transplant.
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3434003    05/02/2016
[International Registration No. : 1318375]
CREDO WEB EOOD
"Shipchenski prohod" blvd. 65 BG-1574 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer operating programs, recorded; computer software, 
recorded; computer programs [downloadable software]; computer game software; computer software applications, 
downloadable; electronic notice boards; electronic publications, downloadable; intercommunication apparatus; interfaces
for computers.

Cl.35;Advertising; business management; business administration; clerical services; arranging newspaper 
subscriptions for others; arranging subscriptions to telecommunication services for others; import-export agency 
services; commercial information agencies; administrative processing of purchase orders; business management of 
hotels; updating of advertising material; cost price analysis; business management of sports people; business auditing; 
business efficiency experts; public relations services; document reproduction; payroll preparation; drafting of publicity 
texts; compilation of statistical information; issuing of invoices; market research; business investigation; economic 
forecasting; personnel management consultancy; advisory services for business management; consultancy relating to 
business organisation; business management and organization consultancy; business management consulting; 
marketing services; typing services; personnel recruitment; sponsorship search; sales promotion for others; on-line 
advertising on a computer network; exhibitions for commercial or advertising purposes; organization of fashion shows 
for promotional purposes; auctioneering services; organisation of trade fairs for commercial or advertising purposes; 
rental of vending machines; office machines and equipment rental; publicity material rental; rental of advertising time on 
communication media; rental of advertising space; rental of photocopying machines; provision of assistance in the 
management of the business affairs or commercial functions of an industrial or commercial enterprise; assistance in 
management of business activities; shop window dressing; commercial or industrial management assistance; tax 
preparation; news clipping services; provision of commercial information; commercial information and advice for 
consumers [consumer advice shop]; demonstration of goods; presentation of goods on communication media for retail 
purposes; telephone answering for unavailable subscribers; production of advertising films; opinion polling; business 
research; business consulting services; psychological testing for the selection of personnel; writing of publicity texts; 
production of radio commercials; distribution of samples; dissemination of advertisements; direct mail advertising; 
outdoor advertising; advertising by mail order; production of television commercials; advertising agencies; secretarial 
services; systemization of information into computer databases; procurement services for others [purchasing goods and 
services for other businesses]; shorthand; compilation of information into computer databases; issuing and updating of 
advertising texts; drawing up statements of account; word processing; telemarketing services; transcription of 
messages; employment agencies; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations 
and medical supplies; provision of commercial information; business appraisals; business inquiries; commercial 
administration of the licensing of the goods and services of others; data search in computer files for others; 
computerised file management; business management of performing artists; layout services for advertising purposes; 
modelling for advertising or sales promotion; price comparison services of other traders; relocation services for 
businesses; photocopying services.

Cl.38;Telecommunication services; news agencies; information about telecommunication; communications by 
computer terminals; communications by fiber [fibre] optic networks; providing access to databases; electronic mail; 
teleconferencing services; providing access to on-line forums; providing user access to global network; providing 
connection via signals [radio, telephone or other means of electronic communication].

Cl.41;Education; training; entertainment; cultural activities; correspondence courses; providing on-line electronic 
publications; club services; educational services; organization of competition for cultural, educational or entertainment 
purposes; arranging and conducting of conferences; education information; electronic publication of books and 
periodicals online; writing of texts, other than publicity texts; mobile library services; publication of texts, other than 
publicity texts; vocational retraining; vocational guidance; educational examination; arranging and conducting of training 
workshops; arranging and conducting of seminars; news reporters services; photographic reporting. 
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Priority claimed from 17/08/2016; Application No. : 015754691 ;European Union 

3437766    25/08/2016
[International Registration No. : 1318324]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in the acquisition, tracking and payment for goods and services; 
manuals in electronic form in connection with computer software, hardware and peripherals.

Cl.35;Providing information to buyers for ordering goods and services by means of a global computer information 
network.

Cl.42;Computer programming and consulting services for the implementation and modification of computer software; 
software as a service; cloud computing; hosting services.
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Priority claimed from 01/02/2016; Application No. : 1749398 ;Australia 

3437807    01/08/2016
[International Registration No. : 1317923]
GA8 AIRVAN PTY LTD
43 Airfield Rd Traralgon VIC 3844 Australia

Proposed to be Used
IR DIVISION
Cl.12;Aircraft; aircraft parts; aircraft accessories.

Cl.37;Aircraft maintenance; aircraft repair.
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3438848    18/04/2016
[International Registration No. : 1318246]
CORPORACIÓN DE RADIO Y TELEVISIÓN ESPAÑOLA, S.A.
Avda. Radio Televisión, 4, Edif. Prado del Rey E-28223 POZUELO DE ALARCÓN (MADRID) Spain

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services; communications by radio broadcasting, by satellite, by cable, by fiber-optic 
networks, by computer terminals, communications via global computer networks; transmission and broadcasting of radio 
and television programs.

Cl.41;Education and entertainment.
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Priority claimed from 01/06/2016; Application No. : 015497266 ;European Union 

3438849    13/06/2016
[International Registration No. : 1318460]
Healthbook OÜ
Tammiku tee 18 EE-74011 Pringi küla, Viimsi vald Estonia

Proposed to be Used
IR DIVISION
Cl.9;Computers, databases; computer programs for managing databases; computer software to enable the access to 
databases; computer software applications, and integration of databases; computer databases; computer programs for 
managing databases; computer software to enable the access to databases; computer software for integration of 
applications and databases.

Cl.42;The development and maintenance of databases; installation of database software; programming of software of 
database management, websites, data processing programs, data processing equipment and computer programs for data 
processing; computer software design, development, upgrade, maintenance and programming; software programming of 
Internet and information platforms; all of the services listed in connection with the healthcare information.

Cl.44;People's health services; health information, information services, health information services; medical services; 
nutrition information; nutritional and nutritional consulting services; weight reduction services; providing weight loss 
program services; composing weight reduction programs and platforms; consultancy relating to drug use monitoring 
services; above mentioned services in the field of consultancy and advisory services related to healthcare.
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Priority claimed from 04/11/2015; Application No. : 014761332 ;European Union 

3439494    04/05/2016
[International Registration No. : 1318222]
The United World Colleges (International)
17-21 Emerald Street London WC1N 3QN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; printed matter; printed publications; book binding material; books; photographs; stationery; 
writing implements; pens; pencils; pencil sharpeners; pencil cases and boxes; writing chalk; erasers, chalk erasers, 
blackboard erasers; notepads, notepaper and notebooks; memo pads; scribble pads; date books; address books; agenda 
books; diaries; bookmarks; magazines, brochures, leaflets, newsletters, and newspapers; colouring books; children's 
activity books; souvenir programs; autograph books; comic books; picture books; sticker albums; book covers; paper 
book markers; bookplates; collector albums; trading cards; stickers; instrument case stickers; bumper stickers; 
adhesives and glue for stationery or household purposes; artists' materials; paint brushes; office requisites (except 
furniture); instructional, educational and teaching materials (except apparatus); window decals; decals; temporary tattoo 
decals; paper hangtags, cardboard hangtags; folders; plastic bags for general use; paper gift wrap; drawing rulers; 
lithographs; posters; art prints; fine art prints; framed pictures; pictures; photo albums; postcards; picture postcards; 
greeting cards; maps; sheet music; customized personal cheques; chequebook covers; paper banners; parts, fittings and 
accessories for all the aforesaid goods.

Cl.18;Leather and imitations of leather; umbrellas and parasols; animal skins, hides; trunks and travelling bags; 
walking sticks; whips, harness and saddlery; fanny packs, backpacks, sports packs, sports bags, waist packs, gym bags, 
duffel bags, tote bags, book bags, hand bags, purses, clutch purses, change purses, beach bags, all-purpose sports and 
athletic bags, luggage, luggage tags, suitcases, cosmetic cases sold empty, toiletry cases sold empty, vanity cases sold 
empty, cosmetic bags sold empty, key cases, coin pouches, wallets, backpacks; parts and fittings for all the aforesaid 
goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); unworked or 
semi-worked glass (except glass used in building); glassware, porcelain and earthenware; tableware and crockery; 
cookware; tea pots; cups, mugs, bowls, dishes, plates; drinking bottles, vessels and glasses; insulating flasks and 
bottles; refrigerating flasks and bottles; lunch boxes; tableware, other than knives, forks and spoons, not of precious 
metal; flasks; hip flasks; cake moulds; cookie cutters; tea cosies; corkscrews; bottle openers; china ornaments; drinking 
straws; trays; oven mitts; parts and fittings for all the aforesaid goods.

Cl.25;Clothing; footwear; headgear; t-shirts; shirts; tank tops; sport shirts; dress shirts; polo shirts; undershirts; 
sweatshirts; blouses; sweaters; pullovers; shorts; pantsuits; outer clothing and rainwear; jackets; coats; raincoats; 
overcoats; topcoats; dresses; jumpsuits; waistcoats; vests; trousers; jeans; pants; culottes; knickers; skirts; jerseys; 
blazers; belts; pantyhose; hosiery; sports clothing; sportswear; jogging suits; exercise pants; socks; leg warmers; 
bathrobes; dressing gowns; nightwear; pyjamas; nighties; underwear; bras; panties; boxer shorts; scarves; bowties; ties; 
cravats; collars; gloves; capes; tunics; leotards; tights; dressing-up costumes; wristbands; bandanas; caps; hats; hoods; 
shoes; boots; sneakers; slippers; parts and fittings for all the aforesaid goods; belts.

Cl.41;Education; education services; educational courses; providing of training; entertainment; sporting and cultural 
activities; computer assisted education services; provision of educational information; dissemination of educational 
material; provision of facilities for education; university education services; part time and continuing university education 
services; youth education services; adult education services; postgraduate education services and training courses; 
charitable education services; teaching services; library services; educational, entertainment and cultural services 
provided in schools, colleges, universities; arranging, organising and provision of educational courses, competitions, 
training courses, seminars, workshops, tours, lectures, exhibitions, presentations and conferences; arranging, organising 
and provision of educational courses, competitions, training courses, seminars, workshops, tours, lectures, exhibitions, 
presentations, and conferences in relation to international affairs, politics, social sciences, leadership, sustainability, 
intercultural understanding, creative pursuits and physical activities; e-learning services; providing non-downloadable 
text, data, information, sound, music, images, videos, film, podcasts and other media; providing non-downloadable 
electronic instructional, educational and teaching materials; educational research; non-downloadable educational and 
training materials relating to international affairs, politics, social sciences, leadership, sustainability, intercultural 
understanding, creative pursuits and physical activities; publication of educational materials; non-downloadable 
electronic publications and educational materials; provision of educational materials online from a computer database or 
via the internet; publication of books, texts and other printed matter for educational and training purposes; publication of 
educational and training materials relating to international affairs, politics, social sciences, leadership, sustainability, 
intercultural understanding, creative pursuits and physical activities; information, advice and consultancy services 
relating to all of the aforesaid.
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Priority claimed from 01/10/2014; Application No. : T1415650I-01 ;Singapore 

3444657    13/09/2016
[International Registration No. : 1274423]
BLUE CROSS TRAVEL SERVICES B.V.
John M. Keynesplein 3, Say Building NL-1066 EP Amsterdam

Proposed to be Used
IR DIVISION
Cl.5;Filled first-aid kits; medical dressings; medical preparations; diagnostic products and preparations for medical 
purposes; chemical products and preparations for medical purposes; adhesives for medical use.

Cl.10;First aid medical apparatus for sale in kit form; articles and apparatus for medical use; bags (fitted) for medical 
instruments; boxes adapted for medical use; cases fitted for medical tools; diagnostic apparatus for medical purposes; 
disposable bags and sheeting for medical use; electro-medical apparatus and instruments; medical apparatus and 
instruments.

Cl.35;Selection and provision of medical staff; personnel management; consultancy and advisory services relating to 
customer service; call centre services (customer service); maintenance of patient records (for others); provision of 
clerical services for making medical appointments; commercial information and advice for consumers [consumer advice 
shop]; procurement of goods and services for others; data search in computer files for others; data base management; 
data verification; updating and maintenance of data in computer databases; business management; business research; 
office functions relating to the arranging of transport (business management and organization of facilities and resources); 
data compilation for others, namely, compilation of medical reports; risk management consultancy (business); provision 
of information, consultancy services and advisory services relating to all the aforesaid services on-line from a computer 
database or global communications network.

Cl.36;Insurance services; reinsurance services; medical, healthcare, personal, accident and travel insurance; 
administration of insurance plans; agency services for arranging of insurance; insurance consultancy; insurance 
brokerage; insurance broking; insurance claim assessments; insurance claims adjustment; financial assistance services; 
prepayment for patient reports; assistance services for the provision of emergency cash; assistance services for the 
repayment of medical expenses; services relating to insurance claims in the field of credit and travel assistance; 
provision of information, consultancy services and advisory services relating to all the aforesaid services; and all the 
above services also provided on-line from a computer database or global communications network.

Cl.39;Transport services; delivery of goods; travel arrangement; organising and planning of transportation of people, 
patients, the injured and the sick for purposes of emergency evacuation and repatriation services; ambulance services; 
air ambulance services; arranging the transportation and delivery of medical equipment, medical supplies and 
medications by air, sea and land; arranging the escorting of travellers; arranging the hire of all means of transport; 
advisory services relating to travel; travel reservation services; arranging the emergency replacement of airline tickets; 
arranging the delivery of gifts and flowers; arranging the transportation of patients by ambulance; arranging of 
transportation for the injured, sick, as well as medical and nursing staff; chauffeur services; vehicle breakdown 
assistance [towing]; courier services [messages or merchandise]; rescue (transport) of persons; rescue operations 
(transport); emergency site consultation services, namely the review and assessment of information regarding the 
accessibility of transportation during emergency; provision of information, consultancy services and advisory services 
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relating to all the aforesaid services on-line from a computer database or global communications network.

Cl.41;Translation and language interpretation services; training; arranging and conducting workshops [training]; 
occupational health and safety services (education and training services); provision of information, consultancy services 
and advisory services relating to all the aforesaid services on-line from a computer database or global communications 
network.

Cl.42;Services for the planning and design of medical clinics; site surveys; environmental surveys; technical research 
relating to the protection of property and individuals; monitoring of medical services, namely quality management 
services in the nature of quality evaluation and analysis, quality assurance and quality control in the medical services 
field; safety evaluation of products and services; provision of information, consultancy services and advisory services 
relating to all the aforesaid services on-line from a computer database or global communications network.

Cl.43;Arranging for temporary accommodation; hospitality services (food and drink); provision of information, 
consultancy services and advisory services relating to all the aforesaid services on-line from a computer database or 
global communications network.

Cl.44;Telemedicine services; health care; consultation services on medical and health related issues, namely, the 
review and assessment of information regarding the availability of medical care for location of emergency medical 
treatment; diagnostic testing relating to the human body; medical assistance and medical services; monitoring of 
patients; behavioural analysis for medical purposes; conducting of medical examinations; medical clinic services; 
provision of 24-hour medical treatment services; health and medical screening; healthcare consultancy services 
(medical); provision of reports relating to the medical examination of individuals; services for the preparation of medical 
reports; provision of vaccination services; provision of information relating to vaccination for overseas travel; X-ray 
services; medical health assessment services; dental care; pharmacy and medical advisory services; health risk 
assessment surveys; provision of medical facilities, medicines and first aid kits; provision of psychological counselling 
by telephone; location of medical facilities for emergency; location of emergency healthcare and medical treatment; 
pharmacy dispensary services for the replacement of medical prescriptions; preparation of reports relating to health care 
matters; arranging of medical treatment; rescue operations (medical aid and resuscitation); consultancy and advisory 
services in relation to medical services; rental of medical equipment and instruments; provision of information, 
consultancy services and advisory services relating to all the aforesaid services on-line from a computer database or 
global communications network.

Cl.45;Lost property services; security assessment of risks; providing on-line information relating to security 
assessment of risks of situations, locations or countries; security consultancy; arranging for the provision of legal 
services; safety consultancy services; rescue of people other than transport; arranging for baby sitting or chaperoning 
services; identity verification; missing person investigations; personal bodyguard services; provision of on-site security 
facilities; provision of security alarm monitoring services; provision of security information; rental of security apparatus; 
security services for the protection of property and individuals; services for the protection of property and individuals; 
surveillance services; provision of information, consultancy services and advisory services relating to all the aforesaid 
services on-line from a computer database or global communications network.
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Priority claimed from 11/11/2015; Application No. : 18303590 ;China 

3444669    11/04/2016
[International Registration No. : 1319047]
FREETECH ROAD RECYCLING CORPORATION
9 Hengfei Road, Economic & Technological Development Zone, Nanjing 210000 Jiangsu China

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Road rollers; steam rollers; road building machines; multi-purpose road maintainers.

Cl.37;Construction; construction information; asphalting; rental of construction equipment; road paving; rental of road 
sweeping machines; machinery installation, maintenance and repair; rebuilding machines that have been worn or partially 
destroyed; vehicle service stations [refuelling and maintenance]; commercial residential building construction.

Cl.42;Technical research; research and development of new products for others; research in the field of environmental 
protection; surveying; vehicle roadworthiness testing; styling [industrial design]; hosting computer sites [web sites], 
monitoring of computer systems by remote access; quality inspection; development of construction programs.
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Priority claimed from 13/01/2016; Application No. : 86873947 ;United States of America 

3445104    30/06/2016
[International Registration No. : 1318822]
iManage LLC
540 W Madison Street, Suite 2400 Chicago IL 60661 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software that allows users to collaborate by contributing, modifying and managing, saving and 
searching data in a central repository on local and wide area networks; computer software that provides content 
authoring and management functions through a web browser; computer software for long-term archiving and disposition 
of physical and electronic information; computer software for providing the transmission of messages and the 
management and sharing of data among computer users across the Internet, intranets and extranets; computer software 
for managing documents, audio, video, email, text, data, graphics and facsimiles for application within document 
management, knowledge management and business-to-business information applications via local, wide area and global 
networks; computer software that enables users to collaborate by contributing, managing and sharing data among and 
between themselves across the Internet, intranet and extranets; computer software that automatically distributes content 
to designated persons as part of an automated process of workflow management.

Cl.42;Providing online non-downloadable software that allows users to collaborate by contributing, modifying and 
managing, saving and searching data in a central repository on local and wide area networks; providing online non-
downloadable software that provides content authoring and management functions through a web browser; providing 
online non-downloadable software which allows users to search and access analytics across software systems, 
databases and web sites; providing online non-downloadable software for long-term archiving and disposition of physical 
and electronic information; providing online non-downloadable software for providing the transmission of messages and 
the management and sharing of data among computer users across the Internet, intranets and extranets; providing online 
non-downloadable software for managing documents, audio, video, email, text, data, graphics and facsimiles for 
application within document management, knowledge management and business-to-business information applications 
via local, wide area and global networks; providing online non-downloadable software that enables users to collaborate 
by contributing, managing and sharing data among and between themselves across the Internet, intranet and extranets; 
providing online non-downloadable software that automatically distributes content to designated persons as part of an 
automated process of workflow management. 
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Priority claimed from 14/06/2016; Application No. : 1334210 ;Benelux 

3445680    30/06/2016
[International Registration No. : 1318892]
Ujet Vehicles S.à.r.l.
33, rue du Puits Romain L-8070 Bertrange

Proposed to be Used
IR DIVISION
Cl.9;Helmets (protective -); helmets for motorcycles; helmets for scooters; software; apps; docking stations; apparatus 
and instruments for accumulating and storing electricity.

Cl.12;Electric vehicles, namely electrically powered scooters, two-wheeled and three wheeled motor vehicles, bicycles 
and parts and fittings for the foregoing goods; single-wheeled, two-wheeled and three-wheeled personal electric 
transporters, namely scooters, carts and chariots; parts and fittings for vehicles; anti-theft, security and safety devices 
and equipment for vehicles; bags for use on (electric) vehicles; storage containers and boxes adapted for use on 
vehicles.

Cl.14;Horological and chronometric instruments; watches; clocks; timepieces; chronographs for use as timepieces; 
chronometers; watchstraps; watch bands; cases for watches, clocks, and horological and chronometric instruments; 
parts for watches, clocks, and horological and chronometric instruments; jewelry.

Cl.25;Clothing, footwear, headgear, gloves.

Cl.35;Retail and wholesale as well as import and export of helmets (protective -), helmets for motorcycles, helmets for 
scooters, software, apps, docking stations, apparatus and instruments for accumulating and storing electricity, electric 
vehicles, namely electrically powered scooters, two-wheeled and three wheeled motor vehicles, bicycles and parts and 
fittings for the foregoing goods, single-wheeled, two-wheeled and three- wheeled personal electric transporters, namely 
scooters, carts and chariots, parts and fittings for vehicles, anti-theft, security and safety devices and equipment for 
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vehicles, bags for use on (electric) vehicles, storage containers and boxes adapted for use on vehicles, horological and 
chronometric instruments, watches, clocks, timepieces, chronographs for use as timepieces, chronometers, watchstraps, 
watch bands, cases for watches, clocks, and horological and chronometric instruments, parts for watches, clocks, and 
horological and chronometric instruments, jewelry, clothing, footwear, headgear, gloves, the bringing together, for the 
benefit of others of helmets (protective -), helmets for motorcycles, helmets for scooters, software, apps, docking 
stations, apparatus and instruments for accumulating and storing electricity, electric vehicles, namely electrically 
powered scooters, two-wheeled and three wheeled motor vehicles, bicycles and parts and fittings for the foregoing 
goods, single-wheeled, two-wheeled and three- wheeled personal electric transporters, namely scooters, carts and 
chariots, parts and fittings for vehicles, anti-theft, security and safety devices and equipment for vehicles, bags for use on 
(electric) vehicles, storage containers and boxes adapted for use on vehicles, horological and chronometric instruments, 
watches, clocks, timepieces, chronographs for use as timepieces, chronometers, watchstraps, watch bands, cases for 
watches, clocks, and horological and chronometric instruments, parts for watches, clocks, and horological and 
chronometric instruments, jewelry, clothing, footwear, headgear, gloves, enabling customers to conveniently view and 
purchase those goods.
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3445839    25/08/2016
[International Registration No. : 1320401]
PharmaLex GmbH
Bahnstrasse 42-46 61381 Friedrichsdorf Germany

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; other than the sale of food supplements or dietetic products, and services relating to nutritional and diet 
matters, including weight reduction, physical movement, nutrition and health.

Cl.44;Medical services; other than the sale of food supplements or dietetic products, and services relating to nutritional 
and diet matters, including weight reduction, physical movement, nutrition and health.
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Priority claimed from 23/09/2015; Application No. : 014589378 ;European Union 

3445856    18/03/2016
[International Registration No. : 1320515]
Swep International AB
Box 105 SE-261 22 LANDSKRONA Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [programs], recorded; recorded computer programs only for design, calculation and control of 
heat exchangers, remote refrigeration stations and district heating stations and apparatus and instruments for measuring, 
signaling and control (supervision); apparatus and instruments for measuring, signaling and control (supervision); 
electric installations for the remote control of industrial operations; water meters and quantity indicators; luminous or 
mechanical signaling panels; pressure indicators and pressure gauges; densimeters, thermostats, temperature 
indicators; heat regulating apparatus; control instruments for heat regulating apparatus, heating boilers and heat 
exchangers.

Cl.11;Taps for pipes; control and safety devices for water supply plants; pipes, constituting parts of heating, ventilation 
and sanitation installations; sanitary apparatus and installations; water heaters; ventilation installations and apparatus 
(air-conditioning); radiators, heating installations, heating boilers, heat exchangers (not parts of machines) and parts and 
fittings therefor not included in other classes.

Cl.42;Technical consultancy in the field of heating, ventilation, air-conditioning, refrigeration, energy and computer 
hardware and software; scientific and technological services and research and design relating thereto; engineering 
services; calibration (measuring); design and development of computer hardware and software; installation and leasing of
computer software; leasing of computer hardware.
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3450005    25/05/2016
[International Registration No. : 1320344]
Roboception GmbH
Kaflerstraße 2 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Industrial handling machines, automatic handling machines [manipulators]; service robots [machines].

Cl.9;Computer software for industrial handling machines, automatic handling machines [manipulators] and service 
robots [machines]; navigation apparatus for vehicles [on-board computers]; navigational instruments; electric 
installations for the remote control of industrial operations.

Cl.42;Design and development of computer software for industrial handling machines, automatic handling machines 
[manipulators] and service robots [machines]; engineering in the field of mechatronics.
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Priority claimed from 08/02/2016; Application No. : 86901147 ;United States of America 

3453142    04/08/2016
[International Registration No. : 1320655]
Google Inc. 
1600 Amphitheatre Parkway Mountain View CA 94043 US

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in web-based application interface (API) access, deployment and management; 
computer software for enabling, facilitating or enhancing interactive materials and data for business and consumers for 
use by third parties; computer software for creating, deploying, accelerating, executing and providing secure 
transmission of online and mobile services and business processes; computer software for facilitating cloud hosting 
provider services; computer software for hosting and maintaining an online technology platform that allows companies to 
distribute business functionality and information through online and mobile services for use on mobile devices, computer 
applications, and through websites, and also includes usage tracking, metering, billing, user management, security and 
monitoring of the resultant online and mobile services; computer software for Internet traffic monitoring and analysis, and 
online and mobile analytics; computer software for monitoring and analyzing requests to and responses from network-
based servers, services, and applications; computer software for managing the use of, access to, and performance of 
network-based services and applications; computer software for monitoring and managing the use by others of Internet 
mash-ups and online and mobile services; computer software providing information on the features, performance, and 
adoption statistics of network services; computer software to manage and scale web-based application interfaces and to 
build and expand computer software programs; computer software for integration of computer systems, applications, 
data and databases; computer software for creation and connectivity to application programming interfaces (APIs); 
computer software for application programming interface (API) access, deployment, management and security.

Cl.42;Cloud computing services featuring computer software platforms for use in web-based application interface (API) 
access, deployment and management; providing an online and mobile hosting platform for use of software for enabling, 
facilitating or enhancing interactive materials and data for business and consumers for use by third parties; computer 
services, namely, hosting and maintaining an online technology platform that allows companies to distribute business 
functionality and information through online and mobile services for use on mobile devices, computer applications, and 
through websites, and also includes usage tracking, metering, billing, user management, security and monitoring of the 
resultant online and mobile services; cloud computing services featuring application programming (API) interface 
software for creating, deploying, accelerating, executing and securing transmission of online and mobile services and 
business processes; computer services, namely, cloud hosting provider services; computer services, namely, internet 
traffic monitoring and analysis for others; computer services, namely, provision of online and mobile analytics services to 
others; providing temporary use of online, non-downloadable computer software for Internet traffic monitoring and 
analysis, and online and mobile analytics; computer services, namely, computer system and network analysis in the 
nature of monitoring and analysis of requests to and responses from network-based servers, services, and applications; 
providing temporary use of online, non-downloadable computer software for monitoring and analyzing requests to and 
responses from network-based servers, services, and applications; online computer services, namely, providing the use 
of proxy computer servers for managing the use of, access to, and performance of network-based services and 
applications; online computer services in the field of Internet mash-ups and online and mobile services; online computer 
services in the nature of providing information on the features, performance, and adoption statistics of network services 
providing software-as-a-service (SaaS) to manage and scale web-based application interfaces and to build and expand 
computer software programs; providing online nondownloadable computer software for integration of computer systems, 
applications, data and databases; providing online nondownloadable computer software for creation and connectivity to 
application programming interfaces (APIs); providing online nondownloadable computer software for application 
programming interface (API) access, deployment, management and security.
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Priority claimed from 29/01/2016; Application No. : 4244689 ;France 

3456938    26/07/2016
[International Registration No. : 1321464]
Saint-Gobain Weber
Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.2;Paints (non-insulating); color pigments; varnishes (other than insulators); lacquers (paints); coatings (paints); anti-
rust preparations for preservation; products for the protection of building materials, namely anti-corrosive preparations, 
coating preparations having water repellent properties (paints).

Cl.17;Weatherstripping compositions, caulking materials; sealant compounds for joints; sealing strips.

Cl.19;Mortars for building, concretes, coatings (building materials); asphalt, bitumen, bituminous preparations for 
building.
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Priority claimed from 31/12/2015; Application No. : 86863549 ;United States of America 

3458346    29/06/2016
[International Registration No. : 1321081]
STORYWORLD INTERNATIONAL CORPORATION
450 Pacific Avenue, 2 San Francisco CA 94133 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for locating, identifying, indexing, importing, producing, storing, organizing, deploying, 
presenting, configuring, editing, publishing and analyzing usage of digital multimedia multilingual content for language 
learning and multilingual communication by means of enterprise applications and databases that integrate digital 
metadata, audio, images, video and text assets with e-commerce; downloadable mobile applications for consuming, 
editing and forming communities based on multilingual language-learning content; downloadable electronic books in the 
field of linguistics featuring language learning exercises and tools; downloadable mobile application for consuming, 
editing and forming communities based on multilingual language-learning content; computer software for providing a 
digital display for parents and educators to track student's language learning progress; downloadable mobile applications
for parents and educators to track student's language learning progress that features a digital display; computer software 
for sharing electronic documents.

Cl.35;On-line retail store services in the nature of an online marketplace featuring language learning stories of others 
for viewing and downloading.

Cl.41;Providing online non-downloadable electronic books in the field of linguistics featuring language learning 
exercises and tools.
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Priority claimed from 17/12/2015; Application No. : 1323332 ;Benelux 

3458427    18/03/2016
[International Registration No. : 1322027]
Insight Innovators B.V.
Nijverheidsweg Noord 78 Amersfoort NL-3812 PM

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software and computer programs, including of monitoring, development and maintenance 
of cloud networking, Internet sites, intranet applications and extranet application; computer software for a centralized 
digital access to programs on the Internet and apps; software in the field of identity management; digital data carriers; 
computers, computer peripheral equipment parts and peripherals.

Cl.35;Business management; business and organizational - economic advisory and consultancy services also in the 
context of the use of computers, computer programming, software, database management, customer relationship 
management systems and data management; commercial-business management; business management in the context of 
IT projects; business project management concerning IT projects, developing and coordinating such projects; business 
and organizational - economic advice to improve business processes; database management; setting up and managing 
databases; commercial-business consultancy in connection with the use of the Internet and the Cloud; (E) business 
consultancy; information and advice relating to the aforesaid services; the aforesaid services also provided via the 
Internet.

Cl.42;Services of ICT specialists; advisory services relating to the use of software serving identity management; 
providing information and knowledge regarding the use of identity management software serving; development of ICT 
concepts; design and development of computer hardware and software; computer programming; designing, constructing, 
modifying, updating and installation, as well as adaptive, corrective and perfective maintenance of computer programs; 
installation and updating of software for information security and related to the implementation of (business) processes; 
design and development of hardware and software for networks; checking and testing of hardware and software within 
the framework of technical network; (technical) information and advice relating to the aforesaid services; the aforesaid 
services also provided via the Internet.
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Priority claimed from 24/08/2016; Application No. : 87149633 ;United States of America 

3474331    05/10/2016
[International Registration No. : 1323348]
Lurn, Inc.
12410 Milestone Center Dr., Suite 600 Germantown MD 20876 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Consulting services in the fields of Internet marketing and digital marketing; marketing the goods and services of 
others

Cl.41;Educational services, namely, providing live and online courses, seminars and training in the fields of Internet 
marketing, digital marketing and digital publishing; providing online magazines in the fields of Internet marketing, digital 
marketing and digital publishing; online journals, namely, blogs in the fields of Internet marketing, digital marketing and 
digital publishing; digital video, audio, and multimedia publishing services; consulting services in the fields of digital 
publishing
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Priority claimed from 11/03/2016; Application No. : 30 2016 007 325 ;Germany 

3477088    08/04/2016
[International Registration No. : 1324939]
Düsseldorfer Turn- und Sportverein Fortuna 1895 e.V.
Flinger Broich 87 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and equipment for telecommunications; optical image viewers with three-dimensional 
graphic representation; apparatus for receiving, recording, transmission, processing, transforming, output and 
reproduction of data, speech, text, signals, sound and images; electronic entertainment goods, namely radio and 
television receivers, sound and/or image recording and reproduction apparatus, including such goods in portable form 
and for digital image-sound signals; electronic apparatus for interactive television; apparatus for receiving and 
transforming encoded signals (decoders); apparatus, including multimedia apparatus, for connecting and controlling 
audio, video and telecommunications apparatus and computers and printers, including such apparatus with electronic 
program management and control for interactive television viewing and/or pay tv; electronic program guides (software); 
accessories for computers, video and computer games and similar electronic and electrotechnical apparatus, namely 
joysticks, manual controls, control apparatus, adapters, modules for expanding functions and extending memory 
capacity; voice synthesizers, light pens, electronic 3-d spectacles, programmed and non-programmed cassettes, floppy 
discs, electronic display panels and computer games software; cases for storing cassettes, floppy disks and recording 
discs; program recorders, numerical keyboards, floppy disk stations principally comprising floppy disk drives, 
microprocessors and control electronics; electronic data processing apparatus, including visual display units, input 
apparatus, output apparatus, printers, terminals and memories, including such apparatus being additional apparatus for a 
base unit; computer programs on data carriers of all kinds; electronic data carriers; video games [computer games] in the 
form of computer programs recorded on data carriers; computer and video game cartridges, floppy disks, computer game 
cartridges, discs and tapes and other programs and databases recorded an machine-readable data carriers, included in 
this class; recorded and unrecorded sound recording carriers, in particular recording discs, compact discs, audio tapes 
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and audio cassettes (compact cassettes); recorded and unrecorded image carriers (included in this class), in particular 
video cassettes and dvds; films, exposed; photo cds; photographic, cinematographic, optical and teaching apparatus and 
instruments; pre-recorded magnetic, magneto optical and optical carriers for sound and/or images; optical apparatus and 
instruments, included in this class, in particular spectacles, optical glass and spectacle frames; spectacle cases; mobile 
phones; tablet computers; application software for mobile phones and tablet computers; cases for mobile phones and 
tablet computers; parts for all the above-mentioned goods, included in this class; computer game accessories comprising
disk memories and remote controls.

Cl.25;Clothing, including sportswear and leisurewear; sweat suits; gym shorts and shirts, football shorts and shirts, 
tennis shirts and shorts, bathing suits and beachwear, swimming trunks and swimsuits, including bikinis; foundation 
garments, underwear; children's clothing, layettes; playsuits (clothing); shoes, footwear and boots including shoes and 
boots for sports and leisure; belts [clothing]; stockings, tights, socks; neckties, including ties, gloves (clothing); 
headgear, including headbands and sweatbands; gloves far cross-country skiing and cycling; neck scarfs [mufflers].

Cl.28;Games and playthings (including electronic); jigsaw puzzles and manipulative puzzles; toy masks, hobby and 
model kits with activity materials for playing purposes, toy figures of plastic, wood, rubber, porcelain and other materials; 
toy cars and lorries; automatic amusement machines (coin-operated or token-operated); inflatable swimming pools 
(playthings) and swimming toys, slides, plush dolls and rag dolls and animals, and figurines of fabric, fur and other 
materials; dolls and doll clothing; play balloons; gymnastic and sporting articles and apparatus, included in this class; 
fitness apparatus (included in this class), skiing, tennis and sport fishing equipment; skis, ski bindings, ski poles; skate-
boards, surfboards, roller skates, ice skates; balls, including sports and games balls; dumb-bells, shot putts, discus, 
javelins (sporting articles); tennis rackets and parts therefor, in particular grips, strings, grip bands and lead bands for 
tennis rackets; table tennis bats, badminton racquets, squash racquets, cricket bats, golf clubs and hockey sticks; tennis 
balls and shuttlecocks; tables for table tennis; clubs for gymnastics, sports hoops, nets for sporting purposes, goal post 
and ball nets; sports gloves, namely goalkeepers' gloves; knee, elbow, ankle and shin guards for sports purposes, fitted 
bags for sports equipment, golf bags, tennis racquet, table tennis bat, badminton racquet, squash racquet, cricket bat and 
hockey stick bags and covers; decorations for christmas trees; playing cards and card games; educational playthings for 
use in teaching; handheld electronic video games, hand-held video game consoles and electronic games consoles 
adapted for use with an external display screen or monitor; automatic gaming machines and video games apparatus 
adapted for use with external screens or monitors only; amusement apparatus adapted for use with an external display 
screen or monitor; toy hats and costumes.

Cl.38;Radio and television broadcasts/programmes via wireless and cable networks; transmitting of film, television, 
radio, teletext and videotext programmes or broadcasts; telecommunications; press agency services, namely transmitting 
messages, press reports and market research data (including using electronic means and/or by computer); sound, image 
and data transmission by cable, satellite, computer (networks), telephone and other lines, and any other transmission 
media; electronic television broadcasting within the framework of subscription television services (pay-tv), including 
video-on-demand, including for others, being a digital platform; providing access to an information database; 
transmission of information via wireless or cable networks; online services and transmissions, namely transfer of 
information and messages including e-mail; providing telecommunication channels for teleshopping services; 
broadcasting of teleshopping programmes; providing access to communications networks with the aid of digital 
multimedia technology, in particular for internet access, teleshopping and telebanking, including for use with television 
screens; providing user access to computer programmes on data network; electronic transmission of data and computer 
programs in electronic networks, in particular on the internet and other electronic communications media providing 
information of all kinds, in particular from the fields of politics, economics, finance, law, social issues, sport, culture, 
religion, technology, computers, the internet; transmission of sound, speech, images and/or data; telephone 
communications and services, cellular telephone communication; e-mail data services, fax services, sms services; 
providing access to information stored in databases, including in particular by means of interactive computer systems; 
telephone services by means of information, complaints and emergency hotlines; providing access to, and transmission 
of information, texts, drawings and images; providing access to information and entertainment programs on the internet; 
broadcasting of web-tv programmes, interactive programmes and internet tv programmes; electronic transmission of 
information, including sound, image and data; electronic transmission of fee data; providing access to data on the 
internet; data transmission services between networked computer systems; providing access to networks for the 
transmission of messages, images, text, speech and data; leasing of access time to online games on the internet and 
other electronic media; electronic transmitting of data.

Cl.41;Production, presentation and rental of films, video films and other television programmes; demonstration and 
rental of video and/or audio cassettes, tapes and discs and video games (computer games); rental of television receivers 
and decoders; education; entertainment, sporting and cultural activities; radio and television entertainment; organisation 
and conducting of sports events, shows, quizzes and musical events and organisation of competitions in the fields of 
entertainment and sports, also for recorded programmes or live broadcasts on the radio or on television; organisation of 
competitions in the fields of training, teaching, entertainment and sports; providing training; publication of books, 
magazines and other printed matter and electronic media relating thereto, other than for advertising purposes; 
organisation of and conducting concert, theatre and entertainment events and sports competitions; production of film, 
television, radio, vtx (interactive video text) and videotext programmes or transmissions, radio and television 
entertainment; production of films and video films and other image and sound programmes for educational, instructional 
and entertainment purposes, including for children and young people; presentation and rental of sound and image 
recordings on video and/or audio cassettes, tapes and discs; theatrical performances, music performances; cultural, 
artistic, leisure and sporting activities, including the arranging thereof; arranging and conducting of cultural, 
entertainment and sporting events and congresses, seminars, lectures and multimedia presentations (for cultural and 
entertainment purposes); publishing (included in this class); production of web-tv programmes, interactive programmes 
and internet tv programmes; ticket agency services [entertainment], ticket reservations for entertainment, sporting and 
cultural events and booking of seats for shows and sports events; booking and reservation services for cultural and 
sporting events; providing play facilities for children, young people and adolescents for leisure purposes, in particular in 
the field of sports; information on entertainment events and providing of sporting and leisure activities; rental of sports 
equipment (included in this class); editing of texts; sports agency services, namely arranging of sporting activities; 
production of radio and television broadcasts/programmes via wireless or cable networks; arranging and conducting of 
cultural, entertainment and sporting events for charitable purposes; production of prize game broadcasts.
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Cl.45;Services of a sports association, namely legal services and representation towards social and political decision-
makers, and legal lobbying for the promotion of professional sports; security services for the protection of property and 
individuals; chaperoning services (personal body guarding); granting, providing, leasing and other exploitation 
(licensing) of rights to films, television and radio productions and other image and sound programmes, and of print media 
and other printed products, in particular in relation to football events, administration and exploitation (licensing) of 
copyrights and intellectual property rights, for others; exploitation through licensing of film, television and other ancillary 
copyright in the field of merchandising; legal advice and representation; mediation; consultancy relating to the 
management of intellectual property and copyrights; exploitation (licensing) of television transmission rights, in particular
rights for the transmission of sporting events; licensing of rights relating to television, video and radio programs, 
productions and formats; licensing of copyright.
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Priority claimed from 08/03/2016; Application No. : 86932792 ;United States of America 

3479307    31/08/2016
[International Registration No. : 1325076]
Go Fintech LLC
16301 North Rockwell Edmond OK 73013 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for engaging in financial transactions, managing bank accounts, managing 
credit card transactions, making electronic funds transfers, completing electronic cash transactions, electronic debit 
transactions, electronic credit transactions and electronic commerce payment transactions.

Cl.35;Customer loyalty services for commercial and/or promotional purposes in connection with financial services; 
business administration of a customer loyalty program which provides payments to customers who provide introductions 
to prospects for financial services.

Cl.36;Banking services; credit card services, namely, issuing of credit cards and processing of credit card payments; 
charge card payment processing services; debit card services, namely, issuing of debit cards and processing of debit 
card payments; issuing credit cards, prepaid credit cards and debit cards; commercial lending services; consumer 
lending services; checking account services; savings account services; investment banking services; merchant banking 
services; financial asset management; private banking; financial custody services, namely, maintaining possession of 
financial assets for others for financial management purposes; providing financial services with respect to securities and 
other financial instruments and products, namely, money management services; payment processing services in the field 
of credit card, debit card and electronic cash payments; financial trust operations and financial trust planning; retail 
banking services, namely, deposit accounts, safe deposit services, home mortgage lending and servicing, auto lending, 
and financial banking services; financial banking support in the form of loans for community development; electronic 
commerce payment services, namely, establishing funded accounts used to purchase goods and services on the internet; 
electronic cash transactions; electronic debit card transaction processing; electronic funds transfer; money transfer; 
financial administration of a customer loyalty program which provides payments to customers who provide introductions 
to prospects for financial services; providing cash and other payments as part of a customer loyalty program for 
customers who provide introductions to prospects for financial services.
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Priority claimed from 23/05/2016; Application No. : 015464613 ;European Union 

3482599    30/06/2016
[International Registration No. : 1326138]
Calzedonia S.p.A.
Via Portici Umberto I, 5 I-37018 Malcesine (Verona) Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics, shampoos; make-up, make-up removing preparations, toiletries; hair 
dyes, hair colorants, hair spray, hair waving preparations, hair lotions, hair gel, hair colorants; body lotion, non-medicated 
body talcum powder, body splash, hand and body cream, non medicated skin care preparations, cleansing milk for toilet 
purposes; douching preparations for personal sanitary or deodorant purposes [toiletries], shower gel, bubble bath, non 
medicated bath preparations, bath salts not for medical purposes; antiperspirants [toiletries], deodorants for personal 
use; shaving preparations, aftershave lotions, shaving soap, shaving gel, shaving foam; mouthwashes, not for medical 
purposes, breath freshening sprays, breath freshening strips; sunscreen preparations, sun-tanning preparations 
[cosmetics], lip glosses, massage gels other than for medical purposes, decorative transfers for cosmetic purposes; nail 
care preparations, nail polish; shoe cream, shoemakers' wax, shoe polish, shoe wax; air fragrancing preparations, colored
toilet bowl detergents, potpourris [fragrances], sachets for perfuming linen, scented wood.

Cl.25;Clothing, footwear, headgear; underwear, underpants, slips, bras, swimwear, beachwear, nightwear, pajamas, 
babydolls, nightshirts, nightgowns; dresses, skirts, shirts, suits, pants, baby pants, jeans, shorts, tops, vests, dressing 
gowns; knitwear, knit shirts, knit skirts, knit robes; corsets, lingerie, suspender belts, garters, stockings, leggings, tights, 
panties; socks, slippers, flip-flops; sports clothing, bath robes, bathing caps, belts [clothing], combinations [clothing], 
gloves [clothing], mittens, ear muffs [clothing], headbands [clothing], hats, caps, visors [headwear], bandanas 
[neckerchiefs]; neck scarfs [mufflers], neckties, scarfs, foulards, shawls; ponchos, money belts [clothing].

Cl.35;Mail order, online retail store and retail store services in the field of fashion accessories, soaps, perfumery, 
essential oils, cosmetics, shampoos, make-up, make-up removing preparations and toiletries; mail order, online retail 
store and retail store services in the field of hair dyes, hair colorants, hair spray, hair waving preparations, hair lotions, 
hair gel, hair colorants, body lotion, body talc, body splash, hand and body cream, non medicated skin care preparations, 
cleansing milk for toilet purposes, douching preparations for personal sanitary or deodorant purposes [toiletries], shower 
gel, bubble bath, non medicated bath preparations and bath salts not for medical purposes; mail order, online retail store 
and retail store services in the field of antiperspirants [toiletries], deodorants for personal use, shaving preparations, 
aftershave lotions, shaving soap, shaving gel, shaving foam, mouthwashes, not for medical purposes, breath freshening 
sprays and breath freshening strips; mail order, online retail store and retail store services in the field of, sunscreen 
preparations, sun-tanning preparations [cosmetics], lip glosses, massage gels other than for medical purposes and 
decorative transfers for cosmetic purposes; mail order, online retail store and retail store services in the field of nail care 
preparations, nail polish, shoe cream, shoemakers' wax, shoe polish, shoe wax, air fragrancing preparations, colored 
toilet bowl detergents, potpourris [fragrances], sachets for perfuming linen and scented wood; mail order, online retail 
store and retail store services in the field of clothing, footwear, headgear, underwear, underpants, slips, bras, swimwear, 
beachwear, nightwear, pajamas, babydolls, nightshirts and nightgowns; mail order, online retail store and retail store 
services in the field of dresses, skirts, shirts, suits, pants, babypants, jeans, shorts, tops, vests and dressing gowns; mail 
order, online retail store and retail store services in the field of knitwear, knit shirts, knit skirts and knit robes; mail order, 
online retail store and retail store services in the field of corsets, lingerie, suspender belts, garters, stockings, leggings, 
tights, panties and socks; mail order, online retail store and retail store services in the field of slippers, flip-flops, sports 
clothing, bath robes, bathing caps, belts [clothing] and combinations [clothing]; mail order, online retail store and retail 
store services in the field of gloves [clothing], mittens, ear muffs [clothing], headbands [clothing], hats, caps, visors 
[headwear], bandanas [neckerchiefs], neck scarfs [mufflers], neckties, scarfs, foulards, shawls, ponchos and money belts 
[clothing].
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Priority claimed from 08/03/2016; Application No. : 4255108 ;France 

3507109    08/09/2016
[International Registration No. : 1327563]
ALSTOM
48 rue Albert Dhalenne F-93400 Saint - Ouen France

Proposed to be Used
IR DIVISION
Cl.12;Land vehicles, namely, railway vehicles and their parts and spare parts; locomotives, in particular locomotives for
transporting freight and/or passengers, their components and their spare parts; wagons, bogies, bodies, engines for 
railway vehicles.

Cl.37;Repair and maintenance of railway vehicles and their parts, in particular bogies; construction, repair and 
maintenance of railways and all railway infrastructure.

Cl.39;Rail transport of passengers; transport of freight by rail; rail transport of products; transport of freight containers 
by rail; information services related to railway transport.

Cl.42;Study of railway engineering projects; technical evaluations related to design in the railway field (engineering 
works); design of railway vehicles (engineering works); technical expertise services in the railway field (engineering 
works); technical project studies in the railway field (engineering works); engineering in the field of railway transport.
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Priority claimed from 21/03/2016; Application No. : 40201605156Y ;Singapore 

3507878    01/09/2016
[International Registration No. : 1328396]
HOYA MEDICAL SINGAPORE PTE. LTD.
455A, Jalan Ahmad Ibrahim Singapore 639939 Singapore

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; contact lenses; optical 
lenses.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth and artificial 
lenses for implantation in the eye; orthopedic articles; suture materials; intraocular lenses; intraocular lenses for surgical 
implantation; lenses [intraocular prostheses] for surgical implantation; prostheses (intraocular -), [lenses] for surgical 
implantation; suture needles; needles for medical purposes; intraocular injection devices and intraocular injection 
devices preloaded with intraocular lens; injection devices for medical purposes.
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Priority claimed from 03/08/2016; Application No. : 4291679 ;France 

3511949    02/09/2016
[International Registration No. : 1328654]
DCNS
40-42 rue du Docteur Finlay F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); couplings and transmissions (except motors and 
engines for land vehicles); agricultural implements, egg incubators; motors and engines for water vehicles, components 
and parts of these motors and engines, autonomous energy generators for underwater propulsion; turbines for energy 
production; alternators for energy production; turbines for wind turbines; wind turbine motors and engines; robots 
(machines); devices for handling on-board helicopters; airborne wind turbine, wind turbines; underwater turbine 
generators; devices for the production of electricity, blades and rotors for wind turbines.

Cl.9;Apparatus and instruments for computer-assisted design of weapons systems or ships, for the use and control of 
ships, navigation instruments; electric systems and circuits for power generation and distribution for marine and 
submarine vehicles and naval weapon systems; sound, electronic and electromagnetic apparatus and instruments for 
naval systems; scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; apparatus 
for non-medical analysis; apparatus and instruments for optronics, detection, data collection, classification, testing, 
recording, interpreting, signalling, simulation, reproduction, processing, transmission, visualization of sound and images; 
communication and telecommunication apparatus; magnetic recording media, optical or digital sound recording disks; 
calculators, consoles, computers, software or recorded computer programs, software packages, magnetic or computer 
interfaces, data media; magnetic data media; data processing devices (augmented reality devices), data processing 
apparatus or equipment, computer peripheral devices; electric batteries; simulation devices for naval field training; study 
and training simulators; electronic and computer devices for managing and controling of torpedo launching; radar 
apparatus, sonars; electrical installations for the control of naval installations; cabins reproducing simulation 
environments, means for immersion (cabins, platforms, footbridges), means for reproduction of all or part of premises 
with their functional, environmental, visual and dynamic aspects (movement cabins); simulation software for the control 
of platforms, combat devices, navigation devices; software reproducing the movement of platforms and hardware 
environment; software for environment and equipment simulation used by surface vessels, submarines, nuclear reactors, 
naval aviation taking into account the physical phenomena relating to the environment (electromagnetic propagation, 
sound propagation, thermodynamics, restitution of visual and sound environments); tools (software) for modeling of 
equipment for controlling platform installations in the field of propulsion systems, electric stations, nuclear reactors, 
nuclear and civil installation safety; tools (software) for modeling navigation equipment; on-board dynamic control 
equipment for naval platforms; computer programs and software in the field of hydrodynamics, fluid mechanics, 
automated systems and optimization; devices for the automatic steering of marine crafts or vessels; dynamic positioning 
devices; vessel movement stabilization devices; automated systems for supervising vessel navigation; measurement or 
test benches in the laboratory or real life; energy converters activated by the movement of the sea, wind, or water 
temperature; energy sensors; floating periscopes; electronic or electromechanical decoy devices (countermeasures) for 
defense use; computer or electronic devices (software) (equipment for data processing) for combat management and 
navigation control support; commutators; sensors, namely, devices and apparatus for capturing information; signal 
sensors; apparatus and instruments for encryption; computer devices (software) or electronic devices (equipment for 
data processing) for combat management or the planning of combat or navigation missions; air and marine navigation 
devices; electronic devices and software for combat management and control support.

Cl.11;Submerged modules for producing nuclear energy (installations for processing nuclear fuel and moderators); 
transportable nuclear power plants (installations for processing nuclear fuel and moderators); equipment for producing 
nuclear or non-nuclear energy; modules for producing nuclear or non-nuclear energy.
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Cl.12;Vehicles, apparatus for locomotion by land, air or water; watercraft and underwater vehicles; towed devices for 
watercraft and underwater vehicles; supply vessels; drones for use on water, underwater or in the air; automated 
seaborne recovery devices for manned and unmanned vehicles.

Cl.13;Firearms, ammunition and projectiles; explosives, fireworks; built-in combat devices for submarines generating 
and ensuring the use of weaponry such as missiles, torpedoes, mines; missile or torpedo launching modules; electronic 
sub-sets for management and control of modules for launching missiles or torpedoes or for firing ammunition; sub-sets 
for ammunition handling and reloading in modules; built-in combat devices for submarines; built-in combat devices for 
submarines managing and ensuring the use of weaponry such as missiles, torpedoes or mines; pyrotechnic devices for 
destruction, pyrotechnic devices for neutralization or decoy; self-powered naval aviation targets (decoys).

Cl.37;Shipbuilding; naval base construction; repair and maintenance of vessels, submarines, combat systems, drones, 
underwater nuclear power production modules, wind turbines, underwater generators, equipment or modules for the 
production of nuclear or non-nuclear energy, electricity production systems; installation and commissioning of systems 
for combat, drones, underwater modules for nuclear energy production, wind turbines, underwater generators, equipment 
or modules for the production of nuclear or non-nuclear energy, electricity production systems; work supervision of 
combat systems; assembly and maintenance of combat systems, systems and components mounted onto vessels or 
platforms; assembly and maintenance of vessels, submarines, underwater modules for producing nuclear energy, wind 
turbines, underwater generators, equipment or modules for the production of nuclear or non-nuclear energy, electricity 
production systems; installation, repair and maintenance of scientific, nautical apparatus and instruments, apparatus and 
instruments for conducting, distributing, transforming, accumulating, regulating and controlling electricity, underwater or 
non-underwater modules for producing nuclear or non-nuclear energy or transportable nuclear power plants; installation, 
maintenance and repair of systems carried on vessels and watercraft.

Cl.38;Telecommunications; computer terminal communication, via any type of networks and any mean and technical 
procedures; communication by fiber-optic networks; provision of access to databases; providing systems for 
communication between calculators, fixed or on-board(telecommunications); broadband data transmissions via radio 
relay, acoustic means or via satellite; transmission of digital files; rental of access time to a database server center.

Cl.41;Education; training, training of personnel particularly as regards providing technical assistance; organization of 
practical personnel training on simulators and on-board systems; providing services for training and training of 
personnel (crew) using simulators, relating to the naval, nuclear, civil, naval aviation fields and in the energy field 
(training); individual and group training services, operational training for the operation and maintenance of platform, 
combat, navigation, nuclear installations, using simulators; organization of contests, competitions, games for education 
or entertainment purposes; organization and conducting of colloquiums, conferences or congresses; publishing services 
(including on-line electronic publishing services).

Cl.42;Engineering works, such as research and development of new products (for third parties), research in the field of 
augmented reality as well as design and development of new products relating thereto (for third parties); technical advice 
and systems expertise, technical projects studies; ship design; naval architecture; scientific and technological services 
as well as research, design and development services relating in particular to the naval, nuclear, naval aviation and 
civilian fields, as well as relating to energy; industrial analysis and research services in the fields of scientific, nautical, 
electric, electronic, computer apparatus as well as in the naval, nuclear, civil, naval-air, augmented reality and energy 
fields; evaluations, assessments and research in the fields of science and technology provided by engineers; software 
design, development, installation, maintenance, updating or rental; design and development of computers; programming 
for computers, memory cards, electronic cards, data bases or networks; conversion of computer programs and data 
(other than physical conversion); conversion of documents from a physical medium to an electronic medium; creation 
(design) and development of software in the fields of naval architecture and engineering, simulation software, software 
simulating the operation of nuclear installations, vessels, combat systems and energy production installations; 
maintenance services in connection with the operational condition of systems for personnel practice and training in the 
naval, nuclear, naval aviation, civilian and energy fields; creation (design), development, updating and maintenance of 
software for aerodynamics, hydrodynamics and improved multidisciplinary design; computer programming and use of 
databases in the field of hydrodynamics; expert appraisals in the fields of on-board measurements, the laws of control 
and digital simulation, docking and recovery of drones; inspection of naval or underwater structures.
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Priority claimed from 03/06/2016; Application No. : 4277415 ;France 

3512939    06/09/2016
[International Registration No. : 1328597]
TIMAB INDUSTRIES
55 boulevard Jules Verger DINARD F-35800 France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, agriculture, horticulture and forestry; soil fertilizers and conditioners; 
calcium carbonate and calcium bicarbonate; sodium carbonate and sodium bicarbonate; phosphates.

Cl.5;Veterinary products, food supplements for animals for veterinary use; antioxidants used as food supplements; 
animal food supplements based in particular on phosphates, calcium, sodium.

Cl.31;Agricultural products, foodstuffs for animals.
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Priority claimed from 19/05/2016; Application No. : 691946 ;Switzerland 

3514009    09/09/2016
[International Registration No. : 1328780]
Schwab Foundation for Social Entrepreneurship
Route de la Capite 91-93 CH-1223 Cologny Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; prerecorded magnetic data media 
relating to economic, social and political issues; digital media, namely, compact discs, DVDs and downloadable audio 
files relating to economic, social and political issues; data processing apparatus; computers; educational software 
featuring instruction relating to economic, social and political issues; all the aforesaid goods not in the financial field.

Cl.16;Printed matter, namely, signboards of paper, books, manuals, curricula, newsletters, informational cards and 
brochures relating to economic, social and political issues; bookbinding materials; printed photographs; stationery; 
adhesives for stationery or household purposes; paintbrushes; typewriters; office stationery; printed instructional and 
teaching material, excluding apparatus, relating to economic, social and political issues; plastic film for packaging; 
brochures relating to economic, social and political issues; newspapers; publications, namely, magazines, books, flyers, 
manuals, research reports, brochures, informational cards and workbooks relating to economic, social and political 
issues; research reports relating to economic, social and political issues; all the aforesaid goods not in the financial field

Cl.35;Compilation of mathematical or statistical data for business purposes; business networking services for 
professional and socio-economic purposes, particularly global business networking services for public-private 
cooperation and for social, political, business and academic leaders in connection with collaborative efforts aimed at 
fostering discussions concerning global, regional and industrial issues and changes; all the aforesaid services not in the 
financial field

Cl.41;Educational services, namely, providing classes, seminars, workshops and forums relating to economic, social 
and political issues; training services relating to economic, social and political issues; entertainment services, namely, 
celebrations, cocktail receptions, film exhibitions and events to facilitate the discussion of economic, social and political 
issues; educational services, namely, organization and conducting of colloquiums, conferences, congresses, seminars, 
symposiums and training workshops relating to economic, social and political issues; entertainment and educational 
services in the nature of competitions in the field of education; organization of exhibitions for cultural or educational 
purposes; organization of events for cultural purposes; publication of books; provision of online publications in the 
nature of e-books and journals relating to economic, social and political issues; publication of texts other than advertising
texts; all the aforesaid services not in the financial field
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Priority claimed from 10/02/2016; Application No. : 1326514 ;Benelux 

3514014    04/08/2016
[International Registration No. : 1328697]
Bewex B.V. 
Hoofdstraat 228-23 NL-7901 JZ Hoogeveen NL

Proposed to be Used
IR DIVISION
Cl.16;Books and other printed matter; packaging material made of plastic (included in this class).

Cl.21;Unworked or semi-worked glass (except glass for building purposes); glass and plastic containers for domestic 
use; glassware, not included in other classes; hand-operated vaporizers for household purposes.

Cl.35;Provision of an on-line marketplace for buyers and sellers of books and other printed matter, packaging material 
made of plastic, unworked or semi-worked glass (except glass for building purposes), glass and plastic containers for 
domestic use, glassware, hand-operated vaporizers for household purpose.
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Priority claimed from 17/05/2016; Application No. : 40201608203Y ;Singapore 

3514783    11/10/2016
[International Registration No. : 1328885]
ORCA GLOBAL PTE. LTD.
80 Changi Road, 04-20 Centropod @ Changi Singapore 419715 Singapore

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, namely adhesive coated paper for stationery purposes, 
decals, advertising materials of paper or cardboard, business card, business paper, headed notepaper, brochures, flyers 
and cardboard folders; publications; books; manuals; printed matter; book binding material; drawing instruments; 
stationery; artists' materials; instructional and teaching material (except apparatus); educational books; school supplies 
(stationery).

Cl.41;Educational services; educational advisory services; management of education services; organisation of 
teaching activities; providing courses of training; providing facilities for educational purposes; publication of books; 
publication of educational materials; rental of educational materials or apparatus.
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3514785    05/07/2016
[International Registration No. : 1328861]
SIC Società Impianti Calce Srl
Via San Francesco, 49/51 I-20090 Opera (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Installations, equipment and industrial systems for the treatment of lime and derivatives.

Cl.11;Industrial furnaces for the treatment of lime and derivatives.

Cl.42;Design and development of industrial furnaces, installations, equipment and systems for the treatment of lime 
and derivatives.
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Priority claimed from 01/02/2016; Application No. : 86893723 ;United States of America 

3515655    28/07/2016
[International Registration No. : 1329338]
Juno Therapeutics, Inc.
307 Westlake Avenue North, Suite 300 Seattle WA 98109 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Cells for medical or clinical use; kits comprised of cells and pharmaceuticals for medical or clinical use.

Cl.40;Blood processing services.
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Priority claimed from 29/06/2016; Application No. : 015597065 ;European Union 

3515708    05/07/2016
[International Registration No. : 1329418]
Viking Line Abp
Norragatan 4 FI-22100 Mariehamn Finland

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices; downloadable applications for use with mobile devices; 
downloadable mobile applications for managing travel plans, bookings, mobile payments for service and bookings, 
check-in, receiving booking confirmations, tickets, cabin keys, integration to viking club, delivering pre-journey 
experience, watching viking line tv, receiving push notifications (marketing of products and services), managing games, 
customized social media (chat), digital ecosystem design, cruise program, retail/taxfree products and prices, restaurant 
services, information of events, entertainment, ship maps.

Cl.35;Customer information services relating to the retail of gift ware, clothing, books, perfumery, accessories, goods 
sold in kiosks, tax free goods; application service provider.

Cl.39;Shipping; transport services; transport by bus, boat, ferry, river, lake and sea; passenger transport; marine 
transport services and ferryboat operating; packaging and storage of goods for transportation on water; unloading cargo; 
porterage; agency services for arranging travels; booking of travel via tourist offices; arranging of cruises by sea; cruise 
ship services; boat cruises; cruise services; package holiday services for arranging travel; sightseeing, tour guide and 
excursion services; tourist travel reservation services; provision of tourist travel information; arranging of travel by 
coach; travel reservation through tourist offices; travel booking agency services; travel booking agencies; travel 
arrangement; travel information; booking of seats for travel; making reservations and taking bookings for transportation 
of passengers and goods; providing information to tourists relating to excursions and sightseeing; shipping; booking of 
travel through tourist offices (except for hotel reservation); rental of ships and boats; booking of travel through tourist 
agencies (except for hotel reservation); travel and passenger transportation; transportation information; limousine 
service.

Cl.41;Arranging and conducting of conferences; education; tuition; providing of training; entertainment information; 
sporting and cultural activities; organization of exhibitions for cultural or educational purposes; party planning 
(entertainment); musical entertainment; museum facilities (providing -) (presentation, exhibitions); arranging and 
conducting of seminars and conferences; organization of and operating lotteries; organization of shows (impresario 
services); operating cinema facilities; providing amusement arcade services; casino services; night clubs; discotheque 
services; club services (entertainment, education or health); cultural activities; ticket agency services; booking of seats 
for shows; organization of competitions (education or entertainment); arcades; cinema theaters; arranging of 
conferences.

Cl.43;Providing temporary accommodation; services for providing food and drink; hotel services; café, bar and 
restaurant services; self-service restaurants; restaurants; hotels; room reservation services; accommodation 
reservations (temporary-); rental of meeting rooms; accommodation bureau services; hotel reservations; mediation of 
hotel accommodation; hotel services including administration and reservation services as well as rental of cabins; rental 
of premises as well as conference facilities.
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3516207    15/09/2016
[International Registration No. : 1329426]
Turner Classic Movies, Inc.
1050 Techwood Drive, NW Atlanta, GA 30318 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in processing, transmitting, receiving, organizing, manipulating, playing, reviewing, 
reproducing and streaming audio, video and multimedia content including text, data, image, audio, video and audiovisual 
files; computer software for controlling the operation of audio and video devices and for viewing, searching and/or 
playing audio, video, television, movies, other digital images, and other multimedia content; computer software for 
interactive entertainment, which allows users to customize the viewing, listening, and playing experience by selecting and 
arranging the display and performance of audio, video and audiovisual elements; downloadable multimedia files and 
recordings featuring audio, visual, and audiovisual multimedia entertainment programs and content relating to television, 
movies, videos, and other digital images and multimedia content; downloadable software in the nature of a mobile 
application for mobile devices, namely, for enabling programming suggestions in the field of entertainment.

Cl.38;Audio and video on demand transmission; streaming of audio and video material in the nature of entertainment 
and editorial content and information via the internet; wireless electronic communications, namely, transmission and 
delivery of audio and visual content in the nature of text, images, data, audio, video and graphics to wireless devices, 
wireless communication networks and the internet.

Cl.41;Entertainment services, namely, television programming and provision of on-going multimedia audio and video 
entertainment programs in the field of classic films, comedy, documentaries and drama distributed via various platforms 
across multiple forms of transmission media.
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Priority claimed from 07/03/2016; Application No. : 691661 ;Switzerland 

3523146    19/08/2016
[International Registration No. : 1330938]
Bank für Internationalen Zahlungsausgleich (BIZ)
Centralbahnplatz 2 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Economic forecasting; market studies; business inquiries; business research; business study services; market 
analysis and research services; updating and maintenance of data in computer databases; compilation of information in 
computer data banks; computerized file management; computer data processing services; systematization of information 
in computer databases; compilation of statistics; compilation of statistics for business or commercial purposes; 
provision of statistics; statistical evaluation of data in computer databases; advertising by mail order; cost price analysis; 
drawing up of statements of accounts; provision of information relating to market research; provision of commercial 
information and economic information via global computer networks; advertising; commercial business management; 
commercial administration; office functions.

Cl.36;Financial affairs; monetary affairs; banking services; banking services provided to a central bank; financial 
services; financial services provided to a central bank; services of a central bank; capital investment; financial and 
monetary transaction services; financial clearing; exchange operations; foreign exchange trading; foreign currency 
exchange services; deposits of valuables; electronic funds transfer; financial evaluation (insurance, banking, real estate); 
financial management; asset management; fund investment; lending against security; loans (financing); mutual funds; 
trusteeship; trusteeship of money, securities, personal property and land; insurance services; capital management; 
financial management and consultancy services; financial services relating to operations, consultancy, management and 
negotiation relating to gold; financial services relating to operations, consultancy, management and negotiation relating 
to foreign currency; financial services relating to operations, consultancy, management and negotiation in the field of 
financial derivatives; services provided by consultants, research and information relating to financial affairs; development 
of monetary policy instruments (financial services); financial analysis and research services; financial market analysis 
and preparation of reports relating thereto; financial information by means of websites; provision of financial information 
online from a computer database or the Internet.

Cl.41;Education, teaching and training; publication services; electronic publishing services; electronic desktop 
publishing; publication of books, periodicals, magazines, newspapers and newsletters; provision of non-downloadable 
online electronic publications; organization and conducting of seminars; distance learning courses; organization and 
conducting of congresses; arranging and hosting of conferences, congresses and symposiums; organization of 
exhibitions for cultural or educational purposes.
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Priority claimed from 26/04/2016; Application No. : 15382211 ;European Union 

3526623    08/09/2016
[International Registration No. : 1331201]
Grohe AG
Industriepark Edelburg 58675 Hemer Germany

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Electrotechnical, electronic, optoelectronic and acoustic equipment, apparatus and installations composed thereof 
for monitoring, controlling and regulating water supply and drainage, treatment, availability, distribution, removal and 
heating of drinking and commercial water; equipment and apparatus for monitoring, measuring, controlling and regulating
pressure, temperature and flow rate quantities of water in water conduit installations, containers and sanitary 
installations; temperature controlling apparatus, thermostat components and kits for cold and hot water mixing valves, 
thermostat fittings and batteries, parts and accessories for the aforesaid goods (included in this class).

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes, including 
for kitchens; sanitary fittings, fixtures and fittings for water supply, water heating, bath, shower, washing, dish-washing, 
bidet and toilet installations and for the water intake and drainage of such installations, the aforesaid fixtures and fittings, 
including digital and touch-controlled; hot/cold water mixer fittings; water run-off and overflow fittings; taps for 
washstands, tubs, showers and bidets; showers, hand showers and overhead showers, shower fittings, massage 
showers, showers, spray nozzles and spray heads for the aforesaid goods; holders, tubes and tube connections for the 
aforesaid showers; shower columns, complete shower and wash cubicles, shower trays, shower basins, shower cubicles, 
shower systems, shower apparatus, shower/bath installations, shower apparatus, shower and bath cubicles, 
electronically controlled self-closing shower-taps; including the aforesaid water supply and sanitary fittings being 
thermostat and/or non-contact controlled fittings; taps for sink units; water mixers; mixing valves, pressure-reducing 
taps, shutter valves, water inlets and outlets (sanitary fittings); water softening apparatus and installations; sanitary 
furnishings, namely wash basins, laundry dryers, bathtubs, bath tubs for sitz baths; parts and accessories for all the 
aforesaid goods; sanitary installations.

Cl.20;Furniture of metal, plastic or glass for the kitchen, bathroom and washroom; medicine cabinets and sanitary 
cabinets; dressing tables; mirrors and mirrored cabinets for baths and washrooms; mirrors in conjunction with lighting; 
bathroom and shaving mirrors, individual and replacement parts for all the aforesaid goods included in this class.

Cl.21;Washroom and bathroom accessories, namely towel holders, bath tub handles, soap dispensers, soap dishes, 
soap holders, toothbrush mugs, holders for toothbrush mugs, toilet paper, units for storing toilet utensils, toilet brush 
fittings; small household polishing apparatus and portable containers for household purposes of metal, plastic and wood 
(not of precious metal or coated therewith); glassware, porcelain and earthenware, included in this class, individual and 
replacement parts for all the aforesaid goods included in this class.
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3527580    17/05/2016
[International Registration No. : 1330776]
CURA SOLUTIONS PTY LTD
246 Brighton Road Somerton Park SA 5044 Australia

Proposed to be Used
IR DIVISION
Cl.41;Advisory services relating to education; career advisory services (education or training advice); career 
counselling (education or training advice); career counselling (training and education advice); charitable services, namely 
education and training; consultancy services relating to education; education advisory services; education information; 
education services; information relating to education; information services relating to education; medical education 
services; medical tuition services; mentoring (education and training); physical health education; providing information, 
including online, about education, training, entertainment, sporting and cultural activities; provision of education 
courses; provision of education services via an online forum; provision of information relating to education.

Cl.44;Advisory services relating to medical problems; advisory services relating to medical services; alternative 
medical services; alternative medicine services; charitable services, namely providing medical services; complementary 
medical services; consultancy and advisory services in relation to medical services; emergency medical services; general
practice (GP) medical services; health care consultancy services (medical); medical advisory services; medical analysis 
services; medical assistance; medical care services; medical clinic services; medical consulting services relating to 
offshore medical services; medical health assessment services; medical services; medical tourism services being 
establishing and maintaining a health care provider network in other countries for the provision of health care services; 
medical treatment services; neurology (medical services); oncology (medical services); orthopaedic surgery; physical 
therapy; providing information including online, about medical services, and veterinary services; provision of information 
relating to medicine; provision of medical assistance; provision of medical information; provision of medical services; 
provision of medical treatment.
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Priority claimed from 29/07/2016; Application No. : 015704679 ;European Union 

3528858    23/08/2016
[International Registration No. : 1331701]
Mountrigi Management Group Ltd
Dammstrasse 19 CH-6301 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting of television programs; cable broadcasting of television programs; video-on-demand transmission 
services; dissemination services, namely electronic transmission and streaming of audio, video, text and data via the 
Internet, wide communication systems, wireless communication apparatus, portable apparatus and telephones.

Cl.41;Production and distribution of radio and television programs; cable television programming and production 
services; entertainment services, namely providing television programming in the field of games, entertainment, serials, 
particularly soap operas and telenovelas, reality shows and televised programs concerning other televised programs, all 
distributed via various platforms through multiple forms of media transmission.
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3528866    21/10/2016
[International Registration No. : 1331426]
Jet Aviation Management AG 
Obstgartenstrasse 27 CH-8302 Kloten CH

Proposed to be Used
IR DIVISION
Cl.37;Repair, servicing, cleaning, maintenance, modification, fueling, and outfitting of airplanes; garage services for 
aircraft repair and maintenance.

Cl.39;Transportation of passengers and goods by aircraft; hiring and chartering of aircraft; leasing of aircraft; airport 
services featuring transit lounge facilities for passengers and pilots; aircraft taxiing services; aircraft storage.

8719



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 10/05/2016; Application No. : 87030966 ;United States of America 

3529795    06/07/2016
[International Registration No. : 1331558]
Honeywell International Inc.
115 Tabor Road Morris Plains NJ 07950 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Acetone; ketones; carbon dioxide in gas form, delivered through pipelines; ammonia for industrial purposes; 
sulfuric acid; ammonium sulfate fertilizer; phenol; phenol derivatives; oximes; alphamethylstyrene; unprocessed polymer 
resins in the manufacture of resins and other fiber composites; unprocessed nylon resin used in plastics forming, 
extrusion, molding and co-injection industries; unprocessed synthetic resins for use in the manufacture of plastic 
molding compounds.

Cl.17;Semi-processed resins.
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Priority claimed from 29/02/2016; Application No. : 015167174 ;European Union 

3530047    24/08/2016
[International Registration No. : 1331260]
Flintec Group AB
Köpmangatan 1B SE-722 15 Västerås Sweden

Proposed to be Used
IR DIVISION
Cl.9;Force measuring systems; force measuring apparatus and instruments; force sensors; transducers; measuring 
transducers; force measurement transducers; torque measurement transducers; torque measurement extensometers; 
button force sensors, pressure measuring apparatus and instruments; resistance measuring apparatus and instruments; 
torque measuring apparatus and instruments; instruments for measuring pressure; weight measuring systems; 
measuring apparatus; measuring instruments; measuring equipment; gauges; torque sensors; load cells; scales; 
electrical junction boxes; analogue amplifiers; digitizing units; parts, fittings and components for the aforesaid goods.

Cl.37;Installation, maintenance and repair of force measuring systems, apparatus and equipment; installation, 
maintenance and repair of weighing and measuring systems, apparatus and equipment; installation, maintenance and 
repair of pressure measuring systems, apparatus and equipment; installation, maintenance and repair of load cells; 
installation, maintenance and repair of force sensors; installation, maintenance and repair of torque measuring systems, 
apparatus and equipment; installation, maintenance and repair of resistance measuring systems, apparatus and 
equipment; installation, maintenance and repair of electronic systems, apparatus and equipment; installation, 
maintenance and repair of electronic and embedded electronic components; information, advisory and consultancy 
services relating to the aforementioned services.

Cl.42;Research, design and development of load cells; research, design and development of force measurement 
systems, apparatus and equipment; research, design and development of weighing and measuring systems, apparatus 
and equipment; research, design and development of pressure measuring systems, apparatus and equipment; 
technological research and design services; technical support services in the field of load cells; technological support 
services in the field force measurement solutions; design services; custom design services; research in the field of load 
cells and force measurement solutions; remote engineering support; on-site engineering support; on-site technical 
support; engineering testing; design of measuring solutions; design of weighing solutions; design of customised 
weighing and measuring sensors; design of customised weighing and measuring systems; design of customized 
weighing and measuring apparatus and equipment; quality control of manufactured goods; engineering design, support 
and testing; computer aided design services; testing of apparatus and equipment in the field of weighing and measuring; 
provision of engineering reports; information, advisory and consultancy services relating to the aforementioned services.
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3530067    29/09/2016
[International Registration No. : 1331469]
Dynatrace LLC
404 Wyman Street, Suite 500 Waltham MA 02451 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software, in particular downloadable computer software for tracing, detecting, 
discovering, testing, monitoring, analyzing, modeling, diagnosing, notifying and reporting the performance, availability, 
topology, dependencies, functionality, behavior, business impact, user experience, failures and content of software 
applications and networked systems; downloadable computer software for analysis, diagnosis, measurement and 
management of performance of distributed applications; downloadable computer software for collecting statistics on 
application performance over computer networks; downloadable computer software for managing performance of the 
underlying architecture of computer applications, namely, clients, servers, firewalls, domain name servers and databases.

Cl.42;Computer consulting and development services in the field of computer software for management, optimization, 
monitoring, diagnosing, testing, tracking, troubleshooting and investigation of software, applications, and computer 
networks; providing temporary use of non-downloadable computer software for tracing, detecting, discovering, testing, 
monitoring, analyzing, modeling, diagnosing, notifying, and reporting the performance, availability, topology, 
dependencies, functionality, behavior, business impact, user experience, failures and content of software application and 
networked systems; providing temporary use of non-downloadable computer software for analysis, diagnosis, 
measurement and management of performance of distributed applications; providing temporary use of non-downloadable 
computer software for collecting statistics on application performance over computer networks; providing temporary use 
of non-downloadable computer software for managing performance of the underlying architecture of computer 
applications, namely, clients, servers, firewalls, domain name servers and databases; tracking and reporting of online 
website and mobile application performance to determine the technological effectiveness and speed of the websites and 
mobile applications; technical support, namely, monitoring technological functions of computer network systems.
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Priority claimed from 11/07/2016; Application No. : 302016000072244 ;Italy 

3537580    14/07/2016
[International Registration No. : 1335779]
CHECCHI E MAGLI S.r.l.
Via Guizzardi, 38 I-40054 BUDRIO (BO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; towable agricultural machines; loaders for agricultural machines; belts for farm vehicle 
machines; couplings for agricultural implements; balers for agricultural use; seed drills for agricultural machines; 
agricultural elevators; agricultural implements being trailer mounted; agricultural implements other than hand-operated; 
robotic mechanisms [machines] for used in agriculture; ploughs [tractor towed agricultural implements]; tilling 
implements for agricultural use; agricultural cultivators; agricultural, gardening and forestry machines and apparatus.

Cl.12;Tractors; towing tractors; tracks for tractors; tractor trailers; hitches for tractors; tractor drawn land vehicles.
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Priority claimed from 04/01/2016; Application No. : 014974877 ;European Union 

3537788    04/07/2016
[International Registration No. : 1335758]
BENTELER Business Services GmbH
Residenzstrasse 1 33104 Paderborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipes and tubes of metal, steel sheets, steel strips, steel buildings, steel alloys, steel pipes and tubes, pipe bends 
of metal; hollow shaped components of metal, in particular of steel; reinforcements of metal for motor vehicles, foils of 
metal for motor vehicle reinforcements, steel profile components, aluminium profile components, hot-formed components 
of steel, coated steel profile components, coated hot-formed components of steel; pressed, drawn, stamped, cast and 
forged parts of metal, and hot-formed and tempered steel parts, in particular for the automobile industry; turned and 
milled parts; screws; armour plates, armour plating; equipment for protection against missiles, mainly consisting of 
multiple metal plates or a metallic woven fabric; armouring for motor vehicles, including for military vehicles.

Cl.7;Glass working machines, in particular for the automotive industry, machine construction and the construction 
industry; washing machines for grinding; machines for scouring; planing machines; washing machines for cutting; 
edging machines, hot-forming tools; washing machines for curved glass; calibration machines; tools for cutting circuit 
boards being parts of machines; forming dies; machines and apparatus for the glass industry; edge treatment machines; 
crimping machines; machine tools for cutting; punching machines; spreading machines; diesel particle filters (parts of 
machines or engines); washing machines for assembly lines; grindstones (parts of machines); cutters; exhaust gas 
treatment systems for diesel engines, petrol engines and other fuel engines, in particular manifolds, catalysts, diesel 
particle filters, turbocharger housings, exhaust gas recirculation systems, heat recovery systems; parts of engines, in 
particular fuel distributors, injection lines.

Cl.11;Apparatus for lighting, heating and steam generating, in particular pipes for apparatus for heating, steam 
generating, refrigerating, drying, ventilating, water supply and sanitary purposes; heating pipes, refractory pipes, pipes 
for boilers and central heating systems; pipes for heat exchangers or condensing installations for nuclear power plants 
and other power plants, pipes for steam generators.

Cl.12;Vehicle body parts and structural parts for vehicles, in particular a, b and c pillars, door impact supports, 
underbodies, tunnels, sills, roof frames, instrument panel mounts and deformable steering column jackets, transverse 
and longitudinal bars being parts for vehicle bodies, in particular for the reinforcement thereof, and for protection from 
impact and rollover; pressed vehicle body parts, including interior door panels, mudguards, engine hoods; steering 
knuckles, front axles, rear axles, combined steering axles for vehicles; bumper systems for motor vehicles, consisting of 
transverse bumper bars, crash boxes and flange plates; bumpers for automobiles; frames and wheel suspensions for 
vehicles and parts therefor, including rear axle supports or front axle supports, auxiliary frames, axle supports or engine 
mounts, links, including longitudinal and transverse links, including being supporting links, guide links, spring links, 
triangular links, trapezium links, and stabilisers and torsion beam axles, axle casings, axle journals and pivot bearings.

Cl.40;Galvanizing; metal hardening; sawing [saw mill]; metal treating; grinding; soldering; laminating.

Cl.42;Quality testing of structures in automotive manufacture; quality testing, quality analysis, quality evaluation, 
quality assurance, vehicle performance testing, development and research in automotive manufacture (for others), 
development and design of vehicle systems and components in automotive manufacture (for others), development of 
vehicle models and concepts (for others), development of interior fittings in automotive manufacture (for others), 
development of functional parts and attachments for utility vehicles (for others); construction drafting, material testing, 
technological advice and consultancy, technical project studies, material testing.
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Priority claimed from 20/05/2016; Application No. : 87045296 ;United States of America 

3538057    06/06/2016
[International Registration No. : 1335044]
Seagate Technology LLC
10200 South De Anza Blvd. Cupertino CA 95014 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.9;Data storage devices, namely, hard disk drives, solid state drives, digital disk drives, hard drives with solid state 
memory; blank digital storage media and hybrid drives; electronic data storage devices, namely, networked storage 
drives; computer hardware for upload, storage, retrieval, download, transmission and delivery of digital content; 
computer hardware and software for processing storage of data utilizing non-volatile solid state storage, namely, hard 
disk drives combined with solid state memory; solid state storage, namely, a nonvolatile storage medium that employs 
integrated circuits; computer hardware and software for implementing a data center for mass storage of computer files, 
for storing encrypted backup copies of computer files stored elsewhere; computer storage devices, namely, computer 
memory hardware and hard drives for computers; computer storage devices, namely, configurable data storage systems 
comprised of redundant and non-redundant drive arrays; computer backup and storage systems with multiple removable 
redundant and non-redundant drive arrays; redundant and non-redundant drive array based computer backup systems; 
removable hard drive based computer backup systems; external storage devices in the nature of external computer disk 
drives that wirelessly communicate with handheld computers, tablet computers, notebook computers, laptop computers, 
mobile electronic devices, cell phones, smart phones, MP3 devices; computer hardware and software for wireless content 
delivery; wireless data storage devices, namely, hard disk drives; wireless computer peripherals; computer software for 
use in the synchronization, back-up, playing and encryption and decryption of digital files, including audio, video, text, 
binary, still images, graphics and multimedia files; computer firmware for data storage, data retrieval, data access, data 
backup, data replication, data availability, data recovery, data translation and data conversion; software for organization 
and management of data in distributed computer storage systems; software for data encryption, software for backing up 
encrypted data files, software for accessing and restoring data files, software for downloading computer files over a 
network, software for uploading computer files over a network, software for file management, software for allowing 
computer files to be shared by others, software for creating and maintaining a virtual file server distributed over a 
network, software for creating and maintaining a distributed file system; software for storing, accessing and managing 
data and multimedia content on computer network; computer software for synchronizing local computer files, folders, 
data and information with a cloud storage platform; data storage computer software for use with and incorporated into 
computer storage devices; software for data storage management; computer software for information storage, namely, 
software for processing and storage of data utilizing solid state storage; software for processing and storage of data 
utilizing drive arrays; computer software for use in imaging, duplicating and restoring the original factory level instances 
of hard disk drive, for use in preserving and restoring software programs and information in a computer, for use in 
performing diagnostics on hard disk drives, for use in connection with computer disk drives for the storage, backup and 
retrieval of information, for use in connection with data storage, data management and interconnection, and management 
and operation of data storage devices, for use in back-up of computer hard drive data, back-up of computer networks, 
data recovery; software for allowing unused disk space on a user's computer to participate in forming part of a large grid 
network for distributed data storage, software for optimizing routing over a large distributed grid computer network; 
software for online purchase of storage space for computer data; software for providing streaming video over a network; 
software for providing an application programming interface allowing third party developers to create applications; 
computer software designed to encode and decode data; software for publishing data and allowing access to data; 
software for participating in a decentralized storage system; data search software; computer storage docking stations, 
namely, an adapter that allows data contained on portable drives or USB storage devices connected to the adapter to be 
shared or accessed; connection cables; disk drive docking stations and electronic docking stations; data storage device 
accessories, namely, electrical connectors, wires, cables, adaptors; computer connection cables and adaptors; docking 
stations for data storage devices; interfaces for computers; high definition multimedia interface cables; peripheral 
component interface (PCI) hardware; connectors and adaptors for use with portable electronic devices; computer 
peripheral devices; USB hard drives; USB cables; mounting racks for computer hardware; electrical power supplies; 
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power supplies for data storage devices; cases for portable hard disk drives; cooling units for computer hardware; 
cooling units for data storage devices; USB hardware; blank USB flash drives; USB computer security key.

Cl.35;Providing consumer warranty services, namely, administrative processing of warranty claims in relation to 
arranging for repairs and replacement of computer hardware pursuant to service agreement.

Cl.39;Storage services relating to the physical storage of electronically stored data for archiving databases, images and
other electronic data.

Cl.42;Back-up services for computer data storage devices; back-up services for computer hard drive data; back-up 
services for computer networks; remote back-up services for computer hard drive data; remote back-up services for 
computer networks; computer technology support services, namely, help desk services; technical support services, 
namely, trouble shooting of and technical advising with respect to diagnosing computer hardware problems; computer 
services, namely, data recovery services; computer disaster recovery planning; data encryption services; data 
warehousing; application service provider (asp) featuring software for use in back-up of computer hard drive data, back-
up of computer networks, data recovery, data encryption, data warehousing, electronic storage of data; and electronic 
storage services for archiving databases, images and other electronic data; providing temporary use of on-line non-
downloadable cloud computing software for use in database management and use in electronic storage of data; computer 
services, namely, cloud hosting provider services; cloud computer services, namely, remote management of cloud 
computing systems and applications of others; cloud hosting provider services; and computer services, namely, 
providing virtual and non-virtual application servers, web servers, file servers, co-location servers, media servers and 
database servers of variable capacity to third party computing and data storage facilities; application service provider 
services featuring data security software applications which secure, protect, encrypt, decrypt, authenticate, monitor, track 
and transmit electronic data, electronic mail, voice, data, images, video signals, messages and information in electronic 
form; electronic storage of data; remote computer data backup services, namely, storage service for archiving databases, 
images, and other electronic data.
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3539527    20/04/2016
[International Registration No. : 1340105]
MÜLLER-BBM VibroAkustik Systeme GmbH
Robert-Koch-Str. 13 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, rich clients (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations), web clients (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations) and applications for mobile devices for capturing, displaying and managing data and for creating graphics; 
software, including in the form of downloads; computer data media with software; electric modules and apparatus for 
treating and processing dynamic data, in particular acoustic signals, digital bus data and vibration signals; electric 
measuring and checking (supervision) apparatus and systems in the field of acoustics, vibration technology and 
resistance, in particular for measuring and processing dynamic data, including acoustic signals, digital bus data and 
vibration signals; apparatus for recording, transmission or reproduction of sound or images; apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling electrical signals and electricity; 
instruments for measuring and transmitting of commands.

Cl.37;Services for updating hardware.

Cl.41;User training in connection with computer software and measuring technology hardware for dynamic data 
capture in the field of acoustics and resistance, and for vibration technology.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of measuring technology hardware for capturing dynamic data and software; technical 
planning of vibroacoustic system solutions for measuring, analysing, evaluating and managing dynamic data; 
maintenance, updating and repair of software; rental of measuring technology hardware and computer software; 
consultancy in connection with measuring technology, method and application engineering and system solutions for 
capturing, analysing and managing data; technical capture and technical management of measurement data; hosting of 
data and cloud-based services.
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3539965    03/06/2016
[International Registration No. : 1338773]
Grygorovych Svitlana Anatoliivna
vul. Shepeleva, 4, kv. 1 Kiev 03061 Ukraine

Proposed to be Used
IR DIVISION
Cl.3;Balms other than for medical purposes; beard dyes; hair colorants; colorants for toilet purposes; bergamot oil; lip 
glosses; nail polish; nail varnish; badian essence; petroleum jelly for cosmetic purposes; cotton wool for cosmetic 
purposes; cotton sticks for cosmetic purposes; cotton swabs for cosmetic purposes; bleaching preparations 
[decolorants] for cosmetic purposes; moustache wax; mustache wax; astringents for cosmetic purposes; gaultheria oil; 
make-up; lipsticks; disinfectant soap; deodorants for human beings or for animals; deodorant soap; depilatories; 
depilatory preparations; depilatory wax; scented water; scented wood; ethereal essences; essential oils; ethereal oils; 
essential oils of cedarwood; Javelle water; jasmine oil; greases for cosmetic purposes; aromatics [essential oils]; lacquer-
removing preparations; varnish-removing preparations; shaving stones [astringents]; extracts of flowers [perfumes]; 
adhesives for affixing false hair; adhesives for affixing false eyelashes; adhesives for cosmetic purposes; collagen 
preparations for cosmetic purposes; hair conditioners; cosmetics; eyebrow cosmetics; cosmetic preparations for 
eyelashes; make-up powder; beauty masks; cosmetic kits; hair straightening preparations; cosmetic preparations for skin 
care; sun-tanning preparations [cosmetics]; cosmetic preparations for slimming purposes; cosmetic preparations for 
baths; cosmetic creams; cakes of soap; cakes of toilet soap; lavender water; lavender oil; incense; hair spray; essential 
oils of lemon; polishing wax; hair lotions; lotions for cosmetic purposes; after-shave lotions; massage gels other than for 
medical purposes; almond oil; almond soap; almond milk for cosmetic purposes; soap; shaving soap; soap for foot 
perspiration; musk [perfumery]; mint essence [essential oil]; nail art stickers; neutralizers for permanent waving; 
fumigation preparations [perfumes]; eau de Cologne; eyebrow pencils; cosmetic pencils; oils for perfumes and scents; 
oils for cosmetic purposes; oils for toilet purposes; bases for flower perfumes; cleansing milk for toilet purposes; 
perfumery; perfumes; pumice stone; hydrogen peroxide for cosmetic purposes; jewellers' rouge; polishing rouge; 
pomades for cosmetic purposes; shaving preparations; make-up preparations; nail care preparations; make-up removing 
preparations; hair waving preparations; waving preparations for the hair; bath preparations, not for medical purposes; 
aloe vera preparations for cosmetic purposes; antiperspirant soap; tissues impregnated with cosmetic lotions; tissues 
impregnated with make-up removing preparations; bath salts, not for medical purposes; sunscreen preparations; 
potpourris [fragrances]; dry shampoos; talcum powder, for toilet use; terpenes [essential oils]; rose oil; toilet water; 
mascara; cosmetic dyes; henna [cosmetic dye]; essential oils of citron; shampoos; false eyelashes; false nails.

Cl.8;Curling tongs; eyelash curlers; nail nippers; razor cases; beard clippers; hair-removing tweezers; nail files, electric; 
nail files; scissors; shearers [hand instruments]; emery boards; pedicure sets; hair clippers for personal use, electric and 
non-electric; manicure sets, electric; manicure sets; shear blades; razor blades; blades [hand tools]; hand implements for 
hair curling; depilation appliances, electric and non-electric; razor strops; razors, electric or non-electric.

Cl.35;Cost price analysis; market studies; business appraisals; marketing research; sales promotion for others.
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Priority claimed from 26/02/2016; Application No. : 30 2016 005 719 ;Germany 

3540190    26/08/2016
[International Registration No. : 1341445]
Space IC GmbH
Garbsener Landstraße 10 30419 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Drainers for use in photography; branch boxes [electricity]; adding machines; aerometers; batteries, electric; 
electric batteries for vehicles; battery jars; battery boxes; acoustic couplers; alarms; acoustic [sound] alarms; sound 
alarms; alarm bells, electric; whistle alarms; alcoholmeters; ammeters; testing apparatus not for medical purposes; 
anemometers; armatures [electricity]; electrical armatures; starter cables for motors; anodes; anode batteries; answering 
machines; junction boxes [electricity]; connections for electric lines; electric couplings; connection units (electric); 
antennas; anticathodes; apertometers [optics]; apparatus and installations for the production of x-rays, not for medical 
purposes; apparatus and instruments for astronomy; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; distance recording apparatus; apparatus for measuring the thickness 
of skins; oxygen transvasing apparatus; appliances for measuring the thickness of leather; railway traffic safety 
appliances; mirrors for inspecting work; asbestos clothing for protection against fire; asbestos gloves for protection 
against accidents; asbestos screens for firemen; breathing apparatus for underwater swimming; breathing apparatus, 
except for artificial respiration; respiratory masks, other than for artificial respiration; respirators for filtering air; shutter 
releases; balancing apparatus; steering apparatus, automatic, for vehicles; azimuth instruments; beacons, luminous; 
barometers; limiters [electricity]; light meters; petrol gauges; observation instruments; betatrons; downloadable image 
files; phototelegraphy apparatus; video telephones; galena crystals [detectors]; diaphragms [photography]; anti-glare 
glasses; anti-glare visors; flashing lights [luminous signals]; lightning conductors [rods]; flashlamps for cameras; flash 
bulbs; furnaces for laboratory use; letter scales; spectacles [optics]; eye glasses; spectacle cases; spectacle frames; 
spectacle lenses; incubators for bacteria culture; compact disc players; chemistry apparatus and instruments; chips 
[integrated circuits]; chromatography apparatus for laboratory use; chronographs [time recording apparatus]; magnetic 
encoders; encoded identification bracelets, magnetic; encoded magnetic cards; encoded service cards and identity 
cards; compact discs [read-only memory]; compact discs [audio-video]; computers; computer operating programs, 
recorded; computer screens; peripherals adapted for use with computers; recorded computer programs; computer 
programs (recorded); computer programs [downloadable software]; recorded computer software; computer programmes 
[programs], recorded; games software; computer keyboards; crash test dummies; data processing apparatus; decorative 
magnets; densimeters; densitometers; distillation apparatus for scientific purposes; stills for laboratory experiments; 
detectors; diagnostic apparatus, not for medical purposes; transparencies [photography]; slide projectors; theft 
prevention installations, electric; burglar alarms; diffraction apparatus [microscopy]; digital photo frames; digital picture 
frames; dictating machines; light dimmers [regulators], electric; alidades; diskettes; dna chips; disk drives for computers; 
dosage dispensers; fuse wire; revolution counters; choking coils [impedance]; printers for use with computers; pressure 
measuring apparatus; pressure indicators; automatic indicators of low pressure in vehicle tires [tyres]; darkroom lamps 
[photography]; darkrooms [photography]; dvd players; dynamometers; egg-candlers; socks, electrically heated; electric 
installations for the remote control of industrial operations; igniting apparatus, electric, for igniting at a distance; 
electronic locks; electric sensors; coils, electric; transformers [electricity]; resistances, electric; electric wires; electric 
cables; condensers [capacitors]; electrolysers; electromagnetic coils; electron tubes; electronic notice boards; electronic 
publications, downloadable; downloadable electronic publications; electronic agendas; electrified fences; audio and 
video-receivers; audio-video receivers; receivers (audio and video); range finders; distance measuring apparatus; 
discharge tubes, electric, other than for lighting; demagnetizing apparatus for magnetic tapes; anti-interference devices 
[electricity]; epidiascopes; ergometers; thread counters; ticket dispensers; kilometer recorders for vehicles; invoicing 
machines; counterfeit [false] coin detectors; facsimile machines; binoculars; telescopes; telerupters; teleprinters; tv sets; 
telephone apparatus; electro-dynamic apparatus for the remote control of railway points; remote control apparatus; 
remote control apparatus; fire boats; fire blankets; fire extinguishers; fire engines; fire pumps; fire alarms; fire beaters; 
clothing for protection against fire; fire hose; films, exposed; exposed films; film cameras; film cutting apparatus; filters 
for respiratory masks; filters [photography]; fluorescent screens; cameras [photography]; photovoltaic cells; 
photocopiers; photometers; apparatus to check franking; hands free kits for phones; frequency meters; spark-guards; 
masts for wireless aerials; radiotelephony sets; radiotelegraphy sets; galvanic cells; galvanic batteries; galvanometers; 
apparatus for fermentation [laboratory apparatus]; apparatus for analysing gases; gasometers; gasometers [measuring 
instruments]; printed circuit boards; automated teller machines [atm]; printed circuits; electronic pens; coin-operated 
musical automata [juke boxes]; money counting and sorting machines; speed indicators; speed checking apparatus for 
vehicles; speed measuring apparatus [photography]; speed regulators for record players; workmen's protective face-
shields; weights; screw-tapping gauges; grids for batteries; retorts; semi-conductors; salinometers; holders for electric 
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coils; wrist rests for use with computers; global positioning system [gps] apparatus; high-frequency apparatus; 
altimeters; holograms; dog whistles; hydrometers; hygrometers; identity cards, magnetic; inductors [electricity]; 
interfaces for computers; ionization apparatus not for the treatment of air or water; electricity conduits; ducting for 
electric cables; identification threads for electric wires; identification sheaths for electric wires; wire connectors 
[electricity]; sheaths for electric cables; calipers; calibrating rings; capillary tubes; smart cards [integrated circuit cards]; 
cassette players; carriers for dark plates [photography]; cathodes; boiler control instruments; cinematographic film, 
exposed; switchboxes [electricity]; optical character readers; terminals [electricity]; push buttons for bells; bells [warning 
devices]; warning bells; downloadable ring tones for mobile phones; slope indicators; spectacle chains; eyeglass cords; 
knee-pads for workers; coaxial cables; collectors, electric; comparators; directional compasses; contacts, electric; 
contact lenses; containers for contact lenses; regulating apparatus, electric; headphones; couplers [data processing 
equipment]; correcting lenses [optics]; cosmographic instruments; gasoline gauges; bullet-proof waistcoats [vests (am.)];
copper wire, insulated; laboratory trays; laboratory centrifuges; chargers for electric batteries; lactodensimeters; 
lactometers; surveying instruments; sleeves for laptops; laptop computers; lasers, not for medical purposes; magic 
lanterns; loudspeakers; cabinets for loudspeakers; gauges; jigs [measuring instruments]; conductors, electric; electric 
conductors; ducts [electricity]; readers [data processing equipment]; light-emitting diodes [led]; luminous signs; light-
emitting electronic pointers; blueprint apparatus; heliographic apparatus; rulers [measuring instruments]; punched card 
machines for offices; logs [measuring instruments]; plumb bobs; sounding apparatus and machines; air analysis 
apparatus; magnifying glasses; magnetic tapes; magnetic tape units for computers; magnetic data media; magnetic 
wires; magnets; disks, magnetic; solenoid valves [electromagnetic switches]; manometers; marker buoys; measures; 
solderers' helmets; rules [measuring instruments]; dressmakers' measures; materials for electricity mains [wires, cables]; 
electricity mains (materials for) [wires, cables]; material testing instruments and machines; mathematical instruments; 
mouse [computer peripheral]; computer mice; mouse pads; coin-operated mechanisms; mechanisms for counter-
operated apparatus; coin-operated mechanisms for television sets; megaphones; diaphragms for scientific apparatus; 
quantity indicators; measuring apparatus; measuring devices, electric; measuring glassware; measuring instruments; 
rods [surveying instruments]; measuring spoons; levelling staffs [surveying instruments]; plane tables [surveying 
instruments]; metal detectors for industrial or military purposes; meteorological balloons; meteorological instruments; 
metronomes; microphones; micrometers; micrometer screws for optical instruments; microprocessors; microscopes; 
microtomes; cell phones; modems; monitors [computer hardware]; monitors [computer programs]; editing appliances for 
cinematographic films; teeth protectors; juke boxes, musical; downloadable music files; food analysis apparatus; nose 
clips for divers and swimmers; nautical apparatus and instruments; navigation apparatus for vehicles [on-board 
computers]; navigational instruments; fog signals, non-explosive; neon signs; surveyors' levels; levelling instruments; 
verniers; notebook computers; lenses for astrophotography; objectives [lenses] [optics]; containers for microscope 
slides; ohmmeters; ear plugs for divers; octants; eyepieces; instruments containing eyepieces; optical goods, namely, 
spectacles, protective spectacles, spectacle glasses; optical apparatus and instruments; optical data media; fiber optic 
cables; optical fibers; optical condensers; optical lamps; optical lenses; optical discs; optical glass; osmosis apparatus 
for scientific and teaching purposes; oscillographs; ozonisers [ozonators]; parabolic mirrors for concentrating light 
beams; parking meters; pedometers; periscopes; radio pagers; petri dishes; apparatus and instruments for physics; 
pipettes; planimeters; plates for batteries; record players; juke boxes for computers; plotters; polarimeters; cases fitted 
with dissecting instruments [microscopy]; precision measuring apparatus; prisms [optics]; precision balances; projection 
apparatus; projection screens; pyrometers; mercury levels; radar apparatus; radiological apparatus for industrial 
purposes; radios; vehicle radios; frames for photographic transparencies; centering apparatus for photographic 
transparencies; screens for photoengraving; smoke detectors; test tubes; abacuses; calculators; circular slide rules; 
slide-rules; reflecting discs for wear, for the prevention of traffic accidents; refractometers; refractors; cash registers; 
stage lighting regulators; head cleaning tapes [recording]; cleaning apparatus for sound recording discs; riding helmets; 
relays, electric; retorts' stands; life buoys; life-saving rafts; fire escapes; safety nets; safety tarpaulins; lifebelts; life 
saving apparatus and equipment; life vests; rheostats; levels [instruments for determining the horizontal]; cell phone 
straps; hemline markers; x-ray apparatus not for medical purposes; x-ray photographs, other than for medical purposes; 
x-ray films, exposed; x-ray tubes not for medical purposes; radiology screens for industrial purposes; cathodic anti-
corrosion apparatus; saccharometers; egg timers [sandglasses]; needles for record players; satellites for scientific 
purposes; satellite navigational apparatus; glazing apparatus for photographic prints; acid hydrometers; acidimeters for 
batteries; scanners [data processing equipment]; acoustic conduits; diaphragms [acoustics]; sound locating instruments;
sound recording discs; horns for loudspeakers; switchboards; commutators; switches, electric; electrical switches; 
electric apparatus for commutation; integrated circuits; distribution consoles [electricity]; control panels [electricity]; 
panels for the control of electricity; slide calipers; marine compasses; naval signalling apparatus; mechanical signs; 
screens [photography]; fuses; crucibles [laboratory]; balances [steelyards]; protective suits for aviators; contactors 
(electricity); gloves for protection against x-rays for industrial purposes; head protection; protective helmets for sports; 
protective masks; protection masks; protective masks; protection devices against x-rays, not for medical purposes; 
transmitters of electronic signals; transmitting sets [telecommunication]; transmitters [telecommunication]; sounding 
leads; plumb lines; sounding lines; sextants; safety restraints, other than for vehicle seats and sports equipment; 
electronic tags for goods; signals, luminous or mechanical; signalling apparatus; signalling buoys; electro-dynamic 
apparatus for the remote control of signals; signal bells; signal lanterns; signalling whistles; signalling panels, luminous 
or mechanical; wafers for integrated circuits; silicon wafers; simulators for the steering and control of vehicles; sirens; 
solar energy collectors for electricity generation; solar modules for electricity generation; sonars; probes for scientific 
purposes; solar batteries; sunglasses; voltmeters; voltage regulators for vehicles; computer memory devices; 
spectrograph apparatus; spectroscopes; clothing especially made for laboratories; cases especially made for 
photographic apparatus and instruments; furniture especially made for laboratories; spherometers; mirrors [optics]; 
sports glasses; speaking tubes; sprinkler systems for fire protection; spools [photography]; stands for photographic 
apparatus; camera tripods; pitot tubes; time clocks [time recording devices]; sockets, plugs and other contacts [electric 
connections]; covers for electric outlets; stereoscopes; stereoscopic apparatus; actinometers; fire hose nozzles; road 
signs, luminous or mechanical; marking gauges [joinery]; bar code readers; stroboscopes; lighting ballasts; current 
rectifiers; electrified rails for mounting spot lights; circuit closers; circuit breakers; electric loss indicators; converters, 
electric; inverters [electricity]; viewfinders, photographic; sulfitometers; buzzers; tachometers; pocket translators; pocket 
calculators; cases adapted for mobile phones; gloves for divers; divers' masks; taximeters; particle accelerators; 
telephone wires; telephone receivers; telephone transmitters; telegraph wires; telegraphs [apparatus]; teleprompters; 
temperature indicators; temperature indicator labels, not for medical purposes; theodolites; thermometers, not for 
medical purposes; thermostats for vehicles; tone arms for record players; sound recording strips; sound recording 
apparatus; tape recorders; sound recording carriers; sound transmitting apparatus; amplifiers; sound reproduction 
apparatus; totalizators; wearable portable media players; walkie-talkies; personal stereos; step-up transformers; 
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transistors [electronic]; transponders; triodes; drying apparatus for photographic prints; drying racks [photography]; 
peepholes [magnifying lenses] for doors; electric door bells; voltage surge protectors; mains monitoring apparatus 
(electric); monitoring apparatus, electric; resuscitation mannequins [teaching apparatus]; filters for ultraviolet rays, for 
photography; clothing for protection against accidents, irradiation and fire; shoes for protection against accidents, 
irradiation and fire; gloves for protection against accidents; nets for protection against accidents; protection devices for 
personal use against accidents; teaching apparatus; audiovisual teaching apparatus; urinometers; usb flash drives; 
vacuum gauges; vacuum tubes [radio]; variometers; pressure indicator plugs for valves; junction sleeves for electric 
cables; connectors [electricity]; enlarging apparatus [photography]; photographic enlarging apparatus; traffic-light 
apparatus [signalling devices]; traffic cones; surveying apparatus and instruments; surveying chains; shutters 
[photography]; amplifying tubes; distribution boxes [electricity]; panels for the distribution of electricity; videotapes; 
video screens; camcorders; video cassettes; video recorders; video game cartridges; viscosimeters; apparatus for 
changing record player needles; lens hoods; scales; weighing apparatus and instruments; weighing machines; voting 
machines; heat regulating apparatus; vehicle breakdown warning triangles; washing trays [photography]; water level 
indicators; marine depth finders; bubble levels; intercommunication apparatus; wavemeters; wind socks for indicating 
wind direction; carpenters' rules; protractors [measuring instruments]; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; rods for water diviners; counters; animated cartoons; time recording apparatus; time switches, automatic; 
cell switches [electricity]; processors [central processing units]; telescopic sights for firearms; compasses [measuring 
instruments]; batteries for lighting; cyclotrons.

Cl.35;Computerized file management; updating of advertising material; temporary personnel services; cost price 
analysis; business inquiries; business management and organization consultancy; business management consulting; 
personnel management consulting; advisory services for business management; procurement services for others 
[purchasing goods and services for other businesses]; import-export agency services; professional business consulting; 
accounting; office functions; retail services via the internet in relation to chemicals, paints, pharmaceuticals, cosmetics 
and household goods, fuels, goods for the health sector, machines, tools and goods of common metal, construction 
articles, diy articles and garden articles, hobby requisites and craft supplies, electric goods and electronic goods, sound 
recording carriers and data carriers, sanitary installations, vehicles and vehicle accessories, fireworks, horological 
instruments and jewellery, musical instruments, printed matter, stationery, office requisites, bags and saddlery, 
furnishings and decorations, tents, tarpaulins, clothing, shoes and textile goods, toys, sporting goods, foodstuffs and 
beverages, agricultural products, horticultural products and forestry products, tobacco products and other natural 
stimulants, namely coffee and chocolate; advertising agencies; tax consultancy, namely tax preparation; auditing; 
auctioneering services; transcription of communications [office functions]; relocation services for businesses; retail or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services in 
relation to the following goods: chemicals, paints, pharmacy products, cosmetics and household goods, fuels, goods for 
the health sector, machines, tools and goods of common metal, construction articles, diy articles and garden articles, 
hobby requisites and craft supplies, electric goods and electronic goods, sound recording carriers and data carriers, 
sanitary installations, vehicles and vehicle accessories, fireworks, clocks and watches and jewellery, musical 
instruments, printed matter, stationery, office requisites, bags and saddlery, furnishings and decorations, tents, 
tarpaulins, clothing, shoes and textile goods, toys, sporting goods, foodstuffs and beverages, agricultural products, 
horticultural products and forestry products, tobacco products and other natural stimulants; business investigations; 
compilation of statistics; drawing up of statement of accounts (office functions); drawing up of business expert reports; 
business efficiency expert services; drawing up of statements of accounts; tax preparation; economic forecasting; 
commercial information and advice for consumers [consumer advice shop]; commercial information and advice for 
consumers [consumer advice shop]; commercial information agencies; invoicing; television advertising; photocopying 
services; business management of performing artists; operation of businesses [for others]; business management of 
sports people; business management of hotels; wholesale services in relation to the following goods: chemicals, paints, 
pharmaceuticals, cosmetics and household goods, fuels and motor fuels, goods for the health sector, machines, tools 
and goods of common metal, construction articles, diy articles and garden articles, hobby requisites and craft supplies, 
electric goods and electronic goods, sound recording carriers and data carriers, sanitary installations, vehicles and 
vehicle accessories, fireworks, clocks and watches and jewellery, musical instruments, printed matter, stationery, office 
requisites, bags and saddlery, furnishings and decorations, tents, tarpaulins, clothing, shoes and textile goods, toys, 
sporting goods, foodstuffs and beverages, agricultural products, horticultural products and forestry products, tobacco 
products and other luxury items; publication of publicity texts; commercial or industrial management assistance; 
business information; commercial administration of the licensing of the goods and services of others; layout services for 
advertising purposes; payroll preparation; modelling for advertising or sales promotion; modeling for advertising or sales 
promotion; marketing; market research; opinion polling; data search in computer files for others; business research; 
public relations services; retail services provided by means of mail order catalogs or online in relation to chemicals, 
paints, pharmaceuticals, cosmetics and household goods, fuels and motor fuels, goods for the health sector, machines, 
tools and goods of common metal, construction articles, diy articles and garden articles, hobby requisites and craft 
supplies, electric goods and electronic goods, sound recording carriers and data carriers, sanitary installations, vehicles 
and vehicle accessories, fireworks, clocks and watches and jewellery, musical instruments, printed matter, stationery, 
office requisites, bags and saddlery, furnishings and decorations, tents, tarpaulins, clothing, shoes and textile goods, 
toys, sporting goods, foodstuffs and beverages, agricultural products, horticultural products and forestry products, 
tobacco products and other natural stimulants; on-line advertising on a computer network; arranging and conducting of 
advertising events; arranging and conducting of fashion shows for advertising and sales promotion purposes; 
organization of exhibitions for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; business organisation consulting; business organization consultancy; organisational project management in 
the electronic data processing sector; outsourcing services [business assistance]; employment agencies; personnel 
recruitment; personnel selection using psychological testing; personnel relocation; bill-posting; planning and monitoring 
of business developments with regard to organisational matters; planning services for advertising; business management
assistance; presentations of firms on the internet and other media; presentation of goods on communication media, for 
retail purposes; price comparison services; production of advertising films; publication of printed matter, including in 
electronic form, for advertising purposes; radio advertising; news clipping services; shop window dressing; word 
processing; typing; secretarial services; sponsorship search; shorthand; systemization of information into computer 
databases; telephone answering for unavailable subscribers; billing of telephone costs; telemarketing services; providing 
of temporary staff; business consultancy and advisory services; business administration; organization of trade fairs for 
commercial or advertising purposes; consumer consultancy; dissemination of advertising matter; writing of publicity 
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texts; sales promotion for others; office machines and equipment rental; rental of office machinery and equipment; office 
machines and equipment rental; rental of photocopying machines; rental of vending machines; rental of sales stands; 
rental of advertising space; rental of advertising space on the internet; publicity material rental; rental of advertising time 
on communication media; arranging subscriptions to telecommunication services for others; providing of addresses for 
advertising purposes; providing of business and commercial contacts, including via the internet; negotiation and 
conclusion of commercial transactions for third parties, also within the framework of e-commerce; arranging mobile radio 
contracts (for others); arranging of contracts for others for the buying and selling of goods; arranging of contracts, for 
others, for the buying and selling of goods; arranging of contracts, for others, for the providing of services; arranging 
contracts for third parties concerning the provision of services; arranging of contracts with electricity suppliers; 
arranging advertising contracts for others; arranging newspaper subscriptions for others; advertising by mail order; 
sample distribution; direct mail advertising; document reproduction; administrative order processing; demonstration of 
goods; presentation of goods and services; advertising; advertisement for others on the internet; business appraisal; 
business auditing; compilation of information into computer databases; collection of goods, for others, for presentation 
and sales purposes.

Cl.42;Updating of computer software; updating of internet pages; architectural consultation; consultancy in the field of 
energy-saving; information technology [it] consultancy; consultancy services relating to information technology; 
consultancy with regard to the design of homepages and internet pages; telecommunications engineering consultancy; 
consultancy in the design and development of computer hardware; web site design consultancy; providing search 
engines for the internet; provision of scientific information, advice and consultancy in relation to carbon offsetting; 
biological research; computer hardware and software consultancy; advisory services relating to computer programming; 
computer system analysis; designing and creating homepages and internet pages; software design for others; computer 
system design; computer access, authorisation, authentication, encryption, identification and digital certificate services; 
architecture; engineering services in the field of building technology; chemist services; services of an edp programmer; 
graphic design; industrial design; design of interior decor; fashion design; physics [research]; physics, services of a 
technical measuring and testing laboratory; packaging design; chemical laboratories; engineering services; computer 
virus protection services; digital image processing (graphic design); digitization of documents [scanning]; conducting 
water analyses; chemical analysis; oil prospecting; technical testing; scientific testing services; authenticating works of 
art; document data transfer from one computer format to another; consultancy in the field of computers; calibration 
[measuring]; design services for furniture; electronic data back-up; electronic data storage; energy auditing; design and 
development of computer hardware and computer software; measuring and analysis of greenhouse gas emissions; 
preparation of data processing programmes; analysis for oil-field exploitation; geological surveys; oil-field surveys; 
surveying; preparation of scientific reports; monitoring of computer systems by remote access; bacteriological research; 
chemical research; cosmetic research; technical research; mechanical research; research and development of new 
products for others; geological research; geological prospecting; creating and maintaining web sites for others; graphic 
art design; handwriting analysis [graphology]; hosting computer sites; cloud seeding; industrial analysis and research 
services; installation and maintenance of software; installation and maintenance of internet access software; installation 
of software; calibration and function testing of measuring apparatus; clinical trials; configuring computer networks by 
means of software; construction drafting; data conversion of computer programs and data [not physical conversion]; 
conversion of data or documents from physical to electronic media; duplicating computer programs; land surveying; 
material testing; textile testing; inquiries, research in databases and on the internet, for scientific and research purposes; 
quality evaluation of standing timber; quality evaluation of wool; quality control; server hosting; server administration; 
security services for protection against illegal network access; software as a service [saas]; urban planning; styling 
[industrial design]; administration of user rights in computer networks; technical project studies; technical project 
management in the field of electronic data processing; vehicle roadworthiness testing; oil-well testing; research in the 
field of environmental protection; environmental assessment services; underwater exploration; rental of computer 
printers; computer rental; rental of computers and computer software; rental of web servers; maintenance of software; 
water analysis; weather forecasting; recovery of computer data; scientific research; scientific laboratory services; 
scientific and technological services and research and design relating thereto; certification [quality control]; providing or 
rental of electronic memory space (webspace) on the internet.

8732



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

 

Priority claimed from 15/12/2015; Application No. : 30 2015 062 787 ;Germany 

3540296    02/06/2016
[International Registration No. : 1340849]
ThyssenKrupp Industrial Solutions AG
ThyssenKrupp Allee 1 45143 Essen Germany
ThyssenKrupp AG
ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, in particular hydrocarbons, alkanes, isobutyl, olefins, paraffins, aromatics;
catalysts, in particular synthesis gas for use in production processes, in particular in processes for producing hydrogen, 
ammonia, motor fuels and methanol, catalysts for breaking down nitrogen compounds, including nitrogen oxides (NOx) 
and dinitrogen oxide (N20), in particular containing precious and common metals and/or metallic or non-metallic oxides, 
in the form of unsupported or supported catalysts.

Cl.7;Machines operating under high pressure and high-pressure apparatus for producing mouldings for the chemical, 
ceramic and electrotechnical industries, the plastics industry and for powder metallurgy; conveyors (machines) and 
metering machines; high-pressure pumps; metering pumps; piston compressors; fittings for high-pressure apparatus; 
high-pressure valves; high-pressure fittings; high pressure attachment and connection components; high-pressure 
extraction installations, in particular for extraction using supercritical gases, in particular extraction of extracts from 
natural substances, for refining raw materials, for purifying substances; isostatic presses; apparatus and devices for 
high-pressure extraction, and installations composed thereof; high-pressure water jet systems, in particular for water jet 
cutting installations; high-pressure textile dyeing installations; conveyors, in particular with an imbalance drive, solenoid 
actuator and slider-crank drive; sifters and sifting machines, and installations composed thereof, in particular with an 
imbalance drive, solenoid actuator and slider-crank drive; vibratory mixers; vibratory crushers; vibrators (machines) for 
loosening and compacting, for industrial purposes; apparatus and devices for producing or processing urea under high 
pressure; apparatus and devices to produce gas, carburetters, in particular for generating synthesis gas from 
carbonaceous fuels.

Cl.11;Containers and reactors, in particular pressure vessels and high-pressure reactors for polymerisation reactions, 
in particular for producing polyethylene, for generating synthesis gas, for reforming processes, for synthesising ammonia 
and urea, for hydrogenation and dehydrogenation processes, for oxidation processes, in particular for producing nitric 
acid, for processing oil and gas flows, for gas purification, in particular for denitrification of process and exhaust gases, 
for biological processes, in particular fermentation processes, for high-pressure extraction and pasteurisation in the food 
and pharmaceutical industries, tubular reactors and autoclaves, pressure vessels for water jet cutting; apparatus and 
devices for processing hydrocarbons, in particular for hydrogenation and dehydrogenation of hydrocarbons, in particular 
alkanes, and installations composed thereof; sterilisers, in particular high pressure sterilising installations; refrigerators, 
in particular coolers; heaters; burners, furnaces, loading apparatus for furnaces, for apparatus and devices to produce 
gas, for heat regenerators and for steam generating apparatus in the form of parts for gasification installations, in 
particular in the form of parts for installations for producing chemical substances, predominantly synthesis gas; gas 
purification devices and apparatus, and installations composed thereof and structural parts or components, for breaking 
down environmentally harmful nitrogen compounds in exhaust gases, in particular for reducing and/or removing nitrogen 
oxides (NOx), in particular for combined breaking down of nitrogen oxides (NOx) and dinitrogen oxide (N20), namely by 
means of catalytic chemical decomposition of nitrogen oxides (NOx) and/or dinitrogen oxide (N20), in particular using 
ammonia (NH3), hydrogen (1-12), hydrocarbons, carbon monoxide or mixtures thereof as reducing agents; shell and tube 
heat exchangers; heat exchangers, in particular multi tube heat exchangers, double tube heat exchangers; autoclaves, in 
particular with agitators; heat exchangers, in particular fin tube heat exchangers, apparatus for heating, cooling, drying 
and reacting chemicals; immersion heaters; fluidised bed dryers and fluidised bed coolers; vibrating plate dryers and 
vibrating plate coolers; cyclone dryers; degassers for physical degassing of substances, in particular trickling degassers 
and spray degassers, degassers using membrane contactors for removing gases from liquids; degassers for chemical 
degassing of oxygen using chemicals; converter inserts, in particular for synthesis gas converters in the field of catalysts 
and reactors for generating synthesis gas, in particular for generating ammonia; vibratory coolers with a vibration exciter, 
for cooling by means of increased heat exchange through vibrations, in particular for cooling bulk goods; polyethylene 
reactors for producing polyethylene from ethylene by means of high pressure or low pressure processes, incorporating a 
reactor vessel, a catalytic converter and a compressor, in particular for low pressure polymerisation by means of a 
suspension process carried out in the reactor vessel or by means of a solution process carried out in the reactor vessel 
or by means of a gas phase process carried out in a fluidised bed reactor.
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Cl.37;Installation, assembly, repair, servicing and maintenance of apparatus and devices, and installations composed 
thereof and structural parts or components for converting carbonaceous substances, in particular high pressure 
apparatus; installation, assembly, repair, servicing and maintenance of installations for processing hydrocarbons, in 
particular for hydrogenation and dehydrogenation of hydrocarbons, in particular alkanes; installation, assembly, repair, 
servicing and maintenance of apparatus and devices, and installations composed thereof and structural parts or 
components for breaking down environmentally harmful nitrogen compounds in exhaust gases, in particular for catalytic 
conversion of nitrogen oxides (NOx), in particular for combined catalytic conversion of nitrogen oxides (NOx) and 
dinitrogen oxide (N20).

Cl.40;Textile dyeing, in particular by means of processes using high-pressure technology; custom assembling of 
materials for others, in particular by means of water jet cutting; processing of natural and chemical substances by means 
of processes using high-pressure technology, in particular by means of high pressure extraction of natural substances 
using supercritical gases, during the refining of raw materials and for purifying substances; generation of heat energy, in 
particular by means of generating synthesis gas; treatment of materials, namely processing of workpieces, production of 
profiles, production of split strips, cutting of sheets and plates of metal, boards or trapezoids, material hardening and 
surface finishing, in particular by means of hot-dip galvanisation, hot-dip aluminisation, electrolytic galvanisation or 
organic coating; metalworking (metal treating); wood-working.

Cl.42;Scientific and technological services, in particular engineering and industrial design, predominantly consultancy 
and planning for constructing, expanding or dismantling, and operation, of chemical installations or parts for chemical 
installations, in particular chemical installations for producing synthesis gas; research and development in the field of 
chemistry and technology, in particular with regard to chemical production processes and chemical installations relating 
thereto or parts therefor, predominantly chemical installations for producing synthesis gas; engineering, relating to data 
processing programs for controlling and operating high pressure apparatus and installations composed thereof, 
sterilisers, in particular high pressure sterilising installations, refrigerators, in particular coolers, and heaters; 
engineering, including engineering consultancy relating to the design, planning, assembly monitoring, use, operation, 
inspection, maintenance, repair, modification and demolition of high-pressure apparatus; engineering relating to 
regulatory approval planning and environmental surveys; computer programming for processing information 
accumulated through the aforesaid services and engineering work; computer programming for operating high pressure 
apparatus, and installations composed thereof; development of processes, for others, and engineering, for others, in the 
field of high pressure apparatus; engineering, relating to process technology for the aforesaid goods; engineering, 
namely engineering consultancy relating to the design, planning, assembly monitoring, use, operation, inspection, 
maintenance, repair, modification, expansion and demolition of chemical installations and other industrial installations; 
engineering relating to regulatory approval planning and environmental surveys occurring during the course of the 
aforesaid services and engineering work; computer programming for operating apparatus and devices for processing 
hydrocarbons, in particular for hydrogenation and dehydrogenation of hydrocarbons, in particular alkanes, and 
installations composed thereof; development of processes and planning and designing of installations, for others, and 
engineering, for others, in the field of processing hydrocarbons, and installations composed thereof, for catalytic 
conversion of nitrogen oxides (NOx) and combined catalytic conversion of nitrogen oxides (NOx) and dinitrogen oxide 
(N20), and installations composed thereof; engineering, for others, in the field of high pressure apparatus, in particular for 
generating synthesis gases.
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Priority claimed from 10/05/2017; Application No. : 016695348 ;European Union 

3676141    24/10/2017
[International Registration No. : 1372217]
TERRAMARK MARKENCREATION GmbH
Wachmannstr. 1B 28209 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.12;Interior trim for vehicles; trunk trim and fitted liners for the cargo area of vehicles; cargo storage bins for 
vehicles; upholstery for vehicles; linings for vehicles; interior trim components including package trays and trunk trim; 
vehicle headliners and overhead consoles; roof lining for vehicles; under-hood, flooring and dash insulators for vehicles; 
wheel trim and wheel arch liners for vehicles; trim products for vehicle headliners.

Cl.17;Acoustic panels, acoustic parts for vehicles, acoustic dash insulators.

Cl.27;Carpets, floor mats, rubber, composite and other material solutions for flooring systems, backing layers for floor 
mats, complete tufted and nonwoven flooring systems for vehicles; carpet backing, carpet underlays, vehicle mats and 
carpets.

Cl.42;Engineering services for the automotive industry and related consultancy services; research services; 
automotive design; technological services relating to manufacture in the automotive industry; product research and 
development services for the automotive industry; development and design of customized products for the automotive 
industry.
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Priority claimed from 16/11/2015; Application No. : 014793244 ;European Union 

3677216    25/10/2017
[International Registration No. : 1305823]
Autolabel AB
Ebbe Lieberathsgatan 30 SE-412 65 GÖTEBORG Sweden

Proposed to be Used
IR DIVISION
Cl.7;Machines for printing labels; apparatus and machines for mainly labeling but also for printing labels; labeling 
machines [other than for office use]; machines for printing and labeling radio-frequency identification markers (tags); 
apparatus and machines for mainly printing but also labeling labels.

Cl.9;Computer programs and software for apparatus for industrial marking; printers, laser printers, ink jet printers, 
thermal printers and heat transfer printing machines, all for industrial or commercial purposes; readers and coders for 
radio-frequency identification markers (tags); readers and coders for intelligent labels; computer programs and software 
for label printing and label application for industrial or commercial purposes; computer programs and software for 
industrial marking; computer programs and software communicating with industrial marking apparatus; downloadable 
computer programs and software for industrial marking; downloadable computer programs and software communicating 
with industrial marking apparatus.
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Priority claimed from 08/08/2017; Application No. : UK00003249021 ;United Kingdom 

3677261    17/10/2017
[International Registration No. : 1369919]
Jewelultra Limited
Diamondbrite House, Ewell Lane, West Farleigh Maidstone, Kent ME15 0NG United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for the protection of chrome, rubber, leather, plastic vinyl, fabric, carpet, metallic and 
painted surfaces in and/or on vehicles and motorcycles.

Cl.2;Varnishes, lacquers, glazes, all for use on vehicles and motorcycles; preparations used for the protection of 
vehicles and motorcycles against corrosion and rust.

Cl.3;Cleaning, polishing, scouring, waxing, shampooing and abrasive preparations; all the aforementioned goods for 
use only on vehicles, motorcycles, aircraft and marine craft.
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3680457    27/10/2017
[International Registration No. : 1344194]
REYNAERS ALUMINIUM, naamloze vennootschap
Oude Liersebaan 266 B-2570 Duffel

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable metal buildings; pipes of metal; aluminium; aluminium building materials; 
windows and doors of aluminium; aluminium sections.

Cl.19;Non-metallic building materials; non-metallic transportable buildings; non-metallic rigid pipes for building; non-
metallic windows and doors; non-metallic profiles.

Cl.37;Construction; painting work; repair and maintenance of constructions; cleaning of buildings; fitting of windows 
and doors.

8738



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

 

Priority claimed from 26/02/2015; Application No. : 013778105 ;European Union 

3680458    30/10/2017
[International Registration No. : 1264229]
M&M Ventures (2014) Limited
Suites 7B & 8B, 50 Town Range Gibraltar

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely games (software), electronic arcade games (software), electronic games adapted to use
with television sets [software]; computer game software for use in mobile and cellular phones; computer application 
software for mobile phones, portable media players, tablets, handheld computers and other electronic mobile devices, 
namely, software for video and computer games; downloadable computer game programs; game calculators, game score 
timers.

Cl.28;Games, arcade games, games playing sets, box games.

Cl.41;Games via the internet that are not downloadable; providing on-line computer games; organization of games 
competitions.
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Priority claimed from 18/10/2016; Application No. : 40201617368P ;Singapore 

3680865    26/10/2017
[International Registration No. : 1334269]
Cocoba Pte Ltd
61 Trevose Crescent, Dunearn Estate Singapore 298062 Singapore

Proposed to be Used
IR DIVISION
Cl.29;Potato crisps; potato chips; snack food products made wholly or principally of potatoes; potato based snack food
products; egg-based foodstuffs; food products derived from fish; salted eggs; food products made principally from fish.

Cl.30;Sauces; ready-made sauces; fish crackers.
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Priority claimed from 12/10/2016; Application No. : 4306557 ;France 

3680894    31/10/2017
[International Registration No. : 1333262]
MAISON VILLEVERT
Villevert F-16100 MERPINS France

Proposed to be Used
IR DIVISION
Cl.33;Eaux-de-vie (brandy) with the protected appellation of origin "cognac ".

Cl.35;Advertising, online advertising on a computer network, dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples], organization of exhibitions for commercial or advertising purposes; organization 
and conducting of trade fairs, events and exhibitions for commercial or advertising purposes; retail sale services for 
eaux-de-vie (brandy) with the protected appellation of origin "cognac "; demonstration and presentation of eaux-de-vie 
(brandy) with the protected appellation of origin "cognac", on any means of communication for retail sale or wholesale; 
commercial information and advice for consumers relating to eaux-de-vie (brandy) with the protected appellation of origin 
"cognac".

Cl.41;Entertainment services; organization and conducting of colloquiums, conferences, congresses; organization of 
exhibitions for cultural or educational purposes.
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Priority claimed from 02/02/2017; Application No. : 702057 ;Switzerland 

3686704    06/11/2017
[International Registration No. : 1371015]
COBEDIX AG
Stapfetenstrasse 18 CH-8345 Adetswil Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;Compilation and systematization of information into computer databases.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software; provision of Internet platforms; rental of 
computer database software; programming of software for database management; installation and maintenance of 
database software; temporary provision online of non-downloadable software for database management; design and 
development of software for database management; provision of computer programs; provision of temporary use of non-
downloadable software applications accessible via a website; provision of temporary use of online non-downloadable 
software for importing and managing data; providing software as a service (SaaS).
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Priority claimed from 12/02/2016; Application No. : T201650366 ;Finland 

3687379    02/11/2017
[International Registration No. : 1321407]
Flexound Systems Oy
Finnoonniitynkuja 4 FI-02270 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Information technology equipment and peripheral devices; calculators, data processing equipment, computers; 
electronic databases; electronic files (stored); computer programs; apparatus for saving, transferring and playing audio 
and visual content; speakers; amplifiers; magnetic information storage media, discs; optical equipment; measurement 
equipment; sensors; signaling apparatus; positioning and navigation equipment.

Cl.42;Design, development and implementation of information technology equipment and peripheral devices; 
development and programming of data processing equipment; development, programming and maintenance of computer 
software; design and development of systems and apparatus for saving, transferring and playing audio and visual 
content; consultation, helpdesk and information services related to systems and apparatus for saving, transferring and 
playing audio and visual content; testing and quality control services for audio and visual content saving, transferring 
and playing apparatus and systems; scientific and technological services.

8743



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

 

Priority claimed from 09/03/2017; Application No. : SM-M-2017000028 ;San Marino 

3687407    20/10/2017
[International Registration No. : 1358995]
ERBOZETA S.P.A.
Strada delle Seriole, 41/43 47894 Chiesanuova San Marino

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; eau de cologne; make-up; deodorants and antiperspirants for personal use; essential oils 
for personal use; bath oil; bath foam; bath creams; bath salts for cosmetic purposes; body shampoos; beauty creams; 
day creams; skin care lotions [cosmetic]; hand creams; cosmetic preparations for slimming purposes; sun milks; 
sunscreen lotions; talcum powder; eyebrow pencils; eye liner; mascara; lipstick; cleansing milks; cleansing lotions; hair 
preparations and treatments; shampoo; oils for hair conditioning; hair lotions; hair creams; hair spray; nail polish; 
dentifrices; body soaps; detergent soap; depilatory creams; depilatory preparations.

Cl.5;Pharmaceutical and veterinary products; sanitary preparations for medical purposes; nutritional supplements; 
dietary and nutritional supplements; dietetic foods adapted for medical purposes; dermatological preparations; creams 
for dermatological use; dietary supplements; dietetic substances adapted for medical use; disinfectants; pesticides; 
fungicides; adhesive plasters; anti-inflammatory analgesic plasters; vitamin preparations

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles; pessaries; cannulae; droppers for 
medical purposes; inhalers; urological apparatus and instruments; vaginal syringes; douche bags; tongue depressors for 
medical purposes; nasal aspirators
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Priority claimed from 23/06/2015; Application No. : T201551318 ;Finland 

3687426    02/11/2017
[International Registration No. : 1294198]
Flexound Systems Oy
Finnoonniitynkuja 4 FI-02270 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Information technology equipment and peripheral devices; calculators, data processing equipment, computers; 
electronic databases; electronic files (stored); computer programs; apparatus for saving, transferring and playing audio 
and visual content; speakers; amplifiers; magnetic information storage media, discs; optical equipment; measurement 
equipment; sensors; signaling apparatus; positioning and navigation equipment.

Cl.42;Development and implementation of information technology equipment and peripheral devices; development, 
programming and maintenance of data processing equipment and computer software; design and development of 
systems and apparatus for saving, transferring and playing audio and visual content; consultation, helpdesk and 
information services related to systems and apparatus for saving, transferring and playing audio and visual content; 
testing and quality control services for audio and visual content saving, transferring and playing apparatus and systems; 
scientific and technological services.
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Priority claimed from 15/06/2017; Application No. : 40201711257Y ;Singapore 

3688543    10/10/2017
[International Registration No. : 1376519]
TENX PTE. LTD.
8 Eu Tong Sen Street, 24-89/90 The Central Singapore 059818 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Money counting and sorting machines; data processing apparatus; computer programmes [programs], recorded; 
computer operating programs, recorded; computer peripheral devices; computer software, recorded; encoded magnetic 
cards; magnetic data media; magnetic encoders; readers [data processing equipment]; safety restraints, other than for 
vehicle seats and sports equipment; scanners [data processing equipment]; diagnostic apparatus, not for medical 
purposes; integrated circuit cards [smart cards]; electronic publications, downloadable; computer programs 
[downloadable software]; automated teller machines [ATM]; encoded identification bracelets, magnetic; computer 
software applications, downloadable; encoded key cards; security tokens [encryption devices].

Cl.35;Compilation of information into computer databases; systemization of information into computer databases; 
commercial intermediation services; providing business information via a web site.

Cl.36;Brokerage; financial customs brokerage services; exchanging money; clearing, financial; clearing-houses, 
financial; loans [financing]; financing services; financial management; savings bank services; processing of credit card 
payments; processing of debit card payments; electronic funds transfer; financial information; issuance of tokens of 
value; deposits of valuables; issuance of credit cards; retirement payment services; online banking; lending against 
security; provident fund services; providing financial information via a web site; financial management of reimbursement 
payments for others; investment of funds; stocks and bonds brokerage; providing rebates at participating establishments 
of others through use of a membership card.

Cl.42;Computer programming; computer software design; updating of computer software; research and development 
of new products for others; computer system analysis; computer system design; conversion of data or documents from 
physical to electronic media; conversion of computer programs and data, other than physical conversion; monitoring of 
computer systems by remote access; providing information on computer technology and programming via a web site; 
outsource service providers in the field of information technology; data encryption services; electronic monitoring of 
credit card activity to detect fraud via the Internet.
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Priority claimed from 10/05/2017; Application No. : 1353626 ;Benelux 

3688609    17/10/2017
[International Registration No. : 1376013]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use with medical and surgical ultrasound apparatus and instruments.

Cl.10;Medical and surgical ultrasound apparatus and instruments.
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Priority claimed from 20/04/2017; Application No. : 016623712 ;European Union 

3693591    16/10/2017
[International Registration No. : 1377389]
Uwe Kühn
Buscheritz 1A 02633 Göda Germany

Proposed to be Used
IR DIVISION
Cl.6;Foundry molds [moulds] of metal; metal hardware; crucibles of metal for foundry use.

Cl.9;Sensors and detectors; thermal analysis crucibles; testing apparatus not for medical purposes; measuring 
apparatus; instruments for testing metals; laboratory apparatus and instruments.
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3693788    23/10/2017
[International Registration No. : 1377799]
ZINUS INC.
8Fl, 10, Yatap-ro 81 beon-gil, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.20;Korean cushions (bangsuk); pillows; spring mattresses; bassinettes; bedding (except linen); cushions; cushions 
filled with hair; neck-supporting pillows; bolsters (not for medical purposes); mattresses; memory foam mattresses; 
memory foam pillows; furniture; furniture fittings, not of metal; beds; bookcases; desks; tables; chairs [seats]; drawers; 
clothes chests; dressing tables.

Cl.24;Quilts; quilt covers; bedsheets; covers for cushions; sleeping bags (sheeting); bed covers; pillow shams; tick 
(linen); single-layer quilt for sleeping mats; Korean style quilts for baby; bed blankets; bed clothes; towels of textile.
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3693824    01/11/2017
[International Registration No. : 1377942]
BBPOS Limited
Room 1904 Nina Tower, Tsuen Wan Hong Kong China

Proposed to be Used
IR DIVISION
Cl.9;Mobile payments systems comprised primarily of mobile phones, tablets or PDAs and an electronic financial 
platform software or mobile application that accommodates multiple types of payment and debit transactions; wireless 
point-of-sale systems comprised primarily of a wireless terminal and an electronic financial platform software that 
accommodates multiple types of payment and debit transactions; wireless point of service devices; smart card readers; 
integrated circuit smart card reading devices; near field communication technology-enabled payment terminals and 
devices, namely, readers, Radio frequency identification (RFID) tags; wireless electronic payment terminals and devices, 
namely, readers, Radio frequency identification (RFID) tags; software development kits consisting of software 
development tools for the creation of mobile internet applications and client interfaces for integration with third party 
mobile applications for use in point of sale transactions.

Cl.42;Custom design and development of wireless point of service devices, smart card readers, secure credit and debit 
card transaction reading devices, near field communication technology-enabled payment devices and terminals, wireless 
enabled payment devices and terminals; custom design services for wireless point of service devices, smart card readers,
secure credit and debit card transaction reading devices, near field communication technology-enabled payment devices 
and terminals, wireless enabled payment devices and terminals; computer services, namely, developing and designing 
mobile payment software applications for others; creating and customizing web applications, service-oriented 
architecture (SOA) systems, merchant portals and terminal management software systems for others; computer services, 
namely, payment gateway software systems integration services.
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Priority claimed from 05/05/2017; Application No. : 016681751 ;European Union 

3693843    24/05/2017
[International Registration No. : 1377819]
Svenska Cellulosa Aktiebolaget SCA (publ)
Skepparplatsen 1 SE-881 88 Sundsvall Sweden

Proposed to be Used
IR DIVISION
Cl.1;Paper pulp; ground wood pulp; cellulose and chemical derivatives; wood vinegar [pyroligneous acid] and 
unprocessed cellulose acetate; viscose; alcohols, namely, ethyl alcohol and methyl alcohol; chemicals for use in 
agriculture, horticulture and forestry; chemical substances; chemical materials and chemical preparations, and natural 
elements (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.2;Thinners and thickeners for coatings, dyes and inks; turpentine; raw natural resins and additives for or in relation 
to the aforesaid, included in this class.

Cl.4;Fuel; fuels derived from biological sources; wood heating pellets [fuel]; fuels derived from renewable sources; 
wood briquettes; wind electric power (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); electrical energy.

Cl.9;Computers, servers, data collection instruments, communication unit and software, apps for supplying, collecting, 
planning, analyzing and quality improvement of transportation, distribution and logistics related to sorting, orders, 
delivery, routes for and locating of vehicles, positioning and locating, maps, map support, position and status of roads, 
routes and delivery spots, downloadable computer software.

Cl.16;Paper; printed matter; print paper, fine paper, writing paper, newspaper, paper for books, newspapers, 
catalogues, magazines and other printed matters; cardboard; paper and plastic bags and sacks; covers made of paper, 
covers made of paper with plastic backing; packaging and packaging materials; plastic materials for packaging; boxes, 
tubes and containers made of aforesaid material; wrapping paper.

Cl.19;Building materials (non-metallic) including timber.

Cl.31;Agricultural, horticultural and forestry products; natural plants, trees, plants and flowers.

Cl.35;Business information services provided on-line from a computer database or the internet; distribution of product 
samples; systemization of information into computer databases; business management and customer loyalty services 
related to transport and logistics, controlling and optimizing of business, traffic data, consumption of and level of stock; 
business and cost efficiency consulting and counseling for rationalization of business; business information services 
provided through software, in apps and online from computer databases or the internet; systemizing of data in computer 
databases; information and advice regarding customs handling in respect of import and export of goods.

Cl.39;Transport; transport logistics, including stevedoring; arrangement of transportation, including freight-forwarding 
services; transport services; shipping services; packaging and storage of goods; warehouse storage; electricity 
distribution; fuel distribution services; delivery of fuel; arrangement of the storage of fuels; consultancy and information 
with regard to all the aforesaid services.

Cl.40;Energy production; electricity generating; recycling and waste treatment; preparing and processing of oil, gas 
and natural resources and fuels for the production of energy and electricity.

Cl.41;Provision of hunting-grounds and fishing facilities; arranging events for hunting and fishing; education; 
education services relating to transportation, distribution and logistics; arranging and presenting at seminars related to 
transportation, distribution and logistics.
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Cl.42;Industrial analyses and research services relating to the paper industry, including pulp and paper industry, forest 
industry and energy; provision of technical information relating to the manufacture of paper (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations); design of stationery; web hosting, cloud 
computing, hosting and providing of software (SaaS) and leasing of computer software; providing temporary use of non-
downloadable software applications accessible via the internet.

Cl.44;Forestry services in the field of the forest industry, including maintenance, managing, planning, fertilizing, 
preparing of the ground, planting, clearing and thinning.
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3694932    28/12/2016
[International Registration No. : 1377814]
HONDA MOTOR CO., LTD.
1-1, Minami-Aoyama 2-chome, Minato-ku Tokyo 107-8556 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics [plastics in primary form]; unprocessed plastics in all forms; straw pulp; esparto pulp; kraft 
pulp [sulphate pulp]; chemiground wood pulp; chemi-mechanical pulp; thermomechanical pulp; chemical pulps; 
semichemical pulp; cellulose pulp; soda pulp; rag pulp; rayon pulp; sulphite pulp; sulfite pulp; paper pulp; recycled paper 
pulp; groundwood pulp; wood pulp; wood pulp for manufacturing purposes; dissolving pulp; bast pulp; special fine 
groundwood pulp; ordinary groundwood pulp; chemical agents for hardening wood; chemical agents for use in metal 
cutting; chemical agents for acid removal in industrial manufacturing applications; chemical agents for carbon dioxide 
sequestration; chemical agents for coating textiles, furs, leather, non-woven and woven fabrics; chemical agents for 
impregnating cut Christmas trees to preserve freshness; chemical agents for impregnating cut flowers to preserve 
freshness; chemical agents for impregnating textiles, furs, leather, non-woven and woven fabrics; chemical agents for 
manufacturing dyestuffs; chemical agents for removing acid in industrial manufacturing applications; chemical agents for 
the flame-retardant coating of textiles; chemical agents for the treatment of bilge water; surface-active chemical agents; 
chemical additives for fuel [chemical]; chemicals; plant growth regulating preparations; glue and adhesives, other than 
for office or household purposes; higher fatty acids; actinium; americium; antimony; ytterbium; yttrium; uranium; erbium; 
gadolinium; gallium; californium; curium; samarium; dysprosium; silicon [metal element]; mercury; scandium; strontium; 
caesium; cesium; cerium; selenium; bismuth; thallium; thulium; technetium; terbium; tellurium; thorium; neodymium; 
neptunium; berkelium; barium; fermium; praseodymium; francium; plutonium; protactinium; promethium; holmium; 
europium; radium; lanthanum; lithium; rubidium; rhenium; radium for scientific purposes; fissionable chemical elements; 
cassiopium [lutetium]; rare earth metals; fissionable material for nuclear energy; polonium; lutetium [cassiopium]; 
mischmetal; rare earths; sulfur [non-metallic minerals]; sulphur [non-metallic minerals]; foundry sand; kaolin; China clay; 
China slip; calcined kaolin for industrial purposes; talc; rock salt; diatomaceous earth; kieselgur; diatomite; acid clay; 
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barytes (barite, heavy spar); saltpeter [salpetre]; graphite for industrial purposes; artificial graphite for industrial 
purposes; artifical graphite for secondary cell batteries; natural graphite; natural graphite for industrial purposes; 
graphite in raw or semi-finished form for use in manufacture; dolomite; dolomite for industrial purposes; cryolite; 
bentonite; bauxite; fluorite [fluorspar]; magnesite; alunite; rock phosphate; kainite; olivine [silicate mineral]; spinel [oxide 
mineral]; talc [magnesium silicate]; titanite; witherite; loam; huntite; hydromagnesite; kieserite; mineral substances used 
to oxidize impurities and regulate temperatures in glass production furnaces; siliceous ooze; flour and starch for 
industrial purposes; fertilizers; fertilising preparations; manures; chemical compositions for developing, printing and 
enlarging photographs; chemical compositions for use in developing photographs; reagent paper; chemical test paper; 
artificial sweeteners [chemical preparations]; ceramic glazings; wallpaper removing preparations.

Cl.2;Paints; coatings [paints]; coating compositions in the nature of paint; anti-rust greases; dyestuffs; dyes; pigments; 
printing ink; printing compositions [ink]; printers' pastes [ink]; colors for painting pictures; nonferrous metals in foil or 
powder form for painters, decorators, printers and artists; precious metals in foil or powder form for painters, decorators, 
printers and artists; canada balsam [raw natural resin]; copal; sandarac; shellac; pine oil; dammar; mordants; mastic; 
pine gum; wood preservatives.

Cl.3;Soaps and detergents; soap products; polishing preparations; paint stripping preparations; paint removing 
compositions; perfume and flavour extracts; cosmetics; cosmetic preparations; cosmetic kits; adhesives for affixing false 
hair; false nails; false eyelashes; artificial eyelashes; adhesives for affixing false eyelashes; dentifrices; anti-static 
preparations for household purposes; de-greasing preparations for household purposes; degreasers other than for use in 
manufacturing processes; rust removing preparations; stain removing benzine; fabric softeners for laundry use; laundry 
fabric conditioner; laundry starch; starch for laundry purposes; laundry bleach; bleaching preparations for laundry use; 
laundry bleaching preparations; seaweed gelatine for laundry use [funori]; abrasive paper [sandpaper]; abrasive cloth; 
abrasive sand; artificial pumice stone; pumice stone; pumice stones for personal use; polishing paper; shoe and boot 
cream; shoe black [shoe polish]; breath freshening preparations; breath fresheners; deodorants for animals.

Cl.4;Mineral oils and greases for industrial purposes [not for fuel]; non-mineral oils for industrial purposes [not for fuel]; 
industrial oil; non-mineral oils and greases for industrial purposes [not for fuel]; fuels; waxes [raw material]; grease for 
shoes and boots; solid lubricants; solid lubricants for industrial purposes; leather preserving oil and grease; lamp wicks; 
candles; candles for night lights; nightlights [candles].

Cl.5;Babies' diapers of paper; pharmaceutical preparations; reagent paper for medical purposes; dental materials; 
dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic food adapted for medical 
purposes; beverages for babies; food for babies; dietary supplements for animals; semen for artificial insemination.

Cl.6;Metal keys for locks; keys; rings of metal for keys; liquefied gas storage tanks of metal; metal nameplates and door 
nameplates; tool boxes of metal (empty); upright signboards of metal; metal carabiners; sculptures of metal; sculptures 
of common metal; iron and steel; metal materials for building or construction; prefabricated building assembly kits of 
metal; prefabricated sectional poultry houses of metal; metal moulds for forming cement products; metal junctions for 
pipes; metal pipe couplings; metal pipe joints; pipe couplings of metal; metal flanges; metallic flanges; metal keys for 
machines; metal cotter pins; beacons of metal [non-luminous]; containers of metal for transport; wire ropes; wire nets 
and gauzes; chicken wire; wire gauze; wire mesh; industrial packaging containers of metal [not including "metal stoppers,
lids and caps"]; transportable greenhouses of metal for household use.

Cl.7;Loading-unloading machines and apparatus; non-electric prime movers, not for land vehicles; pneumatic or 
hydraulic machines and instruments; agricultural machines, agricultural implements other than hand-operated; starters 
for motors and engines; AC motors and DC motors [not including those for land vehicles but including "parts" for any AC 
motors and DC motors]; AC generators [alternators]; alternators; DC generators; direct current generators; lawnmowers; 
dethatchers [machines]; dishwashers; painting machines and apparatus; vehicle washing installations; vehicle washing 
machines; washing installations for vehicles; waste compacting machines and apparatus; waste crushing machines; 
machine elements [not for land vehicles]; metalworking machines and tools; mining machines and apparatus; 
construction machines and apparatus; chemical processing machines and apparatus; textile machines and apparatus; 
food or beverage processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines 
and apparatus; pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding machines 
and apparatus; packaging or wrapping machines and apparatus; plastic processing machines and apparatus; 
semiconductor manufacturing machines and systems; rubber manufacturing machines; stone working machines and 
apparatus; parts of non-electric prime movers for land vehicles; industrial fishing machines; sewing machines; sewing 
machinery; glassware manufacturing machines and apparatus; shoe making machines; leather tanning machines; 
tobacco processing machines; adhesive tape dispensing machines; automatic stamping machines; mechanical parking 
systems; repairing or fixing machines and apparatus; machines and apparatus for wax-polishing, electric; washing 
machines [laundry]; electric washing machines; vacuum cleaners; sweepers, electric; electric vacuum cleaners; dynamo 
brushes; electric food blenders [for household purposes]; curtain drawing devices electrically operated; power-operated 
potters' wheels; potters' wheels; fuel dispensing machines for service stations; vending machines; distribution machines, 
automatic; automatic vending machines; arc welding machines; electric metal cutting machines (by arc, gas or plasma); 
electric welding apparatus; welding torches, electric; electric door openers; boilers for non-electric prime movers and 
engines; power sprayers for disinfecting insecticides and deodorants [not for agricultural purposes]; 3D printers.

Cl.8;Hand tools; bladed or pointed hand tools; edge tools [hand tools]; hoes [hand-held]; digging forks [spading forks]; 
lawn rakes [hand-held ones only]; braiders [hand-held ones only]; lasts for shoe-making [hand-held ones only]; electric 
razors and electric hair clippers; shaving cases; pedicure sets; manicure sets; non-electric planes for flaking dried bonito 
blocks [katsuo-bushi planes]; sugar tongs; can openers [non-electric]; nut crackers not of precious metal; spoons; forks 
[cutlery]; flat irons, non-electric; needle-threaders; dressmakers' chalk sharpeners; diving knives; diving knife holders; 
ice axes; insecticide atomizers [hand tools]; insecticide sprayers [hand tools]; insecticide vaporizers [hand tools]; fire 
pans for carrying live charcoal [juno]; palette knives; fire tongs; tweezers; electric flat irons; nut crackers of precious 
metal; bludgeons.

Cl.9;Electronic machines, apparatus and their parts; telecommunication machines and apparatus; electrical 
communication machines and instruments; telecommunication devices and apparatus; telecommunications apparatus 
and instruments; telecommunications equipment; batteries and cells; electrical cells and batteries; power distribution or 
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control machines and apparatus; electric wires and cables; electric conductors; electric or magnetic meters and testers; 
measuring or testing machines and instruments; simulators for the steering and control of vehicles; vehicle drive training 
simulators; vehicle driving simulators for training purposes; simulators for driving or control of vehicles; protective 
helmets; safety helmets; crash helmets; exposed cinematographic films; exposed slide films; slide film mounts; recorded 
video discs and video tapes; blueprint apparatus; blueprinting machines; laboratory apparatus and instruments; tilting 
heads [for cameras]; cameras; cameras [photography]; tripods for cameras; camera shutters; shutters [photography]; 
lens filters for cameras; filters [photography]; camera lenses; range finders [for cameras]; photo developing, printing, 
enlarging or finishing machines and apparatus; bellows for cameras; spools for cameras; spools [photography]; slide 
projectors; transparency projection apparatus; self-timers [for cameras]; photographic flash units [for cameras]; flash 
lamps [for cameras]; photographic viewfinders; viewfinders [for cameras]; lens hoods [for cameras]; flash guns [for 
cameras]; film magazines for cameras; shutter releases [for cameras]; shutter releases [photography]; exposure meters 
[light meters]; carriers for dark plates [photography]; darkroom lamps [photography]; darkrooms [photography]; 
diaphragms [photography]; drying racks [photography]; enlarging apparatus [photography]; flash-bulbs [photography]; 
flashlights [photography]; screens [photography]; speed measuring apparatus [photography]; washing trays 
[photography]; photographic equipment; photographic apparatus and instruments; cinematographic machines and 
apparatus; cinematographic apparatus and instruments; optical machines and apparatus; spectacles [eyeglasses and 
goggles]; eyewear; eyeglasses; optical glass; life saving apparatus and equipment; phonograph records; ozonisers 
[ozonators]; electrolysers [electrolytic cells]; sports training simulators; rotary converters; phase modifiers; electric 
buzzers; buzzers, electric; railway signal apparatus, luminous or mechanical; railway signals; vehicle breakdown warning 
triangles; luminous or mechanical road signs; road signs, luminous or mechanical; fire alarms; gas alarms; gas leak 
alarms; gloves for protection against accidents; fire extinguishers; fire extinguishing apparatus; fire hose nozzles; fire 
engines; fire trucks; fire boats; sprinkler systems for fire protection; anti-theft warning apparatus; burglar alarms; 
fireproof garments; dust masks; dust protective masks; gas masks; magnetic cores; resistance wires; cathodes; anodes; 
cathodic anti-corrosion apparatus; electrodes for laboratory research; fuel cell electrodes; graphite electrodes; collectors, 
electric; anticathodes; welding masks; mechanisms for coin-operated car parking gates; cash registers; calculating 
scales; slide-rules; coin counting or sorting machines; electric sign boards for displaying target figures, current outputs 
or the like; photo-copying machines; photocopying apparatus; manual calculating machines; mathematical instruments; 
time and date stamping machines; time clocks [time recording devices]; computers; electronic calculators; punched card 
office machines; voting machines; billing machines; postage stamp checking apparatus; weight belts [for scuba diving]; 
air tanks [for scuba diving]; breathing apparatus for underwater swimming; decompression chambers; diving helmets; 
rebreathers for diving; underwater breathing apparatus; regulators [for scuba diving]; egg-candlers; metronomes; 
electronic key holders; readers and encoders; electronic keys; ear plugs for divers; electronic navigational and 
positioning apparatus and instruments; navigational instruments; navigation apparatus for vehicles [on-board 
computers]; computer software; helmets for motorcyclists.

Cl.10;Contraceptives, non-chemical; contraceptive devices; contraceptive apparatus; artificial tympanic membranes; 
prosthetics or filling materials [not for dental use]; ear plugs for sleeping; ear plugs for soundproofing; ear plugs for 
protection against noise; medical apparatus and instruments [other than walking aids, crutches]; gloves for medical 
purposes; gloves for use in hospitals; ear plugs for swimming.

Cl.11;Electric lamps and other lighting apparatus; gas water heaters [for household purposes]; gas-fired water heaters; 
freezing machines and apparatus; heat exchangers [for chemical processing]; air-conditioning apparatus [for industrial 
purposes]; solar water heaters; water purifying apparatus; water purification units; electrically heated carpets for 
household purposes; electric cooking pots for household purposes; electric coffee makers for household purposes; 
electric coffee machines for household purposes; Japanese electric leg-warming apparatus for household purposes 
[electric Kotatsu]; electric cooking stoves for household purposes; laundry dryers, electric, for household purposes; 
clothes drying machines, electric, for household purposes; electric humidifiers for household purposes; electric air 
purifiers for household purposes; electric dehumidifiers for household purposes; electric fans for household purposes; 
electric fans for personal use; electric water ionizers for household purposes; electric futon driers for household 
purposes; electric hot plates for household purposes; electric space cooling apparatus for household purposes; electric 
range hoods [extractor hoods] for household purposes; electric water purifiers for household purposes; water purifiers 
for household purposes, electric; electric radiant heaters for household purposes; electric footwarmers for personal use; 
electric toasters for household purposes; electric bread toasters for household purposes; automatic bread-making 
machines for household purposes; Japanese hand warming apparatus for household purposes [electric Hibachi]; electric 
sleeping mattresses for household purposes; electric therm pots for household purposes; electric kettles for household 
purposes; blankets, electric, for household purposes; electric blankets for household purposes; electric refrigerators for 
household purposes; electric freezers for household purposes; electromagnetic induction cookers for household 
purposes; electric cooking ovens for household purposes; microwave ovens [cooking apparatus] for household 
purposes; microwave ovens for household purposes; electric cooking ovens for household purposes; electric bath-water 
purifying apparatus for household purposes; steam sterilizers for household purposes; electric shoe dryers for 
household purposes; electric egg steamers for household purposes; electrically heated carpets; heating pads [cushions], 
electric, not for medical purposes; blankets, electric, not for medical purposes; electric space heating apparatus for 
household purposes; heating cushions [pads], electric, not for medical purposes; footmuffs, electrically heated; socks, 
electrically heated; immersion heaters; heaters, electric, for feeding bottles; facial equipment using ultrasonic waves for 
household purposes; hair dryers [for household purposes]; household tap-water filters; water purifiers for household use;
water purifying apparatus for household purposes; waste water treatment tanks [for industrial purposes]; garbage 
incinerators; standing paper lanterns [andon]; freestanding paper lanterns; lamps of glass; oil lamps; portable paper 
lanterns [chochin]; Chinese lanterns; lamp chimneys; industrial furnaces; nuclear reactors [atomic piles]; atomic piles; 
Japanese charcoal heaters for household purposes [hibachi]; boilers, other than parts of machines; boilers [other than 
parts of non-electric prime movers, engines]; kitchen worktops with integrated sinks; kitchen sinks; sinks; gas cooking 
ovens [for household purposes]; Japanese kitchen furnaces for household purposes [Kamado]; Japanese charcoal 
cooking stoves for household purposes [Shichirin]; oil cooking stoves for household purposes; non-electric baking 
ovens for household purposes; non-electric barbecue grills for household purposes; deep fryers for commercial use; 
industrial deep fryers; dish drying machines for commercial use; industrial dish drying machines; rice cookers for 
commercial use; industrial rice cookers; electric cooking pots for commercial use; roasters for commercial use; electric 
roasters for industrial purposes; cooking ovens for commercial use; commercial cooking ovens; industrial cooking 
ovens; ice chests (for household purposes, non-portable); ice boxes; ice chests; non-portable ice chests for household 
purposes; non-portable ice chests for household use; ice-cooling refrigerators [for household purposes]; forage drying 
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apparatus; milk sterilizers; drying apparatus [for chemical processing]; desiccating apparatus; recuperators [for chemical 
processing]; steamers [for chemical processing]; evaporators [for chemical processing]; distillers [for chemical 
processing]; distillation apparatus; toilet bowls and seats sold as a unit; toilets [water-closets]; prefabricated bathrooms 
sold as a unit; towel steamers for hair salons; hair drying machines for beauty salon use; hair dryers for use in beauty 
salons; hair steamers for beauty salon use; hair steamers for use in beauty salons; shampoo basins for barbers' shop 
use; bath fittings; washers for water taps; tap water faucets; level controlling valves for tanks; level controlling valves in 
tanks; pipe line cocks [spigots]; waste water treatment tanks for household purposes; septic tanks for household 
purposes; septic tanks [for industrial purposes]; toilet stool units with a washing water squirter; disinfectant dispensers 
for toilets; toilet bowls; seatings for use with Japanese style toilet bowls; warming pans [non-electric]; pocket warmers 
[non-electric]; Japanese pocket warmers filled with fuel; hot water bottles [for warming one's feet in bed]; non-electric hot 
water bottles; hot water bottles; ventilators for toilets, non-electric; fire hydrants.

Cl.12;Vessels and their parts and fittings; aircraft and their parts and fittings; automobiles and their parts and fittings; 
two-wheeled motor vehicles, bicycles and their parts and fittings; three-wheeled electric vehicles and their parts and 
fittings; baby carriage [prams]; wheelchairs; rickshaws; sleighs [vehicles]; trolleys; hand trucks; trolleys [mobile carts]; 
wheel barrows; carts; horse drawn carriages; bicycle trailers [riyakah]; aerial conveyors; car dampers; mine-car pushers; 
mine-car pullers; traction engine; internal combustion engines for land vehicles; gasoline engines for land vehicles; 
diesel engines for land vehicles; diesel motors for land vehicles; kerosene engines for land vehicles; steam engines for 
land vehicles; steam engines for railway rolling stock, automobiles and motorcycles; jet engines for land vehicles; 
turbojet engines for land vehicles; ramjet engines for land vehicles; turbines for land vehicles; steam turbines for land 
vehicles; air turbines for land vehicles; gas turbines for land vehicles; hydraulic turbines for land vehicles; automobile 
engines; motorcycle engines; motors for bicycles; bicycle motors; propulsion mechanisms for land vehicles; engine 
mounts for land vehicles; engines for land vehicles; driving motors for land vehicles; motors for land vehicles; jet engines
for land vehicles; machine elements for land vehicles; AC motors or DC motors for land vehicles [not including "their 
parts"]; adhesive rubber patches for repairing tubes or tires; anti-theft alarms for vehicles; cigar lighters for automobiles; 
railway rolling stock and their parts and fittings; parachutes; space vehicles.

Cl.13;Firearms; ammunition for firearms; ammunition; gunpowder; blasting powder; blasting explosives; pyrotechnic 
products and their peripherals.

Cl.14;Personal ornaments [other than "cuff links"]; clocks and watches; trophies [prize cups]; commemorative shields; 
keyrings [trinkets or fobs]; key chains [trinkets or fobs]; precious metals; jewel cases of precious metal; unwrought and 
semi-wrought precious stones and their imitations; precious stones and their imitations, unwrought and semi-wrought; 
non-monetary coins; collectible coins; monetary coin sets for collecting purposes; watches for sporting use; sports 
watches; wrist watches; Omamori [lucky charms].

Cl.15;Tuning apparatus for musical instruments; tuners for musical instruments.

Cl.16;Paper and cardboard; containers of paper, for packaging; industrial packaging containers of paper; food 
wrapping plastic film for household use; garbage bags of paper [for household purposes]; garbage bags of plastics [for 
household purposes]; hygienic hand towels of paper; paper patterns; towels of paper; paper towels; paper washcloths; 
tablecloths of paper; paper tablecloths; table napkins of paper; paper serviettes; hand towels of paper; paper hand-
towels; banners of paper; flags of paper; paper bunting; handkerchiefs of paper; tailors' chalk; baggage tags; printed 
matter; paintings and calligraphic works; photographs; photographic prints; photographs [printed]; photograph stands; 
stationery; pastes and other adhesives for stationery or household purposes; addressing machines; printers' reglets 
[interline leads]; printers' reglets; ink ribbons; printing type; letters [type]; printer's type; type [numerals and letters]; 
typeface; hectographs; automatic stamp affixing machines; electric staplers for offices; envelope sealing machines for 
offices; sealing machines for offices; stamp obliterating machines; stamp cancelling machines; drawing instruments; 
drafting instruments; decorators' paintbrushes; typewriters; office check writing machines; mimeographs; relief 
duplicators; paper shredders [for office use]; sealing wax; marking templates; franking machines for office use; franking 
machines [postage meters]; postage meters for office use; rotary duplicators; stickers [stationery]; printed paper for lot, 
other than toy; printed lottery tickets [other than toys]; cardboard for keeping shape of socks; old banknotes, other than 
those for use as currency; rulers [for stationery and office use]; writing implements [writing instruments]; writing 
materials; writing utensils; books; omikuji [sacred lots] [printed strips of paper used for fortune telling].

Cl.17;Gaskets; junctions for pipes [not of metal]; non-metal pipe couplings and joints; pipe couplings and joints, not of 
metal; pipe couplings, not of metal; pipe joints, not of metal; joint packings; graphite packing for gaskets; graphite 
packing for pumps; graphite packing for valves; joint packings for pipes; waterproof packings; floating anti-pollution 
barriers; synthetic fibers, not for textile use; regenerated fibers, not for textile use; semi-synthetic fibers, not for textile 
use; plastic fibers [fibres], not for textile use; plastic fibers, not for use in textiles; aramid fibers for use in the 
manufacture of elevator cables; aramid fibers, not for textile use; plastic fibers for use in the manufacture of tire cord; 
rock wool; slag wool; rubber thread and covered rubber yarn, not for textile use; synthetic fiber thread and yarn, not for 
textile use; regenerated fiber thread and yarn, not for textile use; semi-synthetic fiber thread and yarn, not for textile use; 
industrial packaging containers of rubber; plastic sheeting for agricultural purposes; rubber [raw or semi-worked]; 
soundproofing materials of rock wool [not for building purposes]; asbestos yarn.

Cl.18;Purses of precious metal; wallets of precious metal; purses made of precious metal; bags; folding briefcases; 
shoulder bags; gladstone bags; Japanese wicker trunks (kori); wicker trunks [kori]; briefcases; book bags; suitcases; 
carry-on bags; trunks; handbags; schoolchildren's backpacks; randsels [Japanese school satchels]; rucksacks; 
backpacks [rucksacks]; pouches; charm bags [omamori-ire]; card cases [notecases]; card wallets; shopping bags 
[including "wheeled shopping bags"]; purses; key cases; key wallets; money pouches; wallets; commutation-ticket 
holders; business card cases; name card cases; vanity cases [not fitted]; unfitted vanity cases; vanity cases sold empty; 
umbrellas and their parts; leather and fur (unworked or semi-worked); handbag frames; purse frames; purse frames 
[handbags]; walking sticks; canes; walking staffs; walking sticks; handles for canes and walking sticks; metal parts of 
canes and walking sticks; saddlery; clothing for domestic pets; industrial packaging containers of leather; leather cloth.

Cl.19;Man-made garden ponds [structures, not of metal]; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials of 
synthetics; asphalt, and asphalt building or construction materials; rubber building or construction materials; plaster [for 
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building purposes]; lime building or construction materials; building or construction materials of plaster; rockslide 
retention nets of textiles [construction materials]; buildings, not of metal; erosion control mats integrating plant seeds; 
plastic security windows allowing communication; road and field marking sheets and strips; cement and its products; 
building timber; building stone; poultry houses, not of metal; moulds for forming cement products [not of metal]; beacons 
[not of metal, non-luminous]; stone lanterns [garden ornaments of stone]; transportable greenhouses [not of metal] for 
household use; non-metal transportable greenhouses for household use; boards and powder of inorganic fiber; plaster 
boards; plasterboard; slag.

Cl.20;Paper blinds; furniture; industrial packaging containers of wood, bamboo or plastics; loading pallets [not of 
metal]; handling pallets, not of metal; pallets, not of metal; wind chimes; indoor textile window blinds; reservoirs [not of 
metal or masonry]; storage tanks, not of metal or masonry; tanks, not of metal nor of masonry; valves of plastics [not 
including machine elements]; valves of plastic, other than machine parts; curtain fittings; metal-substitute plastic 
fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters [not of metal]; washers [not of metal, not of rubber 
or vulcanized fiber]; locks [non-electric, not of metal]; Buddhist mortuary tablets [Ihai]; household shinto altars 
[Kamidana]; Shintoist family altars [Kamidana]; funerary urns; Shintoist upright tubular vases for Sakaki tree twigs 
[Sakaki-tate]; offering stands for Shintoism [Sanboh]; Buddhist prayer beads [Juzu]; coffin fittings; ritual flower stands; 
caskets; coffins; funerary caskets; coffin fittings, not of metal; Buddhist family altars [Butsudan]; Shintoist sake-offering 
porcelain bottles [Heiji]; portable shrines for Shintoism [Mikoshi]; water-offering porcelain pots for Shintoism [Mizutama]; 
hollow wood blocks for beating when reciting Buddhist sutra [Mokugyo]; Buddhist hanging lanterns [Rinto]; beehives 
[hive boxes or honeycombs]; cushions [furniture]; cushions in the nature of furniture; Japanese floor cushions [zabuton]; 
pillows; mattresses; mattress cushions; futon mattresses; beds for household pets; advertising balloons; inflatable 
publicity objects; dog kennels; hand-held flat fans; hand-held supermarket shopping baskets, not of metal; picture 
frames; water tanks for household purposes [not of metal or masonry]; step ladders and ladders [not of metal]; tool boxes 
[not of metal]; tool boxes, not of metal [furniture]; nesting boxes for small birds; embroidery frames and hoops; stakes for 
plants or trees; artificial model food samples; blinds of reed, rattan or bamboo [sudare]; sleeping bags [for camping]; 
hand-held folding fans; bead curtains for decoration; decorative bead curtains; towel dispensers [not of metal]; oriental 
single panel standing partition [tsuitate]; nameplates and door nameplates [not of metal]; flagpoles; hanging boards 
[Japanese style pegboards using positional hooks]; oriental folding partition screens [byoubu]; benches; hat hooks [not 
of metal]; mannequins; straw plaits; upright signboards of wood or plastics; letter boxes [not of metal or masonry]; 
cradles; infant walkers; costume display stands; hairdresser's chairs; barbers' chairs; plaster sculptures; plastic 
sculptures; sculptures of plastic; wooden sculptures; wood carvings; reeds [raw or partly worked material]; reed, raw or 
partly worked; rushes [raw or partly worked material]; onigaya hay [raw or partly worked material]; Japanese food 
wrapping sheets of wood as materials [kyogi]; ferns [unworked or partly worked material]; sedges [unworked or partly 
worked material]; vegetable aggregate for plaster [susa]; bamboo [unworked or partly worked material]; bamboo; bamboo 
skins [unworked or partly worked material]; vines; rattan [unworked or partly worked material]; straw of wheat, barley or 
oats; tree barks; rice straw; tusks [raw or partly worked material]; whalebones; shells; shells [unworked or partly worked 
material]; coral [unworked or partly worked]; artificial horns; ivory [unworked or partly worked material]; animal horns; 
animal teeth; tortoiseshells [unworked or partly worked material]; animal bone [unworked or partly worked material]; 
meerschaum [raw or partly worked material]; yellow amber; containers for transport [not of metal]; light-up frame in a 
shape of box for decoration purposes; bathroom stools.

Cl.21;Tanks [indoor aquaria] and their fittings; unworked or semi-worked glass [not for building]; cooking pots and 
pans [non-electric]; coffee-makers [non-electric, not of precious metal]; non-electric coffee urns, not of precious metal; 
Japanese cast iron kettles, non-electric [tetsubin]; kettles [non-electric]; tea kettles; tableware, other than knives, forks 
and spoons, not of precious metal; dishware, not of precious metal; ice pails; whisks [non-electric]; beaters, non-electric; 
cooking skewers; portable coldboxes [non-electric]; cooking strainers; strainers; pepper pots, not of precious metal; 
sugar basins, not of precious metal; salt shakers, not of precious metal; egg cups, not of precious metal; napkin holders, 
not of precious metal; napkin rings not of precious metals; cabarets [trays], not of precious metal; toothpick holders, not 
of precious metal; kitchen containers for rice; salad bowls, not of precious metal; colanders; shakers; Japanese style 
cooked rice scoops [shamoji]; rice paddles [cooked rice serving scoops]; hand-operated coffee grinders and pepper 
mills; cooking funnels; funnels; food preserving jars of glass; drinking flasks [for travellers]; canteens; drinking flasks; 
water bottles sold empty; surikogi [wooden cooking pestles]; suribachi [articles of earthenware for household use]; 
Japanese style personal dining trays or stands [zen]; bottle openers, non-electric; cooking graters; tart scoops; hot pads 
[trivets]; chopsticks; chopstick cases; ladles and dippers for kitchen use; cooking sieves and sifters; chopping boards for 
kitchen use; carving boards; chopping boards; cutting boards; knife boards; vacuum bottles [insulated flasks]; insulated 
jars; insulating flasks; insulating jars; vacuum flasks; rolling pins [for cooking purposes]; cooking grills; toothpicks; 
lemon squeezers; waffle irons [non-electric]; cleaning tools and washing utensils; gloves for household purposes; 
household gloves for general use; cosmetic and toilet utensils; dental floss [floss for dental purposes]; dental flossers; 
floss for dental purposes; tub brushes; metal brushes; brushes for pipes; industrial brushes; ship-scrubbing brushes; pig 
bristles for brushes; clothes brushes; shoe brushes; shoe horns; shoe shine cloths; cloths for polishing shoes; shoe 
shine sponges and cloths; shoe-trees [stretchers]; industrial packaging containers of glass or porcelain; mangers for 
animals; feeding troughs; poultry rings; ironing boards; flat-iron stands; feeding vessels for pets; brushes for pets; pet 
brushes; flower pots; planters [pots]; hydroponic plant pots for home gardening; cinder sifters for household purposes; 
boxes of metal for dispensing paper towels; empty spray bottles for tailoring; bootjacks; ironing boards [kotedai]; bird 
cages; bird baths; bird baths, not being structures; watering cans; chamber pots; coal scuttles; soap dispensers; money 
boxes, not of metal; non-metal piggy banks; toilet paper holder; toilet roll holders; toilet tissue holders; mouse and rat 
traps; fly swatters; hera-dai [fabric marking boards]; stirrers for hot bathtub water[yukakibo]; bathroom pails; candle 
extinguishers, not of precious metal; candle snuffers, not of precious metal; candle holders, not of precious metal; flower 
vases, not of precious metal; vases, not of precious metal; upright signboards of glass or ceramics; perfume burners; 
incense burners; portable cooking kits for outdoor use; flower bowls, not of precious metal; gotoku [trivets for Japanese 
charcoal heaters for household purposes]; Japanese charcoal extinguishers [hikeshi-tsubo]; tableware, other than knives,
forks and spoons, of precious metal; pepper pots of precious metal; sugar bowls of precious metal; salt shakers of 
precious metal; egg cups of precious metal; napkin holders of precious metal; napkin rings of precious metal; cabarets 
[trays] of precious metal; toothpick holders of precious metal; flower vases of precious metal; flower bowls of precious 
metal; candle extinguishers of precious metal; candle holders of precious metal; powder compacts of precious metal; 
drinking straws; trays, not of metal, for household purposes; polishing cloth; cold packs used to keep food and drink 
cold; cold packs for chilling food and beverages; reusable ice cubes.
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Cl.22;Raw textile fibers; textile fibers; netting [not of metal]; industrial packaging containers of textile; industrial 
packaging containers of straw; elastic bands for binding; tarpaulins [not for ships]; tarpaulins, not for use with vehicles; 
tents [not for camping]; sawdust; kapok; wood shavings; wood wool [wooden excelsior]; rice hulls; wax waste for 
stuffing; feathers and downs.

Cl.23;Threads and yarns.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; woven textile goods for personal use; table napkins of textile; 
serviettes of textile; dish towels for drying; tea towels; mosquito nets; bedsheets; futon quilts; quilt covers for futon; 
futon ticks [unstuffed futon]; pillowcases [pillow slips]; pillow covers; blankets; seat covers of textile; wall hangings of 
textile; curtains; shower curtains; shower room curtains; table cloths [not of paper]; draperies [thick drop curtains]; toilet 
seat covers of textile; fitted toilet seat covers of textile; shrouds [sheets for wrapping corpses]; shrouds for dressing a 
corpse for funeral [kyokatabira kimono]; black-and-white striped curtains; red-and-white striped curtains; labels of cloth; 
billiard cloth [baize]; banners and flags [not of paper].

Cl.25;Clothing; ready-made clothing; garters; sock suspenders; suspenders [braces]; braces for clothing [suspenders]; 
trouser straps; waistbands; belts for clothing; belts made of leather; footwear [other than special footwear for sports]; 
masquerade costumes; clothes for sports; special footwear for sports; boots for sport; wetsuits; motorcyclists' clothing; 
boots for motorcycling; motorcycle gloves; sports caps and hats.

Cl.26;Knitted raschel lace fabrics; embroidery lace fabrics; braids; tapes [haberdashery]; tassels [semi-finished]; 
ribbons; buttons and the like; needles; hosiery loom needles; knitting sticks; sewing boxes; dressmakers' impressing 
blades; sewing thimbles; pin and needle cushions; boxes, not of precious metal, for needles; eyelets for clothing; 
insignias for wear [not of precious metal]; badges for wear [not of precious metal]; buckles for clothing [clothing 
buckles]; clothing buckles; brooches for clothing; armband for holding sleeves; special sash clips for obi [obi-dome]; 
bonnet pins [not of precious metal]; ornamental adhesive patches for jackets; brassards; hair ornaments; false beards; 
false moustaches; hair curlers, non-electric; hair rollers, non-electric; shoe ornaments, not of precious metal; shoe 
eyelets; shoe laces; laces for footwear; metal fasteners for shoes and boots; metal fasteners for footwear; artificial 
flowers; artificial flower arrangements; shuttles for making fishing nets; electric hair curlers; boxes of precious metal for 
needles.

Cl.27;Carpets for automobiles; automobile carpets; floor coverings; artificial turf; artificial lawn; wall hangings [not of 
textile]; non-textile wall hangings; tatami mats and the like; bath mats for wash places; gymnastic mats; exercise mats; 
wallpaper; wall coverings.

Cl.28;Amusement machines and apparatus for use in amusement parks; handheld home video game consoles; playing 
cards; toys; dolls; sports equipment; fishing tackle; toys for domestic pets; slot machines [amusement machines]; slot 
machines [gaming machines]; inflatable swimming floats; swimming flutter boards; game machines and apparatus; go 
games; go board games; Japanese chess [shogi games]; dice; Japanese dice games [sugoroku]; sugoroku board games; 
dice cups; cups for dice; Chinese checkers games; Chinese checkers [games]; chess games; chess sets; checkers 
[checker sets]; checkers games; conjuring apparatus; apparatus for performing magic tricks; dominoes; mah-jong; mah 
jong games; billiard equipment; toys for domestic pets; wax for skis.

Cl.29;Edible oils and fats; milk products; meat for human consumption [fresh, chilled or frozen]; meat; fresh, chilled or 
frozen edible aquatic animals (not live); seafood, not live; processed meat products; charcuterie; processed seafood 
products; fish products prepared for human consumption; processed fish products for human consumption; processed 
seafood; preserved pulses; processed vegetables and fruits; eggs; processed eggs; pre-cooked curry stew, stew and 
soup mixes; side-dish made of fermented soybean (name-mono); dried flakes of laver for sprinkling on rice in hot water 
[ochazuke-nori]; furi-kake [dried flakes of fish, meat, vegetables or seaweed]; fried tofu pieces [abura-age]; freeze-dried 
tofu pieces [kohri-dofu]; jelly made from devils' tongue root [konnyaku]; soya milk [milk substitute]; tofu; bean curd; 
fermented soybeans [natto]; formed textured vegetable protein for use as a meat substitute; unformed textured vegetable 
protein for use as a meat extender; frozen fruits; frozen vegetables.

Cl.30;Seasonings [other than spices]; spices; coffee; coffee [roasted, powdered, granulated, or in drinks]; prepared 
coffee and coffee-based beverages; cocoa; cocoa [roasted, powdered, granulated, or in drinks]; prepared cocoa and 
cocoa-based beverages; unroasted coffee beans; unroasted coffee; tea; aromatic preparations for food [not from 
"essential oils"]; husked rice; rice; husked barley; flour; gluten for food; cereal preparations; processed cereals; 
processed grains; sandwiches; sushi; pizzas; fresh pizza; boxed lunches consisting of rice, with added meat, fish or 
vegetables; pre-packaged lunches consisting primarily of rice, and also including meat, fish or vegetables; meat pies; 
ravioli; confectionery; pastries; bread and buns; instant confectionery mixes; ice cream mixes; sorbet mixes [ices]; 
almond paste; yeast powder; koji [fermented malted rice]; yeast; baking powder; ice; water ice; binding agents for ice 
cream; binding agents for ice cream [edible ices]; meat tenderizers for household purposes; preparations for stiffening 
whipped cream; by-product of rice for food [sake lees]; Chinese stuffed dumplings [gyoza, cooked]; Chinese steamed 
dumplings [shumai, cooked]; fried balls of batter mix with small pieces of octopus [takoyaki]; steamed buns stuffed with 
minced meat (niku-manjuh); hamburgers [sandwiches]; hamburger sandwiches; hot dogs [sandwiches]; hot dog 
sandwiches; edible paper of gold; tea leaves [unprocessed].

Cl.31;Edible seaweeds; unprocessed sugar crops; malt [not for food]; animal foodstuffs; animal feed; fodder; 
foodstuffs for animals; forage; seeds and bulbs; trees; live trees; grasses [plants]; turf [natural]; dried flowers; seedlings; 
saplings; flowers [natural]; potted dwarfed trees [bonsai]; live mammals, fish [not for food], birds and insects; silkworm 
eggs; cocoons for silkworm breeding; cocoons for egg production; eggs for hatching; urushi tree seeds.

Cl.32;Beer; carbonated drinks [refreshing beverages]; soft drinks; fruit beverages and fruit juices; fruit drinks; 
vegetable juices [beverage]; whey beverages; extracts of hops for making beer.

Cl.33;Japanese liquors [in general]; whisky; vodka; gin; brandy; rum; liquors; alcoholic fruit beverages; fruit wine; 
Chinese liquors [in general]; flavored liquors.

Cl.34;Smokers' articles of precious metal; tobacco; smokers’ articles, not of precious metal; matches; cigarette paper; 
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cigarette-rolling papers.

Cl.35;Advertising; advertising services; publicity; promoting the goods and services of others through the 
administration of sales and promotional incentive schemes involving trading stamps; business management analysis; 
business consultancy services; market canvassing; market canvassing services; market research; market research 
services; market research studies; market surveys; provision of information concerning commercial sales; business 
management of hotels; administrative hotel management; business management of hotels for others; preparation of 
financial statements; financial statement preparation; drawing up of statements of accounts; employment agencies; 
employment agency services; job placement; job placement services; staff placement services; auctioneering; auction 
services; conducting of auction sales; import-export agencies; import-export agency services; arranging newspaper 
subscriptions; arranging newspaper subscriptions for others; newspaper subscriptions; copying of documents; 
document copying; document copying services; document reproduction [photocopying services]; shorthand; shorthand 
secretarial services; shorthand services; providing business assistance to others in the operation of data processing 
apparatus namely, computers, typewriters, telex machines and other similar office machines; transcription; transcription 
services; office functions, namely filing, in particular documents or magnetic tape; reception services for visitors in 
buildings; publicity material rental; leasing of marketing materials; leasing of publicity and marketing materials; rental of 
publicity and marketing materials; rental of typewriters, copying machines and word processors; providing employment 
information; rental of vending machines; retail services for automobiles; retail services for electrical machinery and 
apparatuses; retail services for polishing preparations; retail services for mineral oils and greases for industrial purposes 
[not for fuel], non-mineral oils for industrial purposes [not for fuel], and industrial oils; retail services for floor coverings; 
providing information on newspaper articles; retail services or wholesale services for a variety of goods in each field of 
clothing, foods and beverages, and livingware, carrying all goods together; retail services or wholesale services for edible 
seaweeds; retail services or wholesale services for laver; retail services or wholesale services for sugar crops; retail or 
wholesale services for tea leaves; retail services or wholesale services for malt; retail services or wholesale services for 
dietary supplements for humans; retail services or wholesale services for dietetic beverages adapted for medical 
purposes; retail services or wholesale services for dietetic food adapted for medical purposes; retail services or 
wholesale services for beverages for babies and food for babies; retail services or wholesale services for breath 
freshening preparations and deodorants for pets; retail services or wholesale services for pharmaceutical preparations 
and reagent paper for medical purposes; retail services or wholesale services for contraceptives; retail services or 
wholesale services for dental materials, artificial tympanic membranes, and prosthetics or fillings materials [not for dental 
use]; retail services or wholesale services for ear plugs [including ear plugs for infants]; retail services or wholesale 
services for ear plugs for sleeping during traveling; retail or wholesale services for poultry cages of metal and poultry 
houses, not of metal; retail or wholesale services for dietary supplements for animals; retail or wholesale services for 
animal foodstuffs; retail or wholesale services for seeds and bulbs; retail services or wholesale services for flowers
[natural] and trees; retail services or wholesale services for metal materials for building or construction; retail services or 
wholesale services for flooring of ceramic; retail services or wholesale services for asphalt building or construction 
materials; retail services or wholesale services for rubber building or construction materials; retail services or wholesale 
services for plastic building materials; retail services or wholesale services for building materials of synthetic resins; 
retail services or wholesale services for transportable simplified house; retail services or wholesale services for erosion 
control mats integrating plants seeds; retail services or wholesale services for plastic security windows allowing 
communication; retail services or wholesale services for road and field marking sheets and strips; retail services or 
wholesale services for cement; retail services or wholesale services for building timber; retail services or wholesale 
services for building stone; retail services or wholesale services for pet animals.

Cl.36;Issuing credit cards; guarantee and surety services for credit card users; brokerage services for issuing credit 
cards; providing information relating to credit card charges; brokerage for hire-purchase; brokerage services relating to 
hire-purchase; processing of installment sale payments; cash payment balance inquiry services and bank account 
balance inquiry services; monetary liability guarantee services; arranging of loans; financing and loan services; financing 
services; loan financing; loans [financing]; collection of debts; debt collection; debt collection agency services; debt 
collection services; money exchange [exchanging money]; currency exchange; currency exchange services; exchanging 
money; monetary exchange; monetary exchange services; money exchange services; life insurance brokerage; life 
insurance underwriting; life insurance services; life insurance underwriting services; agencies for non-life insurance; 
claim adjustment for non-life insurance; non-life insurance underwriting; casualty insurance underwriting; insurance 
premium rate computing; management of buildings; agency services for the leasing or rental of buildings; leasing or 
renting of buildings; rental of buildings; purchase and sale of buildings; agency services for the purchase or sale of 
buildings; real estate appraisal and valuation; ad valorem appraisals of real estate; land management; real estate 
management services relating to land; agency services for the leasing or rental of land; leasing of land; land leasing; 
purchase and sale of land; agency services for the purchase or sales of land; providing information on buildings or land 
[real estate affairs]; providing real estate information; providing real estate information relating to property and land; 
financial assessment of company credit; business credit reporting services; charitable fund raising; charitable fund 
raising services; collection of charitable donations and charitable fund raising, for others; collection of monetary 
donations for charitable purposes; organization of charitable collections; acceptance of deposits [including substitute 
bond issuance] and acceptance of fixed interval installment deposits; discount of bills; domestic exchange settlement; 
acceptance of bills; securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including 
securities and precious metals [safe deposit services]; safe deposit services; trusteeship of financial futures contracts; 
trusteeship of money, securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease 
on land; agencies for bond subscriptions; foreign exchange transactions; monetary exchange operations; foreign 
exchange trading; foreign exchange bureau; conducting foreign exchange transactions for others; letter-of-credit related 
services; agencies for collecting gas or electric power utility payments; buying and selling of securities; trading of 
securities index futures; trading of securities options and overseas market securities futures; agencies for brokerage of 
securities, securities index futures, securities options, and overseas market securities futures; agencies for brokerage of 
entrusting agents with on-commission trading in domestic markets of securities, securities index futures and securities 
options; agencies for brokerage of entrusting agents with on-commission trading in overseas markets of securities and 
securities index futures; securities underwriting; securities offering; brokerage services relating to securities 
subscription or offering; providing stock market information; stock exchange quotations; agencies for commodity futures 
trading; agencies for trading of commodity futures; antique appraisal; art appraisal; precious stone appraisal; appraisal of 
precious stones; issue of tokens of value; tokens of value (issue of -); used automobiles appraisal; advisory services 
relating to tax planning; tax payment processing services; rental of paper money and coin counting or processing 
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machines; rental of cash dispensers or automated-teller machines.

Cl.37;Repair or maintenance of automobiles; repair or maintenance of two-wheeled motor vehicles; repair or 
maintenance of chemical processing machines and apparatus; repair or maintenance of non-electric prime movers, not 
for land vehicles; repair or maintenance of pneumatic or hydraulic machines and instruments; repair or maintenance of 
plowing machines and implements [other than "hand-held tools"]; repair or maintenance of cultivating machines and 
implements; repair or maintenance of harvesting machines and implements; repair or maintenance of starters for motors 
and engines; repair or maintenance of AC motors and DC motors [not including those for land vehicles]; repair or 
maintenance of AC generators [alternators] and DC generators; repair or maintenance of lawnmowers; repair or 
maintenance of vessels; aircraft repair or maintenance; repair of bicycles; bicycle repair; repair or maintenance of water 
purifying apparatus; repair or maintenance of electric lighting apparatus; repair or maintenance of measuring and testing 
machines and instruments; repair or maintenance of air-conditioning apparatus [for industrial purposes]; repair or 
maintenance of telecommunication machines and apparatus; repair or maintenance of computers, including electronic 
circuits and magnetic disks recorded with computer programs, central processing units and other peripheral apparatus; 
repair or maintenance of painting machines and apparatus; repair or maintenance of vehicle washing installations; repair 
or maintenance of burners; burner maintenance or repair; repair or maintenance of waste compacting machines and 
apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of power distribution 
or control machines and apparatus; repair or maintenance of pumps; pump repair or maintenance; repair or maintenance 
of amusement machines and apparatus; rental of car-washing apparatus; general building construction works; dredging; 
construction and maintenance services relating to civil engineering; road paving; laying of paving; masonry; glass 
installation services; steel structure construction works; plastering; carpentry; carpentry services; tile laying, bricklaying 
or block laying; joinery; building reinforcing; painting; painting services; scaffolding; construction services in the nature 
of earthworks; construction services using concrete; upholstering; installation of metal sheets; building damp-proofing; 
roofing services; plumbing; machinery installation; drilling of wells; water well drilling; electrical installation services; 
telecommunication wiring; thermal insulating for buildings; operation of building equipment; repair or maintenance of 
chick brooders; repair or maintenance of egg incubators; repair or maintenance of medical apparatus and instruments; 
repair or maintenance of medical machines and apparatus; repair or maintenance of printing or bookbinding machines 
and apparatus; repair or maintenance of movie projectors; repair or maintenance of photographic machines and 
apparatus; repair or maintenance of elevators [lifts]; repair or maintenance of fire alarms; repair or maintenance of 
gasoline station equipment; repair or maintenance of glassware manufacturing machines and apparatus; repair or 
maintenance of mechanical parking systems; repair or maintenance of milk filtering machines; repair or maintenance of 
milking machines; repair or maintenance of industrial dishwashers; repair or maintenance of industrial dish washing 
machines; repair or maintenance of electric washing machines for industrial purposes; repair or maintenance of industrial 
washing machines; repair or maintenance of shoe making machines and instruments; repair or maintenance of plant fiber 
processing machines and implements; repair or maintenance of fodder presses; repair or maintenance of fodder cutting 
machines; repair or maintenance of fodder cutters; repair or maintenance of fodder mixing machines; repair or 
maintenance of fodder mixers; repair or maintenance of cake-fodder crushing machines; repair or maintenance of fodder 
mills; repair or maintenance of industrial furnaces; repair or maintenance or mining machines and apparatus; repair or 
maintenance of sericultural machines and implements; repair or maintenance of vending machines; repair or maintenance
of firearms; repair or maintenance of machines and apparatus for processing foods or beverages; repair or maintenance 
of office machines and equipment; repair or maintenance of office machines and apparatus; repair or maintenance of 
machines and apparatus for lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile 
machines and apparatus; repair or maintenance of divers' apparatus; repair or maintenance of diving machines and 
apparatus; repair or maintenance of tobacco processing machines; repair or maintenance of boilers; repair or 
maintenance of freezing machines and apparatus; repair or maintenance of reservoirs; repair or maintenance of storage 
tanks; repair or maintenance of construction machines and apparatus; repair or maintenance of construction equipment; 
repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; repair or maintenance 
of apparatus and instruments for use in beauty salons or barbers' shops; repair or maintenance of machines and 
apparatus for use in beauty salons or barbers' shops; repair or maintenance of packaging or wrapping machines and 
apparatus; repair or maintenance of packing or wrapping machines and apparatus; repair or maintenance of sewing 
machines; repair or maintenance of consumer electric appliances; repair or maintenance of consumer electrical 
appliances; repair or maintenance of laboratory apparatus and instruments; repair of sports equipment; repair of toys or 
dolls; furniture restoration; repair of furniture; umbrella repair; repair or maintenance of gas water heaters; repair of non-
electric cooking heaters; repair or maintenance of cooking pots and pans; repair or maintenance of musical instruments; 
repair of bags or pouches; safe maintenance or repair; shoe repair; setup or repair of locks; repair of toilet stool units 
with a washing water squirts; repair of toilet stool units with a washing water squirter; repair or maintenance of fishing 
tackle; clock and watch repair or maintenance; sharpening of scissors and kitchen knives; repair of billiard equipment; 
repair of billiard equipment and providing information relating thereto; repair of game machines and apparatus; repair of 
personal ornaments; repair of spectacles; repair or maintenance of bath fittings; repair or maintenance of bathtubs; fur 
care and repair; laundering; laundry services; washing; pressing of clothing; repair of tatami mats; clothing repair 
[mending clothing]; repair or maintenance of futon; chimney sweeping; cleaning of building exterior surfaces; window 
cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; reservoirs cleaning; storage tank cleaning; 
cleaning of storage tanks; street cleaning; bathtub and bath boiler cleaning; disinfecting of telephone hand-sets; vermin 
exterminating [other than for agriculture, horticulture or forestry]; rental of electric washing machines; rental of laundry 
washing machines; rental of construction machines and apparatus; rental of floor cleaning machines; rental of mops; 
rental of mining machines and apparatus; construction consultancy; repair or maintenance of railway rolling stock; repair 
or maintenance of fishing machines and instruments; repair or maintenance of metalworking machines and tools; repair 
or maintenance of rubber-goods manufacturing machines and apparatus; repair or maintenance of integrated circuits 
manufacturing machines and systems; repair or maintenance of semiconductor manufacturing machines and systems; 
repair or maintenance of plastic processing machines and apparatus; repair or maintenance of power-driven floor 
cleaning machines; repair or maintenance of water pollution control equipment; repair or maintenance of chemical plants; 
repair or maintenance of nuclear power plants; repair or maintenance of signboards; sterilization of medical apparatus 
and instruments; rental of drainage pumps; repair and maintenance of 3D printers; rental of dish drying machines for 
restaurants; rental of dish washing machines for industrial purposes.

Cl.38;Communications by computer terminals; communications by electronic computer terminals; rental of 
telecommunication equipment including telephones and facsimile apparatus; leasing of telephone sets, facsimile and 
other communication equipment; rental of telephone sets, facsimile and other communication equipment; mobile 
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telephone communication; telex services; telex transmission; telex transmission services; transmission of telexes; 
communications by telegrams; communications by telegraph; sending of telegrams; telegram transmission; telegraph 
services; transmission of telegrams; communications by telephone; telephone communications; telephone services; 
facsimile transmission; facsimile communication; communications by facsimile; television broadcasting; transmission of 
television programs; cable television broadcasting; radio broadcasting; transmission of radio programs; news agencies; 
news agency services.

Cl.39;Railway transport; transport by rail; car transport; marine transport; boat transport; ocean shipping services; ship
transport; vessel transport; air transport; air freight shipping services; air transport services; air transportation; transport 
by air; packaging of goods; packaging services; packing of cargo; packing of goods; cargo unloading; cargo handling; 
loading and unloading of goods; freight brokerage; rental of motor vehicles; leasing of three-wheeled vehicle; rental of 
three-wheeled vehicle; car rental; leasing of automobiles; rental of warehouse space; parking services; car park services; 
car parking; parking garage services; parking lot services; provision of parking spaces; vehicle parking services; 
provision of travel information, including provision of information about points of interest and historic sites; conducting 
of travel for package holidays; travel arrangement and reservation services [excluding those for lodging]; rental of 
wheelchairs; rental of bicycles; bicycle rental; rental of vessels; boat rental; rental of ships; rental of watercraft; airport 
services; electricity distribution; temporary safekeeping of personal belongings; brokerage for selling, purchasing or 
chartering of vessels; refloating of ships; ship piloting; piloting; escorting of travel tours; warehousing services; gas 
supplying [distribution]; gas supply services [distribution]; distribution of gas; water supplying [distribution]; water 
supply and distribution services; water supply; heat supplying [distribution]; heat supply services [distribution]; 
distribution of heat; providing vessel mooring facilities; provision of berthing facilities; rental of aircraft; aircraft rental; 
airplane rental; leasing of aircraft; rental of airplanes; rental of containers; rental of pallets; rental of packaging or 
wrapping machines and apparatus; provision of road and traffic information; vehicle-driving services; removal services; 
operating parking lots; rental of mechanical parking systems; rental of freezers for household purposes; rental of 
refrigerator-freezers for household purposes; correspondence delivery services; rental of aircraft engines; rental of 
freezing machines and apparatus; rental of gasoline station equipment (not for repair and maintenance of automobiles).

Cl.40;Rental of waste compacting machines and apparatus; rental of waste crushing machines and apparatus; 
collection, sorting of domestic waste and trash; collection, sorting of industrial waste and trash; rental of air-conditioning 
apparatus [for industrial purposes]; rental of space cooling apparatus; treatment or processing of cloth, clothing or fur 
[including drying]; tailoring or dressmaking; sewing; custom tailoring services; custom tailoring or dressmaking; custom 
tailoring; embroidery [embroidering]; embroidery services; embroidering; paper treating and working; processing of 
rubber; processing of plastics; food processing; stone treating; ceramic processing; electro-plating; millworking; 
annealing; metal tempering; hot dipping; taxidermy; wood-working; processing of cinematographic films; photographic 
enlarging; photographic printing; photographic film development; processing of photographic films; bookbinding; 
disposal of domestic waste and trash; disposal of industrial waste and trash; recycling of waste; recycling; recycling of 
rubbish; recycling of trash; photogravure; rental of chemical processing machines and apparatus; rental of glassware 
manufacturing machines and apparatus; rental of metal treating machines and tools; rental of shoe making machines; 
rental of machines for making shoes; rental of machines and apparatus for film development, photograph printing, 
photograph enlargement or photograph finishing; rental of machines and apparatus for processing foods or beverages; 
rental of machines and apparatus for lumbering, wood-working, or veneering or plywood making; rental of bookbinding 
machines and apparatus; rental of textile machines and apparatus; rental of machines and apparatus for treating textiles; 
rental of tobacco processing machines; rental of machines and apparatus for pulp-making, papermaking or paper-
working; offset printing; photogravure printing; screen printing; lithographic printing; letterpress printing; rental of 
knitting machines; rental of sewing machines; rental of typographic presses; radiation area decontamination services; 
processing of bamboo, tree barks, rattan, vines or other mineral vegetable materials [other than processing of 
ingredients]; processing of artificial limbs or artificial teeth [including processing of medical materials]; water treating; 
water treatment services; nuclear fuel reprocessing; reprocessing of nuclear fuels; engraving of sealing stamps; rental of 
water purifying apparatus; leasing of water purification equipment; rental of water treatment equipment; providing 
material treatment information; material treatment information; rental of boilers; rental of 3D printers.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; animal training; plant 
exhibitions; gardens for public admission; caves for public admission; animal exhibitions; services of reference libraries 
for literature and documentary records; reference libraries of literature and documentary records; art exhibitions; art 
exhibition services; arranging and planning of movies, shows, plays or musical performances; movie theatre 
presentations or movie film production and distribution; presentation of live show performances; live entertainment; 
presentation of live performances; direction or presentation of plays; presentation of musical performances; musical 
performances; musical entertainment services; production of radio or television programs; organization, arranging and 
conducting of professional golf tournaments or competitions; organization, arranging and conducting of soccer games; 
organization, arranging and conducting of sumo wrestling competitions; organization, arranging and conducting of 
boxing matches; organization, arranging and conducting of baseball games; organization, arranging and conducting of 
horse races; organization, arranging and conducting of bicycle races; organization, arranging and conducting of boat 
races; organization, arranging and conducting of auto races; organization, arranging and conducting of motorcycle races; 
operating lotteries; operating of lotteries; providing audio or video studio services; providing audio or video studios; 
providing sports facilities; providing amusement facilities; booking of seats for shows; rental of movie projectors and 
their accessories; rental of cine-films; rental of toys; toy rental; rental of musical instruments; rental of ski equipment; 
rental of skis; rental of skin-diving equipment; rental of television sets; book rental; rental of radio sets; rental of radios; 
rental of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes; rental of amusement 
machines and apparatus; rental of game machines and apparatus; rental of cameras; rental of optical machines and 
apparatus; photography; language interpretation; language interpreter services; interpreter services; translation; 
arranging, conducting and organization of seminars; publication of books; book publishing; publishing services; 
production of videotape film in the field of education, culture, entertainment or sports [not for movies or television 
programs and not for advertising or publicity]; directing of radio and television programs; operation of video and audio 
equipment for production of radio and television programs; organization of entertainment events excluding movies, 
shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; providing facilities for 
movies, shows, plays, music or educational training; rental of reversal film; rental of paintings and calligraphic works.

Cl.42;Providing meteorological information; meteorological information; providing weather information; designing of 
machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus and 
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instruments; design services; technological advice relating to computers, automobiles and industrial machines; computer
software design, computer programming, or maintenance of computer software; testing or research on machines, 
apparatus and instruments; research on building construction or city planning; research relating to building construction 
or city planning; testing or research on prevention of pollution; testing or research on electricity; testing or research on 
civil engineering; rental of measuring apparatus; leasing of measuring apparatus; rental of computers, including 
electronic circuits, magnetic disks, magnetic tapes all recorded with computer programs, central processing units and 
other peripheral apparatus; rental of laboratory apparatus and instruments; leasing of laboratory apparatus; leasing of 
laboratory apparatus and instruments; testing, inspection or research on agriculture, livestock breeding or fisheries; 
architectural design; architectural design services; architectural services; architectural services for the design of 
buildings; surveying; geological surveys or research; testing, inspection or research of pharmaceuticals, cosmetics or 
foodstuffs; rental of technical drawing instruments; providing information on donation of human corpses for medical 
education; arranging of donation of human corpses for medical education.

Cl.43;Providing temporary accommodation; accommodation bureaux [brokering reservations for hotels, boarding 
houses or the like]; providing foods and beverages; food preparation services; preparation of food and beverages; 
providing food and drink; services for providing food and drink; serving of food and drink; take-away food and drink 
services; rental of conference rooms; providing conference rooms; rental of meeting rooms; rental of furniture; rental of 
wall hangings for commercial use; rental of floor coverings; rental of towels for commercial use; rental of futon and 
quilts; preschooler and infant care at daycare centers; day-nursery [creche] services; creche services; rental of curtains; 
rental of facilities for exhibitions; providing facilities for exhibitions; rental of kitchen worktops; rental of cooking 
equipment for industrial purposes.

Cl.44;Provision of bath houses; provision of medical information; geriatric nursing; rental of fishing equipment and 
instruments; rental of ultrasonic diagnostic apparatus; rental of combine harvesters; rental of lawnmowers; beauty 
salons; beautician services; beauticians' services; beauty care services; beauty salon services; beauty therapy; beauty 
treatment services; cosmetician services; barbershops; hair salon services; barber shop services; barbers' services; 
garden or flower bed care; garden tree planting; fertilizer spreading; spreading of fertilizers; weed killing; weed control; 
vermin exterminating [for agriculture, horticulture or forestry]; massage and therapeutic shiatsu massage; moxibustion; 
moxibustion therapy; treatment for dislocated joints, sprain, bone fractures or the like [judo-seifuku]; acupuncture; 
acupuncture services; medical services; medical clinics; medical clinic services; medical care; hospital services; physical
examination; physical examination services; medical testing services for fitness evaluation; medical testing for fitness 
evaluation; medical examination services; health clinic services; dentistry; dentistry services; dental clinic services; 
preparation and dispensing of medications; dispensing of pharmaceuticals; dietary and nutritional guidance; nutritional 
and dietetic consultancy; services rendered by a dietician; medical services for cattle; rental of potted plants; rental of 
apparatus and instruments for use in beauty salons or barbers' shops; rental of kitchen sinks.

Cl.45;Clothing rental; rental of clothing; rental of fire alarms; rental of fire extinguishers; marriage partner introduction 
or dating services; matchmaking services; providing and conducting civil marriage ceremonies; funeral service 
undertaking; funerary undertaking; conducting funeral ceremonies; providing grave spaces or charnel houses; agencies 
for copyright licensing; copyright licensing agency services; security guarding for facilities; personal body guarding; 
investigation or surveillance services for checking background profiles; rental of altars; rental of safes; information 
relating to fashion coordination services for individuals; legal services for procedures relating to industrial property 
rights; provision of expert legal opinions; providing information on legal procedures relating to lawsuits or other legal 
issues; legal services provided in relation to lawsuits; legal services; legal services relating to company registration; legal 
services relating to social insurance claims; fortune-telling; forecasting services in the nature of fortune-telling; non-
therapeutic counselling services rendered to meet the needs of individuals; personal services rendered by others to meet 
the needs of individuals; rental of personal ornaments for wearing.
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3704152    08/10/2017
[International Registration No. : 1378259]
Mobtaker Razi Salamat Co.
Unit 9, No. 117, Bagherkhan St., Sattarkhan St. Tehran Iran

Proposed to be Used
IR DIVISION
Cl.10;Anaesthetic masks; masks for use by hospital personnel; orthopaedic articles; gloves for medical purposes; 
surgical apparatus and instruments.

Cl.35;Export agency services; wholesale and retail services of anaesthetic masks, masks for use by hospital personnel, 
orthopaedic articles, gloves for medical purposes, surgical apparatus and instruments.

Cl.39;Transport; packaging services; storage; delivery (distribution) services of anaesthetic masks, masks for use by 
hospital personnel, orthopaedic articles, gloves for medical purposes, surgical apparatus and instruments.
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3704153    06/10/2017
[International Registration No. : 1379141]
Symrise AG
Mühlenfeldstraße 1 37603 Holzminden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions and materials for use in cosmetics; chemical substances for use in the manufacture of 
scented cosmetics.

Cl.3;Cosmetics; body cleaning and beauty care preparations; skin care preparations; skin care creams; skin care 
lotions [cosmetics]; skin whitening preparations.

8764



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

 

Priority claimed from 11/05/2017; Application No. : 702160 ;Switzerland 

3704226    27/09/2017
[International Registration No. : 1378336]
Migros-Genossenschafts-Bund
Limmatstrasse 152 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; non-medicated soaps; perfumery products, essential oils, non-medicated cosmetics, non-medicated hair 
lotions; non-medicated dentifrices.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment.

Cl.31;Agricultural, horticultural and forestry products; unprocessed and raw grains and seeds; fresh fruits and 
vegetables, fresh aromatic herbs; natural plants and flowers; bulbs, seedlings and seeds; live animals; food products and 
beverages for animals; malt.
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Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages.

Cl.35;Advertising; commercial business management; commercial administration; office functions; retail sale.
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Priority claimed from 15/05/2017; Application No. : 302017000052270 ;Italy 

3704227    21/07/2017
[International Registration No. : 1378206]
GIBAM SHOPS S.p.A.
Via Luigi Einaudi sn I-61032 FANO (PU) Italy

Proposed to be Used
IR DIVISION
Cl.20;Bed fittings, not of metal; furniture fittings, not of metal; door fittings, not of metal; plate racks; clips, not of metal,
for cables and pipes; curtain rings; bag hangers, not of metal; head-rests [furniture]; wardrobe lockers; medicine 
cabinets; coatstands; winding spools, not of metal, non-mechanical, for flexible hoses; poles for curtains; picture rods; 
workbenches; benches [furniture]; saw benches [furniture]; counters [tables]; barrels, not of metal; door knockers, not of 
metal; chests, not of metal; reels of wood for yarn, silk, cord; non-mechanical reels, not of metal, for flexible hoses; 
curtain tie-backs; casks, not of metal; sideboards; dinner wagons; bolts, not of metal; busts of wood, wax, plaster or 
plastic; door bells not of metal, non-electric; settees; trolleys [furniture]; infant walkers; placards of wood or plastics; 
index cabinets; chests for toys; boxes of wood or plastic; tool boxes, not of metal, empty; lockers; tool chests, not of 
metal, empty; chests of drawers; trestles [furniture]; saw horses; barrel hoops, not of metal; hinges, not of metal; 
hampers [baskets] for the transport of items; moses baskets; baskets, non-metallic; plastic keys; bottle closures, not of 
metal; closures for containers, non-metallic; sash fasteners, not of metal, for windows; plugs, not of metal; collars, not of 
metal, for fastening pipes; mobiles (decoration); console tables; containers, not of metal [storage, transport]; picture 
frames; tea carts; cushions; covers for clothing [wardrobe]; covers (garment -) [storage]; nuts, not of metal; meat safes; 
divans; staves of wood; display racks; jewelry organizer displays; newspaper display stands; labels of plastic; baby 
changing platforms; edgings of plastic for furniture; crates; legs for furniture; hooks, not of metal, for clothes rails; flower 
stands; clothes hangers and clothes hooks; window fittings, not of metal; signboards of wood or plastics; mirror tiles; 
cabinet work; beds; bookcases; mannequins and tailors' dummies; door handles, not of metal; mattresses; furniture; 
school furniture; inflatable furniture; furniture of metal; office furniture; picture frame moldings; vice benches [furniture]; 
wood ribbon; straw edgings; works of art of wood, wax, plaster or plastic; wind chimes [decoration]; shoulder poles 
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[yokes]; stakes, not of metal, for plants or trees; furniture partitions of wood; pegs [pins], not of metal; poles, not of metal;
table tops; flower-pot pedestals; feet for furniture; armchairs; knobs, not of metal; hat stands; book rests [furniture]; 
umbrella stands; magazine racks; doors for furniture; packaging containers of plastic; mattresses; furniture shelves; 
library shelves; shelves for filing-cabinets [furniture]; rivets, not of metal; rollers [casters], not of metal; bed casters, not 
of metal; latches, not of metal; racks; filing cabinets; ladders of wood or plastics; steps [ladders], not of metal; boarding 
stairs, not of metal, mobile, for passengers; step stools, not of metal; writing desks; writing desks; sun loungers; seats; 
seats of metal; high chairs for babies; stools; sofas; mirrors (silvered glass); hand-held mirrors [toilet mirrors]; brackets, 
not of metal, for furniture; woven timber blinds [furniture]; display boards; fixing plugs, not of metal; jerrycans, not of 
metal; indoor window blinds [shades] [furniture]; sleeping mats; mats for infant playpens; corks for bottles; tables; 
drafting tables; dressing tables; tables of metal; trolleys for computers [furniture]; massage tables; wood bedsteads; 
interior textile window blinds; freestanding partitions [furniture]; deck chairs; troughs, not of metal, for mixing mortar; 
water-pipe valves of plastic; vats, not of metal; trays, not of metal; slatted indoor blinds; fans for personal use, non-
electric; showcases; glass (silvered -) [mirrors]; screws, not of metal; animal hooves; lawn furniture; furniture moldings; 
furniture for displaying goods; furniture; mirrors (silvered glass); frames; furniture partitions.

Cl.42;Interior design; material testing; conducting technical project studies; architectural consultation; quality control; 
design of interior decor; industrial design; engineering services; construction drafting; surveying; computer 
programming; architectural services; visual design; design services; technical design; architectural services for the 
design of buildings; consultation services relating to interior design; computer aided design services relating to 
architecture; architectural design for interior decoration; design services for architecture; commercial design services; 
shop interior design; engineering services; space planning [design] of interiors.
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Priority claimed from 13/04/2017; Application No. : m201708192 ;Ukraine 

3704229    08/09/2017
[International Registration No. : 1378195]
NIMSES INC
1209 N Orange St. Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire extinguishing apparatus; magnetic and optical discs, recorded; electronic publications 
downloadable from the Internet; electronic currency units, downloadable; electronic cost units, downloadable; readers 
(data processing equipment); identity cards, magnetic; compact discs (read-only memory); computer hardware; recorded 
computer software; computer programs (downloadable software); computer programs for connection of operating 
systems with Internet; computer programmes (programs), recorded; computer operating programs, recorded; computer 
programs, which contain information about electronic currency units, including information about measure of value of 
wasted time, which can be received, granted, earned or sold and which are used as a means of exchange and mutual 
payments between other persons with the help of information technology; electric apparatus for commutation; encoded 
payment cards; computer software applications, downloadable; data processing apparatus; apparatus and equipment for 
data storage, transmission and exchange; software for portable devices; software for integration of all social networks 
and all payment facilities and methods in one system which are installed on computers, telephones, smartphones, 
portable devices; software for realization of communications and mutual payments; telecommunications equipment; 
downloadable image files.
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Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; financial analysis; financial 
management; banking operations; stock brokerage services; securities brokerage; brokerage; investment of funds; online
banking; trusteeship; debt advisory services; electronic funds transfer; providing financial information via a web site; 
financial foreign investment promotion services; charitable fund raising; rent collection; conducting financial transactions
in Ukraine and outside the territory of Ukraine; capital investment; information and consultancy services relating to 
effecting of any e-payments and mutual payments; clearing, financial; stock exchange quotations; providing rebates at 
participating establishments of others through use of a membership card; loans (financing); instalment loans; bail-
bonding; providing banking services relating to effecting of any payments and mutual payments on-line or with the help 
of information technology; providing financial services on- line; providing services with the use of integrated payment 
facilities and methods in one system; rental of offices for co-working; financial evaluation of wasted time for its further 
transfer in electronic or digital cost units, which can be received, granted, earned or sold and which are used as a means 
of exchange and mutual payments between other persons with the help of information technology; exchanging money, 
including electronic or digital cost units; providing financial assistance; organization of collections; mutual funds; 
banking services relating to community financial communications service maintenance; surety services; savings bank 
services; financial services, such as carrying out transactions, mutual payments, centre transaction file processing, 
exchange of electronic (digital) cost units; financial services relating to monetary affairs; financial information; financial 
management; financial management of reimbursement payments for others; financial consultancy; financial evaluation 
(insurance, banking, real estate); financial evaluation of property loss; financial sponsorship; financial customs brokerage
services; financial consulting; lease-purchase financing.

Cl.38;Telecommunications; providing access to databases; providing user access to global computer networks; 
providing user access to web sites of community financial communications service; providing Internet chatrooms; 
providing online forums; providing telecommunications connections to a global computer network; providing 
telecommunication channels for teleshopping services; communications by fiber optic networks; communications by 
computer terminals; information about telecommunication; video-on-demand transmission; transmission of electronic 
mail; computer aided transmission of messages and images; transmission of digital files; message sending; 
videoconferencing services; electronic bulletin hoard services (telecommunications services); telecommunications 
routing and junction services; news agency services; teleconferencing services; streaming of data; rental of access time 
to global computer networks; wireless broadcasting.

Cl.45;Legal services; security' services for the physical protection of tangible property and individuals; personal and 
social services rendered by others to meet the needs of individuals; physical security consultancy; intellectual property 
consultancy; legal advice, including advice on the Internet; licensing of intellectual property; licensing of computer 
software (legal services); leasing of Internet domain names; mediation; monitoring intellectual property rights for legal 
advisory purposes; organization of meetings; legal services in relation to appeal of improper decisions; on-line social 
networking services, including social networks integrated into one with the help of communication service; alternative 
dispute resolution services; legal administration of licences; legal research; registration of domain names (legal 
services); copyright management; legal services relating to investigation of financial transactions being appealed, 
monitoring of fraudulent transactions; legal services in relation to the negotiation of contracts for others.
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3704238    21/11/2017
[International Registration No. : 1200292]
VITRONIC Dr.-Ing. Stein Bildverarbeitungssysteme GmbH
Hasengartenstr. 14 65189 Wiesbaden Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; electrotechnical apparatus and equipment; programmable and non-programmable electronic apparatus 
and equipment; electrical and electronic security apparatus, in particular signalling, calling, warning and monitoring 
apparatus; alarms; image recognition apparatus; electrotechnical and electronic apparatus and installations for two-
dimensional and three-dimensional surveying of materials, items and living objects; data processing equipment and 
computers; data processing programs and computer software, in particular for controlling measuring and reading 
apparatus and cameras, for recording images and for recognising images and for the evaluation and further processing of 
generated data; scanning and reading apparatus for codes, barcodes and typefaces; checking (supervision) apparatus for 
quality, dimension and surface control, for position and workpiece recognition; measuring apparatus for two-dimensional 
and three-dimensional surveying of materials, items and living objects and for the evaluation and further processing of 
measured data generated thereby; image processing apparatus for developing and using image processing software; 
apparatus for recording and evaluating speed, red light, lidar, radar and other signals and images from stationary and 
flowing traffic; optical apparatus for capturing traffic data; sensor, in particular optical, electrical and electronic sensors; 
cameras; semiconductor cameras.

Cl.37;Installation, maintenance and repair of scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments and 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, 
apparatus for recording, transmission or reproduction of sound or images, electrotechnical and electronic apparatus and 
equipment, electrical and electronic security apparatus, in particular signalling, calling, warning and monitoring 
apparatus, alarm apparatus, image recognition apparatus, electrotechnical and electronic apparatus and installations for 
two-dimensional and three-dimensional surveying of materials, items and living objects, data processing equipment and 
computers, data processing programs and computer software, in particular for controlling measuring and reading 
apparatus and cameras, for recording images and for recognising images and for the evaluation and further processing of 
generated data, scanning and reading apparatus for codes, barcodes and typefaces, checking (supervision) apparatus for 
quality, dimension and surface control, for position and workpiece recognition, measuring apparatus for two-dimensional 
and three-dimensional surveying of materials, items and living objects and for the evaluation and further processing of 
measured data generated thereby, image processing apparatus for developing and using image processing software, 
apparatus for recording and evaluating speed, red light, lidar, radar and other signals and images from stationary and 
flowing traffic, optical apparatus for capturing traffic data, sensors, in particular optical, electric and electronic sensors, 
cameras and semiconductor cameras.

Cl.42;Scientific and technological services and research and design relating thereto; computer software design; 
development of electrotechnical and electronic installations, apparatus and controllers, in particular measuring, scanning,
reading and image processing apparatus and cameras; research, development and consultancy for others in the field of 
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optical image recognition and processing; technical project planning, all the aforesaid services relating in particular to 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments and apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or 
reproduction of sound or images, electrotechnical and electronic apparatus and equipment, electrical and electronic 
security apparatus, in particular signalling, calling, warning and monitoring apparatus, alarm apparatus, image 
recognition apparatus, electrotechnical and electronic apparatus and installations for two-dimensional and three-
dimensional surveying of materials, items and living objects, data processing equipment and computers, data processing 
programs and computer software, in particular for controlling measuring and reading apparatus and cameras, for 
recording images and for recognising images and for the evaluation and further processing of generated data, scanning 
and reading apparatus for codes, barcodes and typefaces, checking (supervision) apparatus for quality, dimension and 
surface control, for position and workpiece recognition, measuring apparatus for two-dimensional and three-dimensional 
surveying of materials, items and living objects and for the evaluation and further processing of measured data generated 
thereby, image processing apparatus for developing and using image processing software, apparatus for recording and 
evaluating speed, red light, lidar, radar and other signals and images from stationary and flowing traffic, optical apparatus 
for capturing traffic data, sensors, in particular optical, electric and electronic sensors, cameras and semiconductor 
cameras.
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Priority claimed from 28/09/2016; Application No. : 302016000097280 ;Italy 

3704242    28/03/2017
[International Registration No. : 1378290]
REDAELLI TECNA S.P.A.
Piazzale Libia, 2 I-20135 Milano Italy

Proposed to be Used
IR DIVISION
Cl.6;Non-electrical cables and wires of common metal, ring-shaped fittings and components of metal to be used for the 
hooking, installation and control of cables and wire ropes.

Cl.37;Construction, installation, repair and maintenance of civil engineering structures.

Cl.42;Scientific and technological services and research and design services in particular related to building, civil and 
nautical field; technical support, technical control and technical testing services; industrial and graphic art design; 
services relating to design consultancy, supply and installation of civil engineering structures; technical consultancy in 
the field of civil engineering construction; technological analysis services; industrial research and development.
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3704246    09/11/2017
[International Registration No. : 1335312]
Miriade S.p.A.
Piazza dei Martiri, 30 I-80121 Napoli Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather, imitations of leather, goods made of those materials; animal skins; trunks and travelling bags; umbrellas 
and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 27/11/2015; Application No. : 014838577 ;European Union 

3704836    21/11/2017
[International Registration No. : 1329552]
VITRONIC Dr.-Ing. Stein Bildverarbeitungssysteme GmbH
Hasengartenstr. 14 65189 Wiesbaden Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; electrotechnical apparatus; programmable and non-programmable electronic apparatus and 
equipment, namely apparatus for remotely monitoring and controlling the operation and status of other electric, electronic
and mechanical apparatus or systems, electronic tracking devices for tracking, monitoring and controlling the operation 
and status of vehicles, packages and buildings, vehicle identification systems with image sensors, video cameras, 
monitors, computers, operating systems and application software; electrical and electronic security apparatus, in 
particular signalling, calling, warning and monitoring apparatus; alarms; image recognition apparatus; electrotechnical 
and electronic apparatus and installations for two-dimensional and three-dimensional surveying of materials, articles and 
living objects; data processing equipment and computers; data processing programs and computer software, in 
particular for controlling measuring and reading apparatus and cameras, for recording, processing and recognising 
images, for decrypting image data, and for evaluating and further processing generated data; scanning and reading 
devices for codes, barcodes, labels and plain text; checking (supervision) apparatus for quality, dimension and surface 
control, position and workpiece recognition; measuring apparatus for two-dimensional and three-dimensional surveying 
of materials, articles and living objects and for the evaluation and further processing of measured data generated thereby; 
video processors; image processing apparatus for developing and using image processing software; decoding boxes; 
electronic decoders; sensor, in particular optical, electrical and electronic sensors; cameras, in particular hand-held 
cameras, cameras for measuring volume, motion-activated cameras, matrix cameras, line scan cameras, digital cameras, 
infrared cameras, ip (internet protocol) speed dome cameras, digital speed cameras; semiconductor cameras.

Cl.37;Installation, maintenance and repair of scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, and of 
apparatus for recording, transmission or reproduction of sound or images, electrotechnical and electronic apparatus and 
equipment, electric and electronic safety apparatus, in particular signalling, calling, warning and monitoring apparatus, 
alarms, image recognition devices; installation, maintenance and repair of electrotechnical and electronic devices and 
installations for two-dimensional and three-dimensional measurement of materials, items and live objects; installation, 
maintenance and repair of data processing apparatus and computers, in particular for controlling measuring and reading 
apparatus and cameras, for recording, processing and recognising images, for decrypting image data, and for evaluating 
and further processing generated data; installation, maintenance and repair of scanning and reading apparatus for codes, 
barcodes, labels and plain text, checking apparatus for quality, dimension and surface inspections, and for position and 
workpiece recognition; installation, maintenance and repair of measuring apparatus for two-dimensional and three-
dimensional measurement of materials, items and live objects, and for evaluating and further processing measurement 
data generated thereby; installation, maintenance and repair of image processing apparatus, image processing apparatus 
for developing and applying image processing software; installation, maintenance and repair of decoding apparatus, 
electronic decoders; installation, maintenance and repair of sensors, in particular optical, electric and electronic sensors; 
installation, maintenance and repair of cameras, in particular hand-held cameras, cameras for measuring volume, motion-
activated cameras, matrix cameras, line scan cameras, digital cameras, infrared cameras, ip (internet protocol) speed 
dome cameras, digital speed cameras, semi-conductor cameras; information on the maintenance of measuring and test 
equipment.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer software; development of electrotechnical and electronic installations, apparatus and controllers, in particular 
measuring, scanning, reading and image processing apparatus and cameras; research, development and consultancy for 
others in the field of optical image recognition and processing; technical project studies; quality control; quality control; 
quality control of glass containers; product quality control testing; consultancy services relating to quality control; 
inspection of pharmaceuticals; inspection of goods for quality control; quality assurance consultancy; examination of 
welded fabrications to determine soundness; material testing; material testing for fault detection; advisory services 
relating to material testing; examination of welded fabrications to determine properties; examination of welded 
fabrications to determine structure; non-destructive testing services; services for the development of methods of testing; 
installation, maintenance and repair of data processing programs and computer software, in particular for controlling 
measuring and reading apparatus and cameras, for recording, processing and recognising images, for decrypting image 
data, and for evaluating and further processing generated data; all the aforesaid services in particular in connection with 
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scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, and apparatus for recording, transmission or 
reproduction of sound or images; all the aforesaid services in particular in connection with electro-technical and 
electronic apparatus and equipment, electric and electronic safety apparatus, in particular signalling, calling, warning and 
monitoring apparatus, alarms, image recognition devices; in particular all of the aforesaid services in connection with 
electrotechnical and electronic devices and installations for two-dimensional and three-dimensional measurement of 
materials, items and live objects; all the aforesaid services in particular in connection with data processing apparatus and 
computers, data processing programs and computer software, in particular for controlling measuring and reading 
apparatus and cameras, for recording, processing and recognising images, for decrypting image data, and for evaluating 
and further processing generated data; all the aforesaid services in particular in connection with scanning and reading 
apparatus for codes, barcodes, labels and plain text, checking apparatus for quality, dimension and surface inspections, 
and for position and workpiece recognition, measuring apparatus for two-dimensional and three-dimensional 
measurement of materials, items and live objects, and for evaluating and further processing measurement data generated 
thereby; all the aforesaid services in particular in connection with image processing apparatus, image processing 
apparatus for developing and applying image processing software, decoding apparatus, electronic decoders; all the 
aforesaid services in particular in connection with sensors, in particular optical, electric and electronic sensors; in 
particular all of the aforesaid services in connection with cameras, in particular hand-held cameras, cameras for 
measuring volume, motion-activated cameras, matrix cameras, line scan cameras, digital cameras, infrared cameras, it 
(internet protocol) speed dome cameras, digital speed cameras, semi-conductor cameras.
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3704840    24/07/2017
[International Registration No. : 1378651]
Andriy Shevchenko
207 Regent Street London W1B 3HH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data-carriers, recording discs; mechanisms for coin-operated apparatus; cash
registers, calculating machines, data processing equipment and computers; fire-extinguishing apparatus; software, 
included in this class.

Cl.16;Paper, cardboard and goods made from these materials (included in this class); printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); plastic 
materials for packaging, included in this class; printers' type; printing blocks.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles (included in this class); decorations for Christmas trees; 
playing cards.

Cl.41;Education; training; entertainment; sporting and cultural activities.
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Priority claimed from 08/05/2017; Application No. : 87441045 ;United States of America 

3704843    06/10/2017
[International Registration No. : 1379258]
Cetis, Inc.
4975 N. 30th Street Colorado Springs CO 80915 United States of America

Proposed to be Used
IR DIVISION
Cl.8;Electric irons.

Cl.9;Bathroom scales.

Cl.11;Electric hair dryers; electric kettles; flashlights.
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Priority claimed from 26/12/2016; Application No. : 2016-144520 ;Japan 

3704877    27/04/2017
[International Registration No. : 1379208]
Mitsubishi Hitachi Tool Engineering, Ltd.
4-31-11, Ryogoku, Sumida-ku Tokyo 130-0026 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; metalworking machine tools; cutting tools for machinery; cutting machines for 
metalworking; drill bits, being parts of metalworking machines; drilling tools for use with metalworking machines; cutting 
tools for machinery, namely, end mills; cutting inserts and cutting tips for use with cutting tools; cemented carbide 
cutting tools; cemented carbide tips for use with machine tools; diamond-pointed metal- cutting tools; sintered diamond 
cutting tools; sintered cBN (cubic boron nitride) cutting tools; gear cutters, being machine tools; drilling machines for 
metalworking; milling machines for metalworking; chucks, being parts of metalworking machines and tools; holders for 
cutting tools, being parts of machines; holding devices for metalworking machines and tools; taps, being metalworking 
machine tools; threading machines; machine tools for ceramic processing.

Cl.40;Metal treating; surface coating and surface finishing of machines and tools; shaping, polishing, grinding, cutting 
and surface coating of cutting tools made of metallic materials, ceramics and materials consisting of these materials; mill 
working; application of coating to ceramic surfaces and surfaces of machines and tools using physical or chemical vapor 
deposition techniques; coating of metal surfaces using physical vapor deposition or chemical vapor deposition 
processes; ceramic processing; recycling of used cutting inserts and cutting tips for use with cutting tools; surface 
finishing of metal articles; application of protective surface coatings to metal.

Cl.42;Engineering services relating to metalworking machines and tools; technical advice relating to operation of metal 
working machines and tools; technological advisory service relating to metal working machines and tools; technological 
consultancy relating to metal working machines and tools.
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3704889    07/04/2017
[International Registration No. : 1379194]
Max Neuwert
Lutherstr. 11 67059 Ludwigshafen Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear

Cl.32;Beer; mineral water [beverages]; aerated water; non- alcoholic beverages; fruit drinks; juices; vegetable drinks; 
vegetable juices; energy drinks; whey beverages; non-alcoholic isotonic, hypertonic and hypotonic beverages; syrups for 
making beverages; preparations for making beverages.

Cl.38;Telecommunications services; streaming of digital games, films and other digital content; transmission and 
broadcasting of radio and television programs as well as podcasts in relation to digital games; electronic message 
collection and transmission in relation to digital games; providing on-line forums for communication in the field of audio, 
visual and audio visual content. 
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Priority claimed from 04/11/2016; Application No. : UK00003194954 ;United Kingdom 

3704893    03/05/2017
[International Registration No. : 1379195]
4C Information Limited
Ascential Group Limited, The Prow, 1 Wilder Walk London W1B 5AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.2;Paints; emulsions; dyes; pigments; printing pigments; inks; printing inks; inks for colouring textiles; varnishes; 
coatings; anti-corrosion preparations and substances; lacquers; mastic.

Cl.9;Computer software and hardware; online/software colour systems (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations); computer programs; discs; data recorded in 
electronic, optical or magnetic form; application software; downloadable online colour systems and applications; 
downloadable mobile application software for phones and tablets; digital translation software and applications; 
downloadable online colour system and database; downloadable colour codes and data; downloadable colour coding 
system and guide; devices for measuring differences in colour; photometers; optical apparatus and instruments; light 
boxes; spectrograph apparatus; video screens; computer software to enable access of online databases; downloadable 
publications in electronic form supplied on-line from databases or from facilities provided on the Internet (including web 
sites); downloadable electronic publications, electronic magazines, downloadable blogs; all of the above goods for use in 
colour verification, selection and specification, colour standards and/or colour trends within the fashion, design and 
textile industry.

Cl.16;Printed matter displaying colour, including reports, catalogues, books, fan decks, swatch cards; paper; boxes of 
cardboard; booklets; paper or plastic bags, including envelopes and pouches for packaging; advertisement boards made 
of paper or cardboard; diagrams; graphic prints; printed cards for colour swatches; colour charts; printed colour codes; 
printed matter in the nature of publications; swatches; all of the above goods for use in colour verification, selection and 
specification, colour standards and/or colour trends within the fashion, design and textile industry.

Cl.23;Darning threads and yarns; rayon threads and yarns; woollen threads and yarns; cotton threads and yarns; hemp 
threads and yarns; sewing threads and yarns; yarns; yarns for use in textiles; threads; threads for use in textiles; spun 
threads and yarns.

Cl.24;Fabrics; upholstery fabrics; dyed fabrics; fabric swatches; cotton fabrics; silk fabrics; polyester fabrics; nylon 
fabrics; wool fabrics; woven fabrics; textile fabrics and materials; hemp fabrics and cloths; cloths; jersey materials and 
fabrics; printed fabrics; lace fabrics; knitted fabrics; furnishing fabrics; apparel fabrics.

Cl.25;Clothing, footwear, headgear; ready-made clothing; skirts; jackets; sports jerseys; tee-shirts; underwear; 
underclothing; down jackets; children’s wear and clothing.

Cl.35;Business data analysis, business strategy, business insight and business marketing guidance relating to colour 
verification, selection and specification, colour standards and/or colour trends within the fashion, design and textile 
industry; business investigations; commercial and business information services relating to colour verification, selection 
and specification, colour standards and/or colour trends within the fashion, design and textile industry; business 
consultancy services relating to colour verification, selection and specification, colour standards and/or colour trends 
within the fashion, design and textile industry; promoting, advertising and marketing of societal colour trends and colour 
products and services within the fashion, design and textile industry by means of social media; market research and 
studies relating to colour verification, selection and specification, colour standards and/or colour trends within the 
fashion, design and textile industry; arranging, conducting and organising fashion shows, trade shows, exhibitions, 
presentations, events for commercial or advertising purposes and relating to colour products and services within the 
fashion, design and textile industry; business appraisals; information and advisory services relating to all the aforesaid.

Cl.40;Material treatment information; dyeing services; dyeing of textiles, cloths or furs; cloth edging; treating of 
textiles, cloths, papers or fabrics; printing services; information and advisory services relating to all the aforesaid.

Cl.41;Educational, examination, teaching or instruction services; educational services in relation to the study of colour 
trends, the psychology of colour, colour verification, selection and specification, colour standard and societal colour 
trends; education information relating to colour and colour trends in fashion, design and textiles; educational and training 
services relating to colour verification, selection and specification, colour standards and/or colour trends within the 
fashion, design and textile industry; publishing and publication services relating to colour verification, selection and 
specification, colour standards and/or colour trends within the fashion, design and textile industry; layout services, other 
than for advertising purpose; organising, arranging and conducting courses, presentations, conferences, exhibitions, 
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events, webinars, workshops, work groups and seminars for educational purposes and relating to colour products and 
services within the fashion, design and textile industry; organising, conducting and production of competitions, awards 
and award ceremonies.

Cl.42;Hosting a website, online system or online database which develops customised standards to assure colour 
consistency and accuracy in the verification, reproduction and specification of colours; specifying and verifying colours 
for identification programs by providing colour analysis for matching against standards for a colour within the fashion, 
design and textile industry; research and development of colour standard technology which can be accessed online; 
hosting a website, online system or online database that provides information in the field of colour reproduction, 
verification, selection and specification technology; technical research; technical project studies; technological 
consultancy; quality evaluation of products; quality control certification system; textile testing; information technology 
consultancy; conversion of data or documents from physical to electronic media; data conversion of computer programs 
and data [not physical conversion]; scientific research; hosting a website, online system or online database which 
provides an online colour calculator and library; hosting a website, online system or online database which provides 
colour verification, selection and specification; hosting a website, online system or online database which provides 
colour specification and verification in interior design, cosmetics and fashion design.

Cl.45;Personal fashion advice, namely fashion and textile trend information relating to colour; personal fashion advice, 
namely fashion and textile consultancy services relating to colour verification, selection and specification, colour 
standards and/or colour trends fashion and textile information services relating to colour verification, selection and 
specification, colour standards and/or colour trends; personal fashion advice, namely fashion and textile expert opinions 
relating to colour verification, selection, and specification, colour standards and/or colour trends; personal wardrobe 
styling consultancy; clothing rental; licensing of intellectual property; legal services for licensing of computer software; 
legal administration of licences.
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Priority claimed from 08/02/2017; Application No. : 30 2017 101 255 ;Germany 

3704912    02/08/2017
[International Registration No. : 1379232]
SMA Solar Technology AG
Sonnenallee 1 34266 Niestetal Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; electric loss indicators; data processing apparatus; apparatus for the transmission of data; data 
networks; databases; data communications apparatus; data processing systems; computer programmes for data 
processing; computer hardware for data exchange; data transmission networks; data collection apparatus; mobile apps; 
satellite communication apparatus; electric regulating apparatus; signalling apparatus; inverters; transformers 
[electricity]; current rectifiers; conductors, electric; power connectors; electric control panels; electromagnetic coils; 
distribution boxes [electricity]; switchboxes [electricity]; switches, electric; transistors [electronic]; voltmeters; terminals 
[electricity]; transmitters; limiters [electricity]; heat regulating apparatus; measuring apparatus; ohmmeters; solar 
modules; solar batteries; signalling panels, luminous or mechanical; electronic control circuits; electrical circuits and 
circuit boards; interfaces for computers; computer software to automate data ware-housing; processors [central 
processing units]; apparatus, instruments and cables for electricity; electric power distribution apparatus; apparatus and 
instruments for controlling electricity; apparatus and instruments for monitoring electricity; all aforementioned goods for 
use in the area of renewable energies.

Cl.38;Telecommunication services provided via internet platforms and portals; providing access to platforms and 
portals on the internet; electronic data interchange services; data transmission; provision of electronic data links; 
providing access to information via data networks; satellite broadcasting; communication services by satellite; 
transmission of data via satellite; communication services for the transmission of information; communication via 
computer terminals, by digital transmission or by satellite; satellite transmission of data via an on-line global computer 
network; transmission of data, messages and information; all aforementioned services for use in the area of renewable 
energies.

Cl.42;Hosting platforms on the internet; hosting of computerized data, files, applications and information; encryption, 
decryption and authentication of information, messages and data; cross-platform conversion of digital content into other 
forms of digital content; data warehousing; data conversion of electronic information; maintenance of database software; 
website maintenance; measurement services; all aforementioned services for use in the area of renewable energies.
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Priority claimed from 26/09/2016; Application No. : 17881 ;Leichtenstein 

3704934    10/02/2017
[International Registration No. : 1378813]
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; bleaching preparations for dental use; dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; dental alloys; precious metal alloys and non-precious metal alloys for dental use; precious metals and 
non-precious metals for dental use; investment materials for dental use; dental adhesives; materials for repairing 
damaged teeth; metal primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the 
manufacture of crowns, bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the 
detection of plaque; dental ceramic layering; healthcare preparations; ingots made of resin, metal or ceramic for the 
manufacture of dental crowns, bridges, inlays, prostheses, artificial teeth, opaquers being dental lacquers.

Cl.7;3D printers for dental use, and parts thereof; accessories for 3D printers for dental use, included in class 7.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for 
dental use; tooth pins for medical use; dental applicators; milling and grinding machines for dental use, and parts thereof;
accessories for 3D printers for dental use, included in class 10; polymerization apparatus; ultrasonic cleaning 
instruments for dental use; milling machines and grinding machines for dental use for the treatment of ceramics, metal 
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and plastic materials, and parts thereof; milling and grinding tools for dental use as machine tools, and parts thereof; 
holding devices for machine tools and piece holders for milling and grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.41;Organisation of seminars, educational courses and trainings relating to dentistry.

Cl.42;Cloud computing services.
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Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 04/04/2017; Application No. : 87397659 ;United States of America 

3705209    25/09/2017
[International Registration No. : 1378078]
Ametrine, Inc.
12168 Nebel Street Rockville MD 20852 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Fitted vehicle covers; fitted vehicle covers invisible to infrared technology; anti-radar fitted vehicle covers; fitted 
vehicle covers having multispectral camouflage and signature concealment technology that prevents detection from 
multispectral electro-optical sensors and infra-red sensors.

Cl.25;Clothing, namely, shirts, pants, vests, jackets, hoods, mittens, gloves, shoes, and coveralls; uniforms; uniform 
accessories, namely, fitted fabric covers for hats, vests, mittens, gloves, and shoes and fitted headwear covers; clothing, 
namely, shirts, pants, vests, jackets, hoods, mittens, gloves, shoes, and coveralls, uniforms, and uniform accessories, 
namely, fitted fabric covers for hats, vests, mittens, gloves, and shoes and fitted headwear covers invisible to infrared 
technology; anti-radar clothing, namely, shirts, pants, vests, jackets, hoods, mittens, gloves, shoes, and coveralls, 
uniforms and uniform accessories, namely, fitted fabric covers for hats, vests, mittens, gloves, and shoes and fitted 
headwear covers; clothing, namely, shirts, pants, vests, jackets, hoods, mittens, gloves, shoes, and coveralls, uniforms, 
and uniform accessories, namely, fitted fabric covers for hats, vests, mittens, gloves, and shoes and fitted headwear 
covers having multispectral camouflage and signature concealment technology that prevents detection from 
multispectral electro-optical sensors and infra-red sensors.
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Priority claimed from 04/08/2017; Application No. : 2017731716 ;Russian Federation 

3705218    30/08/2017
[International Registration No. : 1378094]
Limited Liability Company "NAPOLY"
ul. Tvardovskogo, 8, str. 1 RU-123458 Moskva Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Balms for medical purposes; bandages for dressings; antiseptic cotton; aseptic cotton; absorbent cotton; wadding 
for medical purposes; cotton for medical purposes; molding wax for dentists; adhesives for dentures; surgical glues; 
collagen for medical purposes; dental lacquer; adhesive plasters; liniments; ointments for pharmaceutical purposes; 
sunburn ointments; frostbite salve for pharmaceutical purposes; gauze for dressings; dental mastics; dental impression 
materials; teeth filling material; dressings, medical; surgical dressings; drugs for medical purposes; medicines for 
veterinary purposes; medicines for human purposes; medicines for dental purposes; medicated dentifrices; eyepatches 
for medical purposes; scapulars for surgical purposes; biological preparations for veterinary purposes; biological 
preparations for medical purposes; acne treatment preparations; preparations for the treatment of burns; pharmaceutical 
preparations for skin care; styptic preparations; nutraceutical preparations for therapeutic or medical purposes; 
pharmaceutical preparations for treating sunburn; chilblain preparations; mouthwashes for medical purposes; vulnerary 
sponges; biological tissue cultures for veterinary purposes; biological tissue cultures for medical purposes; transplants 
[living tissues]; surgical implants comprised of living tissues; bone cement for surgical and orthopaedic purposes; dental 
cements.

Cl.10;Dental apparatus and instruments; surgical sponges; orthopedic articles; biodegradable bone fixation and 
isolation implants; surgical implants comprised of artificial materials; artificial skin for surgical purposes; masks for use 
by medical personnel; suture materials; thread, surgical; clothing especially for operating rooms; suspensory bandages; 
orthodontic appliances; dentures; artificial jaws; stents; elastic stockings for surgical purposes; stockings for varices; 
pins for artificial teeth.
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Priority claimed from 08/12/2016; Application No. : 016145261 ;European Union 

3705229    11/05/2017
[International Registration No. : 1378842]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps, soap for babies; cosmetics, lip care preparations, not for medical purposes; salves [non-medicated], non-
medicated diaper rash cream; skin care preparations for babies (not for medical purposes), hair care preparations for 
babies (not for medical purposes), baby body care products (non-medicated -), baby bath mousse, babies' creams [non-
medicated], baby lotions, baby oils, baby powder, baby shampoo, sunscreen preparations, baby wipes; dentifrices, tooth 
care products, dentifrices for babies, tooth care products for babies; cotton wool for cosmetic purposes, cotton sticks for 
cosmetic purposes; pre-moistened cosmetic wipes.

Cl.5;Infant formula, foodstuff for babies, beverages for infants, powdered milk for babies; dietetic substances for 
babies; substitutes for mothers milk; babies' napkins (diapers), diapers of paper or cellulose; absorbent sanitary articles; 
non-prescription pharmaceuticals for babies; hygienic products for babies for medical use; powdered nutritional 
supplement drink mix; anti-inflammatory ointments, medicinal ointments, medicated nappy rash ointments; 
pharmaceutical preparations for wounds; breast-nursing pads.

Cl.8;Cutlery for use by babies; nail scissors.

Cl.9;Baby alarms; baby monitors, baby scales; graduated measuring batten.

Cl.10;Dummies for babies, dummies for toddlers, dummy bands, pacifier clips; feeding bottle; feeding bottle teats; 
covers for baby feeding bottles; teething rings; teething rattles for babies, incontinence sheets for use with babies; 
bottles or pouches for storing breast milk; breast pumps; finger guards for mouth care purposes; nasal aspirators; ear 
picks.

Cl.11;Baby bottle warmers, baby food warmers, sterilisers for babies' feeding bottles; heating cushions for babies; 
radiant heaters, heat radiators for heating ambient air; toilet seats for babies and children.

Cl.12;Safety seats for babies for use in vehicles, bicycle safety seats for babies, vehicle safety harness for carry cots; 
wheeled transporters for babies; parts and fittings for baby carriages, pushchair hoods, stroller covers, covering for 
pushchairs.

Cl.16;Bibs of paper; photographic albums, baby books; paper towels; adhesive wall decorations of paper; wall 
decorations of paper (paper decorations); craft sets consisting of modelling clay for foot and hand imprints.

Cl.18;Slings for carrying babies, pouch baby carriers, slings for carrying infants, baby carriers [slings or harnesses]; 
backpacks.

Cl.20;Children's and babies' furniture; moses baskets (cradles); moses baskets; beds, transportable beds; mattresses; 
seats adapted for babies; high chairs for babies; baby gates; bath seats; safety gates for babies and children (not of 
metal); cradles, babies' bouncing chairs; infant walkers; baby changing platforms, changing mats, cushion pads as parts 
of changing tables; cushions, crawling rollers for babies (cushions), baby head support cushions; portable baby bath 
seats for use in bath tubs; chests, toy boxes and toy chests, containers for storage purposes (other than for household or 
kitchen purposes); wall decorations made of wood; wall decorations of plastic; carry cots.

Cl.21;Baby bath tubs; stands for babies' baths; feeding bottle brushes; heaters for feeding bottles, non-electric; potty; 
training cups for babies and children; tableware, other than knives, forks and spoons, for babies and children; cups for 
babies and children; brushes, brush goods, bottle brushes, toothbrushes, hairbrushes; combs; sponges; buckets, diaper 
pails; serving scoops [household or kitchen utensil]; chamber pots.

Cl.24;Bed linen; blankets for babies, blankets made of cotton, woolen blankets; gauze cloths; towels of textile, 
children's towels, bath towels, bath towels for children; bath mitts; diaper changing cloths for babies; insect protection 
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nets, insect protection nets for pushchairs; wall decorations of textile; slings for carrying babies and infants; sleeping 
sacks, sleeping bags for infants.

Cl.25;Clothing, footwear, headgear; caps [headwear], bonnets, head scarves; baby clothes, children's wear, sleepwear 
for babies (clothing), scarves, neck scarfs [mufflers], gloves [clothing]; layettes (clothing); bibs, not of paper, plastic baby 
bibs, cloth baby bibs; wraps (clothing); screens for protecting the eyes against shampoo.

Cl.26;Decorative articles for the hair.

Cl.28;Games, toys, playing cards; gymnastic and sporting articles (included in class 28); playthings for babies; 
children's playthings; stuffed toys; gymnastic and sporting articles for babies; gymnastic and sporting articles for 
children; Christmas stockings used for creating advent calendars.

Cl.29;Processed fruits, fruit pulp, fruit purees, fruit mash, fruit bars, fruit chips, dried fruit, fruit-based snack food; 
processed vegetables, vegetable puree, vegetable pastes, vegetable chips, vegetables, dried, vegetable-based snack 
foods; snack foods based on legumes; prepared meals consisting primarily of vegetables, meat, chicken, milk products 
and/or fruit; milk, beverages based on milk and milk products; milk products.

Cl.30;Tea, tea beverages; bakery goods, cookies, crackers, rusks; cereal preparations, preparations made from cereals, 
cereal-based snack food, chips [cereal products], grain porridge, millet porridge, semolina pudding, spelt porridge, cereal 
based food bars, ready-to-eat cereal-based snack food, cereal based foodstuffs for human consumption; rice puddings; 
rice-based snack food, rice cake snacks; snack foods prepared from maize, snack food products made from maize flour; 
ready-made dishes containing pasta; rice-based prepared meals; pasta, noodles; gruel, with a milk base, for food.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; waters; fruit beverages and fruit juices, fruit juice 
spritzers; syrups and other preparations for making beverages.
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Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 28/09/2016; Application No. : 302016000097310 ;Italy 

3705255    28/03/2017
[International Registration No. : 1378157]
REDAELLI TECNA S.P.A.
Piazzale Libia, 2 I-20135 Milano Italy

Proposed to be Used
IR DIVISION
Cl.6;Non-electrical cables and wires of common metal, ring-shaped fittings and components of metal to be used for the 
hooking, installation and control of cables and wire ropes.

Cl.37;Construction, installation, repair and maintenance of civil engineering structures.

Cl.42;Scientific and technological services and research and design services in particular related to building, civil and 
nautical field; technical support, technical control and technical testing services; industrial and graphic art design; 
services relating to design consultancy, supply and installation of civil engineering structures; technical consultancy in 
the field of civil engineering construction; technological analysis services; industrial research and development.
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Priority claimed from 03/11/2016; Application No. : 30 2016 109 956 ;Germany 

3705257    28/04/2017
[International Registration No. : 1378160]
European Organisation for the Exploitation of Meteorological Satellites
Eumetsat-Allee 1 64295 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, life-saving 
and teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; 
magnetic data carriers; phonograph records; cash registers; calculating machines, data processing equipment and 
computers; weather balloons; scientific apparatus and instruments for use in meteorology and climatology, included in 
this class; satellites; satellite computers; satellite receivers; satellite equipment; satellite transmitters and satellite 
receivers; satellite antennas; satellite communications equipment; satellite navigation equipment; ground stations for 
satellite communications; target surveillance apparatus [satellite]; satellites for scientific purposes; satellite for signal 
transmission; software for the analysis of satellite imagery; software for satellite navigation systems; recorded computer 
programs; computer programs [downloadable]; computer software [stored programs]; computer operating programs 
[saved]; computer peripherals; magnetic data carriers; data processing equipment; distance measuring apparatus; 
apparatus for recording distances; electronic publications [downloadable]; transmitters of electronic signals; transmitting 
sets [telecommunications]; electronic apparatus; electronic equipment; electronic components, computers; data 
processing equipment; software; electronic devices for storing data and user terminals for meteorological, environmental 
and climatology information and data processing; detectors; remote control devices; electrical and electronic equipment 
and installations composed thereof for the remote control of industrial operations; electrodynamic apparatus for the 
remote control of equipment; interfaces [interface devices for computers]; echo sounders; monitoring apparatus 
[electric]; nautical apparatus and instruments; optical apparatus and instruments; speed indicators; surveying apparatus 
and instruments; high-frequency apparatus; mathematical instruments; cosmographic instruments; precision measuring 
instruments; measuring apparatus; measuring instruments; counters; computer software for encryption; image 
recognition software.

Cl.16;Paper; printed matter; bookbinding material; photographs; stationery; instructional and teaching materials 
[except apparatus]; brochures; booklets; forms [forms], newsletters; printed magazines; newspapers; printed reports; 
prospectuses; drawings; graphic representations; atlases; books; geographical maps; globes [terrestrial globes]; cards; 
schedules [print]; albums; almanacs; calendars; arithmetic table; diagrams; printed advertising boards of paper or 
cardboard; document files [stationery].

Cl.35;Business management; business administration; office functions; business organization services; business 
management and organization consultancy; assistance with regard to business organization; computerized file 
management; systemization of data in a central file; maintenance of meteorological, environmental and climatology 
information and data; data processing [office work]; automated compilation and systemization of information into 
computer databases; compilation of statistical data; compilation and systematization of data in computer databases; 
office work in the field of electronic data processing; data search in computer files [for others]; updating and maintenance 
of data in computer databases; collection, systemization, compilation of meterological, environmental and climatological 
data stored in computer databases; compilation of mathematical data.

Cl.38;Telecommunications; satellite transmission; satellite broadcasting; satellite telecommunications services; 
satellite transmission services; rental of satellite transmission capacity; operation of telecommunications satellites; 
transmission of images via satellite; transmission of information via satellite; retransfer of images via satellite; sound and 
picture transmission via satellite; telecommunications services for the operation of satellite-to-earthreceiving antennas; 
transmission of data, sound and images via satellite; telecommunication services for the operation of the earth-satellite-
television channels; satellite broadcasting of sound, images, signals and data; satellite transmission of data through a 
global online computer network; telecommunications by computer terminals, via telematics, satellites, radio, telegraphy, 
telephones; computer aided transmission of messages and images; communications by and / or between computers and 
computer terminals; information about telecommunication; data transmission, data transfer and providing online-
information, in particular with regard to meteorology, environment, climate and meteorological, environmental and 
climatological information and data; satellite-based and terrestrial data services; data transmission in real time and data 
transmission in near-real time; transmission of encrypted messages; electronic transmission of encrypted data; multicast 
or point-to-point transmission services; sending data; data transfer; data communication services by means of e-mail; 
streaming of data; data transfer by telecommunications; transmitting data signals; computerized data transmission; 
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telecommunications services for providing online access to data; advisory services relating to data transmission; 
computerised transmission of messages, information and images; encrypted electronic transmission and sending of 
data; provision and rental of access time to databases; electronic exchange of data from databases which are accessible 
via telecommunication networks; providing access to data or documents stored electronically in central files for remote 
access.

Cl.39;Physical storage of electronically stored data and documents; location of live animals for conducting 
environmental consulting services.

Cl.40;Processing of aerial and satellite images; photographic image processing.

Cl.41;Education; training; entertainment services; sporting and cultural activities; organization of competitions; 
conducting seminars; organization of seminars for educational purposes; organization of seminars for training purposes; 
organization of shows for educational purposes; organization of seminars and conferences; organization of competitions 
and award ceremonies; organization of conventions and conferences; arranging, conducting and organizing workshops 
[training]; arranging, conducting and organizing congresses; arranging, conducting and organizing symposia; arranging, 
conducting and organizing conferences; arranging, conducting and organizing seminars; the above-mentioned services 
in particular with regard to meteorology, environment, climate and meteorological, environmental and climatological 
information and data.

Cl.42;Scientific and technological services and research and design related thereto; industrial analysis and research 
services; design and development of computer hardware and software; research on meteorology, environment and 
climate; provision of meteorological information, namely prognosis regarding meteorology, environment and climate; 
information relating to meteorology, environment and climate; information services relating to meteorology, environment 
and climate; provision of information relating to meteorology, environment and climate; provision of meteorological 
information in the nautical field; computer programming; analyses regarding the installation of computer systems; 
advisory services relating to environmental and climate protection; consulting services relating to research in the field of 
environment protection; geological prospecting; research relating to geology, environment and climatology; conducting 
scientific studies relating to geology, environment and climatology; land surveying; urban planning; providing 
meteorological information; development and research services regarding new products for others; technical research; 
technical project studies; quality control; services relating to the data encryption and decryption; conversion of document
data between computer formats; encryption of digital images; it consulting.
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Priority claimed from 28/03/2017; Application No. : 016520207 ;European Union 

3705260    28/09/2017
[International Registration No. : 1378119]
SOFTBANK ROBOTICS EUROPE
43 Rue du Colonel Pierre Avia F-75015 Paris France

Proposed to be Used
IR DIVISION
Cl.7;Robots, industrial robots, robots [machines], domestic robots, assistance robot.

Cl.9;Scientific, optical, signalling and teaching apparatus and instruments; computers, mobile computers, 
communications computers; computer terminals; data processing apparatus and computers; computer interface 
apparatus; peripherals adapted for use with computers; calculators; data processing equipment; pattern recognition 
systems consisting of computer chips, hardware and software; computer programs for connection to remote computers 
and computer networks; computer programs for searching remotely for content on computers and computer networks, 
computer programs for remote connection to computers and computer networks; software for synchronizing data 
between portable or pocket computers and host computers; electric batteries; control apparatus; memory cards; 
humanoid robots with artificial intelligence; humanoid robots for studies and humanoid robots for engineering; laboratory 
robots.

Cl.14;Jewellery; articles of jewellery, clocks namely watches, wristwatches and digital alarm clocks; fancy keyrings.

Cl.16;Printed matter; bookbinding material; photographs; stationery; artists' materials; paint brushes; typewriters and 
office requisites except furniture; printing blocks; paper; paperboard; boxes of cardboard or paper; posters; scrapbooks; 
cards; books; newspapers; prospectuses; booklets; calendars; writing instruments; engravings or lithographic works of 
art; paintings namely pictures framed or unframed; aquarelles; drawings; paper stationery; table linen of paper; bags of 
paper or of plastics, for packaging.

Cl.18;Luggage, bags, wallets, purses, umbrellas, parasols.
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Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes except paint brushes; unworked or 
semi-worked glass, except building glass; glassware, porcelain and earthenware not included in other classes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games; toys, electronic toys, electronic action games, electronic learning games; toy figurines; dolls; rubber 
character toys; plastic character toys.

Cl.35;Advertising; business management; business administration; arranging subscriptions to telecommunications 
services for others; presentation of goods on communication media, for retail purposes; business management and 
organization consultancy; computerised file management; on-line advertising on a computer network; rental of 
advertising time on communication media; publication of publicity texts; rental of advertising space; dissemination of 
advertising matter.

Cl.41;Teaching, education, practical training and entertainment services; organization of competitions for educating or 
entertaining purposes; social club services, namely arranging, organizing and hosting social events, get-together, and 
parties for club members; arranging and conducting of workshops (education), congresses, lessons; organization of 
exhibitions for cultural or educational purposes; arranging and conducting of seminars; distance learning instruction; 
providing recreation facilities; games equipment rental; organization of lotteries; organization of sports competitions; 
electronic publication of books and periodicals online.
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Priority claimed from 12/01/2017; Application No. : 30 2017 100 265 ;Germany 

3705272    19/05/2017
[International Registration No. : 1378852]
Pfeiffer Vacuum GmbH
Berliner Strasse 43 35614 Asslar Germany

Proposed to be Used
IR DIVISION
Cl.6;Flanges of metal [collars]; universally applicable vacuum-tight, mechanical feedthroughs made of metal, 
specifically fluid feedthroughs, pipe feedthroughs, rotary feedthroughs, rotary/linear motion feedthroughs, linear motion 
feedthroughs.

Cl.7;Vacuum pumps and vacuum pump stations consisting of vacuum pumps; vacuum pumps [machines] and vacuum 
pump stations composed thereof; drives and shaft bearings for vacuum pumps; parts of vacuum pumps and vacuum 
pump stations, specifically oil separators, condensate separators, dust separators, filters, vapour condensers, flanges 
with incorporated coolers and control apparatus that are specially adapted and cannot be used independently; valves 
[parts of machines]; vacuum installations substantially consisting of vacuum pumps and adapted accessories for vacuum 
pumps that cannot be used independently, specifically oil separators, condensate separators, dust separators, filters, 
vapour condensers, flanges, valves, vacuum chambers and process-related fixtures [as parts of these installations] with 
incorporated coolers, control apparatus, measuring apparatus and connecting cables; parts of vacuum installations 
[machines] in particular current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs being specially adapted and cannot be used 
independently; parts of vacuum pumps and vacuum pump stations specially adapted and cannot be used independently, 
included in this class; automatic valves for gas intake as parts of machines.

Cl.9;Measuring, regulating and control apparatus for vacuum pumps and vacuum pump stations [not parts of 
machines]; vacuum apparatus for laboratory use; automatic vacuum control apparatus; measuring apparatus; testing 
apparatus; leak detectors; residual gas analysers; measuring, regulating and control apparatus for gas intake; vacuum-
tight, mechanical and electrical feedthroughs as parts of measuring, regulating and control apparatus, in particular 
current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary feedthroughs, 
rotary/linear motion feedthroughs, linear motion feedthroughs, being specially adapted and cannot be used 
independently; electrical feedthroughs made of metal, specifically current feedthroughs, thermocouple feedthroughs; 
parts of control apparatus for vacuum pumps and vacuum pump stations, being specially adapted and cannot be used 
independently.
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Priority claimed from 10/10/2016; Application No. : 30 2016 028 649 ;Germany 

3705362    05/04/2017
[International Registration No. : 1378839]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; amino 
acids, peptides and proteins for industrial purposes; chemical substances, chemical materials and chemical preparations;
filtering media of chemical and non-chemical substances included in the class; chemical preparations and materials for 
film, photography and printing; salts for industrial purposes; starches for use in manufacturing and industry; detergents 
for use in manufacture and industry; putties and fillers and pastes for use in industry; unprocessed artificial resins, 
unprocessed plastics, unprocessed and synthetic resins; fertilisers, and chemicals for use in agriculture, horticulture and 
forestry; fire extinguishing compositions; tempering and soldering preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Pharmaceutical and veterinary preparations; medical and veterinary preparations and articles; chemical 
preparations for medical, pharmaceutical and veterinary purposes; amino acids, peptides and proteins for medical and 
veterinary purposes; steroids; biological preparations for medical and veterinary purposes; ferments for pharmaceutical 
purposes; yeast or starch for dietetic or pharmaceutical purposes; enzymes and enzyme preparations for medical and 
veterinary purposes; bacteriological preparations for medical and veterinary purposes; cultures of microorganisms for 
medical and veterinary use; nutritive substances for microorganisms; bouillons for bacteriological cultures; sanitary 
preparations for medical purposes; sanitary preparations and articles; dietetic food and preparations adapted for medical 
or veterinary use; dietetic foods and dietary substances for medical purposes; nutritional supplements for humans; 
dietary supplements for animals; fodder additives for medical purposes; fodder additives for medical purposes in form of 
amino acids, peptides and proteins and mixtures thereof; dietetic preparations and nutritional supplements; preparations 
for destroying vermin; pest control preparations and articles; fungicides, herbicides.

Cl.31;Agricultural, horticultural and forestry products; live animals; foodstuffs and fodder for animals; bedding and 
litter for animals, animal feed preparations containing fatty acids; nutrients [foodstuffs] for fish and aquacultures; yeast 
for animal consumption.
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Priority claimed from 14/04/2017; Application No. : 302017000037148 ;Italy 

3705371    25/07/2017
[International Registration No. : 1378188]
MATTEO FACCIOLI
Via Franklin Vivenza, 2 I-37069 VILLAFRANCA DI VERONA (VR) Italy

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, including imitation jewellery, for example, paste jewellery; cuff links, tie pins, tie clips; key rings, key 
chains and charms therefor; jewellery charms; jewellery boxes; component parts for jewellery, clocks and watches, for 
example, clasps and beads for jewellery, movements for clocks and watches, clock hands, watch springs, watch crystals.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 29/03/2017; Application No. : Ž-0450/2017 ;Russia 

3705381    19/04/2017
[International Registration No. : 1379017]
„LOG IT" d.o.o.
Bulevar Milutina Milankovica 25b 11070 Beograd Serbia

Proposed to be Used
IR DIVISION
Cl.9;Protection devices for personal use against accidents; clothing for protection against accidents, irradiation and 
fire; electric accumulators for vehicles; electric accumulators for vehicles; hydrometers; whistle alarms; acoustic [sound] 
alarms; alarms included in this class; aerometers; enlarging apparatus [photography]; electro-dynamic apparatus for the 
remote control of railway points; air analysis apparatus; alarms (instruments); alcohol meters; food analysis apparatus; 
electric igniting apparatus for igniting at a distance; altimeters; anemometers; fire extinguishers; antennas; anti-
interference devices [electricity]; apertometers [optics]; surveying instruments; surveying chains; lenses for 
astrophotography; rods for water diviners; barometers; close-up lenses; cinematographic cameras; darkrooms 
[photography]; editing devices for cinematographic films; electric installations for the remote control of industrial 
operations; eyepieces; rules [measuring instruments]; metronomes; electric monitoring apparatus; objectives [lenses] 
[optics]; cosmographic instruments; shutter releases [photography]; distance measuring apparatus; dictating machines; 
diffraction apparatus [microscopy]; loudspeakers; distance recording apparatus; distance recording apparatus; range 
finders (telemeters); measures; measuring devices; dynamometers; water level indicators; projection screens; screens 
[photography]; electric measuring apparatus; electric relays; transmitters of electronic signals; transmitters 
[telecommunication]; ergometers; high-frequency apparatus; frequency meters; surveying apparatus and instruments; 
receivers [audio, video]; heliographic apparatus; holograms; slope indicators; quantity indicators; vacuum gauges; data 
processing apparatus; intercommunication apparatus; optical lenses; sounding lines; instruments containing eyepieces; 
optical goods; pressure gages; mathematical instruments; computer memory devices; speed measuring apparatus 
[photography]; precision measuring apparatus; measuring instruments; meteorological instruments; rules [measuring 
instruments]; micrometer screws for optical instruments; mirrors [optics]; nautical apparatus and instruments; 
observation instruments; octants; ohmmeters; wavemeters; optical apparatus and instruments; optical glass; computers; 
recorded computer programs; oscillographs; ozonizers [ozonators]; micrometers; automatic steering devices for 
vehicles; radiotelephony sets; radar apparatus; radiological apparatus for industrial use; telephones; electro-dynamic 
apparatus for the remote control of signals; simulators for the steering and control of vehicles; sounding apparatus and 
machines; sounding leads; spectrograph apparatus; spherometers; stereoscopes; stereoscopic apparatus; 
sulphitometers; teleprinters; tachometers; televisions; remote control apparatus; telephone transmitters; binoculars; 
telescopes; temperature indicators; time recording apparatus; theodolites; totalizators; revolution counters; 
viscosimeters; electric installations for theft prevention; chemistry apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; compact disks [audio-video]; optical compact 
disks; recorded computer operating system programs; computer peripheral devices; software [recorded programs]; 
optical condensers; interfaces [for computers]; magnetic data media; microprocessors; modems; monitors [computer 
hardware]; mouse [computer peripheral]; optical readers; optical data media; optical disks; printers for use with 
computers; processors [central processing units]; readers [data processing equipment]; diagnostic apparatus not for 
medical use; disk drives [for computers]; flashlights [photography]; integrated circuit cards [smart cards]; notebook 
computers; electronic display panels; pocket calculators; sprinkler systems for fire protection; video telephones; 
downloadable electronic publications; navigation apparatus for vehicles [on-board computers]; cordless telephones; 
mouse pads; coaxial cables; fiber-optic cables; marine depth finders; game software; satellite navigation apparatus; 
walkie-talkies; wind socks for indicating wind direction; DNA chips; DVD players; hands-free kits for telephones; 
magnetic identification bracelets; downloadable ringtones for mobile telephones; downloadable music files; printed 
circuit boards; USB flash drives; global positioning system gps apparatus; portable media players; light-emitting diodes 
[LED]; triodes; step-up transformers; portable computers; bags designed for laptop computers; sleeves for laptops; 
digital photo frames; downloadable computer software applications; electronic book readers; smartphones; empty toner 
cartridges for printers and photocopiers; audio and video devices for monitoring babies; video devices for monitoring 
babies; photographic lens hoods; electronic tablets; encoded key cards; 3D spectacles; electrical adapters; computer 
hardware; solar panels for electricity generation; mobile telephones; connected bracelets [measuring instruments]; hard 
covers for smartphones; cases for smartphones; poles for self photos [selfie sticks]; calorimeters; flow meters; electronic 
training collars for animals; smartwatches; surveying compass needles; safety tokens [encryption devices]; infrared 
detectors; hard cases for personal digital assistants [PDAs]; electronic access-control systems for interlocked doors; 
thermal imaging cameras; covers for tablet computers; black boxes [data recorders]; digital weather stations; charging 
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stations for electric vehicles; interactive display touch-screen terminals; thermo-hygrometers; biochips; protective films 
designed for smartphones; virtual reality helmets; interactive electronic whiteboards; humanoid robots with artificial 
intelligence; electronic key tags as remote controls, electronic downloadable sheet music.

Cl.42;Chemical analysis; analysis for oil-field exploitation; architectural services; bacteriological research services; 
chemistry services; chemical research; technical research; oil-well testing; industrial design; packaging design services; 
testing of materials; geological surveys; oil-field surveys; engineering; land surveying; computer rental; programming for 
computers; oil prospecting; physics research; mechanical research; geological prospecting; geological research 
services; calibration [measuring]; software development [design]; updating of software; services provided by consultants 
relating to computer hardware design and development; graphic arts design services; quality control; rental of computer 
software; research and development of new products for others; underwater exploration; recovery of computer data; 
maintenance of computer software; computer system analysis; biological research services; urban planning; surveying 
[engineering work]; computer system design; duplication of computer programs; conversion of data or documents from 
physical to electronic media; creation and maintenance of web sites for others; hosting of computer sites [Web sites]; 
software installation; cloud seeding; conversion of computer programs and data, other than physical conversion; 
software consultancy; rental of web servers; computer virus protection services; environmental protection-related 
research; provision of Internet search engines; scientific information and advice on carbon offsetting; quality evaluation 
of standing timber; quality evaluation of wool; monitoring of computer systems by remote access; water analysis; 
scientific laboratory services; energy auditing; website design consultancy; software as a service [SaaS]; information 
technology (IT) consultancy; hosting of servers; off-site data backup; electronic data storage; information relating to 
information technology and programming by means of websites; mapping services [geography]; cloud computing; 
outsourced services relating to information technology; technological consultancy services; information technology 
consultancy services; telecommunication technology consultancy services; weather forecasting services; computer 
security consultancy; monitoring of computer systems for fault detection; creation and design of information directories 
based on websites for others [information technology services]; services provided by consultants relating to Internet 
security; services provided by consultants relating to data security; data encryption services; monitoring of computer 
systems for the detection of unauthorized access or data protection breaches; electronic monitoring of personal 
identification information for the detection of identity theft via the Internet; electronic monitoring of credit card 
transactions for the detection of fraud via the Internet.
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Priority claimed from 09/05/2017; Application No. : 016688103 ;European Union 

3705382    23/05/2017
[International Registration No. : 1378855]
Dr. Ralf Hinkel Holding GmbH
Luxemburger Straße 6 67657 Kaiserslautern Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, in particular alarms, acoustic alarms, aerials, 
barometers, locks, electric, remote control apparatus, fire alarms, gasometers (measuring instruments), hygrometers, 
bells (warning devices), solenoid valves (electromagnetic switches), manometers, signal bells, sirens, buzzers, 
thermostats, sound locating instruments; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, in particular 
transponders, electric door bells, electric monitoring apparatus, anemometers, automatic time switches; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, in particular light 
regulators (dimmers), electric, electric adapters, telerupters, switches, switches (circuit breakers), electric apparatus for 
commutation, sockets, monitoring apparatus, electric; apparatus for recording, transmission or reproduction of sound or 
images, in particular electronic billboards, loudspeakers, sound transmitting apparatus, video screens, video cameras; 
cds, dvds and other digital recording media, in particular downloadable electronic publications; data processing 
hardware, computers, namely computers, computer peripherals, monitors (computer hardware), memory devices for data 
processing equipment, data processing equipment; computer software, in particular recorded computer programs, 
recorded computer software, computer operating programs, recorded, computer programs [downloadable software], 
interfaces for computers, monitors [computer programs], computer software applications, downloadable; fire-
extinguishing apparatus, in particular sprinkler systems for fire protection; apparatus, instruments and cables for 
electricity, in particular apparatus and instruments for regulating electricity, apparatus and instruments for switching 
energy, apparatus for distributing electric energy, fittings for use with electric control apparatus for operating equipment, 
illumination regulators, touch-sensitive electronic screens, touch-sensitive control panels, light dimmers (regulators), 
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electric, pressure switches; apparatus, instruments and cables for electricity, in particular pressure-to-current converters, 
electric adapters, electric junction boxes, electric connector plugs, electric control panels, electric rotary switches, 
electric pressure switches, electric lighting switches, electric mains monitoring equipment, electric or electronic control 
modules, electric switching apparatus, electric switches, electric outlets, power sockets; apparatus, instruments and 
cables for electricity, in particular electric circuit closers, electric circuit breakers (switches), electric valves (thermionic), 
electric connectors, electric time switches, electronic touch-sensitive switches, electric switch assemblies, electric and 
electronic components, electromagnetic switches, electronic touch-sensitive switches, telerupters, humidity switches, 
housings for electric apparatus; apparatus, instruments and cables for electricity, in particular housings for electric 
switches, apparatus for regulating current, instrument panels (electric), toggle switches, light dimmers, lighting switches, 
magnetic switches, solenoid valves (electromagnetic switches), power packs (transformers), network switches, reed relay 
switches, busbars, switches (circuit breakers), electric apparatus for commutation, control panels (electric), sensor 
switches, voltage regulators, sockets; apparatus, instruments and cables for electricity, in particular tactile electronic 
screens, electric tactile switches, temperature control apparatus (electronic switches) for machines, temperature 
regulating switches (electric switches), temperature switches, electric touchpads, monitoring apparatus, electric, time 
switches; recorded content, in particular recorded media, instruction manuals in electronic format, computer 
documentation in electronic form, electronic publications, downloadable, computer software, software, application 
software, computer software downloaded from the internet, firmware, recorded computer programs, recorded computer 
software, computer operating systems, computer programs for connecting remotely to computers or computer networks, 
computer programmes for use in telecommunications; recorded data, in particular downloadable computer programs, 
stored computer programs, computer programs relating to local area networks, computer programs for activating access 
or entry controls, computer programs for network management, computer interface software, computer software for 
wireless transmission of content, computer software for data transmission between computers over a local area network; 
recorded data, in particular computer software for communication between microcomputers, computer software for 
remotely monitoring measuring equipment, computer software for controlling the functioning of audio and video 
equipment, computer software for encryption, computer software used for taking remote readings on measuring 
equipment, computer software for timing control; recorded data, in particular data communication software, digital 
telephone systems and software, firmware, firmware for computer peripheral devices, interfaces for computers, 
communication software, monitors (computer programs), process control software, interface software, downloadable 
software applications for computers, data processing software, software for controlling systems for air conditioning, 
accessing and securing spaces, driver software; information technology and audiovisual equipment, in particular audio, 
visual and photographic equipment, level indicators, television receivers and film and video equipment, audio receiving 
equipment, audio equipment, audiovisual equipment, videophones, touch panels, electric cables for transmitting sound or
images, electronic billboards, electronic visual display equipment, image and audio receiving equipment; information 
technology and audiovisual equipment, in particular radio receivers, hi-fi equipment, cameras, loudspeakers, LCD 
screens, led displays, MP3 players, multifunctional remote controls, sensors for roller shutters, apparatus for recording 
sound or images, sound reproduction apparatus, surveillance cameras, video screens, video cameras, webcams, image 
reproduction apparatus, data recording apparatus, signal receivers, recording apparatus, apparatus for storing data; 
information technology and audiovisual devices, in particular data storage devices, recorded compact discs, CD-ROMs, 
computer data media with software stored thereon, electric or electronic data storage devices, data storage media, digital 
recording media, DVDs, electronic memories, flash memory cards, cards holding electronically recorded data, magnetic 
data carriers, machine-readable data carriers, optical data carriers, USB flash drives; information technology and 
audiovisual equipment, in particular data processing equipment and apparatus and accessories (electric and mechanical), 
adapters for computer networks, peripheral devices adapted for computers, screens, computers and computer hardware, 
computer components and parts, computer peripheral devices, computer interface equipment, computer interface cards, 
data processing equipment, data processing systems, electronic control systems; information technology and 
audiovisual apparatus, in particular expansion cards for computers, monitors (computer hardware), microcomputers, 
PCs, PC cards, calculators, computer memory devices, control devices for computers, portable computers, central 
processing units (processors), central processing units for processing information, data, sound or images, 
communications equipment; information technology and audiovisual equipment, in particular aerials and aerial 
installations being communications apparatus, aerials, image transmitting apparatus, bridges (network components), 
computer hardware for telecommunications, computer network and data communications equipment and apparatus, 
computer network routers, data communications apparatus, data transmission apparatus, wired communications 
apparatus, wireless computer peripheral devices; information technology and audiovisual equipment, in particular 
wireless communications apparatus, wireless routers, wireless transmitters and receivers, electric communications 
apparatus, electronic apparatus for transmitting audio signals, electronic communications installations, ethernet 
adapters, ethernet transceivers, ethernet switches, radio communication apparatus, radio pagers, radio transmitting and 
receiving apparatus, apparatus for transmitting images, hardware for computer networks, local networks (LANs), 
communication hubs; information technology and audiovisual equipment, in particular communications networks, 
communication interface units, LAN hardware, mobile communications terminals, power supply control apparatus, 
network cards, point-to-point communications equipment, repeaters, network routers, transmitting and receiving 
apparatus, signal transmission apparatus, signal processing apparatus, switches for computer networks, telephone 
terminals, telecommunications apparatus, sound transmitting apparatus, transponders; information technology and 
audiovisual equipment, in particular video transmitting apparatus, guided wave intercoms, intercom equipment, WLAN 
equipment, signal cables for IT and for audiovisuals and telecommunications; measuring, detecting and monitoring 
instruments, devices and regulators, in particular digital indicators, checking apparatus and instruments, measuring, 
counting, aligning and calibrating instruments, acoustic measuring equipment, apparatus for measuring humidity, 
barometers, light meters, data loggers and data recorders, electric measuring devices, electronic sensors, electronic 
measuring devices, electronic rain gauges, remote-controlled telemetry devices, moisture measuring apparatus; 
measuring, detecting and monitoring instruments, devices and regulators, in particular remotely readable fluid level 
indicators, liquid level indicators, gasometers (measuring instruments), housings for measuring equipment, hygrometers, 
instruments for measuring physical data, sound measuring equipment, photometers, manometers, measuring apparatus 
and instruments, gradient indicators, equipment for measuring rainfall, equipment for measuring sound levels, 
instruments and apparatus for measuring current; measuring, detecting and monitoring instruments, devices and 
regulators, in particular instruments and apparatus for measuring temperatures, temperature measuring equipment for 
household purposes, temperature sensors, universal time switches, instruments and apparatus for measuring time (other 
than clocks and watches), time switches for automatic equipment, water meters, anemometers, wind measuring 
equipment, wind measuring instruments; measuring, detecting and monitoring instruments, devices and regulators, in 
particular sensors and detectors, proximity detectors, motion detectors, motion sensors, fire detectors, fire alarms, fire 
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sensors, combustion gas detectors, ultrasonic wave burglar alarms, electric smoke sensors, electric smoke alarms, 
electric sensors, electric current sensors, electro-optical sensors, electronic pressure sensors, electronic solar radiation 
measurement sensors; measuring, detecting and monitoring instruments, devices and regulators, in particular vibration 
detectors, moisture sensors, fire alarm installations, flame sensors, liquid level sensors, filling level detectors, filling level 
sensors, gas sensors, gas detectors, infrared sensors, carbon monoxide detectors, laser detectors, leakage detectors, 
light sensors, air temperature sensors, magnetic sensors, measuring sensors, proximity sensors, optical sensors; 
measuring, detecting and monitoring instruments, devices and regulators, in particular piezoelectric sensors, 
photoelectric sensors, radar detectors, pollutant sensors, sound measuring equipment, system control sensors, sensors 
for controlling motors and engines, sound locating instruments, ultrasound sensors, heat sensors (thermostats), thermal 
sensors, water level detectors; measuring, detecting and monitoring instruments, devices and regulators, in particular 
control apparatus (regulators), automatic control apparatus, light regulating apparatus, electric remote control apparatus, 
electric regulating valves, electric control installations, electric control apparatus, electric time switches, electric valve 
controllers, electronic remote control apparatus, electronic regulators, electronic controllers, electric thermostats; 
measuring, detecting and monitoring instruments, devices and regulators, in particular energy regulating apparatus, 
remote controls, remote control apparatus, radio control apparatus, temperature regulating and temperature monitoring 
instruments, solenoid valves, mechanical room thermostats, programmable control apparatus, room thermostats, remote 
control, electric or electronic control apparatus, temperature control apparatus (thermostats) for machines; measuring, 
detecting and monitoring instruments, devices and regulators, in particular temperature regulating apparatus, heat 
regulators (thermostats), thermostats, thermostat regulators, monitoring instruments and apparatus, electric security 
surveillance apparatus, electric monitoring apparatus, remote monitoring apparatus, temperature monitoring apparatus 
for household purposes, temperature monitoring apparatus (valves) for central heating radiators; weather information 
apparatus; safety, security, protective and signalling apparatus and equipment, in particular alarm and warning 
equipment, alarms, acoustic (sound) alarms, alarms for detecting flammable gases, alarm systems, security monitoring 
apparatus, burglar alarm installations, intruder alarms (except for vehicles), electric fire alarms, electric smoke alarm 
installations, fire alarms, gas alarms, gas leakage alarm systems, smoke alarms, security cameras, security alarm 
installations, water leakage detectors; safety, security, protective and signalling devices and equipment, in particular fire 
protection apparatus, electronic baby monitors, fire-extinguishing apparatus, smoke detectors, security apparatus for 
processing audio signals, security control devices, signalling installations, signalling apparatus, electric signalling 
apparatus, electric buzzers, electric door bells, electronic alarm bells, electronic buzzers; safety, security, protective and 
signalling devices and equipment, in particular audible safety signals, other than for vehicles, bells (warning devices), 
distress signal transmitters, transmitters for transmitting distress signals, signal bells, signal lights, sirens, electric door 
bells, buzzers, signalling apparatus and instruments, sprinkler systems for fire protection; security, safety, protective and 
signalling equipment and apparatus, in particular entry and access control equipment, automatic access security 
equipment, automatic access control systems, automatic access control equipment, digital door locks, electric access 
control equipment, electric locks, electric access control installations, electronic door locks, radio-operated door lock 
controllers; safety, security, protective and signalling devices and equipment, in particular remote control entry devices, 
radio frequency-controlled locks, encoded or magnetic access control cards, encoded keys; electric cables and wires; 
house control equipment; heating control equipment; light control equipment; jalousie control equipment; roller blind 
control equipment; awning control equipment; electrical control equipment; electric and electronic apparatus and 
instruments for controlling and regulating heating, ventilating, air conditioning and refrigerating installations; electric and 
electronic apparatus and instruments for controlling and regulating lighting, roller blind, jalousie and awning installations 
for buildings; wired and wireless remote control apparatus for the aforesaid kinds of control and regulating apparatus; 
computer software for heating, ventilating, air conditioning and refrigerating installations; computer software for lighting, 
roller blind, jalousie and awning installations for buildings; radio switches; radio-controlled sockets; handheld radio 
transmitters; weather stations, in particular radio weather stations; combined sensors for detecting wind speed, wind 
direction, rainfall, impending rain, sunshine duration, temperature and/or humidity; parts and accessories for all the 
aforesaid goods, included in this class.

Cl.42;Scientific and technological services and research and design relating thereto, in particular cloud computing, IT 
services namely IT consultancy, cloud computing, design and development of networks, application service provider 
services, design services relating to the development of computerised information processing systems; IT consultancy 
and information, programming of electronic control systems, technical consultancy in the field of information technology; 
scientific and technological services, in particular consultancy in the field of control technology; design and planning of 
heating control systems; design and planning of lighting control systems; design and planning of jalousie control 
systems; design and planning of roller blind control systems; design and planning of awning control systems; design and 
planning of electric control systems; consultancy and information in relation to the aforesaid services, included in this 
class.
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Priority claimed from 08/11/2016; Application No. : 2016-124522 ;Japan 

3705394    05/12/2016
[International Registration No. : 1378806]
AISIN AW CO., LTD.
10, Takane, Fujii-cho, Anjo-shi Aichi 444-1192 Japan

Proposed to be Used
IR DIVISION
Cl.7;Non-electric prime movers, not for land vehicles; parts of non-electric prime movers for land vehicles; machine 
elements [not for land vehicles]; starters for motors and engines; AC motors and DC motors [not including those for land 
vehicles but including "parts" for any AC motors and DC motors]; alternators; direct current generators.

Cl.9;Telecommunication devices and apparatus; broadcasting machines and apparatus; radio machines and apparatus; 
navigational devices; audio frequency devices and apparatus; video frequency devices and apparatus; electronic devices, 
apparatus and their parts; computer programs; electronic publications, downloadable; computer programs for navigation 
devices; computer programs for navigation devices using cell phones; downloadable computer programs for navigation 
devices; downloadable map information; electronic circuits, optical disks and data carriers recorded with computer 
programs for navigation devices; electronic circuits, optical disks and data carriers recorded with map information; 
vehicle navigation devices; navigation devices for controlling vehicles; computer programs for vehicle navigation 
devices; computer programs for navigation devices for controlling vehicles; electronic circuits, optical disks and data 
carriers recorded with computer programs for vehicle navigation devices; electronic circuits, optical disks and data 
carriers recorded with computer programs for navigation devices for controlling vehicles; electronic circuits, optical disks
and data carriers recorded with map information in vehicle navigation devices; electronic circuits, optical disks and data 
carriers recorded with map information in navigation devices for controlling vehicles; electronic control devices; 
electronic control devices for vehicles; electronic control devices for vehicles using signal from navigation devices; 
electronic control devices for automatic transmission using signal from navigation devices; electronic control devices for 
vehicle braking devices using signal from navigation devices; electronic control devices for vehicle shock absorbers 
using signal from navigation devices; electronic control devices for vehicle headlights using signal from navigation 
devices; electronic control devices for vehicles using road information; electronic control devices for automatic 
transmission using road information; electronic control devices for vehicles braking devices using road information; 
electronic control devices for vehicle shock absorbers using road information; electronic control devices for vehicle 
headlights using road information; electronic control devices for automatic transmission; computer programs for 
controlling vehicles; electronic circuits, optical disks and data carriers recorded with computer programs for controlling 
vehicles; computer programs for controlling automatic transmission; electronic circuits, optical disks and data carriers 
recorded with computer programs for controlling automatic transmission.

Cl.12;Non-electric prime movers for land vehicles [not including "their parts"]; machine elements for land vehicles; 
shafts, axles, and spindles for land vehicles; axle bearings, machine elements for land vehicles; axle bearings for land 
vehicles; shaft couplings, machine elements for land vehicles; shaft couplings for land vehicles; bearings, machine 
elements for land vehicles; bearings for land vehicles; gearing for land vehicles; power transmissions and gearing, 
machine elements for land vehicles; idling pulleys, machine elements for land vehicles; idling pulleys for land vehicles; 
reduction gears, machine elements for land vehicles; reduction gears for land vehicles; power transmission belts, 
machine elements for land vehicles; power transmission belts for land vehicles; gear wheels, machine elements for land 
vehicles; gear wheels for land vehicles; speed change gears, machine elements for land vehicles; speed change gears for 
land vehicles; fluid couplings, machine elements for land vehicles; fluid couplings for land vehicles; hydraulic torque 
converters, machine elements for land vehicles; torque converters for land vehicles; AC motors or DC motors for land 
vehicles [not including "their parts"]; automobiles and their pans and fittings; two-wheeled motor vehicles, bicycles and 
their parts and fittings; transmission for land vehicles; transmission for hybrid vehicles; transmission with motors for 
land vehicles; transmission with motors for hybrid vehicles.
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Priority claimed from 11/05/2017; Application No. : 302017000050897 ;Italy 

3705400    30/05/2017
[International Registration No. : 1379216]
GIVAS S.r.l.
Viale Veneto, 2 I-35020 Saonara (Padova) Italy

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical apparatus and instruments; orthopedic articles; furniture for surgical and medical use; beds 
for surgical and medical use; cots for pediatric use; infant warmers; stretchers for medical use; wheeled stretchers; 
wheeled walkers; nurses' trolleys adapted to contain drugs for dispensing to patients; trolleys for medical and surgical 
use; armchairs for surgical, medical and dental purposes.

Cl.20;Furniture and furniture fittings, not of metal; beds; beds for persons with reduced mobility.
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3705408    25/08/2017
[International Registration No. : 1378734]
BIOIS Co., Ltd
No. 703, 30 Digital-ro 32-gil, Guro-gu Seoul 08390 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic reagents for immunization disease; diagnostic test reagents for medical or veterinary purposes; 
diagnostic preparations for medical or veterinary purposes; preparations for detecting genetic predispositions for 
medical purposes; diagnostic preparations for medical purposes for detecting genetic predispositions; reagents for use 
in medical genetic testing; in vitro diagnostic preparations for medical purposes; clinical diagnostic reagents; diagnostic 
biomarker reagents for medical purposes; pharmaceutical preparations for diagnosis; reagents for use in veterinary 
genetic testing; antibodies for medical purposes; aptamers for medical purposes; diagnostic antibodies for medical 
purposes; diagnostic aptamers for medical purposes.

Cl.9;DNA chips; optical scanners; computer programs [downloadable software]; biochips; biochip sensors; diagnostic 
apparatus, not for medical purposes; cell chip inspectors; magnetic agitators for laboratory use; laboratory centrifuges; 
physical and chemical laboratory apparatus and instruments; constant temperature incubators for laboratory use; 
chemistry apparatus and instruments; operating system programs; apparatus and instruments for physics; apparatus for 
automatic chromatography; computer software; dosage dispensers; diagnostic chips for inspecting blood plasma [other 
than medical]; diagnostic chips for analyzing blood plasma [other than medical].

Cl.10;Cancer diagnosis apparatus; diagnostic apparatus for medical purposes; medical body composition monitor; 
immunoassay apparatus for diagnostics; miniaturized sensors for use in gene analysis and diagnosis; veterinary 
apparatus and instruments for DNA analysis; veterinary apparatus and instruments for RNA analysis; veterinary 
apparatus and instruments for protein analysis; medical apparatus and instruments; medical apparatus and instruments 
other than for dental purposes; apparatus for use in medical analysis; medical genetic testing devices; medical genetic 
fragment analyzers; medical genetic analyzer; medical absorption analysis apparatus; DNA extraction and purification 
apparatus for medical purposes; medical apparatus and instruments in the fields of clinical diagnostics; body 
composition analyzers; body fluid analysis apparatus; in vitro diagnostic devices; medical apparatus and instruments for 
DNA analysis (other than for dental purposes); medical apparatus and instruments for RNA analysis (other than for dental 
purposes); medical apparatus and instruments for protein analysis (other than for dental purposes); gene (genetic) 
testing apparatus.

Cl.42;Research and development of DNA chips; structural and functional analysis of genomes; research and 
development of vaccines and medicines; biotechnology research; biological research; crude medicines research; 
biochemical analysis; biochemical research; bacteriological research; inspection of foodstuffs for quality control; 
analysis of food ingredients; scientific research for medical purposes in the field of cancerous diseases; pharmaceutical 
products development; research on the subject of pharmaceuticals; research in the field of gene analysis; genetic 
research; medical product testing; research for medical products; clinical trials.

Cl.44;Medical and health services relating to DNA, genetics and genetic testing; medical analysis services relating to 
the treatment of persons; physical examination services; medical services relating to the removal, treatment and 
processing of human blood, umbilical cord blood, human cells, stem cells and bone marrow; medical analysis for the 
diagnosis and treatment of persons; RNA or DNA analysis for cancer diagnosis and prognosis; medical analysis services 
for cancer diagnosis and prognosis; genetic testing for medical purposes; provision of genetic testing for medical 
(treatment) purposes; provision of genetic information for medical (treatment) purposes; medical examination services; 
rental of medical machines and apparatus; rental of medical apparatus; medical diagnostic services [testing and 
analysis]; medical testing services relating to the diagnosis and treatment of disease; medical laboratory services for the 
analysis of blood samples; medical laboratory services for the analysis of samples taken from patients; medical 
laboratory services for the analysis of blood samples taken from patients.
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Priority claimed from 19/04/2017; Application No. : 016627796 ;European Union 

3705703    15/10/2017
[International Registration No. : 1378711]
Oliver Yeo
21 Green Acre Trebullett Launceston, Cornwall PL15 9QL United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Pre-moistened towelettes impregnated with a detergent for cleaning; hand cleansers; skin cleansing foams; skin 
cleansers; skin cleansing cream; skin cleansing lotion; skin fresheners; hand soaps; skin soap; liquid soaps for hands 
and face; industrial soap; paper soaps for personal uses; soaps for personal use; soap products; waterless soap.

Cl.5;Antibacterial sprays; antibacterial hand lotions; bactericides; disinfectants for hygiene purposes; hand-sanitizing 
preparations; sanitizing wipes; disposable sanitizing wipes; tissues impregnated with antibacterial preparations; 
antibacterial handwashes; anti-microbial handwash; disinfecting handwash.

Cl.7;Fuel nozzles; fuel dispensing pumps for service stations.

Cl.16;Boxes of paper or cardboard; display boxes of cardboard; general purpose plastic bags; paper bags and sacks; 
plastic bags for pet waste disposal; plastic disposable diaper bags; tissues; hygienic hand towels of paper; paper 
handtowels; paper tissues; paper toilet seat covers; towels of paper; toilet paper; oilproof paper; waxed paper; 
advertising signs of cardboard; advertising signs of paper; coupons; flyers; informational sheets; instruction sheets; 
leaflets; printed coupons; printed vouchers; signboards of paper or cardboard; cellophane paper; moistureproof 
cellophane paper; advertising pamphlets; recycled paper; advertisement boards of paper or cardboard; printed matter; 
plastic wrap; cellulose wipes; paper towels; waterproof paper; printed advertising boards of paper; printed advertising 
boards of cardboard.

Cl.21;Dispensers for paper hand towels; toilet roll dispensers; dispensers for toilet paper; liquid soap dispensers; toilet 

8806



paper dispensers; dispensers for paper towels; soap dispensers.

Cl.35;Advertising, marketing and promotional services; advertising; advertising and marketing consultancy; arranging 
advertising and promotional contracts for others; compilation, production and dissemination of advertising matter; 
design of advertising materials; issuing and updating of advertising texts; layout services for advertising purposes; 
marketing; marketing agency services; marketing the goods and services of others; placing advertisements for others; 
planning services for advertising; preparing advertisements for others; production of advertising matter and 
commercials; production of advertising materials; promoting the goods and services of others; promotion services; 
promotional marketing; sales promotion for others; updating of advertising material; market research; advertising 
research; consumer research; analysis of advertising response; analysis of market research data and statistics; 
interpretation of market research data; market research for advertising; market research and analysis; provision of market 
research information; provision of advertising space; rental of advertisement space and advertising material; rental of 
billboards [advertising boards]; dissemination of advertisements; dissemination of advertising and promotional materials;
dissemination of advertising material [leaflets, brochures and printed matter]; dissemination of advertising matter; 
dissemination of advertising, marketing and publicity materials; distribution of advertisements and commercial 
announcements; distribution of advertising material; dissemination of advertising for others via the internet.
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Priority claimed from 25/04/2017; Application No. : 016636921 ;European Union 

3705704    31/08/2017
[International Registration No. : 1378740]
Spendency AB
Landsvägen 50 A SE-172 63 Sundbyberg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Interfaces for computers; software for the analysis of business data; computer programs [downloadable software]; 
software and applications for mobile devices; downloadable applications for use with mobile devices.

Cl.35;Analysis of business information; business management analysis; business data analysis services; economic 
forecasting and analysis; economic analysis for business purposes; statistical analysis and reporting; analysis of 
business statistics; analysis of business management systems; economic forecasting analysis for business purposes; 
statistical analysis and reporting services for business purposes; information and data compiling and analyzing relating 
to business management; collection and systematization of business data; consultancy relating to data processing; 
collecting information for business; compilation of business statistics; compilation of statistics; computerised 
compilation of order lists; collection of commercial information; compilation of statistical information; compilation of 
information into computer databases; collating of data in computer databases; compilation of business statistics and 
commercial information; compilation of statistical data relating to business; compilation and systemization of information 
into computer databases; compilation and input of information into computer databases; computerised business 
information processing services; data entry and data processing; administrative data processing; administrative order 
processing; administrative processing of purchase orders.

Cl.36;Computerised financial analysis; financial analysis; financial analysis and research services; financial economic 
analysis; preparation and analysis of financial reports; financial information management and analysis services; financial 
planning services; providing financial information by means of a computer database; financial evaluation; computerised 
financial services; computerised financial data services; financial appraisals and valuations; providing financial 
information relating to commodities by means of a computer database; preparation of financial reports; financing 
services for companies; financial evaluation and analysis; estimates for financial purposes.

Cl.42;Scientific research and analysis; analysis and evaluation of product development; software development; 
computer programming services for commercial analysis and reporting; computer software consultancy; design of 
computer machine and computer software for commercial analysis and reporting; providing temporary use of non-
downloadable software for analyzing financial data and generating reports; provision of reports relating to computing.
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3705741    13/12/2016
[International Registration No. : 1378632]
VIDICAM IMAGEN Y SONIDO S.L.
C/ La Paz, 14 1° E-05003 ÁVILA Spain

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications.

Cl.41;Education; training; entertainment services; sporting and cultural activities.
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Priority claimed from 15/03/2017; Application No. : 707016 ;Switzerland 

3705747    07/09/2017
[International Registration No. : 1378620]
Moser-Baer Holding AG
Spitalstrasse 7 CH-3454 Sumiswald Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electric display units, electronic notice boards, particularly scoreboards, display boards for sports, results display 
boards, displays and display components for connecting to a computer network; apparatus, instruments and machines 
for measuring, recording or entering time data, particularly apparatus for recording time, chronographs (time recording 
apparatus), automatic time switches (excluding those used for clocks and watches), time clocks (time recording devices); 
recorded and downloadable computer programs and software; encoded service cards and identity cards, particularly 
magnetic identity cards and integrated circuit cards (smart cards), magnetic cards, encoded stamping cards; data 
processing apparatus, counters and counting mechanisms; readers, particularly readers for the aforementioned cards; 
electrical and electromechanical apparatus for entering time worked, entering orders and project time; electric apparatus 
for synchronizing time; access control apparatus, instruments and machines; parts of all the aforementioned products, 
including cases; digital tachometer generators for vehicles, mileage recorders, particularly mileage recorders for entering 
accidents, taximeters, software for vehicles and vehicle fleet systems, voice recording software.

Cl.14;Clocks, particularly electric clocks, analog and digital clocks, radio watches, control clocks, master clocks, 
secondary clocks, large scale clocks, exterior clocks, chronographs, chronoscopes and chronometers; all the 
aforementioned clocks for interior and exterior use; parts of clocks, particularly movements for clocks and watches, 
clockworks, clock hands, sets of clock hands and dials (clock and watchmaking).

Cl.42;Design and development of computer hardware and software, particularly creation of data processing programs; 
installation, maintenance and updating of software; software design; conducting technical tests, particularly factory 
testing and acceptance and putting into use.
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Priority claimed from 13/02/2017; Application No. : 87333760 ;United States of America 

3705755    10/05/2017
[International Registration No. : 1378765]
Bittrex, Inc.
6077 S. Ft. Apache Rd., Ste. 100 Las Vegas NV 89148 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Magnetically encoded debit cards.

Cl.35;Financial intermediary services, namely, facilitating the channeling of funds between lenders and borrowers by 
connecting those with a financial surplus with those having a financial deficit.

Cl.36;Financial services, namely, electronic funds transfer via electronic communications networks; clearing and 
reconciling financial transactions via electronic communications networks; financial exchange services; monetary 
exchange services; financial information services; providing exchange markets for trading, clearing, confirmation and 
financial trading risk management in the field of digitized assets such as bitcoins, cryptocurrency, digital tokens, 
collateral for derivatives, derivative contracts, virtual currency, and digital currency; electronic financial trading services; 
electronic financial trading, namely, trading of the field of digitized assets such as bitcoins, cryptocurrency, collateral for 
derivatives, derivative contracts, virtual currency, and digital currency; financial information provided by electronic 
means; providing on-demand and real-time financial information; currency exchange services; crowdfunding services in 
the nature of providing financing from money collected from individuals; savings account services; securities trading and 
investing services for others via the Internet.

Cl.42;Providing temporary on-line use of non-downloadable software for use in trading, clearing, confirmation, and 
financial trading risk management for exchange market transactions in the field of digitized assets such as bitcoins, 
cryptocurrency, digital tokens, collateral for derivatives, derivative contracts, virtual currency, and digital currency; 
platform as a service (PAAS) featuring computer software platform for authenticating, facilitating, matching, processing, 
clearing, storing, receiving, tracking, transferring, and submitting trade data, exchanging of trading transaction details, 
and management of the overall trading lifecycle; providing on-line non-downloadable computer software for use in 
blockchain technology; software as a service (SAAS) services featuring software for clearing, allocation, compliance, 
recordation and settlement of trading related to bitcoins, cryptocurrency, digital tokens, collateral for derivatives, 
derivative contracts, virtual currency, and digital currency.
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Priority claimed from 31/03/2017; Application No. : 4350803 ;France 

3705761    27/09/2017
[International Registration No. : 1379044]
GAZTRANSPORT ET TECHNIGAZ
1 route de Versailles F-78470 SAINT REMY LES CHEVREUSE France

Proposed to be Used
IR DIVISION
Cl.6;Goods of metal for handling, storage and transport of gas in liquid phase; containers of metal; floating containers 
of metal; vats of metal; gas pipes of metal; casks of metal; metal containers for pressurized gas; reservoirs of metals; 
metal containers for liquid gas; pipes of metal; valves of metal (other than machine parts).

Cl.12;Ships, barges, tanker barges, barges for transport of gas in liquid phase, by river and sea.

Cl.37;Shipbuilding; technical assistance in case of ship breakdown (repair); sealing and insulation (construction) 
services for ships, barges, tanker barges, containers of metal for storage, handling and transport of gas in liquid form; 
shipbuilding work supervision; advice regarding shipbuilding and insulation of membranes for vats of ships and 
containers of metal.

Cl.39;Transport by river and sea; storage of gas in liquid phase; information relating to marine transport and storage of 
gas in liquid form, excluding space transport.

Cl.42;Marine engineering; marine surveying (engineers' services); industrial design; construction drafting; technical 
research and engineering work relating to insulation and sealing of ships, tanker barges, barges, containers of metal for 
storage, handling and transport of gas in liquid form; testing of materials; quality control.
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3705763    18/10/2017
[International Registration No. : 1379123]
Power Source Industries Co., Ltd.
61 Yudong 1st Road, Dongcheng, Yangdong, Yangjiang Guangdong China
Nextorch Industries Co., Ltd
61 Yudong 1st Road, Dongcheng, Yangdong, Yangjiang Guangdong China

Proposed to be Used
IR DIVISION
Cl.6;Props of metal; hardware of metal, small; hooks [metal hardware]; cattle chains; split rings of common metal for 
keys; sealing caps of metal; tool boxes of metal, empty; buckles of common metal [hardware].

Cl.8;Blade sharpening instruments; manicure implements; cleavers; scissors; knives; tongs; penknives; sword 
scabbards; table cutlery [knives, forks and spoons]; garden tools, hand-operated.

Cl.9;Signalling whistles; life saving apparatus and equipment; batteries, electric; railway traffic safety appliances; 
flashing lights [luminous signals]; protection devices for personal use against accidents; acoustic [sound] alarms; signal 
lanterns; chargers for electric batteries; sirens.

Cl.13;Gun cases; cartridge pouches; sprays for personal defense purposes; tear-gas weapons; flare pistols; sighting 
mirrors for guns and rifles; rifle cases; shoulder straps for weapons.

Cl.16;Stationery; nibs; office perforators; writing instruments; drawing instruments; money clips; penholders.

Cl.21;Bottle openers, electric and non-electric; cruets; cups; kitchen utensils; corkscrews, electric and non-electric; 
chopsticks; cooking utensils, non-electric; mixing spoons [kitchen utensils].

8813



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 09/03/2017; Application No. : 016452989 ;European Union 

3706324    20/07/2017
[International Registration No. : 1378891]
Pfleiderer Deutschland GmbH
Ingolstädter Str. 51 92318 Neumarkt Germany

Proposed to be Used
IR DIVISION
Cl.17;Plastic products being semi-finished goods for production in the field of outdoor construction, indoor 
construction, trade fair construction and furniture construction; plastic products being semi-finished goods for 
production in the form of panels, surface panels, high-pressure laminate (HPL) panels and plastic films (not for wrapping).

Cl.19;Panels of wood and wooden materials, in particular chipboard, fibreboard, medium-density fibreboard (MDF) 
panels, high-density fibreboard (HDF) panels, solid wood panels, laminated wood panels, plywood boards, multiplex 
panels; panels of wood and wooden materials with plastic coatings; composite elements, namely panels of wood and 
wooden materials laminated with surface panels of plastic, in particular with high-pressure laminate (HPL) panels; 
blockboard; plastic fibre sheets; reinforcement elements, not of metal, for indoor construction and outdoor construction, 
in particular wall elements, wall claddings, facade elements, ceiling elements, windowsills, floors, floor panels.

Cl.20;Furniture parts, in particular for fitted furniture, in particular worktops, furniture side parts, furniture fronts, 
furniture doors.
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Priority claimed from 28/05/2017; Application No. : 87467007 ;United States of America 

3706328    18/09/2017
[International Registration No. : 1378935]
Allegis Group, Inc.
7301 Parkway Drive Hanover 21076 MD United States of America

Proposed to be Used
IR DIVISION
Cl.35;Employment agency services, namely, filling the temporary and permanent staffing needs of businesses; 
employment hiring, recruiting, placement, staffing and career networking services; professional staffing and recruiting 
services; providing an employer with candidates or potential employees to fill temporary, contract and permanent 
positions; providing information regarding employment recruitment, namely employment opportunities via an on-line 
searchable database; providing on-line employment information in the field of job resources, employment opportunities 
and content about employment.

Cl.42;Product development and engineering services for others; computer project management services.

8815



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

3706330    06/10/2017
[International Registration No. : 1378965]
MELEK TEKSTIL SANAYII VE TICARET LIMITED SIRKETI
Namik Kemal Mahallesi 122. Sokak No:6 E-5 Yolu Üzeri Haramidere Büyükçekmece Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.

Cl.35;Bringing together, for benefit of others, of a variety of leather and imitations of leather, animal skins, hides, trunks
and travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, clothing, footwear, headgear, 
enabling customers to conveniently view and purchase those goods.

8816



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

Priority claimed from 26/07/2017; Application No. : 708265 ;Switzerland 

3706333    13/10/2017
[International Registration No. : 1379047]
Zeochem AG
Seestrasse 108 CH-8707 Uetikon am See Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; chemical substances for preserving foodstuffs; crystalline 
adsorbents; crystalline adsorbents as molecular sieves; silica gels; chromatography gels; deuterated chemical products; 
solvents for nuclear magnetic resonance analysis.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services.
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Priority claimed from 12/01/2017; Application No. : 016242455 ;European Union 

3706335    11/07/2017
[International Registration No. : 1378880]
Julian Kaletta
Reinbeckstraße 48 70565 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Parental control software; computer antivirus software; business technology software; predictive maintenance 
software; software for network and device security; privacy protection software; data compression software; software for 
the analysis of business data; on-premise management software; cloud network monitoring software; computer software 
to maintain and operate computer systems; software for processing images, graphics and text; security software.

Cl.38;Telecommunications, in particular computer communications and internet access services, telecommunications 
consultancy, telecommunications via networks, via satellite and via radio, leasing and rental of telecommunications 
installations and apparatus.

Cl.42;IT services (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations), in 
particular design, programming and implementation of software, design and development of computer hardware, hosting, 
software as a service (SaaS) in the field of computer, network and email security and rental of software in the field of 
computer, network and email security, rental of computer hardware and systems, data encryption and decryption, IT 
consultancy and information, data duplication and conversion, data encoding; IT security, protection and repair (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations), in particular services in the 
field of data security, computer virus protection services, computer security services for protecting against illegal 
network access, monitoring for computer security systems and monitoring of network systems; internet security 
consultancy; programming and rental of internet security programs.
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Priority claimed from 17/07/2017; Application No. : 4-2017-011243 ;Philipines 

3706341    20/07/2017
[International Registration No. : 1378898]
Eugenio S. Ynion, Jr.
888 Yngen Building, Sabak St. corner Magsaysay Road, Brgy, San Antonio San Pedro City Laguna Philippines

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments and for transferring funds to and from others; 
authentication software for controlling access to and communications with computers and computer networks; 
magnetically encoded credit cards and payment cards, included in this class.

Cl.36;Financial services, namely, electronic funds transfer; clearing and reconciling financial transactions; providing a 
wide variety of payment and financial services, namely, credit card services, issuing credit cards and lines of credit, 
processing and transmission of bills and payments thereof, bill payment services with guaranteed payment delivery, and 
brokerage of money market funds, all conducted via a global communications network; credit card and debit card 
transaction processing services; reimbursement of funds for disputed items in the field of electronic payment purchases, 
providing purchase protection services for goods and services purchased by others via a global computer network and 
wireless networks; credit card transaction processing services, credit services, namely, providing revolving credit 
account services; bill payment services; providing electronic mobile payment services for others; credit card and 
payment processing services, electronic foreign exchange payment processing, payment processing services, namely, 
providing virtual currency transaction processing services for others, included in this class.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
computers and computer networks, included in this class.
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Priority claimed from 15/12/2016; Application No. : 302016111406 ;Germany 

3706359    13/06/2017
[International Registration No. : 1378868]
Kleemann GmbH
Manfred-Wörner-Str. 160 73037 Göppingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Crushing machines and installations, in particular jaw crushers, cone crushers and impact crushers; sifting 
machines and installations; machines for processing asphalt, concrete, road surfaces, bitumen, bituminous mixtures, 
stone, ore, construction materials, raw materials, valuable materials or waste; recycling machines; separating machines; 
mechanical, hydraulic and pneumatic control devices; mechanical, hydraulic and pneumatic controls for machines; 
mechanical, hydraulic and pneumatic controls for motors; pumps; compressors; generators; motors; powertrains; valves 
[parts of machines]; valve blocks [parts of machines]; parts and fittings for all the aforesaid goods, included in this class.

Cl.9;Electronic and electric controls for machines; electronic and electric controls; electronic and electric control 
apparatus; electronic and electric control units; electronic and electric control systems; electronic and electric control 
installations; programmable logic controllers; Ethernet controllers; apparatus, instruments, software and hardware for 
monitoring, controlling and remote controlling of machines; monitors, in particular flat panel displays, LCD monitors and 
computer touchscreens; sensors, in particular revolution sensors, pressure sensors and level sensors; revolution 
counters; pressure meters; level meters; scales; frequency invertors; processors [central processing units]; connecting 
modules for electronic and electric controls; bus interfaces; Ethernet adapters; transmitters; electrical receivers; radio 
apparatus; radio receivers; radio transmitters; Ethernet transmitters; Ethernet receivers; electric and electronic 
components; microelectronic components; cables for electricity; switches; electric control boxes, switch cabinets and 
control boards; electric control panels; components for electrical circuits; cables and wires (electricity); electric 
connection components; electric relays; fuses; terminals (electricity); electrical circuits and circuit boards; computers; 
computer hardware; data processing equipment; computer peripherals; computer software, in particular computer 
software for machine controls and computer software for data processing; recorded data; data carriers for bearing 
pictures, sound and data; apparatus and instruments for capturing, recording, transmission, reception and reproduction 
of sound, images and data; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; measuring, detecting and monitoring instruments, devices, appliances and controllers; electric 
and electronic devices and apparatus, as well as equipment composed of such goods, for the purposes of telematics, 
telecommunications and data processing; parts and fittings for all the aforesaid goods, included in this class; all the 
aforesaid goods for crushing machines, crushing installations, sifting machines, sifting installations, processing 
machines, recycling machines and separating machines; electronic controls for motors.
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Priority claimed from 15/03/2017; Application No. : 707015 ;Switzerland 

3706364    07/09/2017
[International Registration No. : 1379029]
Moser-Baer Holding AG
Spitalstrasse 7 CH-3454 Sumiswald Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electric display units, electronic notice boards, particularly scoreboards, display boards for sports, results display 
boards, displays and display components for connecting to a computer network; apparatus, instruments and machines 
for measuring, recording or entering time data, particularly apparatus for recording time, chronographs (time recording 
apparatus), automatic time switches (excluding those used for clocks and watches), time clocks (time recording devices); 
recorded and downloadable computer programs and software; encoded service cards and encoded identity cards, 
particularly magnetic identity cards and integrated circuit cards (smart cards), magnetic cards, encoded stamping cards; 
data processing apparatus, counters and counting mechanisms; readers, particularly readers for the aforementioned 
cards; electrical and electromechanical apparatus for entering time worked, entering orders and project time; electric 
apparatus for synchronizing time; access control apparatus, instruments and machines; parts of all the aforementioned 
products, including cases; digital tachometer generators for vehicles, mileage recorders, particularly mileage recorders 
for entering accidents, taximeters, software for vehicles and vehicle fleet systems, voice recording software.

Cl.14;Clocks, particularly electric clocks, analog and digital clocks, radio watches, control clocks, master clocks, 
secondary clocks, large scale clocks, exterior clocks, chronographs, chronoscopes and chronometers; all the 
aforementioned clocks for interior and exterior use; parts of clocks, particularly movements for clocks and watches, 
clockworks, clock hands, sets of clock hands and dials (clock and watchmaking).

Cl.42;Design and development of computer hardware and software, particularly creation of data processing programs; 
installation, maintenance and updating of software; software design; conducting technical tests, particularly factory 
testing and acceptance and putting into use.
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Priority claimed from 24/05/2017; Application No. : 2017-069934 ;Japan 

3706367    06/06/2017
[International Registration No. : 1378876]
Mitsubishi Electric Corporation
7-3 Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8310 Japan

Proposed to be Used
IR DIVISION
Cl.7;Elevators; escalators; compressors for refrigerators; compressors for air conditioners; starters for motors and 
engines; current generators; alternators; electric motors, other than for land vehicles; fuel pumps for engine; metal 
working machines; industrial robots; electric vacuum cleaners for household purposes.

Cl.9;Computers; computer servers; computer programs; computer hardware for telecommunications; data processing 
apparatus; distance sensors; vibration sensors; pressure sensor; sensors for determining position; motion sensors; 
optical sensors; sensors for determining velocity; temperature sensors; level sensors; electric control panel; electric 
current switches; electric installations for the remote control of industrial operations; electric transformers; circuit 
breakers; electrical controlling devices; microcontrollers; amplifiers; watt hour meters; video surveillance cameras; 
navigation apparatus for vehicles [on-board computers]; semiconductors; integrated circuits; satellites; LCDs [liquid 
crystal displays]; LCD large-screen displays; wireless transmitters and receivers; programmable logic controllers; 
programmable electronic display apparatus; televisions; photovoltaic apparatus and installations for generating solar 
electricity; sensor; measuring device, electric; detectors; measuring apparatus.

Cl.11;Lighting installations; electric lamps; electric water heaters for household purposes; air conditioning apparatus; 
air conditioning installations; heating installations; air cooling apparatus; refrigerating machines; refrigerators; 
refrigerating appliances and installations; air purifying apparatus; humidifiers; electric fans; ventilation apparatus; heat 
pumps; electric hand drying apparatus for washrooms; electric rice cookers for household purposes; electromagnetic 
induction cookers [for household purposes]; water purifying apparatus.

Cl.12;Automobiles; electric motors for motor cars; structural parts for automobiles.

Cl.42;Cloud computing; maintenance of computer software; upgrading of computer software; design and writing of 
computer software; provision of computer programs on data networks; consultancy in the field of energy-saving; 
information technology [IT] consultancy; consultancy relating to technical and scientific analysis.
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Priority claimed from 11/04/2017; Application No. : 30 2017 009 175 ;Germany 

3706369    28/07/2017
[International Registration No. : 1378896]
Feinwerktechnik Otto Harrandt GmbH
Max-Eyth-Str. 40 71332 Waiblingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for high precision assembling; machine tools; parts of the afore-mentioned machines as far as included 
in class 7; housings (parts of machines); hand held electrical, pneumatic and hydraulic tools as far as included in class 
07; pistons; machines/automata for piston ring assembly, piston circlip assembly, piston pin assembly, piston conrod 
assembly, piston cover plate assembly and bearing assembly; pistons for machines and motors; control devices for 
machines and motors; robots; transmission components except for land vehicles.

Cl.9;Measuring, checking/supervision, control and regulating instruments and apparatus; mechanic measuring and 
control instruments; machines for the automatic measuring of pistons, like piston offset, ring groove height, ring groove 
root diameter, compression height, valve pocket depth and position, piston pin bore diameter, piston diameters, piston 
ovality; machines for automatic inspection of pistons, like ultrasonic check for the adhesion of the ring carrier, eddy 
current check of the combustion bowl rim and piston pin bore, optical inspection of the piston and piston rings, high 
pressure adhesion check of the piston coating.
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Priority claimed from 16/09/2016; Application No. : 17875 ;Leichtenstein 

3706370    10/02/2017
[International Registration No. : 1379186]
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; bleaching preparations for dental use; dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; dental alloys; precious metal alloys and non-precious metal alloys for dental use; precious metals and 
non-precious metals for dental use; investment materials for dental use; dental adhesives; materials for repairing 
damaged teeth; metal primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the 
manufacture of crowns, bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the 
detection of plaque; dental ceramic layering; healthcare preparations; ingots made of resin, metal, or ceramic for the 
manufacture of dental crowns, bridges, inlays, prostheses, artificial teeth; opaquer being dental lacquer.

Cl.7;3D printers for dental use, and parts thereof; accessories for 3D printers for dental use, included in class 7.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments; 
ceramic mixing plates, for dental use; tooth pins for medical use; dental applicators; milling and grinding machines for 
dental use, and parts thereof; accessories for 3D printers for dental use, included in class 10; polymerization apparatus; 
ultrasonic cleaning instruments for dental use; milling machines and grinding machines for dental use for the treatment 
of ceramics, metal and plastic materials, and parts thereof; milling and grinding tools for dental use as machine tools, and 
parts thereof; holding devices for machine tools and piece holders for milling and grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.41;Organisation of seminars, educational courses and trainings relating to dentistry.

Cl.42;Cloud computing services.
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3706377    06/07/2017
[International Registration No. : 1378883]
ZHEJIANG SHENGDA TOOLS CO., LTD.
No. 3 Changan Town, Industrial Park, Haining City Zhejiang China

Proposed to be Used
IR DIVISION
Cl.7;Jacks [machines]; fretsaw blades [parts of machines]; hand-held electric drills [excluding electric coal drill]; 
packing machines; saws [machines]; pneumatic nailers; spray guns for paint; hand-held hydraulic tools; electric 
wrenches; electric screwdrivers; electric hammers; hoist cranes; drilling bits [parts of machines]; saw blades [parts of 
machines]; hand-held tools, other than hand-operated; hand-held pneumatic tools.

Cl.8;Manicure sets; secateurs; gouges [hand tools]; cutting tools [hand tools]; glaziers' diamonds [parts of hand tools]; 
oyster openers; wire strippers [hand tools]; scissors; daggers; vices; garden tools, hand-operated; lifting jacks, hand-
operated; manual inflator; hand-operated packing devices; frames for handsaws; spanners [hand tools]; penknives; 
pliers; bits [hand tools]; hammers [hand tools]; saws [hand tools]; spades [hand tools]; tweezers; tableware [knives, forks 
and spoons]; saw blades [parts of hand tools]; hand-operated peeling appliances and instruments of slaughtering 
animals; tap die [hand tools]; screwdriver.

Cl.9;Protection devices for personal use against accidents; fire escapes; protective helmets; rulers [measuring 
instruments]; goggles; weighing machines; measures; clothing for protection against accidents, irradiation and fire; 
asbestos gloves for protection against accidents; protective masks.
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Priority claimed from 06/10/2017; Application No. : 87636702 ;United States of America 

3706382    11/10/2017
[International Registration No. : 1378246]
Agilent Technologies, Inc.
5301 Stevens Creek Blvd. Santa Clara CA 95051 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical products as sorbents, resins, polymers and packing materials for chromatography use and in kits for 
purification, separation, isolation and extraction use.

Cl.9;Scientific apparatus including chromatography columns, cartridges, tubes, etched or machined plates and kits 
containing such for use in separation, purification, isolation and extraction.
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Priority claimed from 16/08/2017; Application No. : 30 2017 108 216 ;Germany 

3706413    17/10/2017
[International Registration No. : 1378311]
Schöler & Micke Sportartikel Vertriebsges. mbH
Alte Straße 59 44143 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.25;Sports shoes; sports caps; sportswear; footwear; headgear; clothing.

Cl.28;Gymnastic and sporting articles; table tennis tables; table tennis rackets; table tennis tables; table tennis nets; 
table tennis balls; sports equipment; adapted carry bags for sports equipment; adapted carry bags for sporting goods; 
adapted bags for sports equipment; adapted bags for sporting goods.
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Priority claimed from 28/09/2016; Application No. : 302016000097228 ;Italy 

3706426    28/03/2017
[International Registration No. : 1378291]
REDAELLI TECNA S.P.A.
Piazzale Libia, 2 I-20135 Milano Italy

Proposed to be Used
IR DIVISION
Cl.6;Non-electrical cables and wires of common metal, ring-shaped fittings and components of metal to be used for the 
hooking, installation and control of cables and wire ropes.

Cl.37;Construction, installation, repair and maintenance of civil engineering structures.

Cl.42;Scientific and technological services and research and design services in particular related to building, civil and 
nautical field; technical support, technical control and technical testing services; industrial and graphic art design; 
services relating to design consultancy, supply and installation of civil engineering structures; technical consultancy in 
the field of civil engineering construction; technological analysis services; industrial research and development.
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3706435    17/10/2017
[International Registration No. : 1378272]
Hazelcast, Inc.
350 Cambridge Ave 100 Palo Alto CA 94306 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for data management, security, and storage; downloadable software that enables the 
distribution of data across multiple computers, servers, networks, clusters and databases.

Cl.42;Providing temporary use of non-downloadable hosted software in the field of data management, storage, and 
security; providing temporary use of non-downloadable hosted software that enables the distribution of data across 
multiple computers, servers, networks, clusters and databases.
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Priority claimed from 20/06/2017; Application No. : 2017-082035 ;Japan 

3706484    27/07/2017
[International Registration No. : 1378432]
ENRISSION Co., Ltd.
Bld. imadegawa 2 2-E, Sakura, 313, Imadegawacho, Kamigyo-ku, Kyoto-shi 602-0033 Kyoto Japan

Proposed to be Used
IR DIVISION
Cl.35;Career consultancy; providing employment information; recruitment advertising; advertising and publicity 
services; promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; providing information relating to recruitment activity of companies; providing 
business information; business management analysis or business consultancy; marketing research or analysis; 
providing information concerning commercial sales; business management of hotels; employment agency services; 
compilation of information into computer databases; reception services for visitors in buildings.

Cl.41;Organization and arranging of job placement seminars; organization, arranging and conducting of company 
presentation sessions for job placement; educational and instruction services relating to arts, crafts, sports or general 
knowledge; arranging, conducting and organization of seminars; providing electronic publications; reference libraries of 
literature and documentary records; book rental; publication of books; arranging and planning of movies, shows, plays or 
musical performances; organization of entertainment events excluding movies, shows, plays, musical performances, 
sports, horse races, bicycle races, boat races and auto races; providing facilities for movies, shows, plays, music or 
educational training.

Cl.43;Providing foods and beverages; providing temporary accommodation; accommodation bureaux [brokering 
reservations for hotels, boarding houses or the like]; providing conference rooms; providing facilities for exhibitions.
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3706485    31/07/2017
[International Registration No. : 1378426]
Vet Planet spólka z o.o.
ul. Staszica 20a/3 PL-05-092 Lomianki Poland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals; malt.
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3706494    23/06/2017
[International Registration No. : 1378866]
Joanne Rowling
c/o The Blair Partnership, Middlesex House, 4th Floor, 34-42 Cleveland Street London W1T 4JE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; downloadable audio recordings 
featuring comedy, drama, action and adventure; downloadable audio-video recordings featuring comedy, drama, action 
and adventure and/or animation; apparatus for processing, recording, transmission or reproduction of sound, video, data 
and/or images; mouse pads; eyeglasses, sunglasses and cases therefore; downloadable computer software applications; 
downloadable software for use in playing online computer games, downloadable computer game software; computer 
game software for use on mobile and cellular phones; video and computer game programs; video game cartridges; 
computer and video game discs, cartridges, downloadable programs and software applications which are designed for 
hardware platforms, namely game consoles and personal computers; computer game software for gaming machines 
including slot machines; computer software or firmware for games of chance on any computerized platform, including 
dedicated gaming consoles, video based slot machines, reel based slot machines and video lottery terminals; computer 
software linking digitized video and audio media to a global computer information network; downloadable audio-visual 
media content in the field of entertainment featuring animated motion pictures, television series, comedies, and dramas; 
computer software, namely, computer software for streaming audio-visual media content via the Internet, computer 
software for streaming and storing audio-visual media content, downloadable audio and video players for media content 
with multimedia and interactive functions; computer programs for accessing, browsing and searching online databases, 
software that enables users to play and program entertainment-related audio, video, text and multi-media content; 
computer application software for streaming and storing audio-visual media content; computer application software for 
streaming audio-visual media content via the Internet; downloadable computer software for streaming audio-visual media 
content via the Internet; downloadable computer software for streaming and storing audio-visual media content; 
downloadable publications in the nature of books featuring characters from animated, action adventure, comedy and/or 
drama features, comic books, children's books, strategy guides, magazines featuring characters from animated, action 
adventure, comedy and/or drama features, colouring books, children's activity books and magazines in the field of 
entertainment; cellular telephone accessories, namely hands-free accessories, cellular telephone covers and cellular 
telephone face covers; encoded magnetic cards, namely, phone cards, credit cards, cash cards, debit cards and magnetic 
key cards; downloadable electronic books, magazines, newspapers; downloadable children's books; downloadable audio 
books; downloadable interactive electronic publications, interactive electronic books and interactive electronic children's 
books; decorative magnets.

Cl.16;Printed matter, newspapers, periodical publications; books; colouring books; stationery; comic books, children's 
books; magazines featuring characters from animated, action adventure, comedy and/or drama features; children's 
activity books; stationery, writing paper, envelopes, notebooks, diaries, note cards, greeting cards, trading cards; 
lithographs; pens, pencils, cases therefor, erasers, crayons, markers, coloured pencils, painting sets, chalk and 
chalkboards; decals, heat transfers; posters; mounted and/or unmounted photographs; book covers, book marks, 
calendars, gift wrapping paper; paper party decorations, namely, paper napkins, paper place mats, crepe paper, 
invitations, paper table cloths, paper cake decorations; printed transfers for embroidery or for use with fabric appliqués; 
printed patterns for costumes, pyjamas, sweatshirts and t-shirts.
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Cl.25;Clothing; footwear; headgear; T-shirts, sweatshirts, shirts, trousers, shorts, skirts, blouses, dresses, jackets, 
coats, sleepwear, underwear, swimwear, jumpers, hats, caps, baseball caps, headbands; scarves, woolly hats and gloves; 
shoes, training shoes, sandals, boots and slippers; belts for wear.

Cl.28;Games, toys and playthings; video game apparatus; games consoles; controllers for games consoles; gymnastic 
and sporting articles; playing cards; board games; card games; hand-held electronic games; decorations for Christmas 
trees; jigsaw puzzles and other manipulative puzzles.

Cl.38;Telecommunications services; providing multiple-user access to a global computer information network; 
providing on-line chat rooms, electronic bulletin boards and forums for communication among users; providing on-line 
communications links which transfer the web site user to other local and global web pages; providing on-line facilities for 
real-time interaction with other computer users concerning topics of general interest; audio, text and video broadcasting 
services via computer and other communication networks.

Cl.41;Education; providing of training; sporting and cultural activities; entertainment services, namely, providing online 
video games, providing online computer games, providing temporary use of non-downloadable video games; 
entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; production of 
live-action, comedy, drama, animated and reality television series; distribution and display of live-action, comedy, drama 
and animated motion picture theatrical films; production of live-action, comedy, drama and animated motion picture 
theatrical films; theatrical performances both animated and live action; Internet services providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials via an entertainment website; providing news 
about current events and entertainment, and information related to education and cultural events, via a global computer 
network; providing information for and actual entertainment via an electronic global communications network in the 
nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama and animated 
motion picture films for distribution via a global computer network; providing a computer game that may be accessed by 
a telecommunications network; electronic publishing services, namely, publication of text and graphic works of others 
on-line featuring articles, novelizations, scripts, comic books, strategy guides, photographs and visual materials; non-
downloadable publications in the nature of books featuring characters from animated, action adventure, comedy and/or 
drama features, comic books, children's books, strategy guides, magazines featuring characters from animated, action 
adventure, comedy and/or drama features, colouring books, children's activity books and magazines in the field of 
entertainment; non-downloadable journals; provision of reviews in the field of entertainment; publication of reviews in the 
field of entertainment; online publication of reviews in the field of entertainment; amusement parks services; providing 
amusement park rides; providing live or pre-recorded shows and/or movies; entertainment and/or recreation information; 
entertainment club services including fan club services; electronic games services provided via a global computer 
network; providing of casino and gaming facilities; entertainment services in the nature of multiplex cinema and theatre 
development, film exhibition and film distribution; entertainment services provided by an on-line computer databases and 
on-line searchable databases; provision of entertainment via on-line computer database and on-line searchable 
databases; writing of texts, other than publicity texts; script writing and screen play writing services; writing services for 
blogs; speech writing for non-advertising services; educational services, namely, providing information that may be 
accessed by a telecommunications network relating specifically to children's books, educational programs including 
reading and literacy programs, programs for the teaching of reading and literacy, materials and programs for the 
facilitation of reading and learning for individuals with learning disabilities and language and literacy difficulties; film and 
television programme production services; theatre services; theatre production services; theatre booking services; 
production, syndication and distribution of films, television programmes and television series, sound recordings; 
exhibition services for entertainment and educational purposes; presentation of live performances; production of live 
performances; organization of conferences and events; providing information, commentary and articles in the field of 
literature, entertainment and music online.

Cl.45;Intellectual property licensing services; management of intellectual property rights; online social networking 
services; social networking services provided via the internet and other electronic communications networks; social 
networking provided via a website on the internet; Internet based social networking services allowing users to 
communicate and share, store, transmit, view, and download text, images, audio and video content, and other multimedia 
materials.
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Priority claimed from 17/02/2017; Application No. : 30 2017 101 666 ;Germany 

3707932    17/08/2017
[International Registration No. : 1378913]
LOGON OMF Bioactive Systems GmbH
Esslinger Str. 6 75179 Pforzheim Germany

Proposed to be Used
IR DIVISION
Cl.5;Material for the preparation of teeth, crowns and dental bridges as well as for dentist and dental implant systems; 
porcelain, titanium, metal alloys, ceramic materials, including biocompatible material, for the dental restauration and tooth
filling.

Cl.10;Surgical, medical, orthopedic and dental instruments and apparatus; surgical, medical, orthopedic and dental 
implants; orthopedic articles; crowns; dental bridges; rehabilitation apparatus in the dental, medical, orthopedic and 
surgical fields; artificial limbs, teeth, eyes, limbs and other prostheses.

Cl.41;Education and training services; education, including organisation of seminars about implantation surgery, 
implantation and prostheses as well as training in chirurgical field and in relation to prostheses and the implantation of 
biological and non-biological materials.

Cl.44;Medical consultancy in the field of odontology and surgery as well as in relation to the planning of surgical 
procedures.
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3707948    03/05/2017
[International Registration No. : 1378798]
Yunxin Li
Zhongzheng Bldg., Zengtang Village, Hedong Town, Wuhua County, Meizhou Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Ammeters; materials for electricity mains [wires, cables]; plugs, sockets and other contacts [electric connections]; 
integrated circuits; converters, electric; circuit breakers; distribution boxes [electricity]; fire extinguishers / fire 
extinguishing apparatus; life saving apparatus and equipment; alarms.

Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; motorcycles; cars; cycles; trolleys / hand 
cars; repair outfits for inner tubes; tires for vehicle wheels; safety seats for children, for vehicles; upholstery for vehicles.

Cl.35;Publicity; presentation of goods on communication media, for retail purposes; advertising planning; import-
export agencies; marketing; providing a website featuring an online marketplace for exchanging goods and services with 
other users (term considered too vague by the International Bureau - Rule 13.2.b of the Common Regulations); 
sponsorship search; providing business information via a web site.

8835



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

 

Priority claimed from 14/11/2016; Application No. : 2016/07894 ;Sweden 

3707950    03/05/2017
[International Registration No. : 1378767]
Orthex Sweden AB
Box 6 SE-362 21 Tingsryd Sweden

Proposed to be Used
IR DIVISION
Cl.16;Cabinets for stationery [office requisites].

Cl.20;Plastic boxes; plastic boxes for packing; plastic boxes for storage purposes; packaging containers of plastic; 
portable boxes of plastic; packaging containers made principally of plastics; storage boxes [furniture]; stacking boxes of 
plastic; plastic inserts for boxes; wall-mounted plastic boxes; water resistant plastic boxes; durable plastic boxes; plastic 
boxes for the storage of toys; plastic baskets; plastic bedrollers; non-metallic shelf brackets.

Cl.21;Household containers; kitchen containers; plastic storage containers for household or domestic use, lunch boxes
made of plastic; food storage containers; all-purpose portable household containers.
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Priority claimed from 18/11/2016; Application No. : 30 2016 032 831 ;Germany 

3707990    17/05/2017
[International Registration No. : 1378841]
KUKA Aktiengesellschaft
Zugspitzstraße 140 86165 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; robots; welding machines; welding 
installations, essentially consisting of the above-mentioned welding machines, transporting machines and tensioning 
devices, as well as industrial robots or welding robots for execution of welding work; transporting machines and 
conveying machines; parts and accessories for the above-mentioned goods, included in this class; electric welding 
equipment.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating, controlling or 
distributing electricity, in particular for controlling and regulating machines, in particular production installations, robots, 
mobile platforms and tools; apparatus and instruments for testing, in particular test stands assembled therefrom; 
computers in particular for controlling, regulating and simulating production installations, robots, mobile platforms and 
tools; computer programs (recorded), in particular for controlling, regulating and simulating machines and tools; 
computer programs (downloadable), in particular for controlling, regulating and simulating manufacturing installations, 
robots, mobile platforms and tools; measuring apparatus; electric/electronic operating apparatus for machines and tools; 
measuring and/or testing machines.

Cl.35;Advertising; marketing; sales promotion services.

Cl.42;IT programming services; information technology [IT] consultancy services; scientific and technological services;
design services; design of computer hardware and software according to customer specifications; installation and 
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maintenance of computer software; calibration and function testing of measuring apparatus; technical consultancy in the 
field of information technology; technical consultancy in the field of robotic engineering; technical consultancy relating to 
architectural design in the fields of transportation; technical consultancy in the field of application and use of computer 
software; technical consultancy in the field of plant engineering services; technical consultancy in the field of engineering 
of warehouses; technical consultancy in the field of workplace automation; technical consultancy relating to design of 
automation systems; engineering services, in particular for planning, design, development and construction of automatic 
production installations, assembling apparatus and assembling plants; functional engineering testing, including tests for 
proper commissioning of facilities; material testing; construction drafting; technical project studies; certification [quality 
control]; testing services for the certification of quality or standards; testing of apparatus in the field of electrical and 
mechanical engineering for certification purposes.
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3708005    04/10/2017
[International Registration No. : 1378445]
GUANGZHOU TIANBAO LEATHER PRODUCT CO., LTD.
No. 18, Nanhang Avenue North, Shiling Town, Huadu District, Guangzhou City Guangdong China

Proposed to be Used
IR DIVISION
Cl.18;Handbags; attaché cases; briefcases; luggage tags; animal skins; pocket wallets; garment bags for travel; 
rucksacks; key cases; travelling trunks.

Cl.25;Clothing for children; bathing suits; hats; gloves [clothing]; scarves; sleep masks; shoes; hosiery; clothing; 
leather belts for clothing.

8839



Trade Marks Journal No: 1830 ,   01/01/2018           Class 99 
 

3708006    09/10/2017
[International Registration No. : 1378794]
Becton, Dickinson and Company
1 Becton Drive, MC 090 Franklin Lakes NJ 07417 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware used in the management of medications, medical devices, and supplies in 
hospitals and other healthcare institutions.

Cl.35;Consulting services and data analysis services relating to the management of medications, medical devices, and 
supplies in hospitals and other healthcare institutions.
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Priority claimed from 09/02/2017; Application No. : 016348931 ;European Union 

3708028    08/08/2017
[International Registration No. : 1378909]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.22;Animal hair; camel hair, carded wool, raw fibrous textile; padding materials, not of rubber, plastics, paper or 
cardboard; stuffing, not of rubber, plastics, paper or card-board; textile fibers; wadding for padding and stuffing 
upholstery; linen padding; pre-fabricated padding; textile padding material for footwear.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; filtering materials of textile; 
non-woven fabrics for use for semi-finished materials of non-woven fabrics for making quilt covers, mattresses and for 
use in the furniture industry, in particular as filling material; non-woven fabrics, in particular coated non-woven fabrics, 
non-woven fabrics containing active carbon, non-woven fabrics for shielding against electromagnetic waves, high-energy 
radiation, biological and chemical agents, all of the aforesaid non-woven fabrics being in the form of roll materials, 
sheets, die-cuts and cuttings being semi-finished materials, non-woven fabrics being semi-finished materials for 
respirators and respiratory masks for medical and industrial use; non-woven fabrics being semi-finished materials for 
insertion in plastic objects for reinforcement and for attaching markings and inscriptions; household textiles and 
decorative materials of non-woven fabrics; textiles and textile goods, not included in other classes; velour needle-
punched non-woven fabrics being semi-finished goods; textiles being semi-finished goods in the form of rolls, bands, 
sheets and die-cut sheets; fabrics, in particular industrial fabrics, in particular in the form of roll materials; woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, in 
particular for industrial use, including in the form of roll materials; textile laminates; textile laminates consisting of a 
plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, 
films, membranes, foams, leather; including all of these laminates in the form of roll materials; including the aforesaid 
laminates for use as decorative layers; fabrics with adhesive properties, in particular with heat sealable properties, in 
particular made of heat sealable material, for example of low melting polymers, including in the form of roll materials or 
adhesive tape, in particular for bonding materials; fabrics with adhesive properties laminated on a carrier material, in 
particular on a paper carrier; textile interlinings, in particular woven and knitted interlinings and interlinings of non-woven 
fabrics, in particular printable and printed textile interlinings, including in the form of rolls, bands, strips, punched-out, 
and cut pieces, in particular for garments and footwear; collar inserts textiles, in particular woven materials for collar 
inserts, in particular consisting of polyester, cotton and/or a mixture of polyester and cotton; linings and material between 
linings; horsehair fabrics and reinforcement fabrics; stretchable fabrics; stretchable woven fabrics, knitted fabrics, 
crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise 
consolidated non-woven fabrics, or combinations thereof, in particular for relining and strengthening of surface materials 
and/or as lining material; non-woven fabrics being interior linings for artificial leather and leather goods of all kinds; in 
particular the aforesaid goods with flame-retardant and/or antistatic properties and/or with integrated electrically 
conductive threads; soluble fabrics, in particular water soluble fabrics, in particular cold water soluble non-woven fabric; 
voluminous fabrics, in particular voluminous nonwoven fabrics for use as wadding; fabrics, in particular woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, for 
making clothing; including all of the aforesaid fabrics in the form of roll materials; flame-retardant fabrics, in particular of 
flame-retardant fibres; flame-retardant woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed 
fabrics, non-woven fabrics, prefer-ably needle-consolidated or otherwise consolidated non-woven fabrics, or 
combinations thereof; flame-retardant textile composites of woven fabric with needle-consolidated or otherwise 
consolidated non-woven fabrics; including all of the afore-said flame-retardant goods in the form of roll materials; water- 
and oil-repellent fabrics, including impregnated with chemicals; water- and oil-repellent woven fabrics, knitted fabrics, 
crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise 
consolidated non-woven fabrics, or combinations thereof, including impregnated with chemicals; fabrics with antistatic 
properties; woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof with antistatic 
properties; fabrics with integrated electrically conductive threads; woven fabrics, knitted fabrics, crocheted fabrics, non-
crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven 
fabrics, or combinations thereof with integrated electrically conductive threads; fabrics, including multilayer fabrics, in 
particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for work clothing, 
in particular for clothing for doctors and surgical gowns; multilayer composite materials of fabrics and, in particular 
adhesive, fastening materials for work clothing, in particular for clothing for doctors and surgical gowns; textile laminates 
consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, 
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including foils, films, membranes, for clothing for doctors and surgical gowns; fabrics, including multilayer fabrics, in 
particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for use in 
operating theatres; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for use in 
operating theatres; textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of 
fabrics and optionally other materials, including foils, films, membranes, for use in operating theatres; fabrics, including 
multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for 
protective work clothing; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for 
protective work clothing; textile laminates consisting of a plurality of layers bonded to one another, in particular flat 
layers, of fabrics and optionally other materials, including foils, films, membranes, for protective work clothing; non-
woven fabrics being components of leisure wear and sportswear, namely outer fabrics and linings for jackets, trousers, 
coats, suits, combinations (clothing), shirts, gloves and padding and stuffing for clothing and headgear; textile linings for 
footwear; multilayer ballistic composite materials of fabrics and, in particular adhesive, fastening materials; ballistic 
textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally
other materials, including foils, films, membranes; penetration-resistant fabrics; penetration-resistant woven fabrics, 
knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated 
or otherwise consolidated non-woven fabrics, or combinations thereof; multilayer penetration-resistant fabrics; multilayer 
penetration-resistant composite materials of fabrics and, in particular adhesive, fastening materials; penetration-resistant 
textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally
other materials, including foils, films, membranes; velour fabrics; including all of the aforesaid goods with at least one 
self-adhesive or hook-and-loop surface; multilayer composite materials of fabrics and, in particular adhesive, fastening 
materials, with at least one self-adhesive or hook-and-loop surface; including all of the aforesaid goods in the form of tape
materials; decorative fabrics; fabrics with or of effect yams, in particular effect yams of fibrous leather materials and/or 
TPU (thermoplastic polyurethane elastomers) and/or paper, knitted fabrics, crocheted fabrics, woven fabrics, non-crimp 
fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, 
or combinations thereof, all being made of or with effect yams, in particular effect yams of fibrous leather materials and/or 
TPU (thermoplastic polyurethane elastomers); decorative knitted fabrics, decorative crocheted fabrics, decorative woven 
fabrics, decorative non-crimp fabrics, decorative meshed fabrics, decorative non-woven fabrics, or combinations thereof; 
base fabrics having at least one incorporated decorative thread, contrasting with the base fabric in terms of colour and/or 
structure and/or material; fabrics, in particular knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics 
meshed fabrics or combinations thereof, of leather materials, in particular of fibrous leather materials and/or leather 
thongs; fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, 
with an imitation leather surface; fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, 
meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or 
combinations thereof, with an embossed imitation leather surface film; non-woven fabrics with an embossed imitation 
leather surface film of polyurethane; including all of the aforesaid goods in the form of roll materials; textile fabric, in 
particular nonwoven textile fabric, with reversible enhanced thermal control properties; textile fabric, in particular 
nonwoven textile fabric being provided with a material with reversible enhanced thermal control properties, in particular 
with micro-encapsulated phase change material which change from a solid to a liquid state at a predetermined 
temperature and are sealed within a multiplicity of polymeric shells for use in ski and snow board helmets, race car 
helmets, ski and snow board boots, winter boots, hunting and hiking boots, pac boots, work boots, shoes, golf shoes and 
accessories, footwear, clothing, gloves, hats, ear warmers, camping mats, hand warmers, blankets for animals and 
humans, pet beds and bedding, waders, body armor, sleeping bags and liners, pillows, mattress pads, mattress ticking, 
inner soles and outer soles for footwear, insertable foot pads and insoles; felt, including in the form of roll materials; table 
linen (not of paper) and bed linen; porous non-woven fabrics being exclusively for industrial purposes; filter materials and
filter mats of non-woven fabrics, including impregnated with adhesive; non-woven fabrics for use in the manufacture of 
cosmetic products; non-woven fabrics for use in the manufacture of light diffusing elements or sun screens; non-woven 
fabrics comprising cluster fibres; non-woven fabrics comprising microfibres or nanofibres, non-woven fabrics of 
microfibres or nanofibres or multilayer systems with layers comprising microfibres or nanofibres; canvas; tailored 
interlinings for creative and craftwork; tailored interlinings of non-woven fabrics for creative and craftwork; all of the 
aforesaid goods being included in this class.

Cl.25;Clothing; footwear, in particular shoes and shoe components; headgear, sportswear; clothing (including knitted 
and crocheted clothing), essential parts of clothing (included in this class); tailored and ready-to-use interlining parts 
(pre-fabricated); pockets for clothing; underwear, corsets; neckties; braces for clothing (suspenders); gloves (clothing); 
penetration-resistant textile soles for footwear; penetration-resistant textile in-soles for footwear, armpit supports being 
parts of clothing; babies' pants.

Cl.26;Velour tape, in particular self-adhesive; knitted loop velour tape, in particular self-adhesive; armpit pads being 
clothing inserts (pre-fabricated); sewing articles, namely collar inserts being part of clothing for stiffening collars and 
sleeve heads for stiffening armhole/shoulder of garments.
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Priority claimed from 25/01/2017; Application No. : 016284556 ;European Union 

3708319    12/06/2017
[International Registration No. : 1380061]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.4;Motor fuels and fuel, in particular gaseous motor fuels, including liquefied, in particular hydrogen and hydrocarbon 
gases; gaseous illuminants and gaseous energy sources, in particular hydrogen and hydrocarbon gases, for general 
purposes.

Cl.7;Pumps, compressors and compactors, for gases and liquid gases, in particular hydrogen; shut-off valves, valves 
and safety components for hydrogen-processing apparatus, and condensers and components for recovering hydrogen 
gas; mechanical energy generators based on hydrogen; apparatus/machines for the liquefaction of hydrogen; 
apparatus/machines for the production, purification, liquefaction and regasification of industrial gases, in particular 
hydrogen and gas/hydrogen mixtures, included in this class; fuelling apparatus and filling systems, dispensing pumps for 
service stations or other liquid gas distribution outlets, in particular for hydrogen.

Cl.42;Engineering for hydrogen technology and service station technology, in connection with hydrogen.
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Priority claimed from 28/12/2016; Application No. : 2016-145794 ;Japan 

3708327    26/06/2017
[International Registration No. : 1380096]
Cognivision Inc.
6-8-1 Nishishinjuku, Shinjuku-ku Tokyo 163-6024 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; computer software for creating searchable databases; computer application 
software for mobile telephones; electronic machines, apparatus, and their parts; mobile telephones; telecommunication 
apparatus; downloadable electronic publications; downloadable image files.

Cl.16;Instruction manuals relating to computer software; manuals for computer software; computer user manuals; user 
manuals for programs of mobile telephones; printed matter; stationery; paper and cardboard; industrial packaging 
containers of paper; calligraphic works; photographs; photograph stands.

Cl.37;Information and consulting services relating to repair or maintenance of automobiles via computer networks 
including provision of car cleaning services and car-washing facilities; repair or maintenance of automobiles; providing 
information relating to repair or maintenance of automobiles via computer networks including provision of car cleaning 
services and car-washing facilities; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of 
electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus; repair or 
maintenance of gasoline station equipment; repair or maintenance of mechanical parking systems; repair or maintenance 
of bicycle parking apparatus; repair or maintenance of waste compacting machines and apparatus; repair or maintenance 
of waste crushing machines and apparatus.

Cl.41;Educational services relating to computer software; educational services relating to computer software 
engineering; educational services relating to computers and providing information relating thereto; educational services 
in the field of computers, computer networks and computer information security; educational and instruction services 
relating to arts and crafts; educational and instruction services relating to sport; arranging and conducting seminars on 
computers programming; arranging and conducting seminars on computers; arranging and conducting of seminars; 
publishing of books; production of videotape film and video disks in the field of education, culture, entertainment or 
sports [not for movies or television programs and not for advertising or publicity]; rental of records or recorded magnetic 
audio tapes; rental of image-recorded magnetic tapes.

Cl.42;Computer software design; computer programming; maintenance of computer software; rental of computers 
including CPU, computer programs recorded electronic circuit, digital discs, digital tapes and computer peripheral 
devices; design of machines, apparatus, instruments; technological advice relating to computers, automobiles and 
industrial machines; research on building construction or city planning; testing and research services in the field of 
preventing pollution; testing and research services in the field of electricity; testing and research services in the field of 
civil engineering; testing and research services relating to machines, apparatus and instruments; providing computer 
programs designed to the specifications of others.
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Priority claimed from 04/07/2017; Application No. : 2017-090156 ;Japan 

3708381    27/07/2017
[International Registration No. : 1380114]
ENRISSION Co., Ltd.
Bld. imadegawa 2 2-E, Sakura, 313, Imadegawacho, Kamigyo-ku, Kyoto-shi 602-0033 Kyoto Japan

Proposed to be Used
IR DIVISION
Cl.35;Recruitment advertising; providing information relating to recruitment activity of companies; career consultancy; 
providing employment and job-seeking information; advertising and publicity services; promoting the goods and services 
of others through the administration of sales and promotional incentive schemes involving trading stamps; business 
management analysis or business consultancy; marketing research or analysis; providing information concerning 
commercial sales; providing business information; advertising and promotion services and information services relating 
thereto; business management of hotels; assistance and consultancy services relating to business management of 
hotels; business management services relating to provision of foods and beverages; assistance and consultancy 
services relating to business management of provision of food and beverages; assistance and consultancy services 
relating to business; employment agency services; staff and personnel placement services; compilation of information 
into computer databases; reception services for visitors in buildings; rental of publicity and marketing materials; retail 
services or wholesale services for food and beverages.

Cl.41;Organization and arranging of job placement seminars; organization, arranging and conducting of company 
presentation sessions for job placement; educational and instruction services relating to arts, crafts, sports or general 
knowledge; arranging, conducting and organization of seminars; providing electronic publications; reference libraries of 
literature and documentary records; book rental; publication of books; arranging and planning of movies, shows, plays or 
musical performances; movie theatre presentations or movie film production and distribution; presentation of live show 
performances; direction or presentation of plays; presentation of musical performances; production of radio or television 
programs; production of videotape film in the field of education, culture, entertainment or sports [not for movies or 
television programs and not for advertising or publicity]; organization of sports events and competitions; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; organization, arranging and conducting of educational, entertainment, sporting and cultural events; 
providing amusement facilities; providing facilities for movies, shows, plays, music or educational training; information 
relating to education and entertainment.

Cl.43;Providing foods and beverages; business advisory, consultancy and information services relating to provision of 
foods and beverages; arranging and providing temporary accommodation; accommodation bureaux [brokering 
reservations for hotels, boarding houses or the like]; providing conference rooms; providing facilities for exhibitions; 
rental of wet wipes; rental of towels.
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3708405    18/09/2017
[International Registration No. : 1379333]
HANGZHOU QIMA TECHNOLOGY CO., LTD
Floor 23, Building 1, No. 77 Xueyuan Road, Xihu District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.35;On-line advertising on a computer network; direct mail advertising; providing business information via a web site;
marketing; personnel management consultancy; relocation services for businesses; word processing; accounting; 
sponsorship search; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies.

Cl.42;Technical research; quality evaluation; surveying; chemical research; biological research; weather forecasting; 
material testing; packaging design; design of interior decor; dress designing; computer software design; authenticating 
works of art; graphic arts design.
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3708455    15/03/2017
[International Registration No. : 1379360]
Alemite LLC
5148 N. Hanley Rd. Saint Louis MO 63134 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal hose and pipe fittings, namely, oil mist fittings made of metal; metal plates, namely material follower plates 
made of metal for use in pumping high viscosity fluids, namely grease.

Cl.7;Lubrication equipment and accessories for use in the automotive and industrial machinery industries; namely, oil 
mist generators operated by high pressure air which are generated by an electric motor, hydraulic couplers for use with 
manually-operated grease guns and grease control valves; pneumatic pumps for use with lubrication or materials 
handling pumping systems.

Cl.8;Manually operated grease guns, made of metal, manually operated control valves for use with lubrication or 
material handling pumping machines.

Cl.9;Hand-held meters comprising of non-drip nozzles, liquid non-metered non-automatic control valves and non-
metered automatic control valves for measuring oil, antifreeze and automatic transmission fluids, all made of metal.

Cl.11;Moisture separators containing filters for the cleaning and purification of compressed air.

Cl.17;Rubber hose assemblies for use in dispensing grease.
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Priority claimed from 16/02/2017; Application No. : 1348706 ;Benelux 

3708519    13/06/2017
[International Registration No. : 1379937]
Jacob Carl Spigel
Derech Menachem Begin 65 6713818 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.35;Business administration and office functions; rental of office apparatus and equipment; secretarial and telephone 
receptionist services; office support services and administrative services, namely mail sorting, handling and receiving 
services, telephone receptionist services; providing office managers staff to assist the coworkers during operation hours.

Cl.36;Rental of offices, including in the form of furnished work spaces and office spaces.

Cl.43;Providing offices, meeting rooms, conference rooms and reception rooms for rent; providing meeting rooms.
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3708614    24/06/2017
[International Registration No. : 1380585]
ebestPro
26 rue du Bataillon de France F-60200 COMPIEGNE France

Proposed to be Used
IR DIVISION
Cl.9;Cases for telephones; cases for smartphones; lens cases; cases for smartphones; cases for telephones; lens 
cases; cases for camcorders; cases for binoculars; cases for photographic cameras; cases for PDAs; spectacle cases; 
cases for electronic agendas; cases for digital players; cases for MP3 players; cases for mobile telephones; pince-nez 
cases; cases for tablet computers; cases for cameras; cases adapted for mobile telephones; carrying cases for 
computers; cases of leather for tablets; leather cases for smartphones; cases for digital multimedia players; flap cases for
mobile telephones; flap cases for tablet computers; cases adapted for small portable computers; cases adapted for CD 
players; cases of leather or imitation leather for mobile telephones; covers for mobile telephones; leather covers for 
mobile telephones; telephone covers [designed for such purposes]; mobile telephone covers made of cloth or textile 
materials; mobile telephone batteries; mobile telephone batteries; battery chargers for use with telephones; battery 
chargers for cellular telephones; backup batteries for mobile telephones; cellular telephone battery chargers for vehicles; 
magnets, devices for magnetizing, demagnetizers; laboratory and scientific research apparatus, educational simulators 
and apparatus; devices, instruments and cables for electricity; recorded content; navigation, guidance, tracking, marking 
and mapping devices; devices for safety, security, protection and signaling; processing apparatus using electricity; 
optical correctors, amplifiers and devices; measuring, detection and monitoring instruments, indicators and controllers; 
audiovisual and information technology equipment; diving equipment.

Cl.21;Unworked and semi-worked glass, for non-specific use; tableware, kitchen utensils and containers for household 
or kitchen use; cosmetic and toilet utensils and bathroom articles; brooms of synthetic fibers or natural animal fibers; 
brushes and brush goods; modified sheet glass other than for building; glass sheets; glass plates for cars; glass plates 
[semi-finished articles]; glass plates other than for building; unworked glass plates excluding building glass; colored 
glass plates other than for building; printed glass plates, not for building; polished plate glass [semi-worked] excluding 
building glass; semi-worked window glass for vehicles; window glass for vehicles; anti-heat glass [semi-worked]; semi-
worked glass designed to absorb ultraviolet rays; partly worked glass excluding glass intended for building; semi-worked 
glass for vehicles; tempered glass other than for building; anti-reflective lenses.

Cl.28;Apparatus of plastic for play areas; apparatus for play areas for children; apparatus for play areas; electronic 
amusement apparatus with a liquid crystal display; video output game machines for use with televisions; computer game 
apparatus; floor-mounted video game apparatus; controls for game consoles; protective films designed for portable game 
screens; covers and protective cases specially adapted for handheld video games; joysticks for video games; portable 
electronic games; portable electronic video games; party decorations and artificial Christmas trees; toys, games and 
party favors.
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3709090    22/05/2017
[International Registration No. : 1379667]
FRAME s.r.l.
Via Muscettoli, 21 I-80047 San Giuseppe Vesuviano (NA) Italy

Proposed to be Used
IR DIVISION
Cl.24;Bed covers; table covers; face towels of textile; towels of textile; bath linen, except clothing; linens; bed clothes 
and blankets; table linen, not of paper; diapered linen; brocades; canvas for tapestry or embroidery; tablemats of textile; 
lap rugs; cotton fabrics; fabrics; crepe [fabric]; crepon; damask; labels of textile; handkerchiefs of textile; pillowcases; 
mattress covers; sanitary flannel; flannel [fabric]; covers for cushions; pillow shams; velvet; linings [textile]; jersey 
[fabric]; cheviots [cloth]; sheets [textile]; table napkins of textile; woven fabrics; woollen cloth; taffeta [cloth]; tablecloths, 
not of paper; hemp cloth; printed calico cloth; ticks [mattress covers]; oilcloth for use as tablecloths; curtains of textile or 
plastic; hemp fabric; jute fabric; linen cloth; rayon fabric; ramie fabric; silk [cloth]; esparto fabric; elastic woven material; 
fabric of imitation animal skins; knitted fabric; non-woven fabrics; lingerie fabric; traced cloths for embroidery; chenille 
fabric; frieze [cloth]; tulle.

Cl.25;Clothing of imitations of leather; clothing of leather; clothing for gymnastics; dresses; bath robes; clothing; 
bandanas [neckerchiefs]; berets; underwear; boas [necklets]; teddies [underclothing]; suspenders; footwear; training 
shoes; stockings; socks; breeches for wear; short-sleeve shirts; shirts; stuff jackets [clothing]; hats; coats; hoods 
[clothing]; cravats; belts [clothing]; tights; layettes [clothing]; beach clothes; masquerade costumes; ascots; pocket 
squares; scarves; gabardines [clothing]; jackets [clothing]; skirts; aprons [clothing]; gloves [clothing]; raincoats; ready-
made clothing; knitwear [clothing]; jerseys [clothing]; leggings [leg warmers]; leggings [trousers]; hosiery; sweaters; 
pelerines; miniskirts; pants; trousers; pelisses; furs [clothing]; pyjamas; ponchos; stocking suspenders; brassieres; 
sandals; bath sandals; shoes; gymnastic shoes; beach shoes; shawls; collars [clothing]; underpants; overcoats; slips 
[underclothing]; half-boots; boots; fur stoles; tee-shirts; combinations [clothing]; uniforms; veils [clothing]; wooden 
shoes.
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Priority claimed from 08/12/2016; Application No. : 016149148 ;European Union 

3709100    02/06/2017
[International Registration No. : 1379367]
OrangeTek Limited
Coach House Blakenhall Park Bar Lane, Barton under Needwood Burton upon Trent DE 138 AJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Traffic guidance apparatus (lighting).

Cl.11;Outdoor lighting, including luminaires for outdoor lighting and road/street lights.
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Priority claimed from 30/12/2016; Application No. : 016213886 ;European Union 

3709105    22/06/2017
[International Registration No. : 1379661]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for animals; grooming preparations for animals, soaps, cosmetics, shampoo, hide-care 
preparations and dental care preparations for animals.

Cl.5;Food additives for animals, not for medical purposes.

Cl.6;Aviaries for animals (of metal); bells for animals (of metal); dog chains (all the aforesaid goods included in class 6).

Cl.7;Hair clipping machines for animals.

Cl.8;Hair clippers for animals.

Cl.9;Dog whistles; global positioning system (GPS) apparatus for locating pets; fitness bands for animals (measuring 
instruments).

Cl.11;Filtering apparatus for indoor aquaria; heating apparatus for indoor aquaria; lights for indoor aquaria; heated 
beds for animals.

Cl.12;Seat covers for vehicles; seat covers for vehicle interiors.

Cl.16;Printed matter.

Cl.18;Leather and imitations of leather, and goods made thereof for animals (included in class 18), namely valises, 
bags, backpacks, trolley bags, belt bags, shoulder bags; muzzles, leads, collars for animals; animal harnesses; clothing 
for pets; nose bags (feed bags), all of the aforesaid goods included in class 18.

Cl.19;Aviaries for animals (not of metal); aviaries (not of metal); gravel.

Cl.20;Goods, included in class 20, of wood, cork, reed, cane, wicker or of plastics, namely being furniture equipment 
and fittings for animal playhouses, animal housing and kennels, and for resting and sleeping places for animals, being 
activity materials for animals, namely activity boxes, animal transportation containers and boxes, fodder racks; mirrors 
for animals; baskets, beds, kennels, cushions, sleeping berths and nesting boxes for animals; scratching posts for 
animals; scratching rolls for animals; scratching furniture for animals; furniture for animals; cabinets for indoor aquaria; 
kennels for household pets, pets kennels; transport crates and boxes for pets; ladders and swings for animals (all the 
aforesaid goods included in class 20); bird houses.

Cl.21;Feeding bowls; combs for animals, animal brushes and sponges; cages, indoor terrariums and litter trays for 
pets; bird baths; cat litter trays; animal tooth brushes; containers for bird food; plastic containers for dispensing food to 
animals; electronic pet feeders; perches and platforms for pet cages.

Cl.24;Blankets for household pets.

Cl.28;Toys for animals.

Cl.31;Sand for pets, bird grit; litter for animals; cat litter and litter for small animals; hay, straw; live plants for indoor 
aquaria; foodstuffs for animals, foodstuffs for animals, eatable chewing products for animals; beverages for pets.
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Priority claimed from 21/01/2017; Application No. : UK00003208004 ;United Kingdom 

3709137    10/06/2017
[International Registration No. : 1379342]
Kino-mo Ltd
The Light Bulb London SW18 4GQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; electronic displays and digital signage; LED displays and persistence of vision 
displays; computer hardware and software to be used for networking LED displays, electronic displays, digital signage 
and persistence of vision displays; computer hardware and software to be used for providing access and interaction with 
software applications using remote devices; computer hardware and software for applications in gaming and 
entertainment; electronic displays and persistence of vision displays for applications in gaming and entertainment; 
computer hardware and software for use in advertising, displaying information and/or entertainment.

Cl.28;Amusement and game apparatus adapted for use with an external display screen.
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Priority claimed from 22/05/2017; Application No. : 30 2017 105 212 ;Germany 

3709201    22/06/2017
[International Registration No. : 1380398]
ACTEGA Metal Print GmbH
Industriestr. 12 31275 Lehrte Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for commercial and scientific purposes; chemical additives for the manufacture and flow 
control of inks; adhesives for commercial purposes; synthetic resins and unprocessed plastics; adhesives for 
commercial purposes; emulsion agents, dispersing agents, material for influencing the surface tension of paints and 
lacquers (surfactants); silicones.

Cl.2;Paints, varnishes, lacquers; powder coatings and powder paints, anticorrosives, antirust preparations, dyes, 
unprocessed natural resins; coatings for surfaces (paints); agents and compounds for drying paints and lacquers; 
thinners for dyes and lacquers; thinning and thickening agents for paints, lacquers and printing inks; binding agents, 
thickening agents, fixing agents (all being additives for paints and lacquers); aluminium paints; printing pastes (ink), 
printing liquid (inks); inks for printing purposes; inks in cartridges.

Cl.7;Printing machines, printing presses, printing rollers (machine parts), printing controllers (machine parts), printing 
masks (machine parts), printing controls (controllers and valves) as machine parts, printing filters of textile materials 
(machine parts); coating machines; dispensing machines (except vending machines); embossing machines, embossing 
presses, embossing printing machines; pneumatic, hydraulic, mechanical control systems for machines.

Cl.9;Software; operating system programs; application software; electric and electronic control units; digital process 
control devices; printers; electrical and electronic control systems for machines.

Cl.17;Rubber, rubber plates, silicone rubber compounds.

Cl.37;Maintenance, servicing, repair and cleaning of printing, coating, dispensing and embossing machines; 
maintenance, repair and installation of machines and control systems of machines.

Cl.42;Scientific and technological services and research work and services of a designer; industrial analysis and 
research services; design and development of computer hardware and software.
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